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 Wednesday,  March  23,  966/Chaitra  2,
 888  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 (Mr,  Depury-Speaker  in  the  Chair]
 ORAL  ANSWERS  TO  QUESTIONS

 Expulsion  of  Rajasthan  M.L.As,  from
 Vidhan  Sabha

 +
 #713,  Dr.  L.  M.  Singhvi:

 Shr;  Hokam  Chand
 Kachhavaiya:

 Shri  Prakash  Vir  Shastri:
 Shri  H.  N.  Mukerjee:
 Shrimati  Savitri  Nigam:
 Shri  Shinkre:
 Shri  Vishram  Prasad:
 Shri  Hem  Barua:
 Shrj  Hari  Vishnu  Kamath:
 Shri  U.  M.  Trivedi;
 Shri  Madhu  Limaye:
 Shri  Onkar  Lal  Berwa:
 Shri  Kashi  Ram  Gupta:
 Shri  Kishen  Pattnayak:
 Shrj  Ram  Sewak  Yadav:
 Shri  N.  C.  Chatterjee:
 Shri  Nath  Pal:
 Dr.  Ram  Manohar  Lohiz:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  whether  the  Government  of
 India  have  received  any  reports  of
 the  expulsion  of  the  Members  of  the
 Legislature  of  Rajasthan  by  the  Gov-
 ernor  from  the  opening  session  of  the
 Vidhan  Sabha  on  the  26th  February,
 1966:

 (b}  whether  Government  have
 examined  the  constitutionality  and  the

 propriety  of  the  Governor’g  action  in
 this  matter;  and

 (c)  if  so,  the  reaction  of  Govern-
 ment  thereto  and  whether  any  action
 is  proposed  to  be  taken  in  this  matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  Yes,  Sir.

 (b)  Yes.
 (c)  When  the  Rajasthan  Legislative

 Assembly  assembled  for  the  Gover-
 nor’s  address  on  the  26th  February,
 1966,  the  Governor  was  in  charge  of
 the  proceedings  until  the  address  was
 comoleted,  since,  when  addressing
 the  State  Legislature  under  Article
 176,  he  functions  as  an  organ  of  the
 State  Legislature.  It  was,  therefore,
 open  to  him  to  conduct  the  procecd-
 ings  in  an  appropriate  manner,  consis-
 tent  with  the  dignity  and  status  of  the
 House  and  to  take  such  steps  as  were

 y  for  the  mainte:  of  order
 and  decorum.  ५

 Dri  L.  M.  Singhvi:  Sir,  the  hon.
 Minister  claims  that  since  the  Gov-
 ernor  is  discharging  the  obligations
 under  the  Constitution  he  functions
 as  an  organ  of  the  Legislature.  I
 should  like  the  hon.  Minister  to  tell
 us  under  what  warrant  of  authority
 or  warrant  of  law  he  comes  to  the
 inference  that  while  the  Governor  is
 functioning  under  the  Constitution  he
 functions  as  a  presiding  officer  and  a
 discip.inary  officer  und  us  a  person  who
 is  entitled  to  give  vent  to  his  un-
 seemly  temper  against  the  legislators
 who  are  assembled,  and  that  also  in
 the  discharge  of  their  own  constitu-
 tional  obligations,  to  listen  to  the
 Governor.  I  am  not  trying  to  defend
 the  deplorable  behaviour  of  some  of
 the  legislators  in  trying  to  disturb  or
 obstruct  the  proceedings  or  showing
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 discountesy  to  the  Head  of  the  State.
 But  the  question  has  ‘much  larger  im-
 plications.  The  Government  must
 tell  us  what  warrant  they  have  for
 the  claim  that  the  Governor  could
 discipline  and  give  vent  to  his  un-
 seemly  temper  in  this  fashion,

 Shri  Hathi:  This  is  not  the  first  time
 that  such  a  question  has  arisen.  There
 have  been  instances  in  the  past,  from
 1954,  onwards,  in.  Madras,  Mysore
 Bombay  and  other  States.  So,  this
 question  has  been  considered  in  de-
 tail.  Article  68  says:

 ५(])  For  every  State  there  shall
 be  a  Legislature  which  shall  con-
 sist  of  the  Governor;  and

 (a)  in  the  States  of  Bihar,
 Bembay,  Madhya  Pradesh,
 Madras,  Mysore,  Punjab,  Uttar
 Pradesh  and  West  Bengal,  two
 Houses;

 tb),  in  other  States,  one  House.”

 अं।  बागड़ी  :  क्‍या  गवर्नर  स्पीकर  हो
 जायेगा  ?

 Shri  Hathi:  So,  according  to  the
 Con:titution  the  Legislature  consists
 of  the  Governor  and  the  two  Houses.
 Under  article  76  he  calls  a  sitting
 of  beth  the  Houses  and  informs  them
 the  causes  for  summoning  them,  This
 ig  nat  a  new  question  we  are  consi-
 dering.  It  has  arisen  several  times
 in  the  past.  It  was  also  considered
 whether  a  rule  should  be  provided
 for  disciplinary  action  or  we  should
 leave  it  vague.

 Shri  Hari  Vishnu  Kamath:  Disci-
 Plinary  action?

 Shri  Hathi:  Disciplinary  action  or
 what  should  be  done,

 Shri  Hari  Vishnu  Kamath:  Disci-
 plinary  action  under  the  Constitution?

 Shri  Hathi;  Even  an  amendment  of
 the  Constitution.  I  am  giving  you  the
 history  This  question  was  taken  up
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 at  the  Presiding  Officers’  Conference
 and  the  late  Shri  Mavalankar  said:

 “T  do  not  see  how  we  can  im-
 prove  (upon  the  position  except
 by  friendly  discussions  and  deve-
 lopment  of  conventions.  I  think
 Legislators  will  begin  to  behave
 more  responsibly  as  parliamentary
 democracy  develops.  We  need  not
 be  so  nervous  ourselves  that  un-
 less  there  is  somebody  to  control
 us  we  shall  be  acting  irresponsi-
 bly.”

 Therefore,  this  idea  was  dropped
 and  we  have  a  convention.

 ‘Shri  Surendranath  Dwivedy:  What
 48  the  law?

 Dr.  L.  M.  Singhvi:  It  is  entirely  be-
 side  the  point  for  the  hon.  Minister
 of  State  for  Home  Affairs  to  cite
 these  pious  hopes  for  better  behaviour
 on  the  part  of  legislators.  He  has
 not  cited  one  shred  of  evidence  any
 where  to  say  what  warrant  of  law
 there  is  to  hold  the  position  that  the
 Governor  has  the  power  to  discipline,
 to  expel  and  to  behave  in  the  man-
 ner  in  which  the  Rajasthan  Governor
 did  at  the  time  of  the  opening  ses-
 sion  of  the  Assembly....

 Mr.  Depaty-Speaker:  What  is  your
 second  question?

 Dr.  L.  M.  Singhvi:  This  is  my  se-
 cond  question.  I  am  entitled  to  two
 questions.

 I  want  to  know  whether  this  was
 considered  by  any  legal  authorities  in
 the  country,  whether  this  was  examin-
 ed  by  the  hon.  Law  Minister  or  the
 Attorney  General,  and,  if  so,  what
 was  their  opinion  and  whether  that
 opinion  will  be  laid  on  the  Table  of
 the  House.

 Shri  Hathi:  Yes,  Sir.  As  I  said,  the
 matter  was  considered  thread-bare.....

 697  8.  M.  Banerjee:  By  whom?
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 Shri  Hathi:  By  the  Law  Ministry.
 Dr.  L.  M.  Singhvi;  At  what  level?
 Shri  Hathi:  At  the  Law  Minister's

 level.  A  note  was  prepared  and  it  was
 circulated.  If  the  hon.  Member  wants,
 I  can  read  a  portion  of  it......

 aft  मु  लिमये  :  वह  भाप  सदन  की  मेज
 पर  रख  दें

 उपाध्यक्ष  महोदय  :  शाइर  प्राकार,  ड्राप
 को  बुलाया  नहीं  है  ।

 Shri  Hathi:  This  is  a  matter  which
 I  understand  is,  as  the  hon.  Member
 bas  said,  from  the  constitutional  and
 legal  point  of  view.  He  himself  has
 said  that  he  is  not  in  favour  of  row-
 dyism—nobody  in  the  House  ig  in
 favour  of  rowdyism.  This  is  a  con-
 stitutional  matter  and  it  is  a  matter
 which  has  been  discussed  not  once
 but  three  or  four  times.  When  the
 incident  happened  in  Punjab,  it  was
 then  referred  to  the....  (Interruption)
 I  will  lay  it  on  the  Table  of  the  House.

 Dr.  L.  M.  Singhvi:  This  is  advocat-
 ing  a  doctrine  of  unfettered  unac-
 countability  for  the  Governors.

 Shri  Hathi:  I  shall  lay  the  summary
 of  this  note  on  the  Table  of  the  House.
 I  do  not  mind  it  at  all.

 Shri  Hari  Vishnu  Kamath:  On  a
 point  of  order,  Sir.  Rule  370  says:

 “If,  in  answer  to  a  question  or
 during  debate,  a  Minister  dis-
 closes  the  advice  or  opinion  given
 to  him  by  any  officer  of  the  Gov-
 ernment  or  by  any  other  person
 or  authority,  he  ehall.....

 —it  is  mandatory—

 “....ordinarily  lay  the  relevant
 document  or  parts  of  document
 containing  that  opinion  or  advice,
 or  a  summary  thereof  on  the LJ
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 He  has  not  laid  it.  It  will  perhaps  be
 laid  later.  He  must  lay  it  straight-
 way.  ay

 Shri  Hathi:  With  due  respect  to  the
 hon.  friend,  the  Government  receives
 advice  from  the  secretariat.  Here,  it
 is  an  advice  of  the  Law  Ministry...

 Shri  Harj  Vishnu  Kamath:  ‘Minis-
 try’  means  an  officer.

 Shri  Bathi;  I  will  lay  it  on  the
 Table  of  the  House.  I  do  not  object
 to  it.

 Mir,  Deputy-Speaker:
 laid  on  the  Table.

 It  may  be

 Shri  Hari  Vishnu  Kamath:  It  may
 be  laid  right  now,  not  tomorrow.

 Shri  Hathi:  I  have  no  objection.
 Let  us  understand  the  position....

 Shri  Hari  Vishnu  Kamath:  Lay  it
 straightway.

 Shri  Heathi:  I  say  Kt  [Placed  in
 Library.  See  No,  LT-5860/66].  It  was
 the  hon.  friend  who  asked  me  whe-
 ther  this  was  examined  by  the  Law
 Ministry.  I  said  that  it  was  examin-
 ed—I  am  not  relying  on  that—but  it
 was  in  reply  to  a  question  put  by  the
 hon.  friend.  But  I  don’t  mind  it.

 Mr.  Deputy-Spexker:  It  is  laid  on
 the  Table.  Shri  H.  N.  Mukerjee.

 Shri  Hari  Vishnu  Kamath:  We  want
 to  see  what  it  is.  We  want  to  put
 questions.

 Shri  H.  N.  Mukerjee:  In  terms  of  the
 Constitution,  the  Governor  is  a  con-
 stitutiona]  head,  a  figure-head  and,  as
 Dr.  Ambedkar  put  it  he  has  no  func-
 tion  either  in  his  discretion  or  in  his
 giving  judgment,  and  according  to  the
 principles  of  the  Constitution  he  is
 कथ्यूपाश्स्ते  to  follow  the  advice  of  the
 Ministry  in  all)  matters  since  the
 Governor  in  his  speech  puts  before

 how  it  is  that  at  a  joint  session  of
 both  Houses  where  the  Speaker  as
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 well  as  the  Chairman  of  the  Council,
 if  there  is  a  Council  in  Rajasthan....

 Ag  hoa.  Member:  There  is  no  Coun-
 cil  in  Rajasthan.

 Shri  H.  N.  Mukerjee:  when  the
 Speaker  was  there—the  Speaker  is

 ‘ipso  facto  entitled  to  preside  if, there  is  nobody  as  the  presiding
 officer  in  that  Assembly—the  Gover-
 nor  who  is  a  mouth-piece  of  the
 Ministry,  who  can  do  nothing  except
 through  the  Ministry  and  at  the  bid-
 ding  of  that  Ministry,  arrogates  to
 himself’  the  job  of  the  discipline  of  the

 woe

 proceedings  which  is  the  job  of  the
 Speaker  who  was  present  on  that  oc-
 casion?  Do  I  take  it  that  the  Govern-
 ment  acting  on  the  advice  ef  who-
 ever  has  chosen  to  advise  them  have
 put  the  Governor  on  a  pedestal  which
 even  in  the  of  the  Assembly,
 joint  or  separate,  would  take  away
 the  rights  of  the  Speaker?

 Mr.  Deputy-Speaker:  He  has  said
 that  the  Governor  functions  as  an  or-
 gan  of  the  legislature  and  he  has
 read  the  relevant  section.

 Shri  H.  N.  Mukerjee:  He  is  not  en-
 titled  to  preside  over  the  sessions  of
 the  Legislature.  The  Presiding
 Officer  has  got  to  be  an  impartial  per-
 son.  The  Governor  is  a  party;  he  is
 the  Head  of  the  Executive;  he  is  their
 spokesman  and  he  can  do  nothing  ex-
 cept  that.  But  he  chooseg  to  control
 the  proceedings;  he  chooses  to  exer-
 cise  disciplinary  jurisdiction  to  the
 extent  it  happened  in  Rajasthan.  This
 is  terrible,  (Interruptions).

 An  hon.  Member:  He  can  ask  for
 "a  half-an-hour  discussion.

 eG

 Shr;  H.  N.  Mukerjee:  What  is  the
 answer?

 The  Minister  of  Home  Affairs  (Shri
 ‘Nanda):  Here  is  an  argument  on  the
 Question  of  interpretation  of  the  Con-
 stitution.  Now  the  answer  has  been
 given  not  of  his  own  accord  by  my
 colleague,  but  bectuse  a  question  was
 esked.  The  legal  opinion  has  been
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 obtained  and  that  opinion  is  being
 laid  on  the  Table  of  the  House,  This
 is  the  advice  given;  this  is  the  inter-
 pretation  of  the  Constitution.  The  hon.
 Member  has  hig  own  knowledge  and
 hig  own  interpretation  of  things  and
 he  has  put  his  interpretation  before
 the  House.  We  have  given  «he  advice
 we  have  received,  (Interruptions).

 Mr.  Deputy-Speaker:  Mr.  Hem
 Barua.

 Shri  Shashi  Ranjan;  I  rise  on  a
 point  of  order.  The  Speaker  has  al-
 ready  said  in  this  House  that  during
 Question  Hour......  (Interruptions).

 क्रि  मु  लिये  :  नियम  कौन  सा  है  ?

 शी  हकम  चरण  कछवाय  :  किस  कुल  के
 अन्दर  वह  व्यवस्था  का  प्रश्न  उठा  रह  हैं  ny
 Some  hon.  Members  rose—
 Mr.  Deputy-Speaker:  Order,  order.
 Shrj  Shashi  Ranjan:  Please  sit  down.

 I  am  on  my  legs.  Please  have  the
 courtesy  to  sit  down.  (Interruptions).

 Mr.  Deputy-Speaker:  Order,  order.
 Shri  Shashi  Ranjan:  Let  me  have

 my  say.  I  am  on  my  legs.  (Inter-
 ruptions).

 श्री  हुकम  चंद  कार्य:  किस  वकील
 के  इन्दर  ?
 Mr,  Deputy-Speeker:  Unless  I  re-

 cognise  the  Member,  he  should  not
 speak.  Please  sit  down.

 सभी  मु  लिये  :  किस  नियम के  प्रकार?
 Mr.  Depaty-Speaker:  Please  sit

 down.  Unless  I  recognise  ‘he  Mem-
 ber,  no  Member  should  stand  up  and
 go  on  speaking.  Otherwise  it  will  not
 be  recorded.  I  must  recognise  him
 and  permit  him,  (Interruptions).

 नबी  चु  लिये  :  किस  नियम  के  इन्दर
 क्र  रहे  हैं  ?

 Sari  Shashi  Ranjan:  This  is  in  re-
 ference  to  what  the  Speaker  has
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 gaid.  The  Speaker  has  already  given
 his  ideas......

 Mr.  Deputy-Speaker:  The  hon.
 Member  should  tell  me  the  rule  un-
 der  which  he  is  raising  the  point  of
 order.

 Shri  Shashi  Ranjan;  Rule  377.  (In-
 terruptions).

 ot  किशन  पटनायक  :  उधर  वालों  को
 क्यों  नहीं  कह  रहे  हैं  ?

 जो  मधु  लिये  :  मेरा  एक  व्यवस्था
 का  प्रवाह

 Mr.  Deputy-Speaker:  He  is  ob-
 structing  the  procecdings  of  the
 House.  I  am  asking  the  hon.  Mem-
 ber  to  show  the  rule  under  which  he
 is  raising  the  point  of  order.  In  the
 meantime,  why  should  he  shout  like
 this?  It  is  very  bad.  I  am  asking  him
 to  sit  down  but  he  goes  on  shouting.
 He  should  not  disturb  the  proceedings
 of  the  House  like  this.

 What  is  the  rule  under  ‘which  ‘the
 hon.  Member  is  raising  the  point  of
 order?

 Shri  Shashj  Ranjan:  376  and  377.
 “A  member  who  wishes  to

 bring  to  the  notice  of  the  House
 any  matter  which  is  not  a  point
 of  order  shall  give  notice  to  the
 Secretary  in  writing  (Ine
 terruptions)

 Laughing  would  not  do.  Please  also
 fee  376.

 The  Speaker  has  already  said  that,
 during  Question  Hour,  only’  such
 questions  will  be  put  which  are  rele-
 vant  to  that  Question  and  no  argu-
 ment  will  take  place.  Otherwise  it
 will  be  wasting  the  time  of  this  House
 and  also  of  the  persons  who  have
 given  notice  to  put  questions.  They
 unnecessarily  want  to  delay  the  pro-
 ceedings.  If  they  have  anything  to
 eay  in  the  matter,  they  must  bring
 4६  in  some  other  way.  The  Speaker
 bas  already  eaid  this.  (Interruptions).

 ft  बिगड़ो  :  ज्ञापन  उनको  इजाजत  दी
 है?
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 at  मघ  लिया  :  बिना  प्राज्ञा  के,  बोल
 रहें  हैं  तो  इनको  भी  निकालेंगे  ?

 शो  बागड़ी  :  भागने  उनको  भ्राता  दी
 क्‍या  ?  5
 Mr.  Deputy-Speaker:  Order,  order.

 Shri  Bagri,  you  are  getting  up  with-
 out  being  recognised,  I  will  have  to
 ask  you  to  go  out  df  :you  continue
 like  this.

 Shri  Shashi’  Ranjan,  there  is  tio
 Point  of  order,  It  is  arising  out  of
 this  question.  Shrj  Hem  Barua.

 Shri  Hari  Vishnu  Kamath:  He
 quoted  the  wrong  rule.  He  should have  been  stopped  at  once.

 Shri  Hem  Barua:  Ip  view  of  the
 fact  that  the  Governor  has  deliberate-
 ly  usurped  the  power  of  the  hon.
 Speaker  of  the  House  and  reduced
 him  to  a  position  of  a  non-entity—
 although  Shrj  Hathi  had  said  that  the
 Governor  is  a  part  of  the  legislature,

 ‘df  you  put.  an  interpretation  on  that,
 he  fs  just  ‘an  ordinary  member  of
 the  House  if  the  address  is  to  be
 taken  into  account  and  he  cannot
 usurp  the  powers  of  the  Speaker  of
 the  House;  but  here  is  an  instance
 where  the  Governor  usurped  the
 power  of  the  Speaker  of  the  Housc....

 Mr.  Deputy;Speaker:  There  should
 be  no  arguments,  no  interpretation.
 Please  ask  your  question.

 Shri  Hem  Barna:  He  reduced  the
 Speaker  to  the  position  of  a  non-
 entity.  In  that  context  may  I  know
 why  it  is  that  the  Government  have
 not  in  a  very  straightforward  way
 asked  the  Governor  to  resign,  or  if
 he  fails  to  resign,  remove  him  from
 office?  Why  has  he  not  done  it?

 Mr.  Deputy-Speaker:  This  is  not  a:
 question.  Shri  Kamath.

 Shri  Hari  Vishau  Kamgth:  Let  it  be:
 answered.  (Interruptton).

 Mr.  Deputy-Speaker:  We  have  (taken
 38  minutes  over  this  tee  (Inter-
 ruption).  Shrj  Kamath.
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 शनी  हुकम  चन्द  कछवाय  उपाध्यक्ष
 महोदय,  नामों  की  लिस्ट  को  झाप  देखें  भौर
 उसके  मुताबिक  बुलायें  ।  मेरा  नाम  इस  में
 दूसरे  नम्बर  पर  है  ।

 Mr,  Deputy-Speaker:
 down.

 Shri  Hem  Barua:  What  is  the  reply
 to  my  question?  I  wanted  to  know
 from  the  Home  Minister  a  straight-
 forward  answer..  Why  has  the  Gov-
 ernment  not  asked  him  to  resign  or
 dismiss  him?  Why  should  there  not
 be  a  reply  to  my  question?

 Mr.  Deputy-Speaker:  Please  eit
 down.

 Shri  Hem  Barua:  It  ७  a  straight-
 forward  question.  There  should  be  an
 answer  to  this..I  do  not  understand
 why  you  are  putting  down  your  foot
 on  that  question  that  is  legitimate.  I
 do  not  understand  that.

 Shri  Surendranath  Dwivedy:  Have
 you  disallowed  that  question?

 Mr.  Deputy-Speaker:  Yes.

 Please  sit

 Shri  Surendranath  Dwivedy:  How?
 Why?

 Mr,  Deputy-Speaker:  You  cannot
 argue.

 Shri  Surendranath  Dwivedy:  There
 is  no  argument.  He  should  say  either
 “Yes”  or  “No”.

 Mr.  Deputy-Speaker:  It  is  a  sug-
 gestion  for  action.  It  does  not  arise.

 Shri  Surendranath  Dwivedy;  There
 is  no  suggestion.

 Mr.  Deputy-Speaker:  He  ts  asking
 the  Government  to  act  in  a  perti-
 cular  manner.

 Shri  Surendranath  Dwivedy:  If  you
 listen  for  a  moment,  the  question  was

 whether  ,in  the  context  of  this  aitua-
 tion  the.Home  Ministry  asked  the
 Governor  to  resign  or  would  dismiss
 him  from  office.

 Mr.  Deputy-Speaker:  This  is'a  sug:
 gestion  for  action.
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 Shri  Surendramath  Dwivedy:  Where
 is  the  suggestion?  Have  they  done
 that?  (Interruption).

 Shrj  Hem  Barua:  That  cannot  be
 a  guggestion.

 Mr.  Deputy-Speaker:  The  posi
 is  quite  clear.  If  there  are  any  ques-
 tions  on  the  main  question,  they  may
 be  answered  (Interruption).
 Shri  Kamath.

 Shri  Hari  Vishnu:  Kamath:  Has  the
 Minister  obtained  the  advice  of  the
 Law  Minister,  the  wise  and  sagacious-
 Law  Minister—I  do  not  know  whe-
 ther  it  ig  of  the  Centre  or  of  the  State:
 to  whom  he  referred......

 Shri  Hathi;  It  was  the  Centre  as
 back  as  96l.

 Shri  Hari  Vishno  Kamath:
 present  one?

 Shri  Hathi:  No.
 Shri  Surendranath  Dwivedy:  He

 would  not  give  such  advice.

 Mr.  Deputy-Speaker;  You  have
 asked  your  question,  Shri  Kamath,
 and  you  have  got  the  reply.

 Shri  Hari  Vishnu  Kamath:  No
 What  have  I  asked?  You  do  not  seem
 to  follow,  I  am  sorry.

 Not  the

 Hag  the  Minister  obtained  the  ad-
 vice  of  the  Law  Minister  with  regard:
 to  article  79  of  the  Constitution  also:
 which  says  that  there  shall  be  a  Par-
 liament  for  ithe  Union  which  shall
 consist  of  the  President  and  two
 Houses,  and  on  a  paralle]  interpre-
 tation,  is  the  interpretation  to  the
 effect  that  the  President  also,  like
 the  Governor  in  the  State  to  whom  he
 referred  just  now,  can  suspend,  ex-
 pel,  take  action  against  Members  of
 Parliament  just  as  the  Governor  has
 done?  Is  that  his  opinion?

 Mr.  Deputy-Speaker:  Thet  is
 hypothetical  question.

 Shri.  Hathi:  It  will  be  difficult  for
 me  to  express  an  opinion  on  any
 other  matter  except  the  one  for  which
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 I  am  armed  with  an  opinion.  For  the
 other  I  will  have  to  have  time  to
 consult  the  Law  Ministry.  I  cannot
 give  an  opinion,  I  am  sorry.

 sh  gen  चंद  कछवाय  :  राजस्थान
 बिधान  सभा  में  जो  घटना  घटी  है  वहीं  बहुत
 दुर्भाग्यपूर्ण  घटना  है।  इस  बात  को  ध्यान  [में
 रखते  हुए  कि  संविधान  की  उल्लंघना  वहां  के
 राज्यपाल  द्वारा  की  गई  है  भोर  यह  जो
 निकालने  की  कार्रवाई  हुई  है  यह  एक  दल  के
 नेता  के  इशारे  पर  हुई  है  कौर  वहां  के  उख्य  मंत्री
 ने  चिट्ठी  लिख  कर  उस  समय  भेजी  थी,
 एक  लिस्ट  बना  कर  दी  थी  उनके  नामों  की
 और  कहा  था  कि  इनको  निकाल  दिए  जाये
 कौर  उस  पर  सारी  कार्रवाई  हुई,  कया  सरकार
 यह  उचित  नहीं  समझती  है  कि  एं  ते  राज्यपाल
 को  वहां  से  हटा  दिया  जाये,  ऐसे  धर्मपाल  को
 नियुक्त  न  रखा  जाये  ?

 Shri  Hathi:  As  I  have  said,  the
 legal  advice  that  we  have  received  is
 that  the  Governor  was  in  charge  of
 the  proceedings  and  that  he  could
 conduct  and  take  whatever  action
 was  necessary  to  conduct  tne  meeting.
 Therefore,  if  this  view  is  accepted,
 which  hag  been  accepted  by  Govern-
 ment,  we  do  not  find  that  any  im-
 propriety  hag  been  committed.

 aft  हुकम  चन्द  कछु बाय  :  मैं  ,निवेदन
 करता  हूं  कि  मरे  प्रश्न  का  उत्तर  नहीं  कराया  है।
 उस  का  उत्तर  दिलवाइये  ।  श्राप  मेरी  बात
 को  तो  समझिये  ।

 Mr.  Deputy-Speaker:  If  the  hon.
 Member  is  not  satisfied  with  the  ans-
 wer,  he  may  take  other  steps.  The
 hon.  Minister  hag  given  the  answer
 already.

 oft  हुकम  मद  किताब  :  मंत्री  महोदय
 उत्तर  दे  रहे  हैं।  कितने  लोगों  को  निकाला
 जाये  क्‍या  इस  तरह  की  कोई  सिस्ट  दी  गई  थी।

 Mr,  Deputy-Speaker:  Next  ques- tion,  I  have  to  go  to  the  next  ques-
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 tion  now.  If.  do  not  cover  more  num-
 ber  of  questiong  then  also  obiection  js
 taken.

 Shri  Surendranath  Dwivedy:  The
 question  asked  by  Shrj  Hukam  Chand
 Kachhavaiya  was  the  same  as  the
 previoug  question  asked  by  Shri  Hem
 Barua  which  you  had  disallowed....

 aft  श्लोंकार  लाल  अरबा  :  मैं  राजस्थान
 का  हूं  शौर  यह  प्रश्न  राजस्थान  के  बारे  में
 दिया  गया  है।  हम  को  सवाल  पूछने  का
 मौका  दिया  जाये  t
 Shri  Surendranath  Dwivedy:  I  only

 want  to  submit  that  the  questinn  that
 was  put  up  by  Shri  Hem  Barua  which
 you  were  pleased  to  disallow  was  the
 game  as  the  one  which  was  allowed
 when  it  was  put  by  Shri  Hukam
 Chand  Kachhavaiya.

 Mr.  Deputy-Speaker:  That  is  also
 disallowed.  I  did  not  allow  it.  I  am
 sorry.

 Shri  Hem  Barua:  I  want  to  bring
 one  thing  to  your  notice....

 Mr.  Deputy-Speaker:
 tion.  Shrj  Bagn.

 Shri  Hem  Barua:  I  want  to  bring:
 one  thing  to  your  notice......

 Mr.  Deputy-Speaker:  I  had  disal-
 lowed  8  similar  question  by  Shri
 Hem  Barua.  I  am  disallowing  Shri
 Hukam  Chand  Kachhavaiya’s  ques-
 tion  also.

 Next  ques--

 श्री  |...  म्  कछवाय  :  मैं  ने  तो  यही
 पूछा  था  कि  क्‍या  मुख्य  मंत्री  द्वारा यह  सलाह
 दी गई थी.

 Mr.  है...  The  hon.
 Member  should  not  argue  with  me.
 He  should  sit  down  now.

 भरी  हुकम  चंद  कछवाय:  उपाध्यक्ष:
 महोदय,  बाप  मेरी  बात  तो  समझिये  ।
 भाष  वैसे  हो  मना  कर  रहे  हैं  .

 Mr.  Depaty-Speaker:  I  de  not  un- derstand  why  hon.  Members  should.
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 get  up  like  thig  and  go  on.  Unless  a
 Member  is  recognised,  he  should  not
 epeak.  I  have  already  called  the  next
 question.  Shri  Bagri  will  ask  his
 question  now.

 ft  हुकम  चन्द  कुबा  :  बाप  मेरे
 सवाल  का  जवाब  तो  दिलवाइये  कि  क्‍या
 हां  के  मुख्य  मंत्री  ने राज्यपाल  को  यहां  सलाह
 दिय थी.

 Mr.  Deputy-Speaker:  We  have  al-
 ready  spent  about  25  minutes  on  this
 question.  The  hon.  Member  ig  wast-
 ing  the  time  of  the  House.  He  is  ob-
 structing  the  proceedings  of  the

 ‘House.

 oft  हुकुम  बन्द  कछवाय  :  मेरे  सवाल  का
 जवाब  तो  दिलवाया  जाये  कि  क्या  वहां  के
 राज्यपाल  को  यह  लिख  कर  दिया  गया
 थाकि

 Mr.  Deputy-Speaker:  I  have  disal-
 ‘allowed  that  question.

 oft  हुकम  चन्द  कछु बाय  :  इस  को  इस
 तरह  से  कैसे  डिसभलाऊ  कर  सकते  हैं  ।  मेरे
 सवाल  का  जवाब  तो  दिलवाया  जाये  t

 Mr.  Deputy-Speaker:  am  sorry.
 Shri  Hukam  Chand  Kachhavaiya  is
 obstructing  the  proceedings  of  the
 House.  Let  him  please  sit  down,  I  do
 not  want  to  take  the  extreme  action
 against  the  hon.  Member.  I  have  cal-
 ied  the  next  question.  Shri  Bagri.

 की  साधु  लिये  :
 सवाल  नहीं  पूछने  दगे  ।

 Mr.  Deputy-Speaker:  I  am  sorry  I
 ‘cannot  allow  any  more  supplementary
 questions  on  this.  We  have  already
 spent  about  25  minutes  on  this  ques-
 tion.  I  am  not  allowing  any  further
 questions  on  this.

 aft  मच  लिया  :  हमारे  दल  के  लोगों  में
 से  चार-पांच  के  नाम  है।  कया  भाप  उन  मे
 से  एक  को  भी  नहीं  बनायेंगे.।

 Mr.  Deputy-Gpeaker:  I  would  ask
 Shri  Madhu  Limaye  whether  we  are

 क्या  ड्राप  हम  को
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 to  go  on  like  this,  Let  him  please  sit
 down.  Now,  Shri  Bagrt.

 att  काशी  राम  गुप्त  :  यह  तो  राजस्थान
 का  प्रश्न  है।  मेरा  नाम  भी  इस  में  है  ।

 श्री  हुकम  बन्द  कछवाय  :  मैं  ने  सीधा  प्रश्न
 पूछा  है  कि  क्‍या  वहां  के  म्‌  खुद  मंत्री  न ेएक  लिस्ट
 बना  कर दी  है  राज्यपाल  को,  भौर  राज्यपाल
 ने  उस  लिस्ट  पर  भ्रमण  किया  है  ।

 Mr,  Deputy-Speaker:  Shri  Kashi
 Gupta  is  a  senior  Member  of  the
 House.  I  do  not  know  why  he  should
 behave  like  this.  I  have  already  gone
 to  the  next  question.  (Interruptions).

 att  काशी  रास  गुप्त  :  उपाध्यक्ष  महोदय,
 यह  राजस्थान  का  सवाल  है,  मेरा  इस  सवाल
 में  नाम  है  लेकिन  मझे  प्रश्न  पूछने  का  भ्र वसर
 नहीं  दिया  गया  ।  मैं  हस  के  विरोध  में  वाक-
 आउट  करता  हूं  ।

 (Shri  Kashi  Ram  Gupta  then  left  the
 House)

 oft  ater  लाल  बैरवा  :  चूंकि  यह
 राजस्थान  का  प्रश्न  है  भौर  मुक्त  को  भी  इस
 प्रश्न  पर  सवाल  नहीं  करने  दिया  गया  है
 इसलिये  मैं  सदन  से  बाहर  जाता  हूं  ।
 (Shri  Onkar  Lal  Berwa  then  left  the

 House.)
 Mr.  Deputy-Speaker:  Now,

 question.  Shri  Bagri.
 ओ  बागड़ी  :  उपाध्यक्ष  महोदय,  मेरा

 प्रश्न  नं  74  है।  लेकिन  भाप  मेरी  बात
 सुनिये  ।  मैं  भ्र पने  दल  के  सम्बन्ध  में  कहना
 चाहता हूं  ।  जो  प्रश्न चल  रहा  है  उस  में  मेरे
 दल  के  चार  सदस्यों के  नाम  थे,  लेकिन  उन  में
 से  एक  को  भी  नहीं  बुलाया  गया  मैं  जानना
 चाहता  हूं  कि  क्‍या  भाप  इस  तरह  से  हम
 लोगों  के  साथ  अन्याय  करेंगे  |  प्रखर  हम
 लोगों  को  न्याय  महीं  मिल  सका  तो  फिर
 कोई  बात  यहां  बन  नहीं  सकती  है  ।
 All  the  Members  of  my  party  were

 in  the  list,  but  none  of  them  has  been
 called.

 next
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 Mr.  Deputy-Speaker:  Is  the  hon.
 Member  asking  his  question  or  not?

 aft  मधु  लिये  :  प्राय  चार  में  से  कम  से
 कम  एक  को  तो  बुलाइये  ।

 उपाध्यक्ष  महोदय  :  श्री  बागड़ी,  भाप
 अपना  प्रश्न  पूछत  हैं  या  नहीं  ।

 शनी  बागड़ी  :  मैं  ने  तो  कहा  ह  कि  मेरा
 ब्रश  स०  714 है  )  लेकिन  भगर  इस  तरह
 से  काम  हुआ  तो  लोक  सभा  ठीक  से  चल  नहीं
 जायेगी

 थो  मु  लिये  :  प्राय  मुझे  एक  निवेदन
 करने  दीजिये  ।  मैं  केवल  एक  वाक्य  कटना
 चाहता  हूं  ।  सदन  के  नेता  यहां  पर  बैठे  हुए
 हैं।  क्‍या  इसी  तरह  सेठी  पर  काम  चलेगा  ।
 इतनी  मेहनत  करने  के  बाद  हम  सवाल  पूछते
 हैं  a  चार  चार  लोगों  ने  अपने  नाम  दिये  हैं
 लेकिन  उन  में  से  एक  को  भी  नहीं  बुलाया  जाता
 है  |  यह  क्‍या  तरीका  है  t

 श्री  बागड़ी  :  क्‍या  श्राप  इसी  तरह  से
 लोक  सभा  चलायें  t

 Shrimati  Savitri  Nigam:  He  is  ob-
 structing  the  proceedings  of  the
 House.

 Shri  Bhagwat  Jha  Azad:  Yes,  he  is.

 Mr.  Deputy-Speaker:  We  have
 spent  25  minutes  on  this  question. e@hat  am  I  to  do?

 st  बागड़ी  :  मैं  सदन  के  नेता  से  मांग
 करता हूं  कि  वाइस  पर  अपनी  राय  दें

 Shri  Bhagwat  Jha  Asad;  He  should
 be  named.  |

 att  मच  लिमये  :  भाप  कैसे  इस  तरह  से
 सदन  को  चलायेंगे  ।
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 Mr.  Deputy-Speaker:  If  you  go  on
 like  that,  I  will  have  to  ask  to  go
 out.  Please  sit  down.

 Shri  Radhelal  Vyas:  I  submit  that
 the  Member  shoulg  be  named  (In-
 terruption).

 Shrimati  Savitri  Nigam:  Again  he
 is  obstructing  the  proceedings.

 श्री  सु  लिये  :  उपाध्यक्ष  महोदय
 बाप  मेरा  छोटा  सा  निवेदन  भी  नहीं  सुनना
 चाहते  ।  हमारे  दल  के  चार  सदस्यों  ने  नाम
 दिये  हैं  लेकिन  श्राप  ने  एक  को  भी  नही  बुलाया
 है  1  इस  तरह  से  कैसे  लोक  सभा  चल  सकेगी  ।

 Mr.  Deputy-Speaker:  Mr.  Limaye,
 you  cannot  go  on  talking  like  thus.  I
 am  sorry,  Mr.  Limaye  is  obstructing
 the  proceedings  of  the  House  in  epite
 of  several  requests  by  me.

 Shrimati  Savitri  Nigam:  He  should
 be  named.

 Shri  Bhagwat  Jha  Azad:  He  should
 be  named.

 aft  मधु  लिये  :  उपाध्यक्ष  महोदय
 मेरी  बात  तो  सुनिये  ।

 उपाध्यक्ष  महोदय  ४  प्राय  बढे  हुए  बोले
 चले  जाते  हैं  ।

 Exodus  Commission
 +

 °7i4.  Shri  Bagri:
 Dr.  Ram  Manohar  Lohis:
 Shri  Yashpal  Singh:
 Shri  Mohammad  Ellas:
 Shri  B.  ‘Ss.  Pandey:
 Shri  Ravindra  Varma:
 Shri  Rajeshwar  Patel:
 Shri  Bhagwat  Jha  Azad:
 Shri  M.  L.  Dwivedi:
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 Shrimati  Renuka  Barkataki:
 Shri  D.  N.  Tiwary:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  739  on  the
 8th  December,  965  regarding  the
 Exodus  Commission  and  state:

 (a)  whether  the  Report  of  the  Com-
 mission  has  since  been  submitted  to
 Government;

 (b)  if  so,  the  main  recommenda-
 tions  thereof;  and

 (c)  whether  a  copy  of  the  Report
 will  be  laid  on  the  Table  of  the  House?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  No,  Sir.

 (b)  Does  not  arise.

 (९)  After  the  Report  is  received,
 Government  will  consider  whether  it
 may  be  placed  on  the  Table  of  the
 House.

 tt  बागड़ी:  क्या  इसका  कोई  समय  निर्धन-
 रित  किया  है  कि  यह  रिपोर्ट  कब  तक  का  जायेगी
 शौर  ब  तक  नहीं  आई  है  तो  इसका  कारण  क्या
 है  1

 करी  हाथी  :  इस  का  समय  प्रप्रैल  के
 अन्त  तक  का  है  ।  तब  तक  यह  शा  जायेगी
 भव  तक  नहीं  भाई  है  इस  का  कारण  यह  है  कि
 बहुत से  लोगों  को  भ्र लग  अलग  घूमना  था
 देरी  का  यही  कारण  है  ।

 शी  बागड़ी  :  जब  यह  रिपोर्ट  भा  जायेगी
 तो  क्‍या  सदन  में  रक्खी  जायेगी  ।

 गी  हाथी  :  इस  का  तो  मैं  ने  जवाब  दिया
 जब  रिपोर्ट  झा  जायेगी  तब  -गवर्नमेंट  उस  को
 देखेगी।  देखने  के  बाद  प्रखर  कोई  मुश्किल  न  हुई,
 कोई  ऐसी  चीज़  न  हुई  जिस  को  पब्लिश
 म  किया  जाये  तो  जरूर  रखी  जायेगी  ।

 शी  crave  सिह.  *  क्‍या  इस  कमिशन
 में  कोई  ऐसे  बोल्ड  मेम्बर  रक्खे  मये  थे  जो  पाकी-
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 wart  में  मौके  पर  जाकर  जानकारी  हासिल
 करते  कि  इतनी  बड़ी  तादाद  में  लोग  क्‍यों  भा
 रहे  है

 aft  हाथी  :  पाकिस्तान  में  जाकर  तो  जांच
 नहीं  की  गई

 Shri  Bhagwat  Jha  Azad:  May  I
 know  whether  the  Commission  has

 examination  of  the  wit-
 nesses  and  taken  their  statements
 which  run  into  thousands  and  thou-
 sands  of  those,  statements  collected
 by  State  Governments  from  the  re-
 fugees  who  have  come  uptill  now?

 Shri  Hathi:  They  have  examined
 about  1,050  witnesses  and  received
 14,000  statements.

 Shri  S.  C.  Samanta:  May  I  know
 whether  the  Commission  went  to
 And:  to  take  evid  from  the
 refugees  there?

 Shri  Hathi:  They  have  not  gone  to
 Andamans,  but  they  have  gone  to
 Agartala,  Silchar,  Goalpara,  Tura,
 Shillong,  Calcutta,  Krishnanagar,
 Berhampore,  Jalpaiguri,  Cooch-Behar,
 Sambalpur,  Rayagada,  Koraput  and
 other  places.

 Shri  s.  C.  Samanta:  Will  refugees
 from  And  be

 Shri  Hathi:  That  will  depend  on  the
 Commission.

 Shri  P.  C.  Borooah:  Is  it  a  fact
 that  the  activities  of  this  Commission
 are  slowed  down  or  rather  are  going
 to  be  abandoned  after  the  Tashkent
 Declaration?  If  so,  are  Government

 isfied  that  a  situation  has  arisen
 when  the  minorities  in  Pakistan  can
 stay  in  that  country  safely?

 Shri  Hathi:  No,  there  is  no  reason
 to  abandon  the  work  of  the  Commis-
 sion,

 शी  बागड़ी  :  सिन्हा  साहब को  जवाब
 देने  द  ny

 ओर  हाथी:  भाप  मुझे  सुनेंगे तो  मैं  कहूँगा  ।
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 There  is  no  intention  or  reason  for
 ‘the  Commission  to  abandon  the  work,
 ‘because  one  of  the  terms  is  also  to
 wee  the  magnitutde  of  the  work
 because  of  the  refugees  coming  out.
 So,  that  portion  has  to  be  done  even
 otherwise.

 Shri  B.  Barua:  May  I  know  whe-
 ther  this  question  of  exodus  will  also
 ‘be  taken  up  at  the  Indo-Pak  talks  at
 the  ministerial  level?

 Shri  Hathi:  In  fact,  the  discussion
 about  this  may  be  taken  up.

 ft  बागड़ी  :  पहले  सवाल  वाली  लिस्ट
 सोखा गए।  यह  सब  re  .

 7
 उपाध्यक्ष  महोदय  :  प्राकार,  भ्रार्डर।

 श्री  बागड़ी  :  मैं  भापसे  कहता  हूं  कि
 अगर  अरब  कायदे  से  काम  नहीं  चलेगा
 (व्यवधान)  जिन  लोगों  क  नाम  हैं  उनको

 आप  समय दें  ।

 श्री  राम  रख  यादव  :  मैं  यह  जानना
 चाहता  हूं  कि क्या  कमीशन  ने  कोई  इस् टे रिस
 रिपोर्ट  दी  है  या  सजेशन  दिया  है  ny

 श्री  हाथी  :  नहीं  ।  प्रभी  कोई  इन्द्रिय
 रिपोर्ट  कमीशन  ने  नहीं  दी  है  t

 श्री  gto  ato  तिवारी  :  क्‍या  कमिशन
 की  रिपोट  देने  में  देर  होने  का कारण  यह  है.  कि
 कमीशन  को  दूसरे  एसाइनमेंन्टस  भी  हैं  इस-
 लिए  पूरा  समय  इस  काम  के  लिए  वह  नही  दे
 चलते  हैं  ?

 श्री  हाथी  :  नहीं  ऐसा  नहीं  है  ।  वह
 काम  उन्होने  किया  है  v

 ft  राम  रख  यादव  :  क्या  दूसरे  कोई
 प्रूसाइनमेंन्ट  उनको  हैं  या  नहीं?

 श्री  हाथी  :  वह  कारण  नहीं  है  देर  होने  का  ।

 श्री  हुकम  चन्दे  कछु ताय  :  मैं  यह  जानना
 चाहता  हूं  कि  भापने  यह  बताया  कि  आयोग  की
 रिपोर्ट  प्रांजल  में  भायेगी  तो  क्या  इस  आयोग
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 ने  कोई  संक्षेप  में  रिपोर्ट  आपके  सामने  दी  है
 यदि  हां  तो  वह  क्‍या  है.?  ताशकन्द  समझौते
 के  बाद  जो  प्रल्पसंख्यक  पाकिस्तान  से  निकाले
 जा  रहे  हैं  इस  बारे  में  भी  कुछ  तत्काल  रिपोट  दी
 है?

 श्री  हाथी  प्रभी  कोई  रिपोर्ट  नहीं  दी  है।
 Raral  Service  for  Fresh

 Medical  Graduates

 +
 °75.  Shri  8.  C.  Samanta:

 Shri  Subodh  Hansda:
 Dr.  Ram  Manohar  Lobia:
 Shri  Bhagwat  Jha  Asad:
 Shri  P.  o.  Borooah:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 for  compulsory  rural  service  for  the
 fresh  Medical  Graduates;  and

 (b)  if  so,  the  details  of  the  pro-
 posal  and  when  it  is  going  to  be
 implemented?

 The  Deputy  Minister  in  the  Minis-
 try  of  Home  Affairs  (Shri  P.  8.
 Naskar):  (a)  and  (b).  A  proposal  is
 under  examination  in  consultation
 with  the  State  Governments.

 Shri  S.  C.  Samanta:  May  I  know
 whether  the  Central]  Health  Ministry
 also  had  some  discussion  about  it,  and
 if  so,  what  was  their  reaction?

 Shri  P.  8.  Naskar:  It  is  the  Health
 Ministry  in  the  Central  Government
 which  is  taking  up  this  matter  with
 the  State  Governments.

 Shri  ss.  0.  Samanta:  Is  it  not  a  fact
 that  there  is  so  much  shortage  of
 doctors  in  the  country,  and  especially
 doctors  do  not  want  to  go  to  villages;
 if  so,  may  I  know  whether  this  thing
 will  be  expedited  as  soon  as  possible?

 Shri  ह  S.  Naskar:  It  is  a  fact  that
 there  is  over-all  shortage  of  doctors
 not  only  in  the  rural  areas  in  the
 country,  but  also  in  the  urban  areas.
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 The  Health  Ministry,  in  consultation
 with  the  State  Governments,  is  trying
 to  find  out  ways  and  means  to  make
 the  rural  services  more  attractive.

 eft  भागवत  झा  आजाद  :  जिस  स्कीम  को
 राज्य  सरकारों  को  भेजा  गया  है  उनकी  सिफा-
 रिणों  के  लिए  क्या  उन  पर  विभिन्न  राज्य  सर-
 कारों  की  प्रतिक्रियाये  मिल  गई  हैं  अगर
 मिल  गई  हैँ  तो  किन  राज्य  सरकारों  की  ?

 शो  मु  लिये  :  डाक्टर  लोहिया  इस  सदन
 में  नहीं  है.  तो  बुला  रहे  हैं।  हम  सदन  में  हैं  तो
 नहीं  बुला  रहे  हैं  t

 Shri  P.  8.  Naskar:  No  particular
 instructions  are  sent  by  the  Health
 Ministry  to  the  State  Government,  but
 there  is  a  Council  of  Health  Minis-
 ters,  over  which  the  Central  Health
 Minister  presides,  and  from  time  to
 time  these  matters  are  being  discus-
 sed  there,  and  the  State  Governments
 take  appropriate  action.

 Shri  P.  C.  Borooah:  What  is  the
 average  number  of  people  required

 to  be  attended  to  by  a  doctor  in  the
 rural  areas,  and  how  does  it  compare
 with  the  urban  areas?

 Shri  P.  S.  Naskar:  I  have  not  got
 that  figure.

 Financial  Resources  of  D.MLC.  and
 N.D.M.O.

 +
 °7i6.  Shri  Shree  Narayan  Das:

 Shri  Sham  Lal  Saraf:
 Shri  Shiv  Charan  Gupta:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  whether  the  Commission  of
 Inquiry  appointed  by  Govern  t
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 (९)  whether  the  recommendations

 have  been  considered  and  decisions
 taken  thereon;  and

 (d)  if  so,  the  nature  of  decisions
 taken?

 The  Deputy  Minister  in  the  Minis-
 try  of  Home  Affairs  (Shri  Vidya
 Charan  Shukla):  (a)  No,  Sir.

 (b)  to  (d).  Do  not  arise,

 Shri  Shree  Narayan  Das:  May  I
 know  the  circumstances  in  which  it
 became  necessary  to  appoint  such  a
 committee,  whether  the  requirements
 of  these  bodies  were  much  greater
 than  their  resources,  and  if  so,  what
 was  the  extent  of  shortfall  of  the
 requirements  and  the  present  resources
 of  these  bodies?

 Shri  Vidya  Charan  Shukla:  There
 was  some  difficulty  about  the  finances
 of  these  local  bodies,  the  New  Delhi
 Municipal  Committee  and  the  Delhi
 Municipal  Committee,  which  subse-
 quently  became  the  Corporation.
 About  the  extent  of  shortfall,  if  you
 could  give  me  notice  I  shall  give  that
 figure  also.

 Shri  Shree  Narayan  Das:  When  is
 this  committee  likely  to  submit  its
 report  and  is  any  time-limit  fixed?

 Shri  Vidya  Charan  Shukla:  Ye,
 Sir;  the  time  limit  originally  fixed
 was  October.  It  is  now  expected  to
 give  its  report  in  about  four  months’
 time,  before  3lst  July.

 Shri  Sham  Lal  Saraf:  For  more  than
 two  years  now,  it  has  been  reported
 that  the  working  of  the  corporation
 is  not  up  to  the  standard;  not  only
 financially  it  is  in  a  bad  way  but  also

 ing  works  are  defective  all
 under  the  Chairmanship  of  Shri  B.
 Gopala  Reddi  to  examine  the  finan-
 cial  resources  of  the  Municipal  Cor-
 poration  of  Delhi  and  New  Delhi
 Municipal  Committee  has  submitted
 ita  report;

 (b)  if  so,  the  broad  features  there-
 ot;

 over,  What  steps  were  taken  earlier
 in  order  to  curb  these  unhealthy
 trends  that  are  discernible  in  this
 corporation?

 Shri  Vidya  Charan  Shukla:  Right
 from  the  beginning  this  matter  has
 been  under  scrutiny.  A  special  officer
 was  appointed  to  look  into  this  matter
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 and  he  submitted  a  report;  it  was
 about  six  years  back.  The  hon
 Members  know  that  a  committee  was
 appointed  under  the  chairmanship  of
 Dr.  B.  Gopala  Reddi  and  that  is  look-
 ing  into  all  these  aspects.  As  soon
 as  the  report  of  that  committee  is
 received,  we  shall  take  proper  deci-
 sions.

 Shrimati  Savitri  Nigam:  In  view  of
 the  fact  that  some  matters  require
 immediate  intervention,  has  any
 interim  report  been  submitted  and
 what  are  the  terms  of  reference  of
 this  committee?

 Shri  Vidya  Charan  Shukla:  We
 have  not  received  any  interim  report
 from  this  committee.  About  the  terms
 of  reference,  may  I  read  them  out;
 they  are  long.  I  would  lay  them  on
 the  Table  of  the  House,  if  you  like.

 Shri  Shiv  Charan  Gupta:  May  I
 know  whether  cases  of  irregularities with  regard  to  utilisation  of  plan funds  by  the  corporation  had  come  to
 the  notice  of  government  and,  if  80, will  this  question  also  be  looked  into
 by  this  committee  or  a  separate  com-
 mission  will  be  appointed?

 Shri  Vidya  Charan  Shukla:  All
 questions  about  financial  matters  are
 being  looked  into  by  this  committee.
 After  their  report  is  received,  we  shal] see  what  could  be  done.

 Closure  of  Textile  and  Engineering
 Units

 + °T17,  Shri  8.  M.  Banerjee:
 Shri  Mohammad  Elias:

 Will  the  Minister  of  Labour,  Em-
 ployment  and  Rehabilitation  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  thet  large-
 scale  retrenchments  have  taken  place’ due  to  the  closure  of  textile  units  and
 other  engineering  units  in  the  country;

 (b).ff  the  number  of  such
 workers;  and
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 (c)  the  steps  taken  by  Government
 to  provide  them  with  alternative
 employment?

 Khan):  (a)  Some  retrenchment  has
 been  reported  due  to  the  closure  of
 textile  units  and  other  engineering
 units  in  the  country.

 (b)  Information  is  not  available.

 (c)  All  possible  efforts  are  being
 made  to  avoid  closure  of  industrial
 units.  The  feasibility  of  taking  over
 textile  units  which  have  closed  down
 or  are  about  to  close  down,  for
 management  by  Government  under
 the  Industries  (Development  and
 Regulation)  Act,  is  examined.  In
 regard  to  closures  caused  by  shortage
 of  imported  raw  materials,  steps  have
 been  taken  to  effect  an  equitable  dis-
 tribution  of  scarce  raw  materials,  to
 formulate  import  substitution  pro-
 gtammes  and  to  expand  the  indige-
 nous  fabrication  of  machinery  and:
 components,  to  the  extent  possible.

 At  the  recent  session  of  the  Stand-
 ing  Labour  Committee  it  was  agreed
 that  in  cases  of  closure  and  mass
 retrenchment  there  should  be  three:
 months’  notice  to  the  workers  as  well
 as  to  the  Government  and  that  in
 cases  of  lay-off  one  month's  notice
 should  be  given  except  where  the:
 giving  of  such  notice  was  not  possi-
 ble  owing  to  exingencies  beyond  the
 control  of  the  employer.

 Shri  8.  M.  Banerjee:  Before  putting
 the  supplementary  question,  I  would*
 invite  your  attention  to  part  (b)  of
 my  question  wherein  I  ask  ‘if  so,  the
 number  of  such  workers’.  I  have
 tabled  this  question  at  least  one
 month  before,  ae

 Mr.  Deputy-Speaker:  Have  you  got
 the  number  of  workers?

 ‘Shri  Shahnawas  Khan:  I  have  not
 got  the  exact  number  but  I  will  give
 him  some  sort  of  an  idea.
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 Mr,  Deputy-Speaker:  If  you  have
 not  got  it,  you  can  ask  for  notice.

 Shri  Shahnawasz  Khan:  I  can  give
 an  idea.  The  number  of  closed  cotton
 textile  mills  is  16,  the  number  of
 Tetrenched  workers  about  20,000.
 Number  of  scrapped  cotton  textile
 mills  is  3  and  the  number  of  workers
 involved  is  about  ‘12,838.

 Shri  S.  M.  Banerjee:  May  I  know
 whether  the  hon.  Minister  is  aware
 that  in  Kanpur  alone,  a  particular
 textile  mill  known  as  the  Muir  Mills
 has  been  taken  over  by  the  Govern-
 ment  of  India,  but  still,  6,000  workers
 have  not  been  paid  a  single  pie  as
 their  wages  for  the  last  eight  months?

 Mr.  Deputy-Speaker:  This  is  about
 ‘closure.

 Shri  S.  M.  Banerjee:  Kindly  hear
 ‘me;  do  not  become  allergic.

 Mr.  Deputy-Speaker:  He  says  it  is
 working.

 Shri  8.  M.  Banerjee:  It  is  not  work-
 ing,  Sir.  I  know  that.  Otherwise,
 do  you  think  I  am  a  mad  man  to  put
 this  question?  (Interruption).  My
 ‘question  is  this:  is  the  hon.  Minister
 aware  that  in  spite  of  the  fact  that  a
 particular  mill  known  as  the  Muir
 Mills,  Ltd.,  Kanpur,  has  been  taken
 over  by  the  Central  Government
 about  two  months  back,  still  the
 workers  have  not  received  their
 wages  even  for  a  day  since  the  last
 ‘eight  months  and,  if  so,  what  steps
 are  being  taken  by  the  Government
 to  pay  them?

 The  Minister  of  Labour,  Employ-
 ment  and  Rehabilitation  (Shri  Jagji-
 wan  Ram):  We  have  no  information
 on  that  point.

 Shri  M.  Banerjee:  Sir,  what  is
 happeming  to  this  Government?  It

 ‘was  announced  here  the  other  day—
 Shri  Jagjivan  Ram:  I  will  take  up

 the  matter  with  them  and  see,  if  it
 has  not  been  paid,  that  it  is  expedited.
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 Shri  8.  M.  Banerjee:  Since  about
 38,000  workers  belonging  to  textile
 industry  and  other  industries  have
 been  retrenched,  I  want  to  know
 whether  it  is  a  fact  that,  apart  from
 these  closures,  there  is  a  regular  lay-
 off  going  on  in  the  jute  mills  and  in
 other  textile  mills  and,  if  so,  whether
 Government  thinks  it  fit  to  convene
 a  tripartite  meeting  to  discuss  this
 once  again  to  find  out  a  lasting  solu-
 tion.

 Shri  Jagjivan  Ram:  The  hon.  Mem-
 ber  has  raised  the  question  of  jute
 mills.  I  think  the  West  Bengal  Gov-
 ernment  is  competent  to  deal  with
 the  situation  that  arises  there.  (Inter-
 ruption).  If  the  West  Bengal  Gov-
 ernment  which  is  concerned  mostly
 with  jute  mills  and  the  labour  there,
 fee]  that  it  is  necessary  to  have  a  tri-
 partite  conference  or  take  some  other
 measures,  they  will  certainly  do  it.

 Shri  S.  M.  Banerjee:  Sir,  my  ques-
 tion  was  this.  Kindly  listen  to  me.

 Mr.  Deputy-Speaker:
 argue  like  that.

 Shri  S.  M.  Banerjee:  I  am  not  argu-
 ing,  Sir.

 You  cannot

 Mr.  Deputy-Speaker:  If  he  is  not
 satisfied  with  the  reply,  there  ig  pro-
 vision  for  a  half-hour  discussion.

 Shri  8.  M.  Banerjee:  He  was  refer-
 ring  to  jute  mills;  my  question  was
 not  about  jute  mills,

 Mr.  Deputy-Speaker:  You  referred
 to  jute  mills.

 अं;  ग्य  लिये  :  इस  पर  आध  घंटे  की
 बहस  रक्खी  जाय.

 उपाध्यक्ष  महोदय  :  प्राकार,  प्रारंभ  ।
 बाप  को  बुलाया  नहीं  गया  है  ny

 Shri  s.  M.  Banerjee:  According  to
 the  information  given  by  the  hon.
 Deputy  Minister,  nearly  38,000
 workers  belonging  to  textile  and  other
 spinning  mills  have  been  laid  off  or
 tetrenched;  my  question  was  whether
 in  view  of  this—in  these  industries
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 including  jute  mills  where  more
 workers  are  to  be  retrenched  or  laid
 off—the  Government  will  convene  a
 tripartite  meeting  to  discuss  this
 matter.

 Shri  Jagjivan  Ram:  I  will  answer
 that.  Perhaps  the  hon.  Member  is
 aware  that  on  the  2th  and  l3th  Feb-
 Tuary,  we  had  a  meeting  of  the
 Standing  Labour  Committee  and  all
 this  information  that  has  been  given
 by  the  Deputy  Minister  to  the  House
 was  before  the  Standing  Labour  Com-
 mittee,  and  we  devoted  nearly  four
 to  five  hours  in  discussing  this  ques-
 tion.  It  was  agreed  as  to  what  period
 of  notice  would  be  given  and  what
 benefits  would  be  given.  The  matter
 has  recently  been  considered.  There-
 fore,  there  is  no  case  for  further  con-
 sideration.

 Shri  Bade:  Is  it  a  fact  that  in
 Indore,  the  Swadeshi  Cotton  Mills  is
 closed  for  the  last  two  months  due  to
 mismanagement  and  the  matter  was
 pending  before  the  High  Court,  and
 even  then  nobody  is  ready  to  take
 the  responsibility  for  that  mill  or
 factory,  and  if  so,  may  I  know  how
 many  workers  are  without  jobs  and
 whether  there  is  unrest  and  satya-
 graha  going  on  in  Indore?

 Shri  Jagjivan  Ram:  I  will  say  what
 I  have  been  saying:  that  labour  in  the
 textile  mills  is  the  responsibility  of
 the  appropriate  government  and  the
 appropriate  government  in  that  case
 is  the  State  Government,  and  this
 question  could  be  appropriately  put
 to  the  State  Government  by  the  legis-
 fature  there,  which  is  as  aware  of  the
 good  of  the  labour  as  Parliament  is.

 Shri  A.  P.  Sharma:  Are  these  clo-
 sures  due  to  the  shortage  of  raw  mate-
 rial  or  due  to  mismanagement  of  the
 owners  of  the  factories,  and  if  it  is
 either  or  both,  what  steps  do  the
 Government  propose  to  take  over
 these  textile  mills?

 Shri  Shahnawas  Khan:  There  are
 different  reasons  for  closures  of  diffe-
 rent  textile  mills.  Some  are  closed
 due  to  financial  difficulties;  others  are
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 closed  due  to  mismanagement  and
 others  due  to  labour  trouble.  There
 are  different  causes,

 Shri  A.  P.  Sharma:  Sir,  my  ques-
 tion  was,  if  it  is  either  or  both,  whet
 steps  do  the  Government  propose  to
 take.

 Mr.  Deputy-Speaker:  Order,  order.
 You  cannot  go  on  like  that.

 Shri  A.  P.  Sharma:  What  steps  do
 the  Government  propose  to  take  them
 over?

 Mr.  Deputy-Speaker:
 Shri  Jadhav.

 शी  तुलसीदास  जवाब  :  जब  टेक्सटाइल
 मिलें  बंद  होती  हैं  तो  उन  के  बजाज  तो
 अनऐम्प्लायेड  होते  ही  हैं  लेकिन  उनकी
 सोसाइटी  का  पैसा  भी  मालिक  नहीं  देते
 हैं,  उनके  प्राविडेंट  फंड  का  पैसा  भी
 मालिक  खा  लेते  हैं पौर  उनका  ले  श्रॉफ
 का  पैसाभी  नहीं  देते  हैं  जिसके  कि
 परिणामस्वरूप  बेचारे  बक्स  को  भीख
 मांगनी  पड़ती  होते  ऐसी  मिलों  के  लिए
 सरकार  नेक या.  किया  है  जैसे  कि  यह
 जयशंकर  मिल  वारसी  है  कौर  शोलापुर
 स्पिनिंग  एंड  वीविंग  मिल्स  है?

 श्री  शाहनवाज  बां:  जो  मिल  मालिक
 इस  किस्म  की  गैर-कानूनी  कार्यवाहियां  करते
 हैं  उनके  खिलाफ  कानूनी  कार्यवाही  की  जा
 सकती  है  ौर  वह  हमने  बहुत  केसेज  में
 की  भी  हैं।

 शमी  तुलसीदास  जवाब  :  बरसी  तक  नहीं
 की  है।

 उपाध्यक्ष  महोदय  :  बार्डर,  भ्रार्डर।।
 श्री हेम  राज  नैक्स्ट  क्वैश्चन।
 Behabilitation  of  Ex-Servicemen  on

 Border
 °718,  Shri  Hem  Raj:  Will  the  Minis-

 ter  of  Home  Affairs  be  pleased  to
 state:

 (a)  whether  the  schemes  to  resettle
 ex-Servicemen  on  the  border  of  States

 Order,  order.
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 contiguous  to  China  and  Pakistan
 have  been  finalised;

 (b)  if  so,  the  names  of  States  where
 it  is  proposed  to  implement  these
 schemes;

 (c)  whether  those  State  Govern-
 ments  have  sent  their  proposals  and
 schemes;  and

 (d)  the  concessions  which  will  be
 given  to  such  ex-Servicemen  for  their
 settlement  by  the  Central  or  State
 Governments?

 The  Deputy  Minister  in  the  Minis-
 try  of  Home  Affairs  (Shri  Vidya
 Charan  Shukla):  (a)  to  (d).  Pro-
 posals  for  settling  ex-Servicemen  in
 border  areas  in  certain  compact  blocks
 where  land  is  available,  are  under
 consideration  of  the  Central  Govern-
 ment  in  consultation  with  the  State
 Governments.  Schemes  for  Tripura
 and  NEFA  have,  however,  since  been
 sanctioned  and  a  statement  with  res-
 pect  to  the  facilities  to  be  provided
 to  the  settlers  under  these  schemes,
 is  laid  on  the  Table  of  the  House.

 STATEMENT
 (l)  Free  transport  for  self  and

 family  from  the  residential  place  to
 the  settlement.

 (2)  Free  grant  of  land  for  agricul-
 ture,  home  stead  and  kitchen  garden.

 (3)  Free  residential  accommodation
 at  the  initial  stage.

 (4)  Provision  of  basic  amenities
 like  roads,  water  supply,  sanitation,
 dispensaries,  sch:  etc.  in  settl
 areas,  free  of  cost.

 (5)  Financial  assistance  in  the  fotm
 of  free  grants  and  loans  for  house-
 building,  maintenance  of  self  and
 family  for  a  few  initial  years,  and
 procurement  of  the  requisite  house-
 hold  effects,  agricultural  implements,
 livestock,  seeds,  manures,  etc.

 Shri  Hem  Raj:  Besides  NEFA  and
 Tripura,  what  are  the  other  border
 States  for  which  schemes  are  drawn
 up?
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 Shri  Vidya  Charan  Shukla:  We
 suggested  to  the  Assam  Government
 the  scheme  on  the  lines  adopted  in
 Tripura.  But  Assam  Government
 have  pointed  out  certain  difficulties
 in  its  implementation.  As  far  as
 other  areas  like  Rajasthan  are  con-
 cerned,  on  the  border  areas  there  are
 no  proper  fields  or  agricultural  areas
 available  for  resettlement  of  the  ex-
 Servicemen,  Certain  areas  under  the
 proposed  Rajasthan  Canal  may  later
 on  became  available  and  the  Rajas-
 than  Government  have  reserved  cer-
 tain  areas  for  allotment  to  the  ex-
 Servicemen,  if  and  when  these  areas
 become  available.  The  other  States
 have  pointed  out  that  there  are  not
 enough  proper  lands  available  and  if
 such  lands  become  available,  they
 will  consider.

 Shri  Hem  Raj:  May  I  know  whether
 there  is  any  scheme  to  resettle  ex-

 Servi  on  the  J.  and  Kash-
 mir  border?

 Shri  Vidya  Charan  Shukla:  We
 have  not  received  any  information
 from  the  State  Government  about
 that.

 की प०  ला०  बारूपाल  :  भूतपूर्व  सैनिकों
 को  सुव्यवस्थित  ढंग  से  बसाने  और  उनका
 कल्याण  करने  के  लिए  राजस्थान  प्रकाश-
 प्राप्त  सैनिक  संघ  से  सरकार  के  पास  क्‍या
 कुछ  सुझाव  प्रिये  हैं  ?  यदि  हां,  तो  कया  के
 बतला  सकते  हैं  कि  वे  क्या-क्या  हैं?
 Shri  Vidya  Charan  Shukla:  I  do

 not  have  that  information  at  present,
 Shri  ह  0.  Borooash:  If  I  have  cor-

 ectly  understood  the  Minister,  the  ex-
 Servicemen  are  going  to  be  rehabili-
 tated  in  NEFA.  May  I  know  whether
 the  opinion  of  the  NEFA  Administra-
 tion  was  sought  for  and  what  was
 their  reaction?

 Shri  Vidya  Charan  Shukla:  Yes,
 Sir,  this  scheme  has  been  drawn  up
 in  collaboration  with  the  local
 administration.
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 oft  भागवत  झा  आजाद  :  भूतपूर्व  सैनिकों
 को  सीमावर्ती  क्षेत्रों  में  बसाये  जाने  के  लिए
 जिम  सुबिधायो  का  उल्लेख  विवरण  में
 किया  गया  है  क्या  उनकी  पूरी  जानकारी  व
 झांकने  भ्रामक  पास  हैं  ?

 श्री  विद्याचरण  झुक :.  वह  सब  प्रांकड़े
 तो  इस  समय  मेरे  पास  मौजूद  नहीं  हैं
 लेकिन  भ्रमर  माननीय  सदस्य  चाहेंगे  तो
 मैं  वह  अंकड़े  उन्हें  दे  दूंगा।
 Dr.  L.  M.  Singhvi:  While  the  assur-

 ance  of  the  Government  in  respect
 of  resettling  the  ex-Servicemen  in  the
 border  areas  when  they  become
 cultivable  in  the  Rajasthan  Canal  is
 welcome,  I  would  like  to  know  whe-
 ther  until  that  time  any  special  effort
 would  be  made  and  any  extra  special
 assistance  would  be  given  to  settle
 the  ex-Servicemen  even  in  the  arid
 zones  of  Rajasthan  border,  where
 they  can  be  settled  with  specia)  assist-
 ance  given  to  them?

 Shri  Vidya  Charan  Shukla:  Yes,
 Sir;  this  will  be  considered  and  if  the
 Rajasthan  Government  comes  forward
 with  any  such  scheme,  we  shall  fully
 co-operate  with  them.

 भी  प्रकाश बीर  शास्त्री  :  सामानों  पर
 भूतपूर्व  सैनिकों  को  बसाने  के  सम्बन्ध  में
 जहां  तक  मेरा  अनुमान  है  सरकार  का
 यह  विचार  है  कि  सीमाएं  सुरक्षित-  रहें
 यदि  ऐसी  बात  होतो  सामानों  पर  जो
 पहले  से  बसे  हुए  लोग  हैं  नकी  शिकायत
 ह ैकि  उनको  हथियारों  के  लाइसेंस  नहीं
 दिये  जाते  कौर  लाइसेंस  भीमिल  जाते
 हैंतो  दहृथियार  उन्हें  नहीं  मिलते  t  ऐसी
 स्थिति  में जब  तक  भूतपूर्व  सैनिकों  के
 बसाने  की  योजना  कार्यान्वित  नहीं  होती
 क्या  सरकार  उन  लोगों  को  जो  कि  पहले
 से  बसे  हुए  हैं  उनके  लिए  ऐसी  व्यवस्था
 करेगी  ताकि  उन्हें  हथियार  कौर  उसका
 लाइसेंस  सुगमता  सेमल  सके  ताकि
 सीमा भों  की  सुरक्षा  की  व्यवस्था  हो  सके  ?
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 श्री  विद्याचरण  शुक्ल  :  जहां  तक
 स्थानीय  लोगों  का  ताल्लुक  है  उनको  उस
 तरीके  की  हूर  सहायता  दी  जाती  है
 जोकि  राष्ट्रीय  सुरक्षा  के  लिए  आवश्यक  है।
 Shri  U.  M.  Trivedi:  For  a  long  time

 a  proposal  has  been  made  that  some
 sort  of  rehabilitation  for  ex-Service-
 men  must  be  carried  out  in  the  bor-
 ders.  Still  it  is  in  the  offing.  The
 border  roads  are  intended  to  be  made
 so  that  the  approaches  may  be  secured
 to  the  border.  Government  is  still
 dilly-dallying  with  the  question  of
 making  border  roads.  How  long  will
 this  dilly-dallying  continue?

 Mr.  Deputy-Speaker:  This  question
 relates  to  rehabilitation.

 Shri  U.  M.  Trivedi:  The  border
 roads  are  to  be  mainly  for  the  sake
 of  allowing  people  to  be  rehabilitate
 there.  If  they  do  not  make  roads,
 how  will  people  go  and  live  there?
 The  point  is  this.

 Mr,  Deputy-Speaker:  No  arguments.

 Shri  U.  M.  Trivedi:  How  will  people
 go  and  live  there  without  roads?

 Mr.  Deputy-Speaker:  Are  border
 roads  being  built  in  such  areas?

 Shri  Vidya  Charan  Shukla:  We
 have  selected  such  areas  where  there
 is  no  such  problem  as  the  hon.  Mem-
 ber  mentions.

 Shri  Hem  Barua:  In  view  of  the
 fact  that  the  Mizo  National  Front
 recently  staged  an  armed  revolt  In  the
 Mizo  District  of  Assam  with  arms  and
 ammunitions  taken  from  Pakistan,
 may  I  know  whether  Government
 have  considered  the  urgency  of  put-
 ting  in  as  many  ex-servicemen  as
 possible,  particularly  in  the  Mizo  Hills-
 East  Pakistan  border,  as  quickly  as
 possible?

 Shri  Vidya  Charan  Shukla:  It  is  a
 suggestion  for  action.  We  will  take
 note  of  it.
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 संचालकों  में  हिन्दी  में  काम  काज  श्री  भागवत शा  आजाद  :  अगर  यह
 हि

 +  बात  सही  हैकि  हिन्दीक  राजभाषा  होने 719.  भी  भागवत  झा  आजाद  :  के  बाद  भी  यह  हिदायत  जारी  की  गई
 भी  mo  ere  त्रिवेदी  :  हैकि  जो  सरकारी  कर्मचारी  मूलतः शी  mo  Wo  eran  :  हिन्दी  में  कागज  तैयार  करत  हैं,  वे  उसके
 शनी  सुबोध  हंसवा :.  साथ  प्रंग्रेजी  का  अनुवाद  जरूर  दें,  तो
 शी  mo  Wo

 ye
 मैं  माननीय  गृह  मंत्री  से  यह  जानना

 क्या  गृह-कार्य  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि:

 (क)  क्‍या  सरकार  का  ध्यान  9
 दिसम्बर,  965  के  “राष्ट्र  भाषा  सन्देश
 के  प्रथम  पृष्ठ  पर  अंकित  उस  समाचार  की
 शोर  गया  है  जिसमें  कहा  गया  हैकि  केन्द्र
 के  किसी  मंत्रालय  में  मूलरूप  से  हिन्दी  में
 काम  नहीं  हो  रहाहै;  कौर

 (ख)  क्‍या  यह  सच  है  कि  हिन्दी में
 तैयार  कागजातों  के  प्रंग्रेजी  प्रभुपाद  की
 उच्च  भअभ्रधिकारियों  द्वारा  मांग  हिन्दी के
 मार्ग  में  मुख्य  बाधा  है?

 गृहनका्थ  मंत्रालय  में  उप-मंत्री  (भी
 विधा चरण  शुक्ल)  :  (क)  जी  हां  ।

 9  दिसम्बर,  965  को  राष्ट्रभाषा  सन्देश
 में  प्रकाशित  समाचार  ठीक  नहीं  है।

 (ख)  जी  नहीं।  1963,  %  ये
 हिदायतें  जारी  को  गई  कि  जब  कभी
 कोई  ऐसी  फाइल  जिसमें  हिन्दी  में
 टिप्पणी  लिखी  गई  हो  किसी  अन्य  मंत्रालय
 को  या  उसी  मंत्रालय  के  किसी  अन्य
 अनुभाग  को  भेजी  जाय  तो हिन्दी  टिप्पण
 का  ग्रेजी  अनुवाद  या सारांश  साथ
 लगाया  जाय  |  ये  निर्णय  केन्द्रीय  सरकार
 के  कर्मचारियों  की  बड़ी  संख्या  के  भ्र भी  भी
 डाक  प्रकार  से  हिन्दी  जानने  के  कारण
 करने  पढ़े  ताकि  मामले  शीघ्रता  से  निपटाये
 जा  सकें ।

 चाहता हूं  कि  क्‍या  हिन्दी  के  विस्तार  का
 यह  सही  रूप  है,  यदि  नहीं  है,  तोनस
 सम्बन्ध  में  प्रा  तक  क्‍या  कार्यवाही  की
 गई  है  सिवाय  इसके कि  हिन्दी  और  अंग्रेजी
 दोनों  टिप्पण  साथ  साथ  तेयार  किये  जायें।

 भी  विद्याचरण  शुक्ल  :  हम  लोग  यह
 बात  पूरी  तरह  से  समझते हैं  कि  हिन्दी
 की  प्रगति  जितनी  तेजी  से  होनी  चाहिए,
 उतनी  तेजी  से  नही ंहो  सकी  है।  उसका
 कारण  माननीय  सदस्य  जानते  हैं।  जैसा
 कि  मैंने  कहा  है,  अंग्रेजी  अनुवाद  साथ
 लगाने  की  आवश्यकता  इसलिए  पड़ी  कि
 हमारी  सरकारी  कर्मचारियों  की  एक
 बहुत  बड़ी  संख्या  हिन्दी  को पूरी  तरह  से
 नहीं  जानती  है।  हमारी  यह  नीति  रही
 है--जिसके  बारेमें  इस  सदन  की  भी
 सहमति  है--कि  इस  बारे  में  जल्दी  नकी
 जाये,  ताकि  हमारे  देशवासियों  को  तकलीफ
 रहो।  इन  सब  बातों  को  देखते  हुए  हम
 लोग  स्वयं  इस  बात  के  लिए  एक्शन  &
 कि  हिन्दी  की  प्रगति  जल्दी  से  जल्दी  होनी
 चाहिए  ।

 भी  भागवत  जा  परीज़ाद  :  उपाध्यक्ष
 महोदय,  मेरा  प्रश्न  तो  एक  खास  उद्देश्य
 के  लिए  था,  लेकिन  उत्तर  में  बहुत  से  सिद्धान्त
 के  प्रश्न  उठाए  गए  हैं।  शायद  इसी  कारण
 विपक्षी  सदस्य  मंत्रियों  से  ठीक  जवाब
 मांगते  हैं  धौर  इन  से  ठीक  लोहा  लेते  हैं।
 खेर,  में दुसरा  प्रश्न  करता  हूं।

 क्या  यह  बात  सही  नहीं  है  कि
 विभिन्न  राज्य  सरकर  केन्द्रीय  मंत्रालयों
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 से  हिन्दी  में  पत् नाचार  करना  चाहती हैं,
 वे  ऐसा  इसलिए  नहीं  कर  सकती हैं  कि
 के  सरकार के  पास  राज  तक  कोई
 ऐसा  हिन्दी  का  सेल  नहीं  है,  जिसमें
 राज्य  सरकारों  द्वारा.  भेजे  गए  हिन्दी  पत्तों  का
 अनुवाद  हो  जिसके  कारण  उन  पत्रों  का
 उत्तर  बने  में  या  उनके  बारे  में  कार्यवाही
 करने  में  काफी  देर हो  जाती  है?  झगर
 माननीय  गृह  मंत्री  इस  प्रश्न  का  जवाब दें
 तो  उत्तम  रहे

 शी  बिद्या  अरुण  शक्ल  :  इस  प्रकार का
 सैल  हमारे  यहां  है  जहां  हिन्दी  पत्तों  का
 का  अनुवाद  किया  जाता  है।  जहां  तक  हो
 सकता है.  हर  एक  हिन्दी  के  पत्र  का
 जवाब  हिन्दी  में  ही  दिया  जाता  है।

 Shri  8.  0.  Samanta:  May  I  know
 whether  regular  Hindi  classes  are
 being  held  in  the  various  Central
 Ministries  and,  if  so,  what  classes  of
 officers  and  employees  are  trained
 there?

 Shri  Vidya  Charan  Shukla:  It  is  a
 fact  that  regular  classes  are  being
 held  and  all  classes  of  officers  are
 being  trained.

 Shri  P,  6.  Berooah:  Hindi  is  spoken
 in  different  States  in  different  ways.
 Hindi  spoken  in  Bihar,  U.P.,  Madhya
 Pradesh,  Rajasthan  or  Punjab  is  not
 alike.  So,  standardisation  is  wanting.
 Because  of  not  doing  standardisation
 of  Hindi,  non-Hindi-speaking  officers
 find  it  difficult  to  follow  the  instruc-
 tions.  What  steps  are  being  taken
 for  the  standardisation  of  Hindi?

 Shri  Vidya  Chatam  Shukla:  Hindi
 in  Devanagari  script  is  a  standard
 language.  What  the  hon.  Member  is
 referring  to  are  probably  the  dialects.

 निमतो  सावित्री  निगम  :  मैं  यह  जानना
 चाहती  हूं  क  पछले  सोलह  वर्षों  से  द्रव  तक
 केन्द्रीय  सरकार  कितने  कर्मचारियों  को  हिन्दी  का
 पठन  पाठन  सिखा  सकी है  उसमें इतनी  सफल-
 लता  क्यों  हुई  है  घोर उन  की  पढ़ाई  पर  प्रति  वर्ष
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 कितना  रूपया  खर्च  होत!  ¥
 का  दूसरा  भंग  यह  कि

 उपाध्यक्ष  महोदय  :  माननी  सदस्यों  ने
 पूछ  लिये  हैं  कौर  वह  तीसरा  पूछने  जा  रही
 हैं।  बह  बैठ  जाये  ।

 तभी  विद्या  चरण  शुक्ल  :  केन्द्रीय  सर-
 कार  के  तीन  लाख  कर्मचारियों  ने  हिन्दी
 के  पाठ्य  क्रम  पूरे  कर  लिये  जौर 1.  7  लाख
 कर्मचारियों  ने  हिन्दी  की  विभिन्न  परीक्षाये  पास
 कर  ली  है  ।  इस  पर  कितना  खीर  हुआ  है  ये
 मांकड़  हस  वक्त  मेंरे  पास  नहीं  है  ।  मैं  उन
 को  बाद  में  सभा-पटल  पर  रख  सकता  हूं  ।

 Shri  Kapur  Singh:  Since  the  im-
 practicability  of  having  instant  Hindi
 at  the  Secretariat  level  has  become
 apparent  now,  do  the  Government
 Propose  to  slow  down  the  process  of
 imposing  Hindi  upon  the  country?

 Mr.  Deputy-Speaker:  It  is  a  sug-
 gestion  for  action....  (Interruption).

 Shri  Kapur  Singh:  It  ig  such  a  good
 question;  let  us  have  a  reply....
 (Interruption).  I  asked  for  a  reply

 from  fhe  Treasury  Benches,  not  from

 a
 friend  there....[Interrup-

 Mr.  Deputy-Speaker:  Order,  order.
 Please  sit  down,  all  of  you.

 ft  To  Yo  जि देदी  :  फिनांस  मिनिस्ट्री  के
 मातहत  जो  हिन्दी  ही  जानते  वाले  सरकारी  कर्म-
 भारी है  जब  उन्होंने  हिन्दी में  परीक्षा  देगी
 चाही  तो  यह  इच्छा  प्रकट  करते  के  कारण  उन
 को  यू०  डी०  सी०  से  एल०  te  सी० मे ंनिकाल
 दिया  नया  राज  बराबर  दस  साल  से  उन
 लोगों  के  पत्र-वयवहार चल  रहे  हैं  ।  भ्र भी  प्रभी
 मैंने  मिनिस्टर  साहब  को  इस  बारे  में  पत्र  लिखा
 था।  फिर  भी  यही  स्थिति  राज  तक  चली  करा
 रही  हाउस  प्राप्ति  को  यू० डी  ०सी०  से  निकाल
 कर  एल०  the  सी०  में  रख  दिया  गया  है  भ्र ौर
 अभी  तक  उस  के  साथ  न्याय  नहीं  ही  हो  पाया
 है  क्योंकि  वह  हिन्दी  में  इम्तहान  देता  चाहता  है।
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 मैं  यह  जानना  चाहता  हूं  कि  क्या  यह  बात  सही
 है

 Shri  Vidya  Charan  Shukla:  It  is  an
 individual  matter.  If  the  hon.  Mem-
 ber  brings  it  to  our  notice,  we  shall
 definitely  take  action  on  it.

 Mr.  Deputy-Speaker:
 Ranga.

 Professor

 Shri  Rajaram:  Sabhanayakar  avar-
 gale....

 Mr.  Deputy-Speaker:  I  have  called
 Professor  Ranga.

 Shri  Ranga:  In  view  of  the  fact  that
 the  maintenance  of  national  integrity is  as  important  as  helping  that  action
 of  officers  who  do  not  know  Hindi  to
 understand  Hindi,  the  senior  ministers
 —I  am  glad,  both  of  them  are  present
 here—should  give  some  thought  and
 see  that  the  suggestion  made  by  my hon.  friend  Sardar  Kapur  Singh,  is
 given  some  consideration  and  that  this
 fascination  for  Hindi,  which  I  do  not
 mean  to  say  is  very  bad,  is  not  speed- ed  up  to  such  an  extent  that  it  would
 endanger  national  integrity  also.

 The  Minister  of  Home  Affairs  (Shri
 Nanda):  I  am  glad  that  the  hon.  Mem-
 ber  does  not  grudge  the  interest  of
 other  Members  in  Hindi.  It  has  been
 declared,  announced  here,  stated
 several  times  that  while  Hindi  has  to
 progress,  no  impediments  can  be
 Placed,  should  be  placed,  will  be
 placed  in  the  way  of  effective  func-
 tioning  of  those  who  do  not  know
 Hindi.  All  kinds  of  facilities  will  be
 provided  so  that  no  difficulty  is  placed
 in  their  way.

 Mr.  Deputy-Speaker:  (uestion  Hour
 is  over.

 Shri  Rajaram:  May  [  put  a  question?
 You  told  me  that  you  will  be  giving
 me  a  chance.

 Mr,  Deputy  Speaker:  I  can  go  only
 al  2  @Clock.  The  Calling  Attention
 Notice.  Shri  Mathur,
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 WRITTEN  ANSWERS  TO
 QUESTIONS

 Conditions  of  Detenus
 9720,  Shri  Madhu  Limaye:

 Shr  Kishen  Pattnayak:
 Will  the  Minister  of  Home  Affairs

 be  pleased  to  state:
 (a)  whether  the  attention  of  Gov-

 ernment  has  been  drawn  to  the  re-
 marks  of  the  Supreme  Court  to  the
 Attorney  General  in  regard  to  the
 conditions  under  which  detenus  (Poli-
 tical)  are  being  kept  by  the  Central
 and  State  Governments;  and

 (b)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 The  Minister  of  State  in  the  Minls-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  and  (b).  As
 hag  already  been  stated  in  answer  to
 Starred  Question  No.  419,  there  is  no
 class  of  detenus  classified  as  ‘political
 detenus’,  Taking  note  of  the  observa-
 tions  of  the  Supreme  Court,  the  Cen-
 tral  Government  have  recently  made
 certain  suggestions  with  a  view  to  en-
 suring  a  measure  of  uniformity  in  the
 conditions  of  detention  obtaining  in
 the  various  States  in  respect  of  those
 detained  for  security  reasons.

 Academic  Exchanges  with  Moscow
 721,  Shri  Karail  Singhji:  Will  the

 Minister  of  Education  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  reguler
 academic  exchanges  are  to  be  estab-
 lished  between  Delhi  University  and
 Moscow  State  University;

 (b)  whether  any  standing  agreement
 has  been  entered  into  in  this  connec-
 tion;  and

 (c)  if  so  the  details  thereof?
 The  Minister  of  Education  (Shri  M.

 6.  Chagia)  (a)  Yes,  Sir.
 (b)  No,  Sir;  but  the  matter  is  unde:

 consideration.
 (c)  Does  not  arise.



 ‘7215  Written  Answers  CHAITRA  3,  888  (SAKA)  Written  Answers  7276

 Application  of  Bonus  Act  to  Govern-
 ment  of  India  Press,  Mint  and

 Opium  Factories
 #722,  Shri  P.  R.  Chakraverti:

 Shri  K.  N.  Tiwary:
 Will  the  Minister  of  Labour,  Em-

 ployment  and  Rehabilitation  be  pleas-
 ed  to  state:

 (a)  whether  Government  received
 representations  from  the  employees  of
 the  Government  of  India  Press,  Mint
 and  Opium  Factories  for  application
 of  the  Bonus  Act  to  them;  and

 (b)  if  so,  whether  any  alternate
 scheme  has  been  formulated  in  thet
 behalf?

 The  Minister  of  Labour,  Employment
 and  Rehabilitation  (Shri  ह
 Ram):  (a)  Some  such  requests  are
 reported  to  have  been  made.

 (b)  Ad-hoc  ex-gratia  payments  are
 already  being  made  to  the  employees
 in  the  Government  Opium  Factories  at
 Ghazipur  and  Neemuch.  Two  Incen-
 tive  bonus  Schemes  are  also  in  opera-
 tion  in  the  Government  of  India
 Presses.

 Micro-Wave  Links
 °723.  Shrimati  Renuka  Barkataki:

 Shri  Yashpal  Singh:
 Will  the  Minister  of  Communications

 ‘be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  Gov-

 e  ‘ing  8  p  to
 link  capitals  of  the  States  and  Delhi
 with  a  micro-wave  net  work;  and

 (b)  if  so,  the  main  features  of  -he
 proposal  and  when  it  will  be  tmple-
 mented?

 The  Minister  of  State  in  the  Depart-
 ments  of  Parliamentary  Affairs  and
 Communications  (Shri  Jaganatha  Rao):
 a)  No,  Sir.

 (9)  Does  not  arise.
 Pak  Spy  Ring

 mH,  Shri  Bibhut!  Mishra:
 Shri  Bagri:

 Shri  Yashpal  Singh:
 Basumatari;

 Shri  Ram  Harkh  Yadav:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  whether  Government's  attention
 has  been  drawn  to  the  Indian  Nation
 published  from  Patna  dated  the  3704
 January,  966  page  3,  columns  2  to
 5,  under  the  heading  ‘Pak  Spy  Rin
 behind  N.C.C,  Camp  poisoning  an
 about  the  arrest  of  one  Kadri  und
 confession  by  Manwarul  Haque;  and

 (b)  if  so,  the  steps  taken  by  the
 Central  Government  and  the  Govern-
 ment  of  Bihar  in  the  matter?

 The  Deputy  Minister  in  the
 ०१  Home  Affairs  (Shri  Vidya  Charan
 Shukla):  (a)  Yes,  Sir.

 (b)  Six  persons  have  80  far  been
 arrested.  The  case  is  still  under  in-
 vestigation.

 Whipe’  Conference

 9725,  Shri  Hari!  Vishnu  Kamath:

 Will  the  Minister  of  Parliamentary
 Affairs  be  pleased  to  state:

 (a)  whether  a  Whips’  Conference
 was  recently  held  in  Bangalore;

 (9)  the  aim  ang  objects  of  the  Con-
 ference;

 (९)  Who  attended,  who  inaugurated
 and  who  presided  over  the  Conference;

 (a)  the  duration  of  the  Conference,
 the  subjects  discussed,  papers  read,
 and  resolutions  adopted  at  the  Con-
 ference;

 (e)  whether  all  the  relevant  docu-
 ments  will  be  laid  on  the  Table;  end
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 (f)  the  total  expenditure  incurred
 thereon?

 The  Minister  of  Parliamentary
 Affairs  and  Communications  (Shri
 Satya  Narayan  Sinha):  (a)  to  (f).
 The  Fifth  Al]  India  Whips  Con-
 ference  was  held  at  Bangalore  on
 the  4th,  5th  and  6th  January,  ‘1966.
 The  aims  and  objects  of  the  Con-
 ference  were  to  provide  a  common
 forum  for  mutual  discussions  between
 Whips  of  the  Government  and  the
 Opposition  parties  in  the  pariiament
 and  the  State  Legislatures  so  that  pro-
 blems  confronting  the  Whips  to  im-
 prove  the  working  of  the  parliamen-
 tary  machine  at  the  Centre  and  the
 States  could  be  examined  and  solu-
 tions  suggested.  The  Conference  was
 inaugurated  by  Shri  S.  Nijalingappa
 Chief  Minister  of  Mysore  and  presided
 over  by  the  Union  Minister  of  Parlia-
 mentary  Affairs  and  Gnvernment
 Chief  Whip.  A  list  of  the  delegates
 who  attended  the  Conference  is  laid
 on  the  Table  of  the  House.

 ce in  Library.  See  No.  LT-5860/66]
 The  plenary  session  of  the  Conference
 was  addressed  by  Shri  B.  V.  Baliga,
 Speaker  of  the  Mysore  Legislative
 Assembly  808  Shri  G.  V.  Hallikeri,
 Chairman  of  the  Mysore  Legislative
 Council.  The  delegates  representing
 different  political  parties  and  State
 Legislatures  also  addressed  the  Con-
 ference  on  various  aspects  of  the
 working  of  the  Parliamentary  machine.
 After  the  plenary  session,  the  Confer-
 ence  met  in  three  Committees  presid-
 ded  over  by  Shri  Gurdial  Singh
 Dhillon,  Minister  of  Parliamentary
 Affairs,  Punjab,  Shri  Moinul  Haque,
 Choudhury,  Minister  of  Parliamentary
 Affairs,  Assam  and  Shri  C  L.  Nara-
 simha  Reddy,  Chief  Whip  of  the
 Swatantra  Party  in  the  Lok  Sabha  res-
 pectively.  A  copy  of  the  membership
 of  and  the  subjects  discussed  in  the
 three  Committees,  the  recommenda-
 tions  made  by  the  Committees  and
 those  finally  adopted  at  the  plenary
 session  of  the  Conference  are  placed
 on  the  Table  of  the  House.  The  total
 expenditure  incurred  on  the  Confer-
 ence  by  the  Government  of  India  was
 Rs.  18106.07,,
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 रस्म-समूर  क्षेत्र  के  विस्थापित  लोग

 *726.  श्री  प्रकाशबीर  शास्त्री  :
 श्री  सु  लिये  :
 शी  झंकार  लाल  बैरवा  :

 क्या  श्रम,  रोजगार  तथा  पुनर्वास  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  छम्ब-अ्रखनूर  क्षेत्र  क ेनिवासी
 जहां  से  कि  ताशकन्द  समझौता  के  भप्नन्तगंत
 पाकिस्तानी  सेनाएं  हटा  ली  गई  हैं  उस  क्षेत्र
 में  रहने  के  लिये  चले  गये  हैं.  ;

 (ख)  क्या  उस  क्षेत्र  के  कुछ  विस्थापित
 व्यक्ति  अरब  भी  कुछ  प्रिय  स्थानों  में  रह  रहे  है;
 कौर

 (ग)  यदि  हां  तो  उस  क्षेत्र  में  उन  के  कब
 चले  जाने  की  सम्भावना  है  ?

 अस,  रोजगार  तथा  पुनर्वास  मंत्री
 भी  जग ली बम  राम)  :  (क)  उनमें
 से  कुछ  वापिस  बले  गये  ¢  at
 वर्तमान  में  गावों  में  जाने  का  स्थाई  कार्यक्रम
 चल  रहा  है  ।

 (ख)  बहुत  संख्या  में  परिवार  भी  शिवरों
 मैं  हीरे

 (ग)  प्रांजल  i9668  da  तक  इन  परि-
 बारों  के  उस  क्षेत्र  में  बले  जाने  कौ  संभावना
 है  V

 स्थलों  प्रयास  मंत्री,  लाल  बहादुर  शास्त्री  का
 स्मारक

 *727.  थी  सोकार  लाल  बैरवा:
 भी  ge  ला०  वर्मा  :

 के
 क्या  हिना.  मंत्री  यह  बताने  की  कृपा  करेंगे

 क्कः

 (क)  क्या  यह  सच  है  कि  स्वर्गीय  प्रधान
 मंत्री  जवाहर  लाल  नेहरू  की  स्मृति  में  एक  संस-
 हालत,  उनकी  मति  तथा  एक  नया  विश्व-
 विद्यालय  स्थापित  किये  गये  है  कौर  उनके  नाम
 मैं  एक  सिक्का  जारी  किया  गया  है;
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 (ae) क्या  स्वर्गीय  प्रधान  मंत्री  लाल  बहादुर
 शास्त्री  की  स्मृति  में  भी  उपरोक्त  भाग  (क)
 में  उल्लिखित  कार्य  करने  का  चार  है  कौर
 यदि  हां  तो  उसका  ब्यौरा  क्या  है;  भोर

 (ग)  में  कार्य  कब  किये  जाने  की  संभा-
 बना  है  ?

 शिक्षा  मंत्री  (भो  qo  क०  चागला)  :
 (क)  नेहरू  स्मारक  संग्राहय  तथा  'पुस्तक-
 कार्य'  स्थापित  किया  गया  है  कौर  जवाहर  लाल
 बेहद  विश्वविद्यालय  के  संस्थापन  के  सम्बन्ध
 में  एक  विधेयक  पेश  किया  गया  है  जो  संसद्‌  के
 सामने  है  शौर  स्वर्गीय  प्रधान  मंत्री  की  प्रतिमा
 बढ़े  सिक्के  भी  जारी  किये  गए  हैं।  मूर्ति  की
 स्थापना  के  बारे  में  पारसी  कोई  भ्रम्तिम  निर्णय
 नहीं  लिया  गया  है  ।

 (ल)  धौर  (ग).  सरकार  इस  बात
 पर  गम्भीरता  से  विचार  कर  रही  है  कि  किस
 प्रकार  स्वर्गीय  प्रधान  मंत्री  श्री  लाल

 शास्त्री  की  स्मृति  उनका  राष्ट्र  के
 लिए  नभि  तथा  विशेष  कर  उनके  प्रिय
 संदेशों  को  'चिरस्थायी  तथा  सबल  बनाया
 जा  सकता  है  ।इन  प्रारम्भिक  विचारों  को
 अधिक  ठोस दस  मिलते  ही  सरकार  का
 इरादा  है  कि  इस  मामले  में  संसद  के  विभिन्न
 बमों  के  प्रतिनिधियों  से  प्रनोपचारिक रूप  से
 परामर्श  करे  |

 Ednention  as  an  Elective  Subject
 0728.  Shri  D.  0.  Sharma:

 Shri  Himatsingka:
 Shri  Rameshwar  Tantia:

 Will  the  Minister  of  Education  be
 pleased  to  state:

 (a)  whether  a  Committee  set  up  by
 the  University  Grants  Commission  has
 recommended  the  study  cf  Educsi.on
 as  an  e‘ective  subject  at  the  ynder-
 graduate  leve!  io  induce  a  setter  class
 of  students  to  take  to  teacning;

 (b)  whether  the  recommendation  has
 been  considered;  and

 (९)  ig  ”,  with  whet  results?
 The  Minister  ef  Education  (Shri  M..

 6.  Chagia):  (a)  Yes,  Sir.  The  Com.
 mttee  has,  however,  ponted  out  that
 graduates  with  ‘Education’  as  an  elec-
 tive  subject  will  not  be  edequately
 prepared  for  employment  ag  teachers.
 in  high/higher  secondary  schools.

 (b)  and  (c).  The  recommendation
 has  been  generally  accepted,  in  prin-
 eiple,  by  the  University  Grants  Com-
 mission  who  have  also  referred  the
 Report  of  the  Committee  to  the  Edu-
 cation  Commission  for  consideration.
 The  Report  ig  also  being  circulated  to
 Universities  ang  training  colleges  for
 such  action  as  may  be  considered
 necessary  by  them.

 Kerosene  Oil  Containers
 #729,  Shri  Indrajit  Gupta:

 Dr.  Ramen  Sea:

 Will  the  Minister  of  Petroleum  and
 Chemicals  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  the  foreign  oil  companies  in  thig
 country  have  stopped  manufacture  of
 4-gallon  tin  containers  for  kerosene
 and  are  disposing  of  their  plants  for
 making  containers;

 (b)  whether  ag  a  result  thereof, distribution  of  kerosene  oil  to  gmail dealers  and  scattered  rure)  areas  is
 becoming  virtually  impossible,  and  the
 crisis  of  kerosene  supplies  aggravated; and

 (c)  if  so,  Government's  reaction  in
 the  matter?

 The  Minister  of  Petroleum  and  Che-
 micalg  (Shri  Alagesan):  (a)  Esgo  and Caltex  (India)  Limited  have  closed
 down  all  tin-making  factories.  In  the case  of  Burma-Shell,  one  of  the  5
 units  is  still  in  production.  A.O.C.  and I.B.M.  have  not  closed  their  factories, It  is  understood  that  the  oll  compan- fes  are  offering  for  5६१९  units  which have  remained  idle  for  a  long  time.
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 They  are  also  reported  to  be  disposing
 of  units  which  ere  not  in  good  mecha-
 nical  condition.

 (b)  No  definite  evidence  is  avail-
 able  in  support  of  this  view,  but  Gov-
 ernment  is  carrying  out  a  careful  exa-
 ‘mination  of  the  position  to  ascertain
 the  true  state  of  affairs.

 (c)  Further  action  will  be  taken  in
 the  light  of  the  conclusions  reached
 @s  a  result  of  the  examination  refer-
 red  to  in  (b)  above.

 Ol  Exploration  ७  India
 #730,  Shri  Himatsingka:

 Shri  Rameshwar  Tantia:
 Shri  Yashpal  Singh:
 Shri  Vishwa  Nath  Pandey:
 Shri  P.  Venkatasubbaiah:
 Shri  K.  C.  Pant:
 Shri  Linga  Reddy:
 Shrimati  Renuka  Barkataki:
 Shri  Maheshwar  Naik:
 Shri  Jashvant  Mehta:
 Shri  Ram  Harkh  Yadav:
 Shri  Onkar  Lal  Berwa:

 Will  the  Minister  of  Petroleum  and
 Chemicals  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  five
 U.S.  oi]  companies  have  offered  to  col-
 laborate  with  the  Government  of  India
 in  prospecting  end  exploring  of]  in
 India;

 (9)  if  80,  the  reaction  of  Govern-
 ment  thereto;

 (c)  the  conditions  for  collaboration;
 and

 (d)  when  the  final  decision  is  likely
 to  be  taken?

 The  Minister  of  Petroleum  and  Che-
 micals  (Shri  Alagesan):  (a)  Interest  in
 possible  collaboration  with  Govern-
 ment  has  been  expressed  by  over  half
 a  dozen  American  Oil  Companies.

 (b)  Government  has  indicated  wil-
 lingness  to  negotiate  on  the  basis  of
 suitable  proposals.

 (c)  and  (d).  Discussions  are  in  pro-
 gress.  It  is  too  early  to  say  what
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 terms  and  conditions  are  likely  to
 be  finally  decided  upon  and  when.

 Use  of  DIR.
 °73l.  Shri  Hem  Barua:

 Shri  Madhu  Limaye:
 Shri  Kishen  Pattnayak:
 Shri  Ram  Harkh  Yadav:
 Shri  Bagri:
 Dr,  Ram  Manohar  Lohia:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  have  decided  to  liberalise
 and  sparingly  use  the  Defence  of
 India  Rules;

 (b)  if  so,  whether  this  decision  has
 been  conveyed  to  the  State  Govern-
 ments  and  théy  have  been  advised
 accordingly;  and

 (c)  if  the  reply  to  part  (b)  above
 be  in  the  affirmative,  the  reaction  of
 State  Governments  concerned?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defenee  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi);  (a)  and  (b).
 A  reference  may  be  made  to  the
 statement  made  by  the  Home  Minister
 in  the  House  on  28th  February,  1966.
 in  connection  with  the  judgment  of
 the  Supreme  Court  in  writ  petition
 No.  86—G,  Sadanandan  vs.  State  of
 Kerala.

 (c)  Replies  from  most  State  Gov-
 ernments  are  yet  to  be  received.

 Intensification  of  Activities  by  Nagas
 °782,  Shri  Vishwa  Nath  Pandey:

 Shri  Ram  Harkh  Yadav:
 Shri  s.  M,  Banerjee:
 Shri  Dafi:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  whether  $  is  a  fact  that  a
 heavy  build-up  of  armed  Naga  hos-
 tiles  equipped  with  mortars,  light
 machine-guns  and  other  automatic
 weapons  arrived  at  Tollol  Camp
 (Manipur)  and  had  spread  themselves
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 out  in  Tolloi,  Tuniem,  Serrikhon,
 Anikathe]  and  Nambasi  in  Ukhrul
 Sub-Division  of  Manipur  recently;
 and

 (b)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  Yes,  Sir.

 (b)  Besides,  suitable  preventive
 measures,  all  such  cases  of  breaches
 of  cessation  of  operations  agreement
 are  brought  to  the  notice  of  the  Naga
 underground  through  the  Peace  Mis-
 sion  and  legal  action  is  also  taken  if
 specific  offences  are  committed,  by
 starting  criminal  cases.

 Bonus  in  Public  Sector  Undertakings
 35.  Dr,  L,  M.  Singhvi:

 Shri  D.  N.  Tiwary:
 Shri  P.  R,  Chakraverti;
 Shri  K.  N.  Tiwary:

 Will  the  Minister  of  Labour,  Em-
 Ployment  and  Rehabilitation  be  pleas-
 ed  to  state:

 (a)  whether  it  is  proposed  to  make
 payment  of  bonus  aqbligatory  in  all
 public  sector  undertakings;  and

 (b)  if  so,  in  what  menner  and
 when?

 The  Minister  of  Labour,  (Employ-
 ment  and  Rehabilitation  (Shri  Jag-
 jivan  Ram):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Rehabilitation  Work  in  West  Bengal

 Will  the  Minister  of  Labeur,  Em-
 ployment  and  Rehabilitation  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  the
 Central  Government  have  not  fully

 sanctioned  its  committed  finance  to
 the  West  Bengal  Government  for  its
 various  schemes  for  the  rehabilitation
 of  the  refugees  in  West  Bengal;  and

 (b)  the  reasons  for  not  sanctioning
 the  full  amount  particularly  for
 Education,  Health  and  Housing
 colonies?

 The  Minister  of  Labour,  Employ-
 ment  and  Rehabilitation  (Shri  Jag-
 Jivan  Ram):  (a)  It  is  not  a  fact  that
 Government  of  India  have  defaulted
 on  the  financia)  obligations  accepted
 under  the  Residuary  Problem.

 A  statement  is  laid  on  the  table  of
 the  Lok  Sabha.  [Placed  in  Library.
 See  No.  LT-586/66).

 (b)  The  question  does  not  arise.

 Disturbed  Area  Bordering  Manipur

 °735.  Shri  Madhu  Limaya:
 Shri  Kishen  Pattnayak:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  75
 mile  belt  along  the  international
 border  in  Manipur  has  been  declared
 a  disturbed  area;

 (b)  if  80,  the  reasons  therefor;  and

 (c)  how  long  the  disturbed  condi-
 tions  are  likely  to  continue  in  this
 area?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  to  (c).  For
 a  period  of  sixteen  days  ending  on
 the  Slst  December,  1965,  the  area
 lying  within  5  miles  from  the  inter-
 national  border  of  Tengnoupal  sub-
 division  of  Manipur  was  declared  ag
 disturbed.  This  was  done  to  enable
 the  security  forces  to  intercept  armed
 Naga  hostiles  returning  through
 Burma,
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 Development  of  Library  Science
 °736.  Shri  P.  B.  Chakraverti:

 Shri  Ram  Harkh  Yadav:
 Will  the  Minister  of  Education  be

 pleased  to  state:
 (a)  whether  a  review  committee

 has  been  set  up  by  the  University
 Grants  Commission  to  study  the
 development  of  Library  Science  in
 India;

 (b)  if  so,  their  specific  recommen-
 dations;

 (c)  how  many  Universities  have  in-
 troduced  Master’s  and  Bachelor's
 degree  courses  in  Library  Science;

 (d)  whether  the  Post-Graduate
 courses  offered  by  some  Universities
 have  attained  the  standards  of  the
 B.  Lib.  Science  course;  and

 (e)  if  so,  whether  the  Universities
 have  been  advised  to  re-designate  the
 Diploma  course  as  B,  Lib.  Science?

 The  Minister  of  Education  (Shri
 M.  C,  Chagia):  (a)  Yes,  Sir.  The
 Committee  has  since  submitted  its
 report.

 (9)  A  statement  ig  laid  on  the
 Table  of  the  Sabha  [Placed  in  Lib-
 rary.  See  No.  LT-5862/66).

 (c)  One  University  has  provision
 for  Master’s  degree  course  and  eleven
 Universities  have  facilities  for
 Bachelor’s  degree  course.

 (d)  Yea,  Sir.
 (e)  The  Report  which  contains  this

 tecommendation,  is  being  circulated
 to  Universities  for  consideration.

 जप कुलपतियों  की  नियुक्तियां

 *737.  श्री  प्रकाशथौोर  शास्त्री  :  क्‍या
 दिखा.  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  कुछ  विश्वविद्यालयों  में  उपक्लपतियों
 की  नियमित  नियुक्तियों  के  संबंध  में  राज्य
 के  मूख्य  मंत्रियों  को  जो  परामर्श  दिया  गया

 था  उस  के  बारे  में  उनकी  क्या  प्रतिक्रिया  है  ;
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 (@)  क्‍या  कुछ  विश्वविद्यालयों  में  इस
 प्रकार  की  नियुक्तियों  के  सम्बन्ध  में  कुछ  कानूनी
 उपबन्धों  के  बारे  में  शिक्षा  मंत्री  की  राय  पूछी
 गई  थी  ;

 (7)  यदि  हां  तो  किस  ने  यह  राय  मांगी
 थी  तथा  उसे  क्‍या  राय  दी  गई  ;  कौर

 (थ)  उसका  कया  परिणाम  निकला  है  ?

 शिक्षा  मंत्री  भी  मुर  fo  चागला)  :
 (क)  उप कुलपतियों  की  प्र नियमित
 नियुक्तियों  के  सम्बन्ध  में  राज्यों  के  मुख्य  मंत्रियों
 को  कोई  परामर्श  नहीं  दिय,  गया  है  ।

 (ख)  प्रौढ़  (ग).  राज्यों  के  राज्यपालों
 में  से  एक  ने.  विश्वविद्यालय  के  कुलपति  की
 क्षमता  के  रूप  में  एक  उपकुलपति  की  सेवा  की
 समाप्ति  के  प्रश्न  पर  कुछ  कानूनी  उपबन्धों  के
 बारे  में  सलाह  मांगी  थी  जिसकी  नियुक्ति
 के  विरुद्ध  एक  शिकायत  मिली  थी  ।  फिर  भी
 इस  बारे  में  नियुक्ति  करने  के  तरीके  में  कोई
 अनियमितता  नहीं  बरती  गयी  ।  सम्बन्धित
 कुलपति  को  सलाह  दी  गयी  थी  कि  यदि  बह  ऐसा
 करने  का  निर्णय  लें  तो  उन्हें  उपकुलपति  की
 सेवायों  की  समाप्ति  का  भ्रधिकार  है  tv

 [(घ)  इसके  बाद  कुलपति  से  कोई  पत्र
 प्राप्त  नहीं  हुमा  है  ।

 Empleyees  State  Insurance
 Corporation

 5,  Shri  Indrajit  Gupta:
 Shri  8,  M.  Banerjee:
 Bhri  Daiji:

 Will  the  Minister  of  Labour,  Bm-
 ployment  and  Rebabilitation  be  pleas-
 ed  to  state:

 (a)  whether  Government  have  re-
 ceived  any  memorandum  of  griev-
 ances  and  a  charter  of  demands  from
 the  employees  of  the  Employees  State
 Insurance  Corporation;

 (b)  if  so,  when  the  said  represen-
 tation  was  received;  and
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 (c)  the  steps  taken,  if  any,  to
 redress  the  grievances  and  meet  their
 demands?

 The  Minister  of  Labour,
 ment  and  Rehabilitation  (Shri  Jag-
 Sivan  Ram):  (a)  and  (b).  The  re-
 presentatives  of  the  All  India  Em-
 Ployees’  State  Insurance  Corporation
 Employees’  Federation  met  the  Direc-
 tor  General,  Employees  State  Ingur-
 ance  Corporation  on  the  l0th  January,
 966  and  submitted  a  letter  contain-
 ing  a  list  of  their  demands.  Govern-
 ment  have  received  a  copy  of  the
 letter.

 (c)  The  Director  General  informed
 the  Federation  that  the  matter  would
 be  submitted  to  the  Standing  Com-
 mittee  of  the  Corporation  at  its  next
 meeting.  Discussions  with  the  office-
 bearerg  of  the  Federation  are  conti-
 nuing.

 Disconnection  ef  Telephones  in  Delhi
 $738,  Shri  D,  C.  Sharma:  Will  the

 Minister  of  Communications  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  the
 telephone  connections  of  even  those
 who  pay  their  bills  regularly  have
 been  cut  in  Delhi  without  sending
 any  notice;

 (b)  if  so,  the  number  of  such  cases
 during  the  current  year  so  far  against
 which  complaints  were  received;  and

 (c)  the  action  taken  in  each  case?
 The  Minister  of  State  in  the  Depart-

 ment  of  Parliamentary  Affairs  and
 Communications  (Shri  Jaganatha  Rao):
 (a)  No.  A  few  cases  have,  however,
 occurred  where  the  telephones  were
 disconnected  on  account  of  non-post-
 ing  of  payments  in  the  concerned
 registers.  In  so  far  as  bills  issued
 from  January  966  onwards,  no  writ-
 ten  notice  is  sent  for  default  in  pay-
 ment  but  the  subscribers  are  informed
 over  the  telephone  end  are  given

 7  days’  time  for  making  payment,  or
 to  give  proof  of  payment,  if  already
 paid.
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 (b)  Twenty  approximately.
 (c)  Such  telephones  which  were  dis-

 connetcted  even  after  receipt  of  pay- ments  were,  after  verification  of  pay-
 ment,  restored  promptly  without  the
 levy  of  restoration  fee,

 Entry  of  Misos  from  Pakistan
 °740.  Shri  Vishwa  Nath  Pandey:

 Shri  Ram  Harkh  Yadav:
 Shri  Hem  Barua:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  two
 large  groups  of  Mizo  hostiles  have  en-
 tered  the  Southern  part  of  the  Mizo
 hills  from  Chittagong  (East  Pakistan)
 fully  equipped  with  modern  weapons
 and  they  were  grouping  at  the  smal)
 town  of  Thegamukh  after  getting
 training  in  guerilla  warfare  in  Chitta-
 gong  hill  tracts  recently;  and

 (b)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  and  (b).
 Government  have  seen  reports  in  the
 Press  to  that  effect,  but  have  no
 confirmation.

 Losses  due  to  Trouble  in  Misoland
 °74l.  Shri  Madhu  Limaye:

 Dr.  Ram  Manohar  Lohia:
 Shri  Kishen  Pattnayak:
 Shri  Vishwa  Nath  Pandey:
 Shri  ्,  0,  Borooah:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  the  number  of  townships  and
 administrative  centres  captured  by  the
 Mizo  rebels;

 (b)  whether  any  Government  per-
 sonne]  and  other  citizens  were  killed
 by  or  sustained  injuries  at  the  hands
 of  the  rebels;  and

 (c)  how  many  of  these  centres
 have  been  recaptured  and  after  an
 interval  of  how  many  days  or  hours?
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 The  Minister  of  State  in  the  Minis-

 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  to  (c).  The
 information  is  being  collected  and  will
 be  laid  on  the  Table  of  the  House  in
 due  course.

 Punthura  Sub-Inspector
 2595.  Shri  A.  K.  Gopalan:  Will  the

 Minister  of  Home  Affairs  be  pleased
 to  state:

 (a)  whether  it  hes  come  to  the
 notice  of  Government  that  the
 Punthura  Sub-Inspector  fully  drunk
 entered  a  house  and  caught  hold  of
 the  inmates  including  women  and
 threw  them  out;

 (b)  whether  it  is  a  fact  that  one
 Sakunthala  who  was  at  her  confine-
 ment  bed  was  also  pulled  out  by  him;
 and

 (c)  if  80,  the  action  taken  against
 him?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  and  (b).
 On  7th  November,  1965,  a  Sub-Ins-
 pector  of  Police,  Punthura,  went  to
 village  Muttathara  in  connection  with
 enquiry  into  2  prohibition  offences.
 It  is  alleged  that  the  Sub-Inspector
 intimidated  and  assaulted  some
 people  there.  It  is  also  alleged  that
 the  Sub-Inspector  trampled  on  a
 ‘women  when  he  entered  her  hut.  De-
 partmental  enquiry  showed  that  the
 Sub-Inspector  was  not  drunk  when  he
 went  to  the  village  Muttathara,  but
 he  was  tactless,  irresponsible  and
 foolhardy,  The  Sub-Inspector  had  ex-
 ceeded  and  abused  his  authority.

 (c)  The  Government  have  asked  the
 Commissioner  of  Police,  Trivandrum,
 to  take  departmental  action  against
 the  Sub-Inspector.  A  case  under
 Sections  448  (tresspas)  and  328
 (simple  hurt)  of  I-P.C.  hag  also  been
 registered  against  him.
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 Charges  against  Fort  Sub-Inspector,

 Trichur
 2596,  Shri  A.  Kx,  Gopalan:  Will  the

 Minister  of  Home  Affairs  be  pleased to  state:
 (a)  whether  it  is  a  fact  that  the  Fort

 Sub-Inspector,  Trichur  belaboured  a
 girl  of  3  years  on  the  3th  Novem-
 ber  1965;

 (b)  whether  she  has  been  admitted
 in  the  hospital;

 (c)  whether  any  action  has  been
 taken  against  the  Sub-Inspector  and,
 if  so,  the  details  thereof;  and

 (d)  if  not  action  has  ben  taken;  the
 reasons  therefor?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  No  Sir.

 (b)  She  was  admitted  in  the  Hos-
 Pital  for  observation  and  was  found
 suffering  from  colic  pains  due  to
 round  worms,

 (c)  and  (d).  Do  not  arise.

 Cashewnut  Industry
 2597.  Shri  A.  K.  Gopalan:  Will  the

 Minister  of  Labour,  Employment  and
 Rehabilitation  be  pleased  to  state:

 (a)  whether  it  is  legally  provided
 that  on  475  points  above  the  cost  of
 living  index,  the  dearness  allowance
 must  be  paid  to  workers  in  the  In-
 dustries;

 (b)  if  so,  whether  the  employers  of
 cashewnut  industry  in  Kerala  deny
 this  right  to  the  workers;  and

 (९)  if’  80,  the  reasons  why  Govern-
 ment  do  not  ask  the  employers  to  im-
 plement  the  Industrial  truce  resolu-
 tion  of  Industrial  Standing  Committee
 and  other  Labour  Regulations  con-
 cerning  dearness  allowance?

 The  Minister  ef  Labour,  Employ-
 ment  and  =  Rehabilitation  (Shri
 Jagjiwan  Ram):  (a)  Yes,  Sir.
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 (b)  No  specific  complaints  has  been

 received,
 (c)  Does  not  arise.

 Circus  Artistes
 2598,  Shri  A.  K.  Gopalan:

 Shri  Yashpal  Singh:
 Will  the  Minister  of  Labour  Em-

 Ployment  and  Rehabilitation  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  circus
 artistes  have  recently  submitted  a
 memorandum  to  Government;

 (b)  if  so,  their  main  demands;
 (c)  whether  it  is  also  a  fact  that

 these  artistes  are  not  allowed  to  insure
 themselves;

 (9)  if  8०,  why;  and

 (e)  the  average  number  of  acci-
 dents  which  have  taken  place  during
 the  last  five  years  in  the  circuses?

 The  Minister  of  Labour,  Employ-
 ment  and  Rehabilitation  (Shri
 Jagjivan  Ram):  (a)  Yes.  A  memo-
 Tandum  on  behalf  of  the  employees  of
 the  circus  companies  was  received
 from  the  Akhil  Bharat  Circus  Karam-
 chari  Sangh;

 (b)  A  statement  is  laid  on  the  Table
 of  the  House.  [Placed  in  Library.
 See  No.  LT-5863/66].

 (c)  Yes.  Insurance  cover  is,  how-
 ever,  granted  on  suitable  extra
 premium  in  individual  cases  to  circus
 artistes  where  the  Life  Insurance  Cor-
 poration  is  satisfied  that  a  departure
 from  the  normal  practice  of  non-in-
 surance  of  circus  employees  is
 justified.

 (d)  There  are  various  adverse  fac-
 tors,  e.g.  occupational  hazards,  living
 at  high  tension,  necessity  to  move  from
 Place,  which  add  up  to  a  considerable
 extra  risk  in  the  case  of  circus
 artistes.  Even  in  advanced  countries,
 Proposals  on  the  lives  of  circus
 artistes  are  generally  not  accepted.

 (e)  No  information  is  available.

 Toddy  Tapping  Industry

 2509.  Shri  A.  K.  Gopalan:  Will  the
 Minister  of  Labour,  Employment
 Rehabilitation  be  pleased  to  state:

 (a)  whether  Government  are  aware:
 that  toddy  tapping  workers  in  Kerala
 numbering  thousands  have  given.
 notice  for  a  general  strike;

 (b)  if  so,  their  main  demands;
 (c)  whether  Government  have  takem

 any  steps  to  settle  the  dispute;  and

 (d)  if  not,  the  reasons  therefor?

 The  Minister  of  Labour,  Employ-
 ment  and  Rehabilitation  (Shri
 Jagjivan  Ram):  (a)  to  (d),  Informa-
 tion  has  been  called  for  from  the
 Government  of  Kerala  and  will  be
 Placed  on  the  Table  of  the  House  as
 soon  as  it  is  received.

 Unemployment  due  to  Electficity  Cut.
 im  Kerala

 2600.  Shri  P,  Kunhan:  Will  the
 Minister  of  Labour,  Employmest  and
 Rehabilitation  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  large  number  of  workers  have
 become  unemployed  owing  to  the  elec-
 tricity  cut  in  Kerala;

 (b)  if  so,  the  steps  taken  or  propos-
 ed  to  be  taken  by  Government  to  re-
 habilitate  these  employees;  and

 (c)  whether  there  is  any  proposal.
 to  give  interim  relief  to  these  workers?

 The  Minister  of  Labour,  Employ-
 ment  and  6  Kehabilitation  §  (Shri
 Jagjivan  Ram):  (a)  to  (c).  Informa-
 tion  has  been  called  for  from  the  Gov-
 ernment  of  Kerala  and  will  be  placed
 on  the  Table  of  the  House  as  soon  as
 it  is  received.
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 Secondary  Education  in  Delhi

 260l.  Shri  Basumatari:
 Shri  Ram  Harkh  Yadav:
 Shri  Murli  Manohar:
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 Will  the  Minister  of  Education  be
 Pleased  to  state:

 (a)  whether  Government  propose  to
 introduce  a  correspondence  course  for
 the  Higher  Secondary  Examination  in
 Delhi;

 (b)  if  so,  the  feasibility  of  the  pro-
 posal;  and

 (c)  the  details  of  the  scheme?

 The  Minister  of  Education  (Shri  M.
 ©.  Obagia):  (a)  to  (c).  A  proposal
 to  introduce  a  correspondence  course
 at  the  higher  secondary  stage  in  Delhi
 is  under  consideration.  The  course  is
 intended  to  provide  the  facility  of
 higher  secondary  examination  to  those
 who  are  unable  to  take  to  regular
 schooling.  The  course  will  be  intro-
 duced  when  the  detailed  scheme
 under  formulation  is  finalised.

 Free  Service  by  Jxpanese  Experts
 2602.  Shri  Ram  Harkh  Yadav:

 Shri  Murli  Manohar:

 Will  the  Minister  of  Education  be
 Pleased  to  state:

 (a)  whether  Japan  has  offered
 India  the  free  services  of  a  large
 number  of  experts  on  different  sub-
 jects;  and

 (b)  if  so,  the  detailg  of  the  offer
 and  the  terms  thereof?

 The  Minister  of  Education  (Shri
 M.  0.  Chagia):  (a)  No  such  offer  has

 ‘been  received  from  the  Government
 of  Japan  as  far  as  this  Ministry  ie
 concerned.

 (b)  Doeg  not  arise.
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 महाराष्ट्र  &  विदवविधालयों  को  अनुदान
 2603.  झा  do  fino  पाटिल  :

 थी  सूरदास  जाथव  :

 ब्या  शिक्षा  मंत्री  यह  बताने  को  कृपा
 करेंगे  कि  :

 (क)  महाराष्ट्र  के  विश्वविद्यालयों
 को  जो  भ्रनुदान  दिये  गये  हैं  वे  अरन्य  सब  राज्यों
 के  विश्वविद्यालयों  को  दिये  गये  प्रनुदानों
 से  कम  हैं  ;  भोर

 (ख)  यदि  हां,  तो  इसके  क्या  कारण
 हैं?

 शिक्षा  मंत्री  (भी  मुन  Wo  चागला)  :
 (क)  ध्रौर  (ख).  यह  सच  नहीं  हैं  कि
 महाराष्ट्र  के  विश्वविद्यालयों  को  अन्य
 राज्यों  के  विश्वविद्यालयों  से  बहुत  कम  भ्रनु-
 दान  दिया  जाता  है  a  अरन्य  राज्यों  में  भी
 ऐसे  विश्वविद्यालय  हैं,  जिनको  महाराष्ट्र  के
 विश्वविद्यालयों  के  मुकाबले  बम  प्रनुदान
 मिला  है  ।  विश्वविद्यालय  अनुदान  भ्रायोग
 द्वारा  विश्वविद्यालयों  को  प्रदान  प्रमुमोवित
 प्रायोजनाप्नों  को  कार्यान्वित  करने  में  विश्व-
 विद्यालयों  द्वारा  की  गई  प्रगति  कौर  राज्य
 सरकारों  प्रथवा  अन्य  स्रोतों  से  तुलनात्मक
 योगदान  की  उपलब्धता  पर  निर्भर  करता
 है  1

 Classification  of  Detenus  in  Kerala
 2604.  Shri  Vasudevan  Nair:

 Shri  Warior:
 Will  the  Minister  of  Home  Affairs

 be  pleased  to  state:
 (a)  whether  Government  have  de-

 cided  to  change  the  classification  of
 detenug  in  Kerala  State;  and

 (b)  if  so,  what  is  the  new  classifi-
 cations?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Sapplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  Yes,  Sir.
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 (b)  The  State  Government  have
 decided  that  all  the  persons  detained
 under  Defence  of  India  Rules,  includ-
 ing  those  who  were  earlier  in  Class
 प्र,  will  be  put  in  Class  I.

 Fisheries  in  Kerala
 2605.  Shri  Vasadevan  Nair:

 Shri  Warior,
 Will  the  Minister  of  Labour,  Em-

 ployment  and  Rehabilitation  be  pleas-
 ed  to  state:

 (a)  whether  the  agreement  between
 the  Fisheries  Director,  Kerala  State,
 and  the  Representatives  of  the  work-
 ers  of  the  Boatyard  and  workshop  at
 Quilon  in  October,  965  has  not  been
 implemented;  and

 (b)  if  so,  the  reasons  for  the  same?

 The  Minister  of  Labour,
 ment  and  Rehabilitation
 Jagjivan  Ram):  (a)  and  (b).
 information  is  being  obtained  from
 the  Government  of  Kerala  and  will
 be  placed  on  the  Table  of  the  House
 when  received.

 Death  of  Anna
 2606,  Shri  Vasudevan  Nair:

 Shri  Warior:
 Will  the  Minister  of  Home  Affairs

 be  pleased  to  state:
 (a)  whether  Government  have  re-

 ceived  representations  about  the  sus-
 Picious  death  of  one  Anna  and  her
 child  on  the  3th  January,  966  in
 Nattakam  Panchayat,  Kottayam  dis-
 trict,  Kerala  State;

 (b)  whether  any  eteps  have  been
 taken  to  enquire  into  the  incident;
 and

 (c)  whether  any  cases  were  regis-
 tered  against  suspected  culprits  and
 the  result  thereof?

 The  Minister  of  States  in  the  Minls-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplics  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  Yes.

 (by  Yes.
 2959(Ai)LS_3

 (c)  A  case  has  been  registered  and
 ig  under  investigation.

 Expansion  of  Fertilixerg  and  Chemi-
 cals  Travancore  Ltd,  Alwaye

 Shri  Warler:
 Shri  Vasudevan  Nair:

 Will  the  Minister  of  Petroleum  and
 Chemicals  be  pleased  to  state;

 (a)  whether  the  fourth  stage  of
 the  expansion  of  the  Fertilizers  and:
 Chemicals  Travancore  Limited,  Al-
 waye  hag  been  sanctioned;

 (b)  if  so,  the  estimated  expendi-
 ture  thereon;  and

 (c)  the  increase  in  employment  op-
 portunities  due  to  this  expansion?

 The  Minister  of  Petroleum  and
 Chemicals  (Shri  Alagesan):  (a)  Yes.

 (b)  Approximately  Rs.  28  million.
 (c)  00  persons.

 Incentive  to  Learmd  Indian  Language
 2608,  Shri  Jedhe:  Will  the  Minister

 of  Education  be  pleased  to  state:

 (a)  whether  Government  proposed
 any  scheme  to  provide  incentive  for
 learning  a  third  Indian  language  other
 than  Hindi  and  Regional  language;

 (b)  if  so,  the  main  features  thereof;
 and

 (c)  the  total  expenditure  likely  to
 be  incurred  annually  on  thig  scheme?

 The  Deputy  Minister  in  the  Minis-
 try  of  Education  (Shri  Bhakt
 Darshan):  (a  )to  (c).  There  is  no  ge
 Parate  scheme  as  such  to  provide  in-
 centive  for  learning  a  third  Indian
 Language  other  than  Hindi  and  re-
 gional  language.  However,  the  Minis-
 try  of  Education  have  launched  seve-
 ral  schemes  for  the  propagation  and
 development  of  Modern  Indian  Langu-
 ages,  specially  for  Sanskrit,  which  in-
 clude  Grants  to  Voluntary  Sanskrit
 Organisations  etc.  Scholarships  to
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 students,  Financial  assistance  to
 eminent  Sanskrit  Panditg  in  indigent
 circumstances  and  All-India  Sanskrit
 Klocution  Contest.

 The  total  expenditure  incurred  on
 the  propagation  and  development  of
 Sanskrit  in  1965-66  by  the  Ministry
 ds  approximately  Rs.  23  lakhs.

 A  provision  of  Rs.  20.8  lakhs  has
 een  made  in  the  budget  estimates
 for  1966-67,  The  corresponding  figures
 for  development  of  Modern  Indian
 Languages  are  Rs.  9.50  lakhs  and
 Rs.  l0  lakhs  respectively.

 fred  to  टी  ०  ह ल्णमाचारी  एन्ड  कम्पनी

 2609.  दोष  लेते!.  क्‍या  गृह-
 बकाये  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  टी०  टी०  कृष्णमाचारी  एंड
 कम्पनी  के  एव  प्रतिनिधि  द्वारा  सोडा  राख
 आयात  करने  वाली  दिल्‍ली  को  किसी  व्यापारी
 कम्पनी  के  लाइसेंस  को  प्राप्त  करने  अथवा
 उसे भ्रपने  भ्रधिषार  में  लेने  से  सम्बन्धित

 कोई  शिकायत  उन्हें  प्रथा  सदाचार  समिति
 कैमिली  है  ;

 (@)  क्‍या  उपरोक्त  कम्पनी  के  प्रति-
 गधियों  को  भूतपूर्व  वित्त  बंती  तथा  उनके
 मंत्रालय  द्वारा  परेशान  लिये  जाने  के  बारे
 थे  भरी  उन्‍हें  कोई  शिकायत  मिली  है  ;

 (ग)  यदि  हां,  तो  क्या  स  सम्बन्ध  में
 सरकार  ने  जांच  कर  सी  है  ;  कौर

 (घ)  उसके  जांच-परिणाम  क्‍या  निकले
 हैं?

 मुह-कार्य  मंत्रालय  में  राज्य  मंत्री  तथा
 अभिरक्षा  मंत्रालय  में  प्रतिरक्षा  सम् भरण  मंत्री
 (कली  हाथी)  :  (१)  भोर).  जी  हां  ।

 (ग)  कौर  (घ).  शिकायतों  की  जांच
 कौ  गई  धौर  कोई  कार्यवाही  जरूरी  नहीं
 सजनी  गई  ।
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 Indi  Students  in  0.54.

 10.  Shri  K.  N.  Tiwary:
 Shri  P.  B.  Chakraverti:

 Will  the  Minister  of  Edueation  be
 pleased  to  state:

 (a)  whether  Government  are  aware
 of  the  statement  made  by  Mr.  Haw-
 thorne,  Cultura]  Officer,  U.SIS.
 Bombay  while  speaking  at  the  Rotary
 Club,  Nagpur  that  the  Indan  students
 in  U.S.  Universities  failed  to  pro-
 mote  Indo-U.S.  understanding  be-
 cause  of  their  lack  of  ability  to  ans-
 wer  gestions  on  India  of  interest  to
 the  Americans;

 (७)  whether  Government  feel  that
 the  Indian  scholars  going  abroad  are
 not  properly  equipped  with  know-
 ledge  of  India’s  ancient  or  modern
 history,  culture,  literature,  religion
 or  politics;  and

 (c)  if  so,  the  steps  which  Govern-
 ment  propose  to  take  so  as  to  8९५
 quaint  these  young  scholars  with  ade-
 quate  knowledge  of  their  own  coun-
 try  and  people?

 The  Minister  of  Education  (Shri
 M.  0.  Chagia);  (a)  Yes,  Sir,  we  have,
 seen  the  statement  in  question  (b)
 and  (९),  Government  of  India  have  no
 definite  report  on  the  point  raised  in
 part  (b)  of  the  question.  Majority  of
 the  students  going  abroad  do  60  on
 their  own.  Some  orientation  courses
 are  arranged  for  them  by  the  Indian
 Council  for  Cultural  Relations.  In  so
 far  as  Government  of  India  scholars
 are  concerned,  they  are  also  supplied
 with  a  list  of  selected  publications  on
 India  with  advice  to  read  the  same
 before  proceeding  abroad.  This  is  done
 to  further  improve  their  knowledge
 about  India.
 Quarters  for  P.&T.  Employees  in.

 Dethi

 2612,  Shri  Buta  Singh:
 Shri  Gulshan:
 Shri  Yashpal  Singh:

 Will  the  Minister  of  Commaunlca-
 tions  be  pleased  to  state:

 (a)  whether  the  rules  of  allotment
 of  quarters  for  the  P.&T.  employees
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 have  since  been  brought  on  par  with
 those  framed  for  other  government
 employees;

 (b)  whether  according  to  the  new
 rules,  quarters  are  to  be  allotted  ac-

 cording  to  the  total  length  of  service
 “of  an  employee  and  not  on  the  basis
 of  mere  stay  in  a  particular  city;

 (c)  whether  even  after  the  new
 Tules  were  framed  and  orders  issued,
 ‘certain  quarters  were  allotted  by  the
 General  Ma  Delhi  Teleph
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 is  little  chance  of  retrenchment  from
 the  sweetmeat  shops  which  are  free
 to  prepare  and  sell  larger  quantities
 of  permissible  sweets  and  salty  pre-
 parations.  A  few  persons  who  may
 be  rendered  unemployed  may  be  taken
 in  by  the  State  Government  in  the
 new  milk  depots  which  ure  being
 opened  for  distribution  of  the  large
 quantity  of  milk  now  being  collected.

 Confirmation  Examination  for  L.D.Cs.
 2614,  Shri  S.  M.  Bamerjee:  Will  the

 to  certain  persons  contrary  to  the
 ‘said  rules;  and

 (da)  if  so,  the  reasong  therefor  and
 the  steps  being  taken  to  rectify  the
 irregularity?

 The  Minister  of  State  in  the  De-
 partments  of  Parliamentary  Affairs

 :and  Communications  (Shri  Jaganatha
 Rao):  (a)  Yes  with  minor  modifica-
 tions,

 (b)  Yes.
 (९)  No.
 (d)  Does  not  arise.

 “Milk  Products  Control  Order  tn  West
 Bengal

 (2613,  Shri  S.  M.  Bamerjee:  Will  the
 Minister  of  Labour,  Employment  and
 Rehabilitation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  nearly
 $0,000  men  have  become  idle  due  to
 the  contro]  order  issued  by  the  West
 Bengal  Government  on  milk  pro-

 -ducts;  and

 (b)  if  so,  whether  the  State  Gov-
 ernment  have  asked  the  Centre  to
 help  to  absorb  these  men  in  some  of

 ‘the  undertakings  and  the  steps  taken
 by  Government  in  this  regard?

 Jagjtvan  Ram):

 (bd)  Does  not  arise.  The  Govern-
 sment  of  West  Bengal  fee]  that  there

 (a)  No  Sir.

 Minister  of  Communications  be  please
 ed  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  have  issued  instructions  to
 exempt  from  confirmation  examina-
 tion  those  Lower  Division  Clerks  who
 had  8  years’  continuous  service  on  the
 2th  October,  ‘1961;

 (b)  whether  it  is  also  a  fact  that
 for  new  entrants  confirmation  exa-
 mination  has  been  discontinued;  and

 (c)  whether  it  is  also  a  fact  that
 Lower  Division  Clerks  in  the  Postal
 Department  having  more  than  five
 years’  service  have  been  reverted  to
 Class  IV  for  not  getting  through  the
 confirmation  examination?

 The  Mizister  of  State  in  the
 Departments  liamentary
 and  Commanications  (Shri  Jaganatha
 Bao):  (a)  No.  There  is  no  confirma-
 tion  Examination  prescribed  for
 Lower  Division  Clerks.

 (b)  and  (c).  The  question  does  not
 arise. ee

 केलिए  सरकार  के  कर्मचारियों  का  कल्याण

 2615.  थी  gto  ato  तिवारी  :  क्‍या
 सह-कार्य  मंत्री  यह  बताने  की  क्षमा  करेंगे
 कि

 (क)  क्‍या  यह  सच  है  कि  योजना
 आयोग  ने  उनके  मंत्रालय  से  केन्द्रीय  सरकार
 के  कर्मचारियों  के  बयान  तथा  उनके  लिये
 सुविधाओं  की  व्यवस्था  बनने  के  लिये  लगभग
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 l0  करोड़  रूपये  की  एक  योजना  तैयार  करने
 &  लिये  कहा  है  ;

 (ख)  क्या  यह  भी  सच  है  कि  इस
 आयोजन  के  लिये  उपमंत्री  की  भ्रध्यक्षता  में
 क  समिति  बनाई  गई  है  ;  कौर

 (ग)  यदि  हां,  तो  उसका  ब्यौरा  क्‍या
 ?

 गृह-कार्य  मंत्रालय  में  उपमंत्री  पी
 go  fo  भास्कर):  (क)  से  (ग).  केन्द्रीय
 सरकार  के  कर्मचारियों  के  कल्याण  के  लिये
 गृह  मंत्रालय  द्वारा  स्थापित  एक  कार्यकारी
 इल  ने  योजना  आयोग  की  प्रेरणा  से  कुछ
 प्रस्ताव  बनाये  थे  ।  मूल  रूप  से  0  करोड़
 रपये  की  व्यवस्था  की  गई  थी  tv  oe  महसूस
 किया  गया  था  कि  उपभोक्ता  सहकारी
 संस्थाओं  को  सर्वोच्च  प्राथमिकता  दी  जाय  ।
 ये  प्रस्ताव  तत्कालीन  उप-गृह  मंत्री  श्री  एल०
 एन०  मिश्र  के  निर्देशन  में  तैयार  किये  गये
 थे।

 सम्बन्धित  मंत्रालयों  के  साथ  प्रागे
 विचार  विमश  के  परिणामस्वरूप  सिद्धान्त
 रूप  से  यह  स्वीकार  कर  लिया  गया  है  कि
 दिल्ली  के  भ्र लावा  7  अन्य  (दस  लाख  व
 उससे  झ्रधिकः  आबादी  वाली)  महानगरियों
 में  अचल  बम्बई,  कलकत्ता,  मद्रास,  वानपुर,
 हैदराबाद,  बंगलौर  भौर  भ्रहमदाबाद  तथा
 पांच  संध  राज्य  क्षेत्रों  में  केन्द्रीय  तथा  राज्य
 सरकार  के  कर्मचारियों  को  उचित  मूल्य  पर
 झावश्यक  पदार्थ  उपलब्ध  कराने  के  लिये
 उपभोक्‍ता  सहकारी  समितियां  स्थापित  की
 जायें  -  इस  योजना  की  पूंजीगत  लागत
 विचाराधीन  है  ।कभी  तक  सरकार  के
 कर्मचारियों  को  उपलब्ध  परिवहन  सेवाओं
 के  विस्तार  के  एक  सुझाव  की  भी  जांच  की
 था रही है  |

 Examination  System
 ‘aei6,  Dr.  L.  M.  Singhvi:  Will  the

 Minister  of  Education  be  pleased  to
 state:
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 (a)  whether  Government  are  con-
 eidering  any  proposal  to  dispense  with
 or  to  substantially  modify  the  pre-
 gent  examination  system  in  the  High;
 er  Secondary  and  University  stages.
 in  consultation  with  Universities  and
 State  Governments;  and

 (b)  the  alternatives  which  are  be-
 ing  considered?
 a— The  Minister  of  Education  (Shri
 का,  6.  Chagia):  (a)  and  (b).  There  is
 no  proposal  to  dispense  with  the  pre-
 sent  system  of  examination  so  that
 the  question  of  considering  alterna-
 tives  to  the  existing  system  does  not
 arise.  The  question  of  bringing.
 about  suitable  modification  in  the
 present  system  of  examination  at  the
 Higher  Secondary  stage  is,  however,.
 engaging  the  attention  of  the  Nation-
 al  Counci)  of  Educational  Research
 and  Training  in  collaboration  with
 State  Education  Departments/Boards
 of  Secondary  Education.  Likewise,  at
 the  University  stage,  the  University
 Grants  C  ission  is  dering  the
 question  in  consultation  with  the
 Universities.

 केरल  में  छात्रों  हारा  हिन्दी  सीखना

 (2617.  भी  प्रकादबोर  शास्त्री  :
 थी  हुकम  खुद  कछवाय  :
 शी  जगदेव  सिह  सिद्धान्त  :

 क्या  शिक्षा  मंत्री  यह  बताने  की  इसपर
 करेंगे  कि  :

 (क)  कया  यह  सच  है  कि  केरल  के
 छात्रों  को  हिन्दी  सीखने  के  लिए  उनकी
 इच्छा नकुल  सुविधाएं  प्रदान  नहीं  की  गई

 ु)  यदि  हां,  तो  उसके  मुख्य  कारण
 क्या  हैं  ;  कौर
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 (7)  इस  समय  हिन्दी  सीखने  के  लिये
 छात्रों  को  शौर  भ्रधिगः  सुविधायें  देने  की
 दृष्टि  से  क्‍या  बीसी  शून्य  गा यं क्रम  पर  भी
 विचार  विया  जा  रहा  है  ?

 शिक्षा  मंत्रालय  में  उपमंत्री  (भी  भक्त
 बदन)  :  (१)  जो  नहीं  श्रीमन्‌  ny

 (a)  प्रश्न  नहीं  उठता  श्री मन  ny

 (ग)  अभी  तो  नहीं  श्रीमन्‌  ।

 Grant  to  Certain  Coileges

 2618,  Shrimati  Savitri  Nigam:  Will
 the  Minister  of  Education  be  pleased
 to  state:

 (a)  whether  Government  have  re-
 ceived  any  representation  frcm  the
 Degree  Colleges  at  Attra  and  Banda
 regarding  the  specia)  grant  to  be  given
 to  them  for  opening  ‘he  Science
 Block  and  for  its  recognition  without
 insisting  on  the  conditions  iaid  down
 ‘by  the  University  Grants  Commis-
 sion  for  such  recognition  ag  that  area
 is  most  backward  educationally  in
 Uttar  Pradesh;  and

 (b)  if  so,  the  action  taken  thereon?

 The  Minister  of  Education  (Shri
 ML  ९.  Chagiz):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Criticism  of  Indian  Universities
 2619,  Shri  Madhu  Limaye:

 Shri  Kishen  Pattnayak:
 Will  the  Minister  of  Edacatlon  be

 pleased  to  state:
 (a)  whether  Government's  atten-

 tion  has  been  drawn  to  the  criticism
 of  the  Indian  Universiiies  by  an
 American  expert  published  in  the
 Hindustan  Times  dated  the  4th  Deo
 ecmber,  965  that  they  870  stagnant
 and  are  not  doing  any  worthwhile
 research;

 (b)  if  so,  Government's
 thereto;  and

 reaction

 (c)  the  remedial  steps  taken  in  the
 matter?

 The  Minister  of  Education  (Shri
 के,  C.  Chagila):  (a)  Government  have
 seen  a  press  report  on  the  subject.

 (b)  and  (c).  The  statement  in  ques-
 tion  is  only  a  matter  of  upinion  of
 an  individual  scientist  and  does  not
 represent  the  view  generally  held  by
 foreign  scientists  or  the  Government
 of  India.  Even  so,  it  may  be  men-
 tioned  that  several  messurcs  have
 been  undertaken  by  the  University
 Grants  Commission  since  its  incep-
 tion  for  improvement,  promotion  as
 well  as  modernization  of  sc.entific
 research  in  the  Universities,  Every
 effort  is  being  made  to  accciciate  the
 Tate  of  progress  in  this  direction,  cone
 sistent  with  the  availability  of  resoure
 ces.

 राजस्थान  में  शिक्षा  पर  पय

 2620.  सभी  हुकम  चन्द  कछु बाय  :
 श्री  यशपाल  सिह  :

 क्या  शिक्षा  मंत्री  -  दिसम्बर,  965
 के  प्रतिबिंबित  प्रश्न  संख्या  i669  के  उत्तर
 फे  सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  दि;

 (व)  कया  राजस्थान  में  शिक्षा  पर
 होने  वाले  व्यय  में 15  प्रतिशत  बटती
 बनने  के  बारे  में  इस  बीच  झन्ठिम  निर्णय
 दर  लिया  गया  है  ;  कौर

 ख)  यदि  हां,  तो  विस  प्रकार  वा
 निर्णय  र  लिया  गया  है  ?

 शिक्षा  मंत्री  (भी  qo  Go  चागला)  3
 (ग)  राज्य  सरकार  ने  ‘1966-67,  में
 38  लाख  रुपये  के  खर्च  बाग  प्रस्ताव  विया

 था  ।  वा यं बारी  दल  की  सिफारिशों  पर
 झायोजना  प्रयोग,  खच  को  i59  काल
 बाये  तक  बढ़ाने  के  लिए  सहमत  हो  गया
 है  '

 (ल)  प्रश्न  नहीं  उठा  t
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 दिल्‍ली  की  एक  फैक्टरी  में
 बारूद-विस्फोट

 262i.  भी  हुकम  खुद  कछवाय  :
 शमी  यशपाल  सिंह  :
 श्री  दि करें  :

 क्या  गृह-कार्य  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  |

 (क)  2  दिसम्बर,  2965  को  दिल्ली
 की  एक  फैक्ट्री  में  झनक  बारूद  में  विस्फोट
 होने  से  जिन  तीन  मजदूरों  के  घायल  होने
 का  समाचार  था,  क्‍या  सरकार  मे  इस  विस्फोट
 की  जांच  की  है  ;

 (ख)  यदि  हां,  तो  इसका  पूरा  ब्यौरा
 कया  है  ;  झकझोर

 (ग)  क्‍या  धायल  मजदूरों  को  कोई
 भुलावा  दिया  गया  है  ?

 गृह-कार्य  मंत्रालय  में  उपमंत्री  (भी
 विद्या  चरण  शुक्ल)  :  (क्‌)  जी  हां,  परन्तु
 केवल  2  मजदूर  घायल  हुए  ।

 ख)  फैक्ट्री  के  मालिक  की  मृत्यु  के
 पश्चात्‌  उसका  पुत्र  दो  मज़दूरों  की  सहायता
 से  (सम्भवत:  उस  संस्थान  के  परिसमापन
 के  उद्देश्य  से)  कच्चे  माल  तथा  तैयार  सामान
 को  इकट्ठा  कर  रहा  था,  जब  कि  एक  भ्र चानक
 विस्फोट  हुआ,  जिसमें  यह  तीनों  व्यक्ति  घायल
 हुए  ।  यह  व्यक्ति  उसी  दिन  प्रस् पताल  में

 :  प्रविष्ट  किये  गये,  तथा  कुछ  दिनों  के  उपचार
 के  पश्चात्‌  हस्पताल  से  इनकी  छुट्टी  हो  गई
 भारतीय  दण्ड  संहिता  की  धारा  338  के
 अधीन  एक  मुकदमा  दर्ज  कर  सिया  गया  है।
 विस्फोटों  के  निरीक्षक  की  रिपोर्ट  कभी

 ,मिलनी  है  ।

 (ग)  जी  नहीं।  इन  मजदूरों  ने  प्रभी  तके
 कोई  भुलावा  की  मांग  नहीं  की  है  |

 रामकृष्ण पु रस,  मई  दिल्‍ली  में  एक
 बरामद  किया  गया  माल

 2622.  शो  हुकम,  हम्द  कछवाय  :
 कया  गृह-कार्य  मंत्री  7  नवम्बर,  965  &
 अतारांकित  प्रश्न  संख्या  797  के  उत्तर  के
 सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  राम कृष्णपुर मू,  नई  दिल्ली  के
 सेक्टर  5  में  एक  गुफा  में  से  जो  300  रुपये
 का  चोरी  का  माल  बरामद  किया  गया  था.
 क्या  उससे  सम्बद्ध  व्यक्तियों  का  पता  लगा
 लिया  गया  है  ;

 (@)  कया  यह  भी  सच  है  कि  हैक्टर
 7  में  कभी  हाल  में  एक  दुकानदार  की  चोरी

 हो  गई थी  ;

 (ग)  यदि  हां,  तो  कितनी  कीमत  के  मात
 की  चोरी  हुई  शौर  क्‍या  अपराधियों को  पकड़
 लिया  गया  है  ;  कौर

 (भ)  क्या  भविष्य  के  लिये  कोई  उचित
 सुरक्षात्मक  कार्यवाही  कर  दी  गई  है  ?

 गृह-कार्य  मंत्रालय  में  उपमंत्री  (श्री
 विद्या  चरण  शुक्ल)  :  (क)  जी  नहीं  +

 (ख)  जी  नहीं  ।

 (ग)  प्रश्न  ही  नहीं  उठता  ।

 (घ)  पुलिस  की  झाम  गश्त  जारी
 है  1

 Fertiliser  Plants
 2623.  Ghri  Vishwa  Nath  Pandey:

 Shri  Ramachandra  Ulaka:
 Shri  Dhuleshwa;y  Meena:

 Wil  the  Minister  of  Petroleum  ami?
 “Chemicals  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question  No.
 893  on  the  l0th  November,  965  re-
 garding  fertilizer  plants  and  state:

 (a)  whether  the  examination  of  the
 offer  of  M/s  Voest  of  Austria  for  the
 supply  of  plants  to  manufacture  cer-
 tain  types  of  fertilizers.  under  the
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 Austrian  credit  has  since  been  com-
 pleted;  and

 (b)  if  so,  the  result  thereof?
 The  Minister  of  Petroleum  and

 Chemicals  (Shri  Alagesan):  (a)  and
 (०).  The  matter  is  still  under  exami-
 nation.

 Postmen  in  U.P.
 Shri  Vishwa  Nath  Pandey:

 Will  the  Minister  of  Communications
 be  pleased  to  state:

 (a)  the  numbers  of  Postmen  who  are
 in  service  in  different  Post  Offices  of
 Uttar  Pradesh  as  on  the  3ist  Decem-
 ber,  1965;

 (b)  how  meny  of  them  have  got
 residential  quarters;

 (c)  how  many  are  living  in  the
 rented  houses;  and

 (d)  the  steps,  Government  propose
 to  take  to  provide  residential  quart-
 ers  to  the  Postmen  of  Uttar  Pradesh?

 The  Minister  of  State  in  the  Depart-
 ments  of  Parliamentary  Affairs  and
 Communications  (Shri  Jagana®tha  Rao):

 (a)  5,494.
 (b)  and  (c).  93  are  living  in  P.  &  T.

 quarters  and  6  in  rented  quarters  leas-
 ed  by  the  P.  &  T.  Department.

 (d)  No  quarters  are  constructed  ex-
 clusively  for  Postmen  and  they  get
 quarters  along  with  other  staff  of  the
 same  pay  group.

 Sanction  for  the  construction  of  34
 type  I  quarters  to  which  Postmen  and
 equivalent  cadres  are  entitled,  has  al-
 ready  been  issued.  In  addition  to  this,
 proposals  for  construction  of  more
 quarters  in  the  4th  Plan  at  different
 places  in  the  U.P.  Circle  are  under
 consideration.

 Telephone  Connections  in  U.P.
 2625.  Shri  Vishwa  Nath  Panfiey:  Wil)

 the  Minister  of  Commuuirations  be
 pleased  to  state:

 (a)  the  ber  of  applicati  for
 grant  of  telephone  connections  pend-
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 ing  in  various  Telephone  Exchanges  in
 Uttar  Pradesh  as  on  the  3lst  Decem-
 ber,  1965;  and

 {b)  the  steps  taken  to  expedite  the
 matter?

 The  Minister  of  State  in  the  Depart-
 ments  of  Parliamentary  Affairs  and
 Communication,  (Shri  Jaganatha  Rao):
 (a)  ‘18,674.

 (b)  Steps  are  being  taken  to  expand
 the  capacity  of  the  existing  exchang
 open  new  exchanges,  lay  additio
 cables,  etc.  so  that  the  pending  de-
 mands  are  met  to  the  maximum  pos
 sible  extent,  consistent  with  the  avail-
 able  resources.

 Upgrading  of  Post  of  Home  Secretarp
 in  West  Bengal

 2626,  Shri  P.  R.  Chakraverti:  Wil
 the  Minister  of  Home  Affairs  be  pleas-
 éd  to  state:

 (a)  whether  the  Union  Government
 had  received  a  proposal  from  the  West
 Bengal  Government  to  upgrade  the
 post  of  the  later’s  Home  Secretary  to
 that  of  a  Commissioner;

 (b)  whether  the  West  Bengal  Gov-
 ernment  earlier  sent  another  propo-
 sal  for  the  third  extension  of  the:  term
 of  office  of  its  former  Chief  Secretary;

 (c)  whether  the  decision  of  the
 Central  Government  was  prompted  by
 its  keenness  to  discourage  such  chang-
 es  in  administration  as  would  raise
 its  cost  without  proportionally  increas-
 ing  efficiency;  and

 (d)  whether  other  States  have  been
 informed  about  the  policy  of  the  Cen-
 tre  that  prompted  to  come  to  a  definite
 decision  with  respect  to  the  two  pro-
 posals  from  West  Bengal  Government
 for  their  own  guidance?

 The  Minister  of  State  in  the  Ministry
 of  Home  Affairs  and  Minister  of  De-
 fence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  Yes,  the
 matter  is  under  consideration.

 (b)  No,  Sir.
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 (c)  Question  does  not  arise.
 (d)  Question  does  not  arise.
 Central  Advisory  Committee  on

 Chemicals
 ‘2627,  Shri  P.  R.  Chakraverti: |  Shri  Bibhuti  Mishra:

 Shri  Vishwa  Nath  Pandey:
 Shri  R.  8.  Pandey:

 ‘  Will  the  Minister  of  Petroleum  and
 Chemicals  be  pleased  to  state:

 (a)  the  suggestions  of  the  Central
 Advisory  Committee  on  chemicals  to
 help  chemical  industry  carn  foreign
 exchange  for  maintenance  imports;
 and

 (b)  whether  Government  endorse
 the  proposal  for  levying  the  duty  on
 dmported  plants  and  machinery  on  a
 se.ective  basis  with  special  object  of
 increasing  the  capacity  of  the  indus-
 try?

 The  Minister  of  Petroleam  and  Che-
 micals  (Shri  Alagesan):  (४)  The  fol-
 ‘lowing  suggestions  were  made  at  the
 first  meeting  of  the  Central  Advisory
 Committee  for  Chemicals  held  on  the
 87th  December,  965;—

 (i)  The  Chemicals  industry  must
 try  to  export  at  least  20  per-
 cent  of  its  products,  This
 would  give  the  industry  a
 moral  claim  to  demard  neces-
 sary  forcign  excnarge  needed
 for  maintenance  and  expan.
 sion,

 (li)  Custom  duty  on  imported
 plant  and  machinery  should
 be  levied  on  a  seleclive  basis
 and  Government  should  be
 prepared  to  subsidise  cxperts,

 (ill)  Exports  of  solvent  grcundnut
 oil  which  was  rot  fil  fcr  edibie
 purposes  should  be  allowed.

 (iv)  Railway  freight  concessions
 should  be  allowed  cn  clicohol
 to  promote  exports.

 (b)  The  suggestions  are  receiving
 sttention.
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 Manufacture  of  Fertilizers  From  Coa)

 2628,  Shri  P.  R.  Chakraverti:
 Shri  Bibhuti  Mishra:
 Shri  Vishwa  Nath  Pandey:
 Shri  R.  8.  Pandey:

 Will  the  Minister  of  Petroleum  ana
 Chemicals  be  pleased  to  state:

 (a)  whether  Government  have  exa-
 mined  the  possibility  of  utilising  the
 country’s  vast  resources  of  lowgrade
 non-metallurgical  coal  for  the  manu-
 facture  of  fertilisers;  and

 (०)  if  so,  with  what  result?

 The  Minister  of  Petroleum  and
 Chemicals  (Shri  Alagesan):  (a)  and
 (b).  Lignite  ig  at  present  used  in  the
 manufacture  of  fertilizers  in  the  plant
 at  Neyveli.  Non-cocking  coal  will  also
 be  used  in  some  of  the  fertilizer  fac-
 tories  that  are  being  established,  for
 steam  generation  and  eveporation  pur-
 poses.

 A  pilot  plant  capacity  of  two  tones
 per  day  has  been  commissioned  re-
 cently  for  production  of  coul  fertilizer
 (nitrogen  enriched  product)  from  low
 rank  powdered  coal  by  the  technique
 of  simultaneous  oxidation  and  ammo-
 niation  developed  by  the  Central  Fuel
 Research  Institute,

 दिल्ली  में  छुरा बाजों  को  घर गाएं

 2629.  भरी  हुकुम  चन्द  कछ राय  :
 थी  बड़े:

 कया  गृह-कार्य  मंत्री  यह  बताने  को  कृपा
 करेगे कि:

 (क)  वर्ष  965  में  दिल्लो  में  छुरा-
 राजी  को  कितनी  घटनाएं  हुईं  ;

 (ख)  इनके  परिणामस्वरूप  कितने
 ब्यक्ति  मरे;  शौर

 (ग)  इन  घटनाओं  में  कितने  व्यतीत
 भरने  से  बच  गये  ?
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 गृह-कार्य  मंत्रालय  में  उपयंत्री  (भी
 विद्या चरण  शुक्ल)  :  (क)  216

 (ख)  2)

 (ग)  24:

 Retrenchments  in  Coal  Mines
 2680.  Shri  Daji:

 Shri  Mohammad  Alias:
 Will  the  Minister  of  Labour,  Em-

 ployment  and  Rehabilitation  be  pleas-
 -ed  to  state:

 (a)  the  number  of  workers  who
 Were  retrenched  from  various  coal
 mines  in  1965;  and

 (b)  the  names  of  the  Collieries  along
 with  dates  of  their  retrenchment  col-
 Nery-wise?

 The  Minister  of  Labour  Empioy-
 ment  and  Rehabilitation  (Shri  Jagjivan
 Bam):  (a)  4,366.

 (b)  A  list  giving  the  number  of
 workers  retrenched,  colliery-wise,  with
 date  of  retrenchment  shown  against
 each  is  laid  on  the  Table  of  the  House.
 {Placed  in  Library.  See  No,  LT-5864/
 66).

 Welfare  Work  in  NEFA

 ‘2631,  Shrimati  Renuka  Barkataki:
 ‘Will  the  Minister  of  Home  Affairs  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Ramakrishna  Mission  has  sought
 Permission  to  start  welfare  and  con-
 structive  work  centres  in  NEFA;  and

 (b)  if  so,  Government's  reaction  to
 the  proposal?

 The  Minister  of  State  im  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  Yes,  Sir,

 (b)  Ramekrishna  Mission  has  been
 allowed  to  start  a  centre  for  social  and
 welfare  work  in  NEFA.
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 Unemployed  Women  in  Rajasthan
 2682.  Shri  Dhuleshwar  Meena:

 Shri  Ramachandra  Ulaka:
 Will  the  Minister  of  Labour,  Em-

 ployment  ang  Rehabilitation  be  pleas-
 ed  state:

 (a)  the  number  of  women  candidates
 (both  Graduates  and  non-Graduates)
 who  have  been  registered  in  various
 Employment  Exchanges  in  Rajasthan
 as  on  the  S3lst  December,  १965;  and

 (b)  the  number  out  of  them  provid-
 ed  with  employment  assistance  till  the
 end  of  December,  1965?

 The  Minister  of  Labour.  Employ-
 ment  and  Rehabilitation  (Shri  Jagjivan
 Ram):  (a)  and  (b).

 No.  on  No.  placed®
 Category  of  Live  Re-  in  employ-

 applicants  gister  88.  ment  dure
 On  31-12-.  ing  the

 3965  year  3963

 I  2  3

 Graduates  =  (includ-
 ing  Post-Gredu-
 aes).  335  68

 Matriculates  (inclu-
 ding  H'gher  Se-
 condary  passed
 and  Intermedi-
 ates).  wl,  1,298  ह

 Below  Matric  2.Cor  436
 Tora.  408  ‘1358

 *Number  placed  out  of  the
 wie shown  in  Col.  (2)  is  not  ava‘lable.  Figurss shown  in  col.  (3),  however.  show  place: during  the  year  1965.

 Postal  Services  in  Rajasthan
 2633,  Shri  Dhuleshwar  Meena:

 Shri  Ramachandra  Ulaka;
 Will  the  Minister  of  Commanica-

 tions  be  pleased  to  state:
 (a)  the  number  of  villages  covered

 by  Postal  services  in  Rajasthan  till  the
 end  of  January,  1966;  und
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 (b)  the  number  of  villages  proposed
 to  be  covered  by  postal  services  during
 1966-67  in  Rajasthan?

 The  Mimister  of  State  in  the  Depart-
 ments  of  Parliamentary  Affairs  and
 Communicationg  (Shri  Jaganatha  Rao):
 (a)  and  (b).  All  the  villages  in  Rajas-
 than  have  the  facility  of  delivery  of
 mails,  The  position  regarding  the
 frequency  of  delivery  service  as  ob-
 taining  in  the  State  towards  the  end
 of  January  966  is  given  below:

 Daily  8794
 Tri-weekly  840
 Bi-weekly  7945
 Weekly  908
 Over  a  week  239

 The  postal  services  were  renderea
 by  4  Head  Offices,  526  Departmental
 Sub  Offices  and  5000  Extra  Departmen-
 tal  Branch  Offices  at  the  end  of  Janu-
 ary  1986.

 The  question  of  the  ber  of  vil-
 lages  proposed  to  be  covered  by  postal
 services  in  1966-67  in  Rajasthan  does
 not  arise  as  al)  the  villages  are  already
 being  served.
 Sangeet  Natak  Akademi  in  Asdhra

 Pradesh
 2634.  Shri  Dhuleshwar  Meena:

 Shri  Ramachandra  Ulaka:
 Will  the  Minister  of  Education  be

 pleaseg  to  state:
 (a)  whether  any  financial  assistance

 was  given  to  Andhra  Pradesh  by  the
 t  Natak  Ak  i  for  promoti

 of  Telugu  Dramas  in  the  State  during
 1965-66;  and

 (b)  if  so,  the  details  thereof?
 The  Deputy  Minister  in  the  Minis-

 try  of  Education  (Shri  Bhakt
 Darshan):  (a)  and  (b).  Rs,  -7,680}-  to
 the  Andhra  Pradesh  Natya  Sangham,
 Hyderabad  for  the  following  purpo-
 ges:—

 (i)  Rs,  6,000|-towards  salaries  of
 the  teching  staff  in  the  Natya

 i  Vidyalaya;  and
 ;  a)  Re.  2,680)-for  scholarships.
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 School  Hostels  im  Rajastlian
 2685.  Shri  Dhuleshwar  Meena:

 Shri  Ramachandra  Ulaka:
 Will  the  Minister  of  Education  be

 pleased  to  state:

 (a)  whether  any  financial  assistance
 has  been  given  to  the  Government  of
 Rajasthan  for  the  construction  of
 school  hostelg  in  the  State  during
 ‘1965-66;  and

 (b)  if  so,  the  details  thereof?
 The  Minister  of  Education  (Shri

 M.  0.  Chagla):  (a)  and  (b).  A  lump
 provision  of  Rs.  2  lakhs  was  given  for
 Special  Schemes  of  Birl’s  Education,
 including  construction  of  hostels.

 Colleges  and  High  Schools  in  Rajasthan
 2636.  Shri  Dhuleshwar  Meena:

 Shri  Ramachandra  Ulaka:
 Will  the  Minister  of  Education  be

 Pleased  to  state:

 (a)  whether  the  affiliated  colleges
 and  high  schools  of  Rajasthan  were
 given  any  financial  assistance  for
 improvement  of  pay  scales  of  teachers
 during  1965-66;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  Education
 M.  0.  Chagla):  (a)  No,  Sir.

 (Shr

 (०)  Does  not  arise.

 Development  of  Hindi  in  Orises
 2637.  Shri  Ramachandra  Ulaka:

 Shri  Dhuleshwar  Meena:
 Will  the  Minister  of  E@westion  be

 Pleased  to  state:

 (a)  the  names  of  voluntary  organi-
 gations  in  the  State  of  Orissa  which
 were  given  grants  for  the  develop-
 ment  of  Hindi  in  the  State  during
 1965-66;  and

 (b)  the  amount  sanctioned  to  each
 of  them  during  the  above  period?
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 The  Deputy  Minister  in  the  Minis-
 try  of  Education  (Shri  Bhakt
 Darshan):  (a)  and  (b).  The  names
 of  voluntary  organisation  in  Orissa,

 “who  were  given  grants  for  purposes
 of  propagation  and  development  of
 Hindi  during  1965-66  and  the  amount
 of  grant  sanctioned  to  them  are  as
 indicated  below:—

 (i)  Hindi  Rashtrabhasha  Parishad,
 Puri,  Jagannath  Dhath  (Oris-
 sa)  .Rs.  18,000]

 (ii)  Utkal  Prantiya  Rashtrabhasha
 Prachar  Sabha,  Cuttack  (Oris-
 sa)  Re.  ‘18/-

 Engineering  Colleges  in  Orissa

 2638,  Shri  Ramachandra  Ulaka:
 Shri  Dhuleshwar  Meena:

 Will  the  Minister  of  Education  be
 Pleased  to  state:

 (a)  the  total  amount  granted  to  the
 Engineering  Colleges  in  Orissa  du-
 Ting  1965-66;  and

 (b)  the  details  thereof?

 The  Minister  of  Education
 M.  C.  Chagia):  (a)  Rs.  45,586,664

 College,

 (Shri

 (b)  Regional  Engineering
 Rourkela.

 Grant-in-aid
 Lean

 Ra,  -32,81,000,
 हाड,  10,19,414

 42,70,414
 University  College  of  Engineering,

 Burla.
 Grant  Rs,  2,85,250

 School  Hostels  in  Orissa

 2689.  Shri  Ramachandra  Ulaka:
 Shri  Dhuleshwar  Meena:

 Will  the  Minister  of  Education  be
 pleased  to  state:
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 (b)  if  so,  the  details  thereof?

 The  Minister  of  Education  (Shri
 M.  0.  Chagia):  (a)  and  (b).  Under  the
 Advance  Action  Programme,  a  lump:
 sum  of  Rs,  1:00  lakhs  has  been  alloca-
 ted  to  the  State  Government  for
 construction  of  women  teachers  quar-
 ters,  girls’  hostels  etc.  The  State
 Government  has  also  made  a  provi-
 sion  of  Rs,  2°25  lakhs  for  construc--
 tion  of  hostels  under  Special  Prog-
 rammes  for  Girls’  Edutation,  which:
 qualifies  for  00  per  cent  Central  as-
 aistance  as  an  aided  scheme.

 Unempliyed  Scheduled  Castes  ami’
 Sekeduted  Trites  Candidates  in  Oris

 2640.  Shri  Ramachandra  Ulaka:
 Shri  Diufeshwar  Meena:

 Will  the  Minister  of  Labour,  Emp-
 loyment  and  Rehabilitation  be  pleased:
 to  state:

 (a)  the  number  of  candidates  be-
 longing  to  the  Scheduled  Castes  and.
 Scheduled  Tribes  registered  with  the
 various  Employment  Exchanges  in
 Orissa  as  on  the  December,  1965;  and-

 (9)  the  number  out  of  them  provi-+
 ded  with  employment  assistance  upto:
 the  end  of  December,  9657

 The  Minister  of  Labeur,  Employ-
 ment  and  Rehabiiftation  (Shri
 Jag}ivam  Ram):  (a)  and  (b).

 is  et
 lo.  on  No.  *pleced! Live  Re-  in  employ: gister  es  =  ment  dur- on  33-I2-  ing 3965  year  3965

 I  a  3

 Scheduled  Castes  S460  1,786.
 Scheduled  Tribes  8,163,  2,7I0 (a)  whether  any  financii

 has  been  given  to  the  Government  of
 Orissa  for  the  construction  of  school
 hostels  in  the  State  during  1985-66;
 and

 *Number  placed  oat
 shown  in  column  2  ie  net  available.  “om  s in  column  3,  ver,  show  plepe- ments  effected  da:  the  year  1965
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 Deposits  in  Post  Offices
 2641,  Shri  Ramachandra  Ulaka:

 Shri  Dhuleshwar  Meena:
 Will  the  Minister  of  Communications

 “be  pleased  to  state  the  total  amount
 ef  gross  deposits  in  various  Post
 Offices  of  Orissa  under  the  scheme  of
 small  savings  drive  as  on  the  3lst

 -January,  9667
 The  Minister  of  State  in  the  De-

 .partments  of  Parliamentary  Affairs
 and  Communications  (Shri  Jaganatha
 Rao):  The  gross  amount  of  depusits
 made  under  various  small  savings

 .schemes  in  all  the  post  offices  in
 Orissa  during  the  period  from  ‘1-1-65,

 to  31-12-65.  is  Rs.  +1,64,90,745,
 The  figure  of  investment  for  the

 month  of  January,  966  is  not  avail-
 able.

 Minimum  Wages  for  Agricu'tural
 Labour

 2642.  Sbrimati  Ramdulari  Sinha:
 ‘will  the  Minister  of  Labour,  Employ-
 ‘ment  and  Rehabil‘tation  be  pleased  to
 ‘estate:

 (a)  whether  any  advice  has  been
 given  to  the  State  Government  to  set

 up  effective  machinery  for  the  imple-
 mentation  of  minimum  wages  to  ह
 cultural  labour;  and

 (b)  if  so,  broad  details  threof?
 The  M:nister  of  Labour,  Employ-

 ment  and  Rehabilitation  (Shri
 Jagjivan  Ram):  (a)  Yes.

 (b)  The  State  Governments  have
 been  urged  from  time  to  time  to
 tighten  the  wage  enforcement  machin-

 ery  and  to  strengthen  their  Labour
 Departments  having  regard  to  the
 size  of  the  region  and  or  the  agricul-
 tural  labour  population,
 Police  Excesses  in  Attapad!  (Kerala)

 2643.  Shri  ्.  Kunhan:  Will  the
 Minister  of  Home  Affairs  be  pleased
 to  state:  ol

 (a)  whether  it  has  come  to  the
 motice  of  Governm:  that  ly
 the  police  excesses  on  large  scale
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 against  the  hill  tribes  of  Attapadi
 in  Palghat  District  of  Kerala  State
 have  taken  place;  and

 (b)  if  so,  the  steps  taken  by  Gove
 ernment  to  protect  the  tribals  and
 prevent  the  repetition  of  such  rep-
 ression?

 The  Minister  of  State  in  the  Mintis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  No  Sir,

 (b)  Does  not  arise.

 केरल  में  शिक्षक  प्रशिक्षण  उपाधि

 2644.  भी  हुकम  गद  कछवाय  :
 थमी  बड़े:

 क्या  शिक्षा  मंत्री  यह  बताने  की  कपा
 करे  कि :

 (8)  क्‍या  यह  सच  है  कि  केरल  सरकार
 ने  मैसूर  की  शिक्षक  शिक्षण  उपाधि  को
 पहले  दो  गई  मान्यता  कब  रह  कर  दी  है  ;

 (ख)  क्‍या  यह  भी  सच  है  कि  इसके
 कारण  लगभग  3500  प्रशिक्षणार्थियों  पर
 प्रतिकूल  प्रभाव  पड़ा  है  ;  शौर

 (ग)  यदि  हां,  तो  सरकार  ने  इक
 सम्बन्ध  में  क्‍या  कार्यवाही  की  है  ?

 शिक्षा  मंत्री  भी  qo  Go  चागला):
 (क)  प्रध्यापक  प्रशिक्षण  प्रभाग-पत्र,  मधुर
 को  मान्यता  भव  केवल  उन  व्यक्तियों  तक
 सीमित  कर  दी  गई  है,  जो  कन्नड़  भाषा  में
 विशेषता  प्राप्त  करना  चाहें,  प्रो  जो  राज्य
 के  केसरगोदे  क्षेत्र  में  कन्नड  भाषी  बच्चों  के
 स्कूलों  में  शिक्षण  हेतु  नोकरी  चाहें  ।

 ae
 (a)  धौर  (ग)  जी  नहीं  ।  राज्य

 सरकार  ने  उन  सभी  व्यक्तियों  को  संबोधित
 आदेशों  से  छूट  देने  का  निर्णय  किया  है,  जो
 मैसूर  के  प्रश् यापक  प्रशिक्षण  प्रमाण-पत्र
 पाठ्यक्रम  में  उतीर्ण  हुए  हों  कौर  जो  इस
 पाइ यकम  को  965—66  में बूरा  करेंये  ॥
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 Indebtedness  Among  Workers

 2635,  Shri  Kolla  Venkaiah:  Will
 the  Minister  of  Labour,  Employ
 ment  and  Rehabilitation  be  pleased
 to  state:

 (a)  whether  Government  have
 formulated  any  scheme  to  overcome
 the  indebtedness  among  workers  in
 the  country;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  Labour,  Employ-
 ment  and  Rehabilitation  (Shri
 Jagjivan  Ram):  (a)  No  Scheme  as
 such  has  been  formulated  to  cover
 workers  as  a  whole.  There  are  how-
 ever  certain  forms  of  assistance  which
 cover  specific  categories  of  workers.

 (b)  Under  the  Employees  Provi-
 dent  Fund  Scheme,  members  of  the
 Fund  are  eligible  to  draw  non-
 refundable  advances  from  the  Pro-
 vident  Fund  for  various  purposes,
 e.g.,  payment  of  life  insurance  pre-
 mium;  purchase  of  dwelling  houses
 or  house  sites  or  construction  of
 dwelling  houses;  tiding  over  periods
 of  unemployment  due  to  temporary
 closures;  purchase  of  shares  of  Con-
 sumers’  Cooperative  Societies;  medi-
 cal  treatment  in  certain  cases,  etc.

 Steps  have  been  taken  to  encourage
 th  perative  mo  t  in  the
 coalfields,  by  setting  up  cooperative
 credit  societies  and  consumers  stores.
 Loans  are  advanced  from  the  Coal
 Mines  Labour  Welfare  Fund  to  the
 credit  societies  for  offering  credit
 facilities  at  subsidised  rates  of  in-
 terest  etc.  For  the  benefit  of  Mica
 Miners,  the  Labour  Welfare  Fund
 Organisation  has  also  set  up  Consu-
 mers  Stores.  The  fair  price  shops
 and  consumers  cooperative  stores
 which  are  being  set  up  by  indus-
 trial  establishments,  throughout  the
 country  on  the  advice  of  Govern-
 ment,  should  also  provide  relief  to
 workers  during  a  period  of  high
 prices.
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 Telephones  in  Calcutta
 2646.  Shri  Mohammad  Elias:

 Dr.  Ranen  Sen:
 Shri  S.  M.  Banerjee:

 Will  the  Minister  of  Communica-.
 tions  be  pleased  to  state:

 (a)  the  steps  taken  by  Govern-
 ment  to  meet  the  acute  demand  of
 telephones  by  the  public  in  Calcutta
 area;

 (b)  the  reasons  of  present  shor-
 tage  and  whether  such  shortge  were
 visualised  when  the  present  auto-~
 matic  system  was  planned  only  a.
 few  years  back;  and

 (c)  whether  it  isa  fact  that  the
 present  automatic  telephone  service
 in  Calcutta  is  in  poor  condition  and.
 the  subscribers  cannot  use  thier
 phones  when  needed  due  to  over-
 loading  of  exchanges?

 The  Minister  of  State  in  the  De-
 partments  of  Parliamentary  Affairs.
 and  Communications  (Shri  Jaga-
 matha  Rao):  (a)  A  number  of  new

 vf  and  ex!
 to  the  existing  telephone  exchanges
 have  been  planned.  In  1964-65
 about  9,000  new  connections  were
 given.  This  year  the  figure  is  expec-
 ted  to  be  slightly  more.

 In  the  Third  Plan  provision  had
 been  made  for  30,000  lines  of  addi-
 tional  capacity.  The  programme  was
 expedited  and  completed  within  the
 first  four  years  of  the  Plan.

 In  the  Draft  Fourth  Plan,  -70,000-
 lines  are  proposed  to  be  added.  The
 actual  provision  will,  however,  de-
 pend  upon  the  available  financial  re-
 sources  but  for  1966-67  14,000,  lines
 of  equipment  has  been  ordered.

 (b)  In  945  a  team  of  Foreign
 Consultants  known  as  the  TMI  was
 appointed  by  the  Government  of’
 India  and  they  gave  report  on  the
 development  of  the  Calcutta  Tele-
 phones.  It  was  found,  however,  that
 the  actual  demand  for  telephones
 was  far  in  excess  of  the  forecasts
 made  by  the  TMI.  Subsequently,
 a  Planning  Group  was  established’
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 separately  for  the  Calcutta  Tele-
 phone  area  and  the  Plans  for  this
 area  are  continuously  under  review.
 Due  to  this,  it  has  been  possible  to
 make  &  more  accurate  estimate  of
 the  demand.  “There  is,  however,  a
 shortage  of  telephones  in  Calcutta  as
 elsewhere  in  the  country  and  this
 is  due  mainly  to  the  limitations  of
 available  financial  resources.

 (c)  The  Automatic  Telephone
 ‘equipment  in  Calcutta  is  relatively new  and  provides  good  service.  The
 trafic  during  the  busy  hour  is  very

 “high  and  far  in  excess  of  the  traffic
 estimated  by  the  TMI  and  later  by the  consultants  of  the  British  Post
 Office.  Action  has  been  taken  since

 ‘then  to  add  additional  traffic  hand-
 ling  equipment  in  the  exchanges but  in  2  or  3  exchanges  in  the  area
 the  subscribers  may  have  to  wait

 ‘for  8  few  seconds  before  their  calls can  be  handled,  As  soon  as_  the
 equipment  which  has  been  ordered
 is  installed,  the  position  will  im-
 prove.

 Arrests  of  Naga  Hostiles
 a,  Shri  Madha  Limaye:

 Shri  Hem  Barua:

 Will  the  Minister  of  Home  Affairs
 ‘be  pleased  to  state:

 (a)  whether  any  hostile  or  suspect
 Nagas  have  been  arrested  in  the
 Assam-Nagaland-Manipur  area  re-

 -eently;
 (b)  whether  the  hostiles  have

 taken  any  retaliatory  action;  and
 (c)  if  so,  the  details  thereof?

 The  Minister  of  State  in  the  Minis-
 ‘try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  Yes,  Sir.
 Seventeen  hostiles  were  arrested  by
 the  Government  of  Manipur,  and
 thirty  hostiles  and  their  supporters  by
 Government  of  Assam.

 (9)  and  (०).  There  have  been  re-
 -ports  of  incidents  of  sabotage,  ambush
 xand  violence  in  that  area  recently

 MARCH  23,  966  Written  Answers  7262

 involving  sections  of  Naga  hostiles, but  it  is  difficult  to  ascribe  any  of
 them  solely  to  attempts  at  retaliation
 for  the  arrests  made.
 Judicial  Inquiry  into  Burning  of  Naga

 Villagers
 2648.  Shri  9.  C..Sharma:  Will  the

 Minister  of  Home  Affairs  be  pleased
 to  state:

 (a)  whether  the  Rev,  Michael  Scott,
 a  member  of  the  Naga  Peace  Mission
 has  demanded  a  judicial  inquiry  into
 the  alleged  burning  of  some  Naga
 villagers  in  Ukhurul  division;

 (b)  ig  se,  the  facts  thereof;  and
 (c)  the  action  taken  in  the  matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  Yes,  Sir.

 (b)  Allegations  were  made  on  be-
 half  of  Naga  hostiles,  about  torturing
 of  villagers,  burning  them  alive,  firing
 etc.  but  no  concrete  details  were
 furnished.

 (c)  The  Prime  Minister,  to  whom
 Rev.  Scott  had  sent  8  telegram  sug-
 gesting  a  judicial  enquiry,  has  not
 accepted  the  suggestion.  She  has,
 however,  issued  instructions  to  the
 Chiet  C  Mani  to  de-
 tai]  a  senior  officer  to  enquire  into  the
 matter  and  submit  a  report.

 बिल् ञान  को  तथा  तकनीकी  पुस्तकों  की
 प्रदर्शनी

 2649.  श्री  सिद्धेश्वर  प्रसाद  :  क्‍या
 का  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  दिल्ली  में
 हाल  ही  में  विज्ञान  की,  धौर  तकनीकी  पुस्तकों
 की  प्रदर्शनी  हुई  थी,  जिसमें  विभिन्न  प्रकार
 के  प्रकाशकों  सम्बन्धी  अ्रांकड़ों  के  बारे  में
 जानकारी  भी  दी  गई  यी  ;

 (ख)  यदि  है,  तो  उसका  ब्यौरा  क्‍या
 है  ;
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 (7)  960  से  लेकर  l965  तक
 को  अवधि  में  भारतीय  भाषा प्र ों  में  पुस्तकों
 के  प्रकाशन  में  निरंतर  कमी  होने  के  क्या
 “कारण  हैं  ;  शौर

 (घ)  भारतीय  भाषियों  में  पुस्तकों
 के  प्रकाशन  को  प्रोत्साहन  देने  के  लिये  क्‍या
 कार्यवाही  की  जा  रही  है  ?

 दिक्षा  अत्री  (सी qo  क०  आगला)  :
 (क)  जी  हां  ।

 (@)  भारतीय  भाषा हों  पौर  अंग्रेजी
 में  :960—-65  की  भ्रवधि  के  दौरान  देश  में

 तन काली  गई  स्कूल  कौर  कालेज  की  पुस्तकें,
 अलोकप्रिय  विज्ञान  पुस्तकें,  पत्रिकाएं,  बुलेटिन
 और  विश्वकोषीय  रचनाए  प्रदर्शित  की  गईं  ।
 पुस्तकों  शोर  पत्रकारों  की  कुल  संध्या
 क्रमश:  4492  ौर  768  थी

 (ग)  भारतीय  भाषियों  में  निकाले
 गए  प्रकाशनों  में  कोई  कमी  नहीं  हुई  है  ।
 959  के  अन्त  तक  निकाले  गए  विभिन्न

 भारतीय  भाषियों  के  4801  वैज्ञानिक  धौर
 -तकनीकी  प्रकाशनों  धौर  पत्र  पत्रकारों  की
 तुलना  में,  9608  i965  तक  की  प्रक्रि
 के  दौरान  में  52  60  प्रकाशन,  पत्र-पत्रिकाएं
 आदि  निकाले  गए  |

 (घ)  विभिन्न  भारतीय  भाषाओं  में
 "पुस्तकों  के  प्रकाशन  को  प्रोत्साहन  देने  के  लिए
 “वैज्ञानिक  कौर  औद्योगिक  अनुसंधान  परिषद
 ने  भारतीय  भाषा  यूनिट  बताई  है  ।

 आर्थिक  तथा  शारीरिक  विकास  सें
 शिक्षा  का  पोद्दार

 2650.  श्री  सिद्धेश्वर  प्रसाद  :  क्यां
 fram  मंत्री  यह  बताने की  कृपा  करेंगे कि  :

 rs  (क)  क्‍या  .पह  सच  है  कि  शिक्षा  आयोग
 ने  इस  बात  का  भ्रध्ययन  किया  है  क्रि  संतुलित

 झ्राधिक  शौर  सामाजिक  विकास  में  शिक्षा
 कहां  तक  सहायक  हुई  है;

 (छा)  या  हां,  वो  भायोग  के  क्या
 निष्कर्ष  निकाला  है;  शोर

 (ग)  वर्तमान  प्र संतु लत  को  समाप्त
 करने  के  लिये  क्‍या  कार्यवाही  करने  का
 चुनाव  है  ?

 शिला  मंत्री  पायी  qo  mo  wren)  :
 (क)  इस  सम्बन्ध  में  कोई  विशेष  ध्रध्ययन

 नहीं  किया  गया  है  किन्तु  शिक्षा  भा योम
 क्षरा  उसकी  रिपोर्ट  भें  इस  विश्व  पर  समन्वय
 कप  से  विचार  किया  जयेगा।

 (@)  शौर  (ग)  प्रश्न  नहीं  उठता  ।

 बढ  गा सभ् दा  महाविहार

 265i.  थी  सिद्धेश्वर  प्रसाद  :  क्‍या
 शिक्षा  मंत्री  यह  बताने  की  कपा  करेंगे  कि  :

 (क)  क्‍या  नव  नालन्दा  महाबिहार  के
 विकास  के  लिये  नियुक्त  की  गई  समिति  ने
 अपना  प्रतिवेदन  प्रस्तुत  कर  दिया  है;

 (ख)  यदि  हां  तो  उसकी  मुख्य  मुख्य
 बात  क्‍या  हैं;  भौर

 (ग)  सरकार  का  उक्त  महाबिहार  के
 विकास  के  सम्बन्ध  में  क्‍या  कार्यवाही  करने
 का  प्रस्ताव  है  ?

 शिक्षा  मंत्रालय  में  उप  मंत्री  (सी  वक्त
 बाग)  :  (कफ)  जी  हां  t

 (स्व)  समिति  ने  एक  मिले  जुले  प्रबन्धक
 बोर्ड  के  अधीन  नव  नालन्दा  महाबिहार  धौर
 हासन  सांग  स्मारक  कक्ष  के  बौद्ध  प्रयत्न  में
 घगुसंघान  तथा  पढ़ाई  के  एक  केस्  के  रूप  में
 स्वेदित  विकास  की  सिफारिश  की  है  यह
 बोर्ड  सोसायटी  रजिस्ट्रेशन  एक्ट  के  बम्तबत
 एक  रजिस्टर्ड  स्वायत्तशासी  निकाल  हो  सकता
 है
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 (7)  समिति  की  सिफारिश  विचारा-
 धीन  है  ।

 M/s,  Akoojee  Jadwet  Trading  Co.,
 Andaman  and  Nicobar

 2652.  Shrimati  Savitri  Nigam:  Will
 the  Minister  of  Home  Affairs  be
 pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No,  2726  on  the
 28th  April,  965  and  state  the  action
 finally  taken  against  the  Master  or
 Owner  of  the  vessel  belonging  to  M/s.
 Akoojee  Jadwet  Trading  Co.?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  Proper  en-
 quiry  was  held  in  this  case,  but  as  the
 lapse  did  not  disclose  any  serious
 violation  of  the  Customs  Act,  no
 action  was  taken  against  the  Master
 or  Owner  of  the  vessel.

 प्रदान  हिप समूह  के  निकट  गेर-पाबंद  द्वीप

 2653.  श्री  रामसेवक  यादव  :  कया
 शाह-कार्य  मंत्री  21  फरवरी,  i966  के
 तारांकित  प्रश्न  संख्या  93  के  भ्रनुपूरक  प्रश्नों
 के  उत्तरों  के  सम्बन्ध  में  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  अन्दमान  दीप समूह  के  निकट  ऐसे
 कितने  द्वीप  हैं  जहां  कोई  भाबादी  नहीं  है  भौर
 उन  द्वीपों  का  भद्रलक-अलग  क्षेत्रफल  कितना
 है;  और

 (ख)  इन  गैर-भ्राता  द्वीपों  पर  कोई
 दूसरा  देश  अधिकार  न  कर  ले  यह  सुनिश्चित
 करने  के  लिये  किये  गये  उपायों  की  मोटी
 रूपरेखा  क्‍या  है  ?

 गुह-कार्य  मंत्रालय  में  राज्य-मंत्री  तथा
 झिरिया  मंत्रालय  में  प्रतिरक्षा  सम्मान  मंत्री
 (थी  हाथी)  :  (क)  शौर  (ख).  इन  द्वीप

 समूहों  में  से  प्रतिकाश  पर  आबादी  नहीं  है
 कौर  इन  गैर-माबाद  द्वीपों  के  सर्वेक्षण  की
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 कोई  नियमित  कार्यवाही  कभी  तक  नहीं  की
 गई  है  इसलिये  उनका  क्षेत्रफल  बताना
 सम्भव  नहीं  है।  सरकार  इन  द्वीपों  की  सुरक्षा
 कौर  विकास  के  लिये  उपयुक्त  कार्यवाही
 कर  रही  है  t

 Retrenchment  in  Census  Department,.
 Kerala

 2654.  Shri  Vasudevan  Nair:
 Shri  Warlor;

 Will  the  Minister  of  Home  Affairs
 be  pleased  fo  state:

 (a)  whether  Government  have  re-
 ceived  any  representation
 retre!  t  from  the
 the  Census  Department  at  Trivan-
 drum;  and

 (b)  if  so.  the  reaction  of  Govern-
 ment  to  these  representations?

 The  Deputy  Minister  in  the  Minis-
 try  of  Home  Affairs  (Shri  P.  8.
 Naskar):  (a)  Yes,  Gir.

 (b)  Having  regard  to  the  fact  that
 the  quantum  of  work  during  the
 inter-censal  period  is  not  of  the  same
 level  as  during  the  Census  operations,
 some  of  the  temporary  employees
 recruited  for  the  Census  work  have
 necessarily  to  be  retrenched.  Efforts
 are,  however,  being  made  to  find
 alternative  employment  for  the
 retrenched  employees.

 Payment  of  Bonus  Act,  965
 2655.  Shri  Kolla  Venkaiah:  Will  the

 Minister  of  Labour,  Employment  and
 Rehabilitation  be  pleased  to  state:

 (a)  whether  the  industrial  workers
 and  their  organisations  in  different
 centres  have  resorted  to  either  strikes
 or  to  any  other  protest  action  or  pro-
 posed  to  resort  to  such  activities  in
 different  industrial  cities  and  in  differ-
 ent  industries  against  the  bonus.
 formula;

 (०)  if  so,  in  which  industries  and  i»
 which  cities;  OOF
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 (c)  the  action  resorted  to  or  pro-
 Posed  to  be  resorted  to;

 (d)  the  workers  involved;  and
 (e)  the  action  taken  by  Government

 in  the  matter?
 The  Minister  of  Labour,  Employ-

 ment  and  Rehabilitation  (Shri
 Jagjivan  Ram):  (a)  to  (e).  Information
 thas  been  called  for  fram  the  State
 Governments  ete,  and  will  be  placed on  the  Table  of  the  House  as  soon  as
 it  is  received.
 foreign  Exchange  for  Production  of

 Fertilizers
 2656.  Shri  R.  5.  Pandey:  Will  the

 Minister  of  Petroleum  and  Chemicals
 ‘be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  are  idering  certain  mea-
 sures  to  reduce  foreign  exchange
 component  for  the  production  of  fer-
 tilizers  in  the  country  in  view  of  the
 uncertainty  about  aid  from  some
 Western  countries;  and

 (b)  if  so,  the  details  of  the  measures
 contemplated?

 The  Minister  of  Petroleum  anf
 Chemicals  (Shri  Alagesan):  (a)  and
 (b),  In  view  of  the  difficult  foreign
 exchange  situation,  possibilities  of
 thaximising  indigenous  content  of
 pliant  and  equipment  and  purchase,  to
 the  extent  possible,  from  Rupee  coun-
 tries  the  equipment  for  the  establish-
 ment  of  fertilizer  factories,  is  under
 consideration.

 Employees’  State  Insurance
 Corporation

 2657.  Shri  D.  C.  Sharma;  Will  the
 Minister  of  Labour,  Employment  and
 Rehabilitation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  over
 200  workers  of  the  Employees’  State
 Insurance  Corporation  refused  to  take
 their  salaries  as  a  protest  against  the
 anhelpful  and  passive  attitude  of  the
 authorities  and  demanded  full  finan-
 cia)  and  administrative  autonomy  for
 the  Corporation;  and
 2989  (Ai)  LS—4
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 (b)  if  so,  the  action  taken  in  the
 matter?

 The  Minister  of  Labour,  Employ-
 ment  and  (Rehabilitation  (Shri
 Jagjivan  Ram):  (a)  Yes;  a  number  of
 employees  of  the  Employees’  State
 Insurance  Corporation  did  not  take
 their  salaries  on  the  lst  March,  966
 but  they  received  their  salaries  on
 the  following  day.  Full  financial  and
 administrative  autonomy  to  the  Em-
 Ployees’  State  Insurance  Corporation
 is  one  of  the  demands  made  by  the
 All-India  Employees’  State  Insurance
 Corporation  Employees’  Federation,

 (b)  The  whole  matter  is  to  be
 considered  by  the  Standing  Committee
 of  the  Employees’  State  Insurance
 Corporation  at  its  ensuing  meeting.

 daring  तथा  तकनीकी  शब्दावली  प्रयोग  में
 पदोन्नतियों

 2658.  श्री  प्रकाशबीर  शास्त्री  :
 शी  हुकम  गद  कछवाय  :

 क्या  शिक्षा  मंत्री  यह  बताने  की  क्वीन
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  वैज्ञानिक
 तथा  तकनीकी  शब्दावली  प्रयोग  भौर  हिन्दी
 निदेशालय  में  वहां  के  चतुर्थ  श्रेणी  के  कर्म-
 चोरियों  की  पदोन्नति  के  सम्बन्ध  में  प्रशासनिक
 प्राधिकारियों  द्वारा  भिन्न-भिन्न  प्रक्रियाएँ
 अपनाई  जाती  हैं;

 (ख)  कया  यह  भी  सच  है  कि  पदोन्नति
 के  लिए  एक  लोधी  डिवीजन  लक  को
 टाइप  राइटिंग  की  परीक्षा  पास  करनी  पड़ती  है;

 (ग)  क्‍या  यह  भी  सच  है  कि  उस  वर्ग
 के  टाइप  राइटिंग  न  जानने  बाले  प्रनेक  कर्म-
 आंधियों  की  पदोन्नति  की  गई  है;  कौर

 (9)  यदि  हां,  तो  इसके  क्‍या  कारण  हैं  ?
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 fret  मंत्रालय  में  उपमंत्री  दमी  भक्त
 दर्शन)  :  (क)  जी  नहीं,  श्रीमन्‌  ।

 (=)  जी  नहीं,  श्रीमन्‌  ।

 (ग)  कौर  (घ).  खण्ड  (ख)  के  लिये
 दिये  गये  उत्तर  को  देखते  हुए.  ये  प्रश्न  नहीं
 उठते  |

 Scholarships  in  Kerala

 2659.  Shri  P.  Kunhan:  Will  the
 Minister  of  Education  be  pleased  to
 state:

 (a)  the  total  number  of  scholarships
 awarded  to  the  students  belonging  to
 Scheduled  Castes  and  Scheduled
 Tribes  and  other  Backward  Classes
 for  post-Matric  students  in  Kerala
 during  the  year  1964-65.  and  1968-68
 #0  far:

 (b)  the  total  number  of  students
 who  applied  for  these  scholarships;
 and

 (c)  the  amount  provided  and  the
 amount  spent  so  far?

 The  Deputy  Minister  in  the  Minis-
 try  of  Education  (Shrimati  Soundsa-
 vam  Ramachandran):  (a)

 1964-65,  :
 Scheduled  Castes  3589
 Scheduled  Tribes  768
 Other  categories  788

 TOTAL  7945

 1965-66  (upto  /31-1-1966),  :
 Scheduled  Castes  3447
 Scheduled  Tribes  79
 Other  categories  95

 TOTAL  ‘1621
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 (b)  7964-65  :
 Scheduled  Castes  883
 Scheduled  Tribes  382
 Other  categories  320I9

 TOTAL  34084

 1965-66  (upto  3I-I-3966) :
 Scheduled |  Castes}.  2743
 Scheduled  Tribes  789

 Other;  categories  9676
 TOTAL)  32542

 (©)  7964-65  :
 Amount  frovided  Rs.  4,28,900.
 Amount  spent  Rs.  °5,40,590.  (The excess  was  met  by the  Department  of

 Social  Welfare  ané
 the  State  Govern-
 ment.)

 1965-66  :
 Amount  provided  Rs.  4:16,700,
 Amount  pent  Rs.  2,64,662.
 (upto  (3I-1-1966)

 Survey  of  India  Employees
 2660,  Shri  S.  M,  Banerjee:  Will  the

 Minister  of  Education  be  pleased  te
 state:

 (a)  the  total  number  of  employess
 stopped  at  the  Efficiency  Bar  stage  m
 the  Sourthern  Circle,  Survey  of  India,
 Bangalore  during  each  of  the  years
 from  960-6l  to  1964-65;  and

 (b)  the  total  number  of  employees
 stopped  at  the  Efficiency  Bar  stage  m
 other  Circles/Directorates  of  the  Sur-
 vey  of  India  during  the  above  period?

 The  Minister  of  Education  (Shri
 M.  0.  Chagia):  (a)  and  (b).  A
 statement  giving  the  information  w
 laid  on  the  Table  of  the  House.  [Plac-
 ed  in  Library.  See  No.  LT-5865/66].
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 Discharge  of  Survey  of  India  Em-
 ployees  in  Southern  Circle

 266\.  Shri  8.  M.  Banerjee:  Will  the
 Minister  of  Education  72९  pleased  to
 state:

 (a)  the  total  number  of  employees
 discharged  under  Rule  5  of  the  Cen-
 tral  Civil  Service  (Temporary  Ser-
 vice)  Rules,  949  in  the  Southern
 Circle,  Survey  of  India,  Bangalore
 during  each  of  the  years  from  1960-61,
 to  1964-65;  and

 (b)  the  number  of  employees  dis-
 charged  under  Rule  5  of  the  Central
 Civil  Service  Temporary  Service)
 Rules,  949  in  other  Directorates  of
 the  Survey  of  India  during  the  above
 period?

 The  Minister  of  Education  (Shri
 M.  C.  Chagla):  (a)  and  (b).  A  state-
 ment  giving  the  information  is  laid  on
 the  Table  of  the  House.  [Placed  in
 Library.  See  No,  LT-5866/68).

 Conventions  of  I.L.U.
 266,  Shrimati  Maimoona  Sultan:
 Will  the  Minister  of  Labour,  Em-

 ployment  and  Rehabilitation  be  pleas-
 ed  to  state:

 (a)  whether  there  has  been  increas-
 ing  demand  for  the  ratification  of  con-
 ventions  87  and  98  of  the  Internationa}
 Labour  Organisation  by  Government:

 (b)  \f  so,  Government's  response
 thereto,  and

 (c)  why  these  conventions  have  noi
 been  ratified  so  far?

 The  \inister  of  Labour,  Employ-
 meat  and  é  Rehabilitation  (Shri
 Jagjivan  Ram):  (a)  No.

 (b)  Does  not  arise.
 (c)  Government  of  India  have  de-

 cided  not  to  ratify  Convention  No.  87
 as  it  stands,  A  statement  explaining
 the  reasons  is  placed  on  the  Table  of
 the  House.  [Placed  in  Library.
 See  No.  LT-5867/66].  The  question  of
 ratification  of  Convention  No.  98  con-
 cerning  ‘Right  to  Organise  ang  Collec-
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 tive  Bargaining’  is  under  considera-
 tion.

 Seminar  on  Educational  Planning
 2663.  Shrimati  Maimoona  Sultam

 Will  the  Minister  of  Education  be
 pleased  to  state:

 (a)  whether  a  seminar  on  the  lega:
 and  constitutional  implications  of
 Educational  Planning  was  held  ta
 New  Delhi  in  January,  1966;

 (b)  if  so,  the  main  observations  and
 suggestions  made  therein,  particularly
 on  the  need  for  uniformity  in  educa-
 tion;  and

 (c)  the  decisions  Government  have
 taken  in  the  light  thereof  for  imple-
 mentation  under  the  Fourth  Plan?

 The  Minister  of  Education  (Shai
 M.  0.  Chagla):  (a)  Yes,  Sir.  A
 Seminar  on  ‘Educational  Planning  ia
 India:  Its  legal  and  _  constitutional
 implications’  was  held  under  the  joins
 auspices  of  the  Indian  Law  Institute
 and  the  Education  Commission  in  New
 Delhi,  on  27—30th  January,  1968,

 (b)  The  general  feeling  at  the
 Seminar  was  that  an  overall  unifor-
 mity  was  not  desirable,  at  the  primary
 and  secondary  stage  where  oppor-
 tunity  for  experimentation  should  be
 available  so  that  viable  patterns  of
 education  may  be  evolved  in  due
 course  of  time.  However,  it  was  feR
 that  the  subject  of  uniformity  of
 higher  education  needed  to  be  broke
 up  into  a  number  of  smaller  and  more
 concrete  problems  which  should  be
 studied  through  similar  discussions,
 meets  and  seminars,

 (०)  The  Report  of  the  Seminar  i
 yet  to  be  finalised.

 Reservation  for  Backward
 Communities

 2664.  Shri  Vasudevan  Nair:
 Shri  Warior:

 Will  the  Minister  of  Home  Affaim
 be  pleased  to  state:

 (a)  whether  the  Kerala  Govern-
 ment  have  decided  to  put  an  end  te



 7273  Written  Answers ew
 the  principle  of  reservations  for
 backward  communities  in  the  appoint-
 ment  to  certain  categories  of  Gov-
 ernment  jobs;

 (b)  if  so,  whether
 have  received  any
 against  this  step;  and

 Government
 representations

 (c)  the  reaction  of  Government  to
 these  representations?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  It  had
 been  decided  that  for  some  of  the
 services  for  which  no  specia]  rules
 hag  been  issued  there  would  be  no
 reservations  of  appointments  for
 backward  communities.

 (b)  Yes.
 “(@)  The  matter  is  being  re-examin-

 ed  an  revised  orders  will  issue
 shortly.

 India as  an  Educational  Resource
 Centre

 2665.  Shri  Himatsingka:
 Shri  Rameshwar  Tantia:

 Will  the  Minister  of  Education  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  India
 lias  been  chosen  as  a_  testing  ground
 for  developing  a  chain  of  educational
 resources  Centres;

 (b)  if  so,  the  main
 the  Centre;

 (c)  the  countries  which  are  help-
 ing  in  establishing  this  Centre;  and

 functions  of

 (d)  the  assistance  which  Govern-
 ment  is  likely  to  give?

 The  Minister  of  Education  (Shri
 ML  0.  Uhagla):  (a)  to  (ec).  The  Uni-
 versity  of  the  State  of  New  York  has
 decided  to  set  up  a  centre  in  Delhi
 to  prepare  reading  and  other  instruc-
 tional  raaterials  on  India  for  the  use
 of  school  and  college  students  in  the
 U.S.A.
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 (d)  The  National  Council  of  Edu-
 cational  Research  and  Training  will
 give  whatever  technical  advice  and
 guidance  is  needed  by  the  centre.

 Scheme  and  Syllabi  of  U.P.S.C.
 Examinations  for  Recruitment

 to  Central  Services
 2666.  Shri  Himatsingka:

 Shri  Rameshwar  Tantia:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Union  Government  are  considering
 certain  ch  in  the  h  and
 syllabi  of  the  combined  competitive
 examinations  for  IAS.  and  other
 Central  Services  held  annually  by
 the  U.P.S.C.;

 (b)  if  so,  when  the  changes  are
 proposed  to  be  made  and  the  details
 thereof;  and

 (c)  the  reasons  for  these  changes?
 The  Minister  of  State  in  the  Minis-

 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  to  (c).  A
 statement  is  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  See  No.
 LT-5868/66].

 Regional  Engineering  College,
 Silchar

 2667.  Shri  N.  R.  Laskar:  Will]  the
 Minister  of  Education  be  pleased  to
 state:

 (a)  the  progress  made  in  estab-
 lishing  the  Regional  Engineering  Col-
 lege  at  Silchar,  Assam;  and

 (b)  whether  the  College  is  going
 to  start  functioning  by  the  beginning
 of  the  second  year  of  the  Fourth  Five
 Year  Plan  as  already  assured?

 The  Minister  of  Education  (Shri
 M.  C.  Chagla):  (a)  Acquisition  of
 land  for  the  College  has  been  finalis-
 ed.
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 (b)  The  College  is  likely  to  start

 functioning  in  the  later  part  of  the
 Fourth  Five  Year  Plan.

 Banning  of  Mizo  National  Front

 2668.  Shri  D.  0.  Sharma;  Will  the
 Minister  of  Home  Affairs  be  pleased
 to  state:

 (a)  whether  the  Mizo  National
 Front  has  been  banned  under  _  the
 Defence  of  India  Rules;

 (b)  whether  any  arrests  have  been
 made  after  the  ban;  and

 (c)  the  action  taken  against  the
 arrested  persons?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  On  6th
 March,  1966,  the  Government  of
 India  issued  an  order  applying  Rule
 32  of  the  Defence  of  India  Rules,
 962  to  the  Mizo  National  Front.  This
 order  was  published  in  Part  II,  Sec-
 tion  3(ii)  of  the  Gazette  of  India  of
 that  date.

 (b)  and  (c).  Information  is  being
 collected  from  the  Government  of
 Assam  and  will  be  laid  on  the  Table
 of  the  House  as  soon  as  received.

 Hand  of  Foreign  Missionaries  in
 Mizo  Crisis

 2669.  Shri  Lakhmu  Bhawani:  Will
 the  Minister  of  Home  Affairs  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  a
 number  of  missionaries  from  U.K.  and
 other  foreign  countries  are  involved
 in  the  present  Mizo  crisis;

 (b)  if  so,  the  steps  taken  by  Gov-
 ernment  in  the  matter;  and

 (c)  whether  it  is  proposed  to
 remove  the  missionaries  from  the
 country  and  to  keep  a  check  on  all
 the  missionaries  in  future?

 The  Minister  of  State  in  the  Mints-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  Ministry  of
 Defence  (Shri  Hathi):  (a)  Govern-
 ment  have  no  such  information.

 (b)  Does  not  arise.
 (c)  There  are  adequate  powers under  the  Foreigners  Act,  1946,  and the  Orders  made  thereunder  to  deal

 with  any  foreigner  indulging  in
 undesirable  activities.

 Muthee  Refugee  Camp
 2670.  Shrimati  Renuka  Barkatakd:

 Shri  Onkar  Lal  Berwa:
 Will  the  Minister  of  Labour,  Emp-

 loyment  and  Rehabilitation  be  pleas- ed  to  state:
 (a)  whether  it  is  a  fact  that  the

 Commandant  of  the  Muthee  Refugee
 Camp

 (J  &  K)  has  been  suspended; ani
 (b)  if  so,  the  reasons  therefor?
 The  Deputy  Minister  in  the  Minis-

 try  of  Labour,  Employment  and
 Rehabilitation  (Shri  D.  R.  Chavan):
 (a)  Yes,  Sir.

 (b)  It  was  alleged  that  the  Com-
 mandant  had  thrown  into  the  canal
 some  sweets  meant  for  distribution

 the  displ
 matter  is  being  investigated  by  the
 State  Government.  According  to  a
 Preliminary  report,  the  sweets  were
 thrown  away,  as  they  were  not  found
 fit  for  consumption.

 Janasikha  Press  Agartala,  Tripura
 2671.  Shri  Biren  Dutta:

 Shri  Dasaratha  Deb;
 Will  the  Minister  of  Home  Affairs

 be  pleased  to  state:
 (a)  whether  it  is  a  fact  that

 Janasikha  Press,  Agartala,  Tripura
 had  been  ordered  to  be  closed  under
 the  Defence  of  India  Rules  in  1968;

 (b)  whether  it  is  still  under  the
 occupation  of  the  ह: उ  Gov-rn-
 ment;  and
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 (c)  if  so,  when  it  is  likely  to  be
 released  in  the  light  of  the  declara-
 on  of  the  Home  Minister  regarding
 the  use  of  the  Defence  of  India
 Rules?

 Tye  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  Yes,  Sir.

 (b)  and  (c).  There  was  no  ques-
 tion  af  occupation  of  this  printing
 press  by  the  Government  of  Tripura
 and  as  such  the  question  of  release
 ef  the  press  does  not  arise.  The  press
 was  closed  down  under  clause  (h)  of
 Sub-rule(l)  of  Rule  45  of  the  Defence
 ef  India  Rules  for  non-compliance
 with  a  direction  under  clause  (f)  of
 sub-rule  (l)  of  Rule  45  of  the  Defence
 ‘ef  India  Rules  to  deposit  Rs.  3000/-
 es  security.

 Unemployed  in  Maharashtra
 2672.  Shri  D.  D.  Mantri:  Will  the

 Minister  of  Labour,  Employment  and
 Rehabilitation  be  pleased  to  state:

 (a)  the  number  of  persons  register-
 ed  as  unemployed  at  the  Employment
 Exchanges  in  Maharashtra  as  on  the
 ist  January,  1966;  and

 (b)  the  steps  taken  to  get  employ-
 ment  for  them  within  a  year  from
 the  date  of  their  registration?

 The  Minister  of  Labour,
 ment  and  Rehabilitation
 sivan  Ram):  (a)  2,66,990.

 (b)  Keeping  in  view  the  existing
 employment  situation,  it  may  not  be
 possible  to  place  all  these  applicants
 within  a  year  of  their  registration.

 Employ-
 (Shri  Jag-

 Arrears  of  Telephone  Bills  in
 Maharashtra

 2673.  Shri  D.  D.  Mantri:  Will  the
 Minister  of  Communications  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 is  a  huge  arrear  of  telephone  bills  in
 Maharashtra;
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 (b)  if  so,  the  amount  thereof;
 (c)  the  steps  taken  to  realise  the

 bills;  and
 (d)  the  result  thereof?

 The  Minister  of  State  in  the  Depart-
 ment  of  Parliamentary  Affairs  and
 Commanicationg  (Shri  Jaganatha
 Rao):  (a)  and  (b).  No  Sir,  the  arrears
 are  Rs,  9.2  lakhs  on  30-l-65  for
 bills  issued  upto  31-5-65  against  a
 billed  revenue  for  one  year  of  about
 Rs.  809.00  lakhs.

 (c)  and  (d).  Action  has  been  taken
 to  enforce  the  disconnection  of  tele-
 phones  of  defaulting  subscribers.
 Other  special  steps,  such  as,  pursu-
 ing  the  defaulting  subscribers,

 recoures  to  legal  action,  where  neces-
 sary,  are  also  being  taken  to  secure
 early  settlement.  Arrears  are  being
 realised  progressively.

 Post  Offices  in  Maharashtra
 2674.  Shri  D.  D.  Mantri:  Will  the

 Minister  of  Communications  be
 pleased  to  state:

 (a)  whether  there  is  any  proposal to  convert  a  few  sub-Post  Offices  into
 Head  Post  Offices  and  Branch  Post
 Offices  into  sub-Post  Offices  in  Maha-
 rashtra  during  1966-67;  and

 (b)  if  so,  the  details  thereof?
 The  Minister  of  State  in  the  Depart-

 ment  of  Parliamentary  Affairs  and
 Communications  (Shri  Jaganatha
 Rao):  (a)  Yes.

 (b)  A  statement  is  laid  on  the
 Table  of  the  House.  [Placeq  in
 Library.  See  No.  LT-5870/66].
 Consumption  of  Petroleum  Preducts

 in  Maharashtra
 2675.  Shri  D.  D.  Mantri;  Will  the

 Mini  of  P  and  Chemicals be  pleased  to  state  the  total  consump- tion  of  petroleum  and  petroleum  pro- ducts  in  Maharashtra  during  965  and
 +1966,  80  far,  separately?

 The  Minister  of  Petroleum  कती
 Chemicals  (Shri  Alagesan):  The  tetal
 consumption  of  petroleum  and  petro-
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 leum  products  during  965  in  Maha-
 tashtra  is  estimated  at  -80,93,100  kilo-
 litres  of  refined  products  and  65,95,683
 tonnes  of  crude  oil.  During  January
 and  February  1966,  the  consumption
 is  estimated  at  5,8i,800  Kilo-litres  of
 Tefined  products  and  9I08  tonnes
 gf  crude  oil.
 ‘Pelytechnics  in  Maharatwada  Area  in

 Maharashtra
 2676.  Shri  D.  D.  Mantri:  Will  the

 Minister  of  Education  be  pleased  to
 ‘state:

 (a)  the  number  of  Polytechnics  in
 Maharatwada  area  of  Maharashtra
 at  present;

 (b)  whether  Government  propose
 to  open  a  few  more  polytechnics  in
 Maharashtra;  and

 (९)  if  so,  the  locations  thereof  in
 Maharatwada  area?

 The  Minister  of  Education
 WM.  0.  Chagla):  (a)  Three.

 (b)  and  (c).  Number  of  new  Poly-
 ‘echnics  to  be  started  in  various
 States  including  Maharashtra  during
 the  Fourth  Plan  period  has  not  yet
 Seen  finalised.

 Posts  in  University  Grants

 (Shri
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 Sanctioned  No.  of
 strength  78008

 Cadre  of  the  if  each
 Cadre  i  longing  te

 S.C) &S.Ts

 bw  Section  Officers  i  4  I
 2.  Stenographers  34
 3.  Assistants  56  I
 ro  U.D.Csg  62  3
 5.  Junior  Steno-

 graphers  7
 6.  L.D.Cs.  oo  66  ६  |

 (b)  Yes,  Sir.  The  University  Grants
 Commission  follows  the  Government
 Rules  for  reservation  of  posts  for
 Scheduled  Castes  and  Scheduled
 Tribes,  except  when  sufficient  num-
 ber  of  suitable  candidates  for  the
 reserved  posts  are  not  available.

 Production  of  Fertilizers  from  Gas
 2678.  Shri  P.  C.  Borooah:

 Shrimati  Renuka  Barkataki:
 Will  the  Minister  of  Petroleum  and

 Chemicals  be  pleased  to  state:
 (a)  whether  Government  have

 ation  the  schi  for
 ction  of  fertilizers  from  Petro-

 Commission
 2677.  Shri  Vishram  Prasad:  Will  under  consid

 ‘the  Minister  of  Education  be  prod: to  state
 (a)  the  total  strength  of  the  staff

 in  the  Office  of  the  University  Grants
 Commission  in  the  cadre  of  (i)  Sec-
 tion  Officers;  (ii)  Senior  Steno-
 gtaphers;  (iii)  Assistants;  (iv)
 U.D.C.’s;  (v)  Junior  Stenographers and  (vi)  L.D.C.’s;

 (०)  whether  there  are  some  posts
 Tesearved  in  each  cadre  for  Schedul-
 ed  Castes  and  Scheduled  Tribes;  and

 (c)  if  so,  the  number  of  persons  in
 each  cadre  belonging  to  Scheduled
 Castes  and  Scheduled  Tribes?

 The  Minister  ef  Education  (Shri
 M.  C.  Chagia):  (a)  and  (०).

 leum  gas  from  the  oilfields  in  Assam
 and  Gujarat;

 (b)  if  so,  the  broad  details  there-
 of;  and

 (c)  Government's  decision  in  this
 regard?

 The  Minister  of  Petroleum  and
 Chemicals  (Shri  Alagesan):  (a)  to
 (c)  Messrs  Fertilizer  Corporation  of
 India  Ltd.  are  setting  up  a  fertilizer
 plant  at  Namrup  in  Assam  for  the
 manufacture  of  45,000  tonnes  of
 Nitrogen  based  on  utilisation  of
 Natural  gas.  Similarly,  the  fertilizer
 factory  being  constructed  by  Messrs
 Gujarat  State  Fertilizer  Company,
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 Ltd.  at  Baroda  for  the  production  of
 96,000  tonnes  of  Nitrogen  is  based  on
 the  utilisation  of  some  associated  gas
 from  oi]  wells  in  Gujarat.

 Apart  from  the  above  schemes,
 the  question  of  setting  up  additional
 Fertilizer  capacity  in  both  Assam  and
 Gujarat  based  on  the  utilisation  of
 natural/associated  gas  and  for
 naphtha  is  also  under  the  considera-
 tion  of  Government.  Details  in  regard
 to  these  have  yet  to  be  worked  out
 and  decisions  taken.

 Aerial  Photo  Interpretation  Institute
 2679.  Shri  P.  C.  Borooah:

 Shrimati  Renuka  Barkataki:
 Will  the  Minister  of  Education  be

 pleased  to  state
 (a)  whether  an  Aerial  Photo  Inter-

 pretation  Institute  is  proposed  to  be
 established;

 (b)  if  so,  where  and  at  what  cost;
 (c)  whether  any  foreign  collabora-

 tion  is  forthcoming;  and
 (d)  if  so,  the  details  thereof?

 The  Minister  of  Education  (Shri
 M.  0.  Chagla):  (a)  Yes,  Sir.

 (b)  At  Dehra  Dun  at  an  estimated
 cost  of  about  Rs.  79  lakhs  to  the  Gov-
 ernment  of  India  towards  staff,  build-
 ings,  indigenous  equipment  etc.  during
 the  period  of  first  five  years.

 (c)  Yes,  Sir.
 (d)  The  Government  of  the  Nether-

 lands  have  agreed  to  provide  assist-
 ance  in  the  form  of  experts,  fellow-
 ships  and  it  at  ti
 cost  of  about  Rs.  38  lakhs  during  the
 same  period.

 बेक्ञानिक  तय।  तरु नी को  क्ब्दाबली  आयोग  के
 आतुर्य  श्रेणी  के  कमेंचारी

 2680.  धी  प्रकाश बोर  झा रत री  :
 कभी  हराम  अन्य  कछवाय  :

 बया  शिक्षा  मंत्रो  यह  बताने  की  कृपा
 करेंगे  कि  :
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 वा)  क्‍या  यह  सच  हैं  कि  वैज्ञानिक
 तथा  तकनीकी  शब्दावली  आयोग,  शिक्षा
 मंत्रालय,  विश्वविद्यालय  प्रदान  भरा योग  भवन,
 मथुरा  रोड  तथा  केन्द्रीय  हिन्दी  निदेशालय,
 15/16 फैज  बाजार,  दिल्‍ली,  के  कार्यालयों

 में  बम  करने  वाले  चतुर्थ  श्रेणी  के  कर्मचारियों
 को  न  तो  सर्दी  को  नदियां  दी  गई  हैं  भोले
 न  ही  उनके  प्र भ्या वेदन  बा  उत्तर  दिया
 गया  है;  प्रौढ़

 (ख)  यदि  हां,  तो  इस  के  क्या  करण  हैं  ?

 शिक्षा  मंत्रालय  में  उप-मंत्री  (भी  भक्त
 दर्शन)  :  (१)  कौर  (ख)  खेद  है  कि  इन
 दोनों  कार्यालयों  के  चतुर  श्रेणी  के  कर्मचारियों
 को  सर्दी  की  पोशाकें  उपलब्ध  बनने  में  कुछ
 देर  हुई  है।  ऐसा  मुख्यतः  डी०  जी०  एस०  एण्ड
 डी०  (केन्द्रीय  सरकार  बा  एक  क्रय  अभिकरण )
 द्वारा  गर्म  कपड़ा  देर  से  उपलब्ध  बनने  के
 बरस  हुमा  ।  गर्म  कपड़े  के  लिए  झालर
 जुलाई  में  ही  दे  दिया  गया  था  लेकिन  इस
 साल  गम  कपड़े  की  उपलब्धि  की  वारिनाथ  के
 बरस  कपड़ा  समय  पर  न  मिल  सवा  ।

 आयोग  के  एवं  मर्म था री  के  सिवाय
 जिसने  पेशाब  लेने  से  इन्कार  कर  दिया,
 निदेशालय  और  आयोग  के  चतुर्थ  श्रेणी  के
 सभी  हकदार  वर्मा  रियों  को  सर्दी  की  पोशाक
 उपलब्ध  की  जा  चुकी  हैं  7  संयोग  से  भावों
 ा  वही  एकमात्र  कर्मचारी  था,  जिसने  पहले
 प्रभ्यावेदद  दिया  था  भोर  उसे  जवाब  भेज
 दिया  गया  था  ,

 Cochin  Refinery
 268l.  Shri  R.  S.  Pandey

 Shri  Ram  Harkh  Yadav:
 Shri  Maniyangadan:
 Shri  D.  C.  Sharma:
 Shri  Yaslipal  Singh:

 Will  the  Minister  of  Petroleum  an@
 Chemicals  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 cost  of  the  Cochin  refinery  has  ircreas-
 ed  the  estimates  stipulated  in  the
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 agreement  signed  in  April,  965  with
 foreign  collaborators;

 (b)  if  so,  the  reasons  therefor;  and
 (९)  the  steps  taken  by  Government

 to  meet  the  foreign  exchange  compo-
 nent  of  increase  in  the  cost  of  the
 Refinery?

 The  Minister  of  Petroleum  and
 Chemicals  (Shri  Alagesan):  (a)  Yes,
 the  cost  has  increased.  The  agree-
 ment  was  signed  on  27th  April,  963
 and  not  in  April  965  as  stated.

 (b)  The  increase  in  expenditure  is
 en  account  of—

 (i)  increase  in  freight  and  higher
 import  duties  on  plant  and
 machinery  than  originally
 expected;

 (ii)  increase  in  cost  of  Jand  and
 site  preparation;

 (iii)  increase  in  cost  of  pipelines
 and  ware-housing  equipment;

 (iv)  fresh  exepnditure  on  rail  and
 dock  facilities.
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 (c)  its  terms  of  reference  and  per-

 sonnel]?

 The  Deputy  Minister  in  the  Minis-
 try  of  Education  (Shri  Bhakt
 Darshan):  (a)  to  (c).  It  has  been
 decided  to  set  up  a  Committee  called
 the  “Bharatiya  Bhasha  Samiti”  with
 effect  from  February  15,  1966.  Its  com-
 Position  and  functions  are  given  in  the
 statement  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  See  No.
 LT-5869/65].

 Afro-Asian  Science  Symposium
 2683.  Shri  R.  Barua:

 Shri  Sidheshwar  Prasad:
 Will  the  Minister  of  Education  be

 Pleased  to  state:

 (a)  whether  the  Afro-Asian  Science
 Symposium  proposed  to  be  held  im
 India  will  keep  up  to  the  time
 schedule;  and

 (b)  whether  the  response  received
 from  different  Afro-Asian  countries
 so  far  is  encouraging  and,  if  not,  the r  therefor? (c)  The  increase  in  foreign  h:

 component  would  be  met  by  foreign
 exchange  loan  r’ised  from  U.S.  com-
 mercial  banks.

 Development  of  Indian  Languages
 2682.  Shri  Himatsingka:

 Shri  Rameshwar  Tantia:
 Shrimati  Renuka  Barkataki;
 Shri  R.  Barua:
 Shri  R.  8.  Pandey:
 Shri  Yashpal  Singh:
 Shri  Dasaratha  Deb:

 Will  the  Minister  of  Education  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Union  Government  are  considering  a
 proposal  to  set  up  a  Committee  to
 advise  on  matters  relating  to  the
 development  of  Modern  Indian
 Languages;

 (b)  if  so,  when  it  is  likely  to  be
 set  up;  and

 The  Deputy  Minister  in  the  Mints-
 try  of  Education  (Shrimati  Sounaa-
 ram  Ramachandra):  (a)  The  Sympo- sium  on  “Collaboration  between  the
 countries  of  Africa  and  Asia  for  ‘Pro- motion  and  Utilization  of  Science  and
 Technology”  (CAAUST)  has  been
 sponsore  by  a  Preparatory  Committee
 consisting  of  ten  scientists,  one  each
 from  Ceylon,  Philippines,  the  USSR,
 Iran,  Lebanon,  Tunisia,  Ghana,  Kenya, the  UAR  and  India.  The  Preparatory Committee  had  agreed  to  hold  the
 Symposium  in  the  last  week  of  Feb-
 Tuary  966  but  it  decided  in  January last  to  hold  it  from  the  28th  April  to
 2nd  May,  1966,

 (b)  It  is  understood  that  over  68
 scientists  from  more  than  30  countries
 have  expressed  their  keenness  te
 participate  in  the  Symposium  and  that this  response  is  considered  very  satis-
 factorr.
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 ‘Pakistani  Barge  Unloading  Arms  for

 Mizos

 2684.  Shrimati  Renuka  Barkataki:
 “Will  the  Minister  of  Home  Affairs  be
 :pleased  to  state:

 (a)  whether  it  is  a  ‘fact  that  a
 Pakistani  barge  was  observed  unload-
 ing  arms  and  ammunition  for  Mizo
 armed  bands  near  Demagiri  in  the

 ‘Mizo  Hills;  and

 (b)  if  so,  whether  the  arms  and
 ammunition  were  seized  before  they
 reached  the  rebels?

 The  Minister  of  State  in  the  Minis-
 ‘try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  and  (०).

 “Two  barges  covered  by  tarpaulins
 ‘were  reported  to  have  been  seen  near
 Demagiri  on  l0th  March,  1966.  Later
 when  our  security  ‘forces  reached
 there,  they  did  not  find  any  barge.
 Government  has  no  information  whe-
 fher  these  barges  carried  arms  and
 ammunition,  or  whether  they  were
 Pakistani.

 ‘Taition  Fees  Charged  in  Delhi  Schoels

 2685.  Shri  Jedhe:  Will  the  Minister
 -ef  Education  be  pleased  to  state:

 (a)  the  monthly  tuition  fees  and
 warious  other  funds  charged  from
 girls  and  boys  separately  for  each
 tlass  from  Class  VI  to  XI  in  Delhi

 ‘and  New  Delhi  by  (i)  Government
 “Schools  and  (ii)  Government-aided
 schools;  and

 (b)  the  reasons  for  difference  in
 ithe  .amount  charged  specially  when
 the  aided  schools  get  95  per  cent.  aid
 trom  Government?

 The  Minister  of  Education  (Shri
 “MC.  Chagla):  (a)  and  (b).  The  re-
 ‘quisite  information  is  being  collected
 ‘from  the  Delhi  Administration  and
 ywill  be  placed  on  the  Table  of  the
 sSabha  in  due  course.

 दिल्‍ली  जेल  में  उगाई  जाने  बाली  सब्जियों  का
 दुरुपयोग

 2686.  भरी  युद्धवीर  सिंह  :
 भी  हुकम  शब्द  कछवाय  :

 क्या  गृह-कार्य  मंत्री  यह  बताने  की  कृपा
 करेंग  कि  :

 (क)  कया  यह  सच  है  कि  दिल्ली  जेल
 के  पदाधिकारियों  द्वारा  रखी  जाने  वाली
 भैसों  का  पालन  पोषण  कैदियों  द्वारा  पैदा
 की  जाने  वाली  सब्जियों  से  होता  हैं;

 (ख)  क्‍या  यह  भी  सच  है  बि  कैदियों
 को  वहां  पैदा  की  जाने  वाली  सब्जियां  न  दे
 सर  घटिया  किस्म  की  सब्जियां  दी  जाती  हैं;
 कौर

 (7)  यदि  हां,  तो  इस  सम्बन्ध  में  क्‍या
 कार्यवाही  की  गई  है  ?

 गृह-कार्य  मंत्रालय  में  उप-मंत्री  (भी
 विद्या  चरण  शूकर)  :  (7)  शौर  (ख).
 जी  नहीं  ।

 (ग)  प्रश्न  ही  नहीं  उठता  ।

 “विस्की  रेयन'  उद्योग

 2687.  भरी  जगदेव  सिह  सिद्धान्त  :
 श्री  कस  चंद  कछवाय  :

 क्या  श्रम,  रोजगार  तथा  पुनर्वास  मंत्री
 यह  बताने  की  कपा  करेंग  कि  :

 (क)  क्‍या  भारत  में  'बिस्किट  रेयन'
 उद्योग  में  कार्बन  डि सल्फाइड,  हाइड्रोजन
 सल्फाइड  तथा  सल्फर  डाइऑक्साइड  के  खतरों
 का  कोई  सर्वेक्षण  i959  के  बाद  किया
 गया  है;

 (ख)  यदि  हां,  तो  उसका  विवरण
 क्‍या  है;

 (ग)  यदि  नहीं,  तो  “विस्की  रेयन'
 उद्योग  में  काम  करने  वाले  बमबारियों  की
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 काम  करने  की  दशा  तथा  उन  पर  इन  रसायनों
 के  विषैले  प्रभाव  का  पता  लगाने  के  लिये
 क्या  प्रबन्ध  किया  गया  है;

 (घ)  कर्मचारियों  को  विषैले  प्रभाव
 से  बचाने  के  लिए  उद्योग  में  सुरक्षा  के  क्या
 उपाय  किये  गये  हैं;  प्रौढ़

 (७)  क्‍या  रेयन  उद्योग  में  विषैले
 रसायनों  के  प्रयोग  पर  नियंत्रण  बरते  के  लिए
 कारखाना  भ्र धि नियम,  i948  के  प्रश्नगत
 बनाये  गये  रसायनों  सम्बन्धी  नियमों  बा
 पालन  विया  जाता  है  शौर  यदि  नहीं  तो  इसके
 क्‍या  कारण  हैं  ?

 अभी,  रोजगार  शौर  पुनर्वास  मंत्री  (भी
 आजीवन  राम)  :  (7)  जी  नहीं

 (शव)  प्रश्न  नहीं  उठता  ।

 (ग)  डाइरेक्टर  जनरल,  फैक्ट्री  एडवाइस
 बीस  एन्ड  लेबर  इंस्टिट्यूट  (कारखाना
 सलाह  सेवा  तथा  श्रम  संस्थान  के  महानिदेशक  )
 को  राज्यों  के  निरीक्षणालयों  से  समय-समय
 ओवर  रिपोर्ट  मिलती  हैं  ।

 च)  कौर  (2)  लोग  सभा  में
 2  सितम्बर,  963  को  भ्रतारांगित  प्रश्न

 संख्या  429  के  सम्बन्ध  में  दिये  गये  उत्तरों
 को  देखने  की  कृपा  करें।

 Mysore  High  Court

 2688.  Shri  Linga  Reddy:  Will  the
 ‘Minister  of  Home  Affairs  be  pleased
 to  state:

 (a)  the  present  strength  of  the  High
 Court  Judges  of  Mysore  State;

 (b)  whether  it  is  a  fact  that  they
 are  not  in  a  position  to  cope  with  the
 heavy  accumulated  work  in  the  High
 ‘Court;

 (c)  if  so,  whether  Government  pro-
 ‘pose  to  appoint  additional  Judges  to
 eope  with  the  increasing  additional
 @ork;  and
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 (d)  if  so,  when  and  how  many
 judges  will  be  appointed?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  Fourteen.

 (b)  According  to  latest  figures  fur-
 nished  by  the  State  Government,  the
 arrears  in  the  High  Court  of  Mysore
 cannot  be  regarded  as  so  heavy  as  to

 itate  the  appoint:  it  of  more
 Judges.  Further,  proposals  for  such
 appointments  have  not  been  received
 from  the  State  authorities.

 (c)  and  (d).  Do  not  arise.

 Cases  pending  in  Mysore  High  Court

 2689.  Shri  Linga  Reddy:  Will  the
 Minister  of  Home  Affairs  be  pleased
 to  state:

 (a)  the  number  of  cases,  appeals,
 writ  petitions,  Revision  Petitions  and
 other  cases  pending  at  present  in  the
 Mysore  High  Court;  and

 (b)  the  steps  taken  to  reduce  the
 pendency  and  give  speedy  relief  te
 the  litigant  public?

 The  Minister  of  State  in  the  Mints-
 try  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  (a)  and  (b).
 The  information  is  being  obtained  and
 will  be  laid  on  the  Table  of  the  House.

 2  hrs.
 CALLING  ATTENTION  TO  MAT-
 TERS  OF  URGENT  PUBLIC  IM-
 PORTANCE

 (i)  Anti-INDIA  |  PROPAGANDA  BY
 PAKISTAN’s  ACCREDITED  REPRE-

 SENTATIVEg  AND  OTHERS
 Shri  Harish  Chandra  Mather  (Jal-

 ore):  I  call  the  attention  of  the  Mi-
 nister  of  External  Affairs  to  the  fol-
 lowing  matter  of  urgent  public  impor-
 tance  and  I  request  that  he  may  make
 a  statement  thereon:
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 {Shri  Harish  Chandra  Mathur]
 The  anti-India  propaganda  by  Pakis-

 tan’s  accredited  represcntatives  and
 others,

 Sir,  I  thought  it  was  such  an  impor.
 tant  matter  that  it  would  have  been
 much  better  if  the  Prime  Minister  was
 here.  The  hon.  Foreign  Minister  has
 a  great  quality  of  a  diplomat  talking
 for  hours  without  saying  anything
 meaningfu’.  I  hope  in  the  House  hz
 will  very  kindly  give  us  precise  and
 Positive  information  on  the  subject.

 The  Minister  of  External  Affairs
 (Shri  Swaran  Singh):  Sir,  I  am  grate-
 ful  to  the  hon,  Member  for  his  left-
 handed  compliment.  I  hope  I  will  live
 upto  his  expectation—it  will  be  my
 endeavour—and  also  to  the  expectation
 of  other  hon.  Members.  I  would  like
 to  assure  him  if  any  assurance  is  ne-
 cessary.

 Shri  U.  M,  Trivedi
 What  is  the
 (Interruption).

 (Mandsaur):
 ing  of  a  diplomat?

 Shri  Swaran  Singh:  I  will  do  my
 best  to  give  information  in  as  precise
 a  manner  as  posisble.

 According  to  Article  IV  of  the  Tash-
 kent  Declaration,  both  sides  have  ag-
 reed  to  discourage  any  propaganda
 directed  against  the  other  country  ani
 to  encourage  propaganda  which  pro.-
 motes  the  development  of  friendly  re-
 lations  between  the  two  countries,

 lhamediately  after  the  Declaration
 was  signed,  we  gave  instructions  to  ail
 our  Missions  and  to  our  informatioa
 and  publicity  agencies  to  exercise  re-
 straint  and  not  to  undertake  any  pub-
 licity,  which  might  be  considered  as
 being  directed  against  Pakistan.  In  the
 Pakistan  Press  and  on  the  Pakistan
 Radio,  we  noticed  a  welcome  abate-
 ment  of  anti-Indian  propaganda,  We
 also  received  encouraging  reports  from
 eur  Missions  in  regard  to  Pakistani
 publicity  abroad.  However,  this  situa-
 tion  did  not  last  too  long.  While  in

 with  the  Tashkent  Decla-
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 ration  and  with  the  Tashkent  spirit
 We  have  continued  to  avoid  anti-Pakis-
 tan  propaganda,  Pakistani  media  of
 public  information  88  well  as_  their
 government  agencies  have  during  the
 past  few  weeks  resumed  propaganda
 of  an  anti-Indian  character.  A  reading
 of  the  Pakistan  Presg  and  listening  t>
 Pakistan  Radio  broadcasts  increasin-
 gly  show  8  reversion  by  Pakistan  to-
 wards  the  pre-Tashkent  position  in
 this  regard.  Several  Statements  made
 by  the  members  of  the  Pakistan  Gov-
 ernment  also  in  recent  days  have  been
 propagandist  and  must  inevitably
 arouse  anti-Indian  feelings  contrary
 to  the  Tashkent  spirit,

 Recently,  on  the  l0th  March,  1986,
 Pakistan’s  Ambassador  to  the  United
 States,  Mr.  Ghulam  Ahmed  in  a  speech
 before  the  Chicago  Council  on  World
 Affairs  spoke  about  the  recent  Indo-
 Pakistan  conflict  and  described  his
 country’s  traditional  view  of  the  orl-
 gin  and  development  of  the  Kashmir
 issue.  He  also  made  some  remarks
 about  India’s  attitude  towards  Kash-
 mir,

 We  have  protested  to  the  Pakistan
 Government  against  the  deliberate  and
 sustained  violation  of  the  letter  an@
 spirit  of  the  Taskent  Declaration  by
 Pakistan.

 Shri  Harish  Chandra  Mathar:  It  is
 not  a  fact  that  immediately  after  ur
 forces  were  withdrawn,  even  from  our
 own  territory  in  Kashmir,  from  stra‘e-
 gic  points,  Pakistan  has  already  laid
 the  Tashkent  Agreement  in  the  grave
 by  not  only  what  the  hon,  Minister
 has  said  but  by  the  Pakistan  Presideat
 himself  making  a  very  serious  allega-
 tion  that  India  is  not  reconciled  even
 to  the  existence  of  Pakistan,  Mr.  Bhutto
 going  his  own  wild  way  and  even
 Pakistan  not  joining  you  in  getting  the
 Tashkent  Agreement  registered  in  the
 U.N,,  if  all  this,  if  what  I  say  is  cor-
 rect,  what  is  the  Government's  own  as-
 sessment  of  this  Pakistani  attitude  and
 what  is  the  nature  and  purpose  of  the
 steps  taken  by  Government?  How  “sr
 can  we  go  on  unilaterally?  I  under-
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 stand  they  have  also  addressed  the
 U.S.S.R.  and  others.  Will  the  hon  Mi-
 nister  throw  light  on  these?

 Shri  Swaran  Singh:  As  I  have  already
 indicated  in  my  statement,  the  state-
 ments  made  by  the  Pakistani  Govern-
 ment  leaders  have  been  very  mucn
 opposed  both  to  the  letter  and  to  the
 spirit  of  the  Tashkent  Declaration  and
 as  pointed  out  by  the  hon  Membze:,
 Mr.  Mathur,  the  press  report  of  the
 Pakistan  President's  statement  saying
 that  even  now  India  does  not  appear
 to  have  been  reconciled  to  the  crea-
 tion  of  Pakistan  also  came  to  our  no-
 tice  and  I  was  very  much  disappoint-
 ed  to  read  the  statement  notwithstan-
 ding  the  fact  that  this  matter  was
 mentioned  in  the  course  of  our  talks
 when  I  and  my  colleagues  went  to
 Rawalpindi  and  we  had  made  the  Gov-
 ernment  of  India’s  position  categorical-
 ly  clear  on  that  issue.  After  that  state-
 ment  again,  I  was  sorry  to  find  the
 President  of  Pakistan  making  such  @
 statement.

 Then  he  has  referred  to  the  state-
 ments  of  Mr.  Bhutto  on  several  occa-
 sions.  I  have  no  doubt  that  these
 statements  that  have  been  made  by
 Mr,  Bhutto  inside  their  National  As-
 sembly  and  outside,  are  completely
 contrary  to  the  spirit  of  the  Tashkent
 Declaration;  they  go  even  against  the
 letter  of  that  Dec!  uration,

 The  third  point  which  was  asked  by
 Mr.  Mathur  related  to  r-gisration  0५
 the  Declaration  in  the  U.N.  It  is  net
 necessary  that  both  the  sides  should
 join  in  making  an  approach  to  tae
 U.N.  for  registration.  But  we  had  in-
 formally  sounded  Pakistan  that  they
 should  join  India  in  making  a  propo-
 gal  for  registration  of  the  Tashkent
 Declaration.  Even  if  they  do  not  join—
 as  they  have  not  joined—we  have
 taken  steps  to  get  this  registered  in
 the  United  Nations.

 The  last  point  which  has  been  urg-
 ed  by  Mr.  Mathur  is  very  vital.  It  is
 correct  that  unilateral'y  it  will  be
 very  difficult  for  India  to  continue  to
 adopt  their  present  attitude  of  res-
 traint  if  this  thing  continues  in  its
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 present  form  from  the  Pakistani  side.
 I  would  again  urge  that  we  have  sub-
 scribed  to  this  document  and  there  are
 two  ways  of  looking  at  it:  one  is  that,
 as  soon  as  they  start  violating  it,  we
 also  start  violating;  and  the  other  is
 that,  if  they  violate,  we  bring  to  their
 notice  those  violations  and  try  to  keep
 them  to  the  discharge  of  their  obliga-
 tions  which  they  have  undertaken
 under  the  Declaration;  I  think  that
 this  second  course,  we  should  try  first
 before  we  come  to  any  other  conclu-
 sion,

 Shri  Hari  Vishnu  Kamath  (Hoshan-
 gabad):  Another  Panch  Sheel.

 Shri  Harish  Chandra  Mathur:  The
 hon.  Minister  has  been  very  kind  and
 he  has  given  a  very  precise  answer.
 But  he  has  slurred  over  one  point  that
 I  asked.  What  is  the  hon,  Minister's
 own  assessment  of  Pakistan’s  attitude?
 What  has  happened  since  then?  Why
 is  Pakistan  behaving  like  this?  What
 is  his  it  of  the  situation?

 Mr,  Deputy-Speaker;  He  has  given
 the  details.

 Shri  Harish  Chandra  Mathur:  He
 has  given  only  factual  information,

 Shri  Swaran  Singh:  Perhaps  by  ans-
 wering  that  question,  !  might  be  us-
 ing  the  type  of  language  which  he
 described  at  one  stage  as  ‘diplomatic.’

 Assi  its  are  ething  which
 are  deductions  from  certain  facts.
 Where  as  I  can  give  facts
 precisely,  an  assessment  will  be  ven-
 turing  into  opinion.

 Shri  S.  M,  Banerjee  (Kanpur):
 Apart  from  calculated  and  sustained
 anti-Indian  propaganda  by  the  leaders
 of  Pakistan  Government,  may  ]  know
 whether  it  is  a  fact  that  Pakistan  has
 also  started,  a‘tor  the  acceptance  of
 the  Tashkent  Declaration,  concentrat-
 ing  forces  on  Rajasthan  border  nd
 whether  the  attention  of  the  hoa.
 Minister  has  been  drawn  to  the  fol-
 lowing  news  item  appearing  today: ‘

 “China  alone  is  reported  to  have
 supplied  Pakistan  adequate  quan-
 tities  of  automatic  rifles,  machine
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 {Shri  S.  M.  Banerjee]
 guns,  mortars  and  other  ammuni-
 tion  to  equip  one  whole  Division.

 “Pakistan  has  also  been  quietly
 acquiring  arms  and  equipment
 from  jts  CENTO  allies,  particular-
 ly  Iran  and  Turkey,  despite  the
 U.S,  assurances  to  the  contrary.”

 I  want  to  know  whether  they  have
 eoncentrated  their  forces  on  the
 Rajasthan  border  and  whether  it  has
 been  brought  to  the  notice  of  the  hon.
 Minister  that  they  are  getting  equip-
 ment  from  CENTO  Allies,  despite  as-
 surances  of  the  USA  to  the  contrary,
 and  if  so,  whether  this  matter  will  be
 taken  up  by  our  Prime  Minister  with
 President  Johnson  when  she  goes  to
 the  USA?

 Shri  Swaran  Singh:  It  is  true  that
 the  presence  and  concentration  of
 troops  across  the  Rajasthan  border  dii
 come  to  the  notice  of  the  Govern-
 ment,  and  my  colleague  the  Defence
 Minister  made  a  statement  about  thir,
 I  think,  in  the  other  House,  where  he
 said  that  the  agreement  which  had
 been  arrived  at  between  the  two  Ser-
 vice  Chiefs  had  not  been  violated.  The
 point  that  he  made  was  that  we  were
 entitled  to  keep  our  troops  at  places
 on  our  side  and  they  were  entitled  to
 keep  their  troops  on  their  _  side.
 The  agreement  was  about  keeping  a
 certain  zone  free  from  troops,  and  my
 collegue  stated  the  other  day  that
 that  agreement  had  not  been  violated.

 Shri  U.  M.  Trivedi:  Was  it  in  letter
 or  in  spirit?

 Shri  Swaran  Singh:  About  the  re-
 ceipt  of  arms  by  Pakistan  from  seve-
 ral  countries.....

 Shri  S.  M.  Banerjee:  My  point  was
 different.....

 Shri  Swaran  Singh:  Let  me  finish.
 There  have  been  reports  that  Pakis-
 tan  has  received  some  arms  from  the
 People’s  Republic  of  China.  They  have
 also  been  getting  arms  from  other
 sources.....
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 Shri  Hari  Vishnu  Kamath:
 Turkey  and  Iran.

 From

 Shri  Swaran  Singh:  They  appear  te
 be  going  ahead  with  these  prepara-
 tions.  These  facts  are  known  to  Gov-
 ernment,  and  the  Defence  Ministry
 on  our  side  are  also  taking  adequate
 steps  to  keep  up  their  defence  pre-
 paredness.

 Shri  S.  M.  Banerjee:  My  question
 was  different.  Pakistan  is  also  quietly
 acquiring  arms  and  equipment  from
 CENTO  Allies,  particularly  from  Iran
 and  Turkey,  despite  US  assurances
 to  the  contrary.  lf  that  is  true,  may  I
 know  whether  this  question  will  be
 taken  up  by  our  Prime  Minister  with
 President  Johnson  when  she  visits
 the  USA?

 Shri  Swaran  Singh:  I  have  already
 answered  this.  In  these  matters,  i¢
 should  be  appreciated  that  in  regaré
 to  any  arms  supply,  the  information
 comes  to  us,  but  we  cannot  really.....

 Mr,  Deputy-Speaker:  He  wants  te
 know  whether  this  question  would  be
 taken  up  by  our  Prime  Minister  in  hex
 conversations  with  the  President  of
 the  USA,

 Shri  Swaran  Singh:  It  is  very  diff-
 cult  for  me  to  say.

 Shri  Hari  Vishnu  Kamath:  Ne
 agenda  for  the  talks;  she  has  an  ope®
 mind.

 ot  हुकम  चंद  कहा बाय  (देवास)  :
 पाकिस्तान  द्वारा  भारत  विरोधी  प्रचार  किया
 जा  रहा  है  कौर  वह  बराबर  ताशकंद  घोषणा
 का  उल्लंघन  कर  रहा  है।  इस  सम्बन्ध  में
 हमारी  सरकार  ने  रूस  सरकार  को  जो  लिखा
 है  उसका  क्‍या  कोई  उत्तर  पाया  है  ?  यदि
 नहीं  कराया  है  तो  उस  उत्तर  की  प्रतीक्षा  कछ
 तक  की  जायेगी  ?
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 क्‍या  सरकार  प्रक्रिया  शौर  रूस  इरादी
 सरकारों  को  यह  कहेगी  कि  पाकिस्तान
 जब  तक  ताशकंद  घोषणा  को  नहीं  मानता  है,
 उस  पर  भ्रमण  नहीं  करता  है  तब  तक  वे
 सरकारें  पाकिस्तान  को  हथियार  न  दें  ?
 इसके  बारे  में  क्या  सरकार  ने  उन  सरकारों
 को  कुछ  लिखा  है  या  लिखने  का  सरकार
 इरादा  रखती  है?

 जब  पाकिस्तानी  सेना  हमारे  इलाके  को
 ख/ली  करके  गई  तो  वहां  के  नागरिकों  को
 यह  कह  कर  गई  कि  श्राप  भ्र पने  मकान  पक्के
 न  बनाना,  हम  यहां  वापिस  जल्दी  बाने  वाले
 हैं,  कया  यह  सही  है  ?  क्‍या  पाकिस्तानी  सेना  ने
 इंदिरा  गांधी  मुर्दाबाद,  हिन्दुस्तान  मुर्दाबाद  के
 नारे  लगाये  थे  जब  उसने  हमारा  इलाका
 खालो  किया  था  और  जाती  दफा  कया  वे  लोग
 दीवारों  पर  इन  नारों  को  लिख  गये  थे  ?
 यदि  हां,  तो  सरकार  ने  इस  बारे  में  क्‍या
 कारंवाई  की  है  ?

 श्री  कपूर  सिह  (लुधियाना)  :  क्‍या
 कारवाई  करे  ?

 शौ  स्वर्ग  सिह  :  यह  ठीक  है  कि  हिन्दुस्तान
 की  सरकार  की  तरफ  से  रूस  की  सरकार
 को  भी  ब्रोकर  कौर  भी  बहुत  से  मित्र  देशों  को
 इसके  म्‌  ताल्लुक  पूरी  तरह  से  सूचित  किया
 जाता  रहा  है  मीर  मैं  फिर  दोहराना  चाहता
 हैं  कि  हमें  उनको  बताना  तो  चाहिये  मगर
 हर  बात  पर  उनकी  हम  मदद  मांगें  कौर  कहे  कि
 बे  यह  करें  या  वहू  करें,  क्या  मदद  करें,  इस
 तरफ  हमें  तवज्जह  ज्यादा  नहीं  देनी  चाहिये
 जब  उन  सरकारों  को  वाक़फ़ियत  करवा  दी
 जाती  है  तो  उसके  बाद  यह  उन  सरकारों  का
 काम  है  कि  वे  सोचें  कि  वे  इसके  म्‌ताल्लिक
 कया  करना  चाहती  हैं  और  क्‍या  नहीं  करना
 चाहती  हैं  t

 ब  हम  दुसरी  सरकारों  को  यह  कहें  कि
 उनको  हथियार  कब  दें,  कब  न  दें घौर  उसका
 इस  ताशकंद  डिकलेरेशन  से  सम्बन्ध  रखें,
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 यह  मैं|ंसमझ्ता  हें  कि कोई  उचित  बात  नहीं
 होगी,  इस  तरह  से  सोचना  कोई  बहुत  उचित
 नहीं  होगा  ।  किस  किस  को  कहेंगे  कि  हथियार
 दें  या  न  दें  ?  इसके  मृ ताहि लिक  जो  हमारी
 पालिसी  है  वह  हमेशा  से  यह  रही  है  कि
 हथियार  जिस  मतलब  के  लिए  पाकिस्तान
 दुसरी  सरकारों  से  लेता  है  उनका  वह  उस
 मतलब  के  लिए  इस्तेमाल  नहीं  करता  है,
 उसके  लिए  उसने  उनका  इस्तेमाल  नहीं
 किया  है।  भव  यह  ज्यादा  बात  उन  सरकारों
 शौर  पाकिस्तान  के  दर्म्यान  है  t

 श्री  हुकम  चन्द  कछवाय  :  दीवारों  पर
 जो  नारे  लिख  गये  थे,  इंदिरा  गांधी  मुर्दाबाद,
 हिन्दुस्तान  मुर्दाबाद  के  नारे  जे।  लगाते  गये  थे,
 उसका  जवाब  नहीं  पाया  है  t

 aft  स्वर्ण  सिह  :  जिन्दाबाद,  मुर्दाबाद  के
 नारे  हिन्दुस्तान  के  बाहर  के  लोग  भी  भोर
 यहां  के  लोग  भी  बहुत  से  लगाते  हैं।  लोगों  के
 इस  तरह  से  म्‌र्दाबाद  कहने  से  तो  कोई  मरता
 हीं  है,  ह्म  मरते  नहीं  हैं।  कछवाय  साहब
 फी  पार्टी  के  भी  कुछ  प्राणियों  ने  लगाये  थे  ।
 कब  हम  किस  किस  को  रोक  ?

 Shri  Hem  Barua  (Gauhati):  In  view
 of  the  fact  that  Pakistani  leaders  like-
 Field  Marshal  Ayub  Khan,  Mr.  Bhutto:
 and  Mr,  Ghulam  Ahmed,  Pakistan:
 Ambassador  to  the  USA,  have  launch-
 ed  upon  a  vigorous  and  vehement  cam-
 paign  against  India  after  the  Rawal-
 Pindi  talks,  may  I  know  whether  our’
 Government—

 (a)  are  convinced  that  these
 campaigns  are  a  preparation  only
 by  Pakistan  to  have  a  debate  on
 Kashmir  in  the  Security  Council?
 and  pressurise  India  to  accept  a
 solution  that  is  favourable  to  Pak-
 istan?;

 (b)  have  brought  these  trans-
 gressions  by  Pakistan  to  the  notice
 of  Mr.  Kosygin?;  and

 (c)  are  convinced  by  now  that:
 Taskhent  was  a  mistake,  to  put  it:
 in  a  very  mild  way?
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 An  hon.  Member:  What  about  (d)?
 Shri  Hari  Vishnu  Kamath:  (d)  is

 D-day!
 Shri  Swaran  Singh:  (a)  |  will  not

 be  suprised  if  they  take  the  matter  to
 the  Security  Council.  This  will  not
 be  a  new  experience.  We  know  how
 to  deal  with  it  and  put  our  case  in  the
 Security  Council.

 Shri  Hem  Barua:
 Tashkent  Declaration?

 Shrj  Swaran  Singh:  (b)  We  have
 already  informed  the  Soviet  leaders;  I

 “have  already  replied  to  that.

 In  spite  of  the

 (c)  I  could  not  follow.

 Shri  Hem  Barua:  (c)  was:  Whether
 -our  Government  are  convinced  by  now
 ‘that  Tashkent  was  a  mistake,  to  put
 ‘it  in  a  very  mild  way?

 Shri  Swaran  Singh:  (ec),  No,  Sir.

 श्री  यदा वाल सिह  (के  राना)  :  विदेश  मंत्री
 यह  समझते  हैं  कि  जो  मसला  मजबूत  फारेन
 पालिसी  से  हल  होना  है  उसे  बह  बातों  से  हल
 कर  ले  ।  ऐसा  बह  क्‍यों  करना  चाहते  हैं  ?
 क्यों  विरोध पत्न  भेजते  हैं  ?  माननीय  विदेश

 मंत्री  ने यह  भी  कहा  है  कि  हम  छ:  सौ  दफा
 नी  बातचीत  करने  के  लिए  तैयार  हैं।  एक
 डफी  में  तो  माननीय  विदेश  मंत्री  जी  हाजीपीर,
 कारगिल,  टियवाल  भारी  दे  कर  जाये  हैं
 और  भ्रमर  यही  सिलसिला  जारी  रहा  तो
 उस  हिसाब  से  मैं  जानना  चाहता  हूं  कि
 लाल  किले  का  नम्बर  कब  भा  जायेगा  ?

 दुसरी  बात  यह  है  कि  जब  पाकिस्तान
 “बार  बार  उल्लंघन  कर  रहा  है,  अतिक्रमण
 कर  रहा  है  तो  भाप  को  क्‍या  जरूरत  है  कि

 “बाप  इस  डिकलेरेशन  को  रजिस्टर  करवायें  ?
 आप  का  कोन  सा  काम  रुका  पड़ा  है  बिना
 रजिस्टर  करवाये  ?

 शनी  स्वर्ग  सिह  :  जी  हां,  उनकी  ताकत
 -कायम  रहे  कौर  हमारी  जबान  कायम  रहे,
 बौनों  की  जरूरत  है  t
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 (ii)  CANCELLATION  OF  IAC  FLIGHTS
 FROM  CALcuTTA—contd.

 Mr.  Deputy-Speaker:
 call  attention  notice,
 Banerjee.

 There  is  a
 Shri  S.  M.

 Shri  S.  M.  Banerjee  (Kanpur):  I
 have  already  called  his  attention  te
 that.

 Shri  Hem  Barua:  There  is  another
 call  attention  notice—about  Naga
 hostiles.

 Mr.  Deputy-Speaker:  I  will  come  to
 that.  Please  sit  down.

 The  Minister  of  Transport,  Aviation,
 Shipping  and  Tourism  (Shri  Sanjiva
 Reddy):  Honourable  Members  will  re-
 call  that  on  the  ‘17th:  February,  1966,  I
 made  a  statement  in  this  House  on  the
 general  question  of  indiscipline  among
 the  staff  of  the  Indian  Airlines  Cor-
 poration,  with  particular  reference  to
 some  incidents  of  disharmony  between
 Pilots  ang  Air  Hostesses  at  Delhi  and
 Calcutta.  I  had  mentioned  in  that
 connection  that  certain  sections  of  the
 LA.C,  employees  at  Calcutta  represen-
 ted  by  the  Air  Corporations  Employees
 Union,  who  also  represent  Air  Hostes-
 ses,  have  been  resorting  to  ‘go  slow’
 and  ‘work  to  rule’  tactics,  to  prevail
 upon  the  Management  to  withdraw
 the  orders  passed  taking  two  Air  Hos-
 tesses  off  roster  pending  enquiry.
 Despite  these  tactics,  the  frequency  of
 services  ex-Calcutta  was  maintained
 although  they  were  subject  to  delays.

 On  the  5th  March,  +1966,  Regional
 Unions  I  (Technical)  and  II  (Non-
 technical)  of  the  Air  Corporations
 Employees  Union  gave  a  strike  notice
 to  the  Managemen!  under  Section  22
 of  the  Industrial  Disputes  Act  intimat-
 ing  that  they  propose  to  go  on  strike
 on  the  4th  April,  1966,  In  the  strike
 notice,  the  Unions  have  listed  six  de-
 mands  including  one  relating  to  can-
 cellation  of  the  orders  issued  against
 two  Air  Hostesses  allotting  them
 ground  duties  pending  an  enquiry.  The
 strike  notice  had  been  brought  tn  the

 ttention  of  the  Regional  Labour  Com-
 missioner,  Calcutta,  and  conciliation
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 proceedings  were  held  on  the  5th,
 26th  and  l8th  March,  1966,  The  con-
 eiliation  proceedings  did  not,  however,
 result  in  an  agreement.

 On  the  20th  March,  +1966,  Cabin
 Attendants  at  Calcutta  reported  for
 duty  with  paper  cards  bearing  the  seal
 of  the  Union  and  purporting  to  have
 been  issued  on  its  behalf.  The  cords
 contained  all  the  pointg  raised  in  their
 strike  notice,  such  as,  “put  back  Cabin
 Attendants  on  flight  duty”,  etc.  The
 Commanders  of  the  flights  objected  to
 the  Cabin  Attendants  wearing  these
 cards  while  on  duty.  The  Cabin
 Attendants  refused  to  remove  them,  us
 @  result  of  which  the  Commanders
 decided  to  off-load  them.  Even  after
 the  receipt  of  written  orders  from  the
 Commanders  in  this  regard,  the  Cabin
 Attendants  refused  to  get  off  the  air-
 craft,  as  a  result  of  which  it  became
 mecessary  to  cancel  some  flights  ex-
 Calcutta.  The  feasibility  of  operating
 the  services  without  the  Cabin  Atten-
 dants  but  with  the  help  of  other  offi-
 cers  who  would  be  in  a  position  to
 render  necessary  help  for  the  safety
 of  operations,  had  been  examined  but
 because  the  pilots  apprehended  per-
 sonal  safety  on  account  of  intimidat-
 ing  tactics  of  some  of  the  ACEU  cate
 gory  employees,  the  pilots  were  un-
 willing  to  continue  the  operations
 under  those  conditions.

 The  Management,  however,  have
 been  able  to  maintain  certain  flights
 with  an  additional  officer  to  perform
 the  duties  of  a  Cabin  Attendant.  There
 ere  3  regional  services  and  6  services
 operated  on  the  trunk  routes,  emanat-
 ing  from  Calcutta.  Of  these,  only  8
 services  were  cancelled  on  the  20th
 March,  1966.  On  the  2lst  March,  how-
 ever,  only  5  services  could  be  operated
 on  the  trunk  routes  and  8  services
 could  be  operated  yesterday.  The
 Management  hope  to  maintain  all  the
 6  services  on  the  trunk  routes  and
 operate  6  services  on  the  regional
 reutes  today.  The  Corporation  fs  plan-
 ning  to  maintain  some  of  the  impor-
 tant  services  to  Assam  which  are  now
 operating  ex-Calcutta  as  services  in
 transit  through  Calcutta,  should  the
 2969  (Ai)  LS—5.

 present  difficulties  persist.  Steps  have
 also  been  taken  to  maintain  the  securi-
 ty  of  the  airport  ang  equipment  in  the
 premises  and  also  to  prevent  unautno-
 rised  persons  from  using  the  vicinity
 of  the  area  required  for  operations,

 In  the  meantime,  I  am  glad  to
 report  that  the  discussions  which  have
 taken  place  between  the  Management
 and  the  President  and  General  Secre-
 tary  of  the  Central  Headquarters  of
 the  Air  Corporationg  Employees  Union
 on  the  basis  of  the  proposals  made  by
 the  Concillator  have  borne  fruit  and
 an  agreed  solution  has  been  found.
 The  Representatives  of  the  Central
 Union  ang  the  Industrial  Relations
 Officers  of  the  Corporation  have  left
 this  morning  for  Calcutta  to  persuade
 the  Regional  Union  to  fall  in  line  with
 the  understanding  reached  in  Delhi.  I
 have  myself  seen  the  formula  of  un-
 derstanding  and  consider  that  this  pro-
 vides  a  good  solution  for  the  impasse
 that  was  reached  in  Calcutta  on  the
 points  of  demand  contained  in  the
 strike  notice.  I  should  like  to  com-
 mend  the  spirit  of  accommodation  and
 conciliation  shown  by  both  parties
 which  has  resulted  in  this  accord  with-
 out  any  sacrifice  of  the  essentials  of
 discipline  in  the  Corporation.  I  should
 also  like  to  point  out  that  the  Mem-
 bers  of  the  ICPA  and  the  Officers
 Association  of  the  Corporation  at  Cal-
 cutta  have  promised  to  render  full
 cooperation  to  the  Management  in  this
 difficult  situation  which  has  enabled
 the  Corporation  to  maintain  their  ser-
 vices  in  the  manner  that  I  have  des-
 cribeqg  earlier.  I  would  also  like  to
 congratulate  the  officers  and  etaff  of
 the  Corporation  in  other  Centres  who
 have  remained  unaffected  by  these
 developments  in  Calcutta  Region  and
 have  been  rendering  every  help  and
 cooperation  fn  maintaining  the  services
 at  and  through  those  Centres.

 Should,  however,  the  hope  that  T
 have  expressed  not  materialise,  I  need
 hardly  tell  the  House  that  both  the
 Government  and  the  Corporation  are
 fully  determined  to  maintain  discipline
 anq  orderliness  in  the  operations  of
 the  Corporation  and  we  shall  not  allow
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 [Shri  Sanjiva  Reddy]
 any  section  of  the  employees  to  get
 away  with  the  feeling  that  by  their
 insubordination  and  undisciplined  con-
 duct  they  can  succeed  in  blackmailing
 us  into  submitting  to  their  unreason-
 able  demands,

 Shri  8.  M.  Banerjee;  I  would  like
 to  know  whether  it  is  a  fact  that  these
 badges  worn  by  the  cabin  attendants,
 air  hostesses,  etc.  did  not  bear  any-
 thing  except  the  six  demands  put  for-
 ward  by  the  union.  I  would  also  like
 to  know  the  basis  on  which  the  com-
 mander  ordered  them  not  to  wear  such
 badges  and  turned  them  out.  Is  it  also
 a  fact  that  the  commanders  generally
 misbehave  with  the  air  hostesses
 (Interruptions.)

 Shri  Sanjiva  Reddy:  No,  Sir,  they
 were  expected  to  wear  uniforms.  These
 badges  were  not  expected  to  be  worn
 by  them.  I  do  not  find  anything  wrong
 with  the  commander  for  asking  them
 to  remove  those  badges.

 Shri  8,  M,  Banerjee:  Those  badges
 were  worn  without  any  objectionable
 slogans,

 Shri  Sanjiva  Reddy:
 tionable.

 It  is  objec-

 st  yea  चन्द  कछवाय  :“माननीय
 श्री  बनर्जी  ने  जो  प्रश्न  पूछा  था  उस  के  उत्तर
 में  जवाब  दिया  गया  कि  जो  पट्टी  बांधी  गई  थी
 बह  अनधिकृत  बांधी  गई  थी  t  वह  बांधनी
 नहीं  चाहिये  थी,  भौर  इसलिये  उन  पर
 एक्शन  लिया  गया,  दबाव  डाला  गया  |
 झगर  यह  बात  सही  है  तो  जो  समझोता  सरकार
 ने  किया  है  उस  के  बाद  क्या  इस  बात  का  ध्यान
 रखा  जायेगा  कि  भविष्य  में  इन  कर्मचारियों
 के  लिये  ऐसी  बात  करने  का  मौका  न  भाये,
 उन  की  जो  मांगे  हों  उन  को  पहले  ही  मान
 लिया  जाये,  ताकि  इस  तरह  की  स्थिति  पैदा
 महो।

 Shri  Sanjiva  Reddy:  The  central
 ‘anion  people  had  gone  to  Calcutta;  the
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 regional  union  will  have  to  fal)  in
 line  with  them.  Let  us  wait  and  see
 what  they  are  able  to  do.

 कभी  मधु  लिये  (मुंगेर)  :  इंडियन
 एयरलाइन्स  कारपोरेशन  कौर  एप्रर  इंडिया
 इंटरनेशनल,  में  जो  कर्मचारियों

 उपाध्यक्ष  महोदय  :  एप्रर  इंडिया  इंटर-
 नेशनल  की  बात  कल  हो  चुकी  है  ।

 शमी  मु  लिमये  :  वह  तो  है  लेकिन
 साथ  साथ  यह  भी  है  ।  मेरा  प्रश्न  बहुत
 साधारण  है  जो  कि  दोनों  पर  लागू  होता  है
 इस  में  भाप को  क्‍या  ऐतराज  है  ny

 उपाध्यक्ष  महोदय  :  भाप  इंडियन  एयर
 लाइन्स  कारपारेशन  के  बारे  में  सवाल  पूछ
 लीजिये

 aft  साधु  लिमये  :  इंडियन  एयर  लाइन्स
 कारपोरेशन  कौर  दूसरा  जो  निगम  है  उन  के
 बारे  में  मैं  जानना  चाहता  हूं  बिल  कर्मचारियों
 के  वापसी  झगड़े,  अनुशासनहीनता,  बद-
 इन्तजाम  कौर  सुरक्षितता  के  बारे  में  प्रसाद-
 धानी  जिस  को  प्लेइंग  डाउन  हॉफ  सेफ्टी
 फैक्टर्स  बहते  हैं,  इन  सारी  चीजों  के  बारे  में
 जांच  करनेके  लिये  क्या  सरकार  कोई  जांच
 समिति  कायम  करेगी  ।

 Shri  Sanjiva  Reddy:  First  let  us
 enforce  discipline  and  see  that  it  runs
 properly.  Then  naturally  we  can  take
 further  steps.  I  do  not  mean  to  say
 that  everything  is  perfect  but  the  first
 Priority  is  to  enforce  some  discipline
 and  to  care  for  the  safety  of  the  pas-
 sengers.  Later  on  we  shall  certainly
 look  into  it  if  necessary.

 Shri  Ranga  (Chittoor):  Mr.
 Deputy-Speaker,  that  question  has  not
 been  properly  answered.  You  are
 having  discipline  now.  There  is  an
 agreement.  In  the  light  of  this,  would
 you  like  to  enquire  into  the  past  hap=
 penings  and  analyse  ways  and  means
 to  prevent  such  occurrences?
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 Mr.  Deputy-Speaker;  He  has

 answered  it.

 Shri  P.  Cc  Borooah  (Sibsagar):
 Overlordism  on  the  part  of  a  certain
 IAC.  pilot  exercised  on  the  hostesses
 on  the  one  hand  and  the  weakened
 Policy  of  the  I.A.C.  management  hand
 not  to  cause  displeasure  to  the  pilots
 on  the  other  are  the  immediate  cause
 of  this  malady.  May  I  know  how  long
 it  will  take  for  the  I.A.C.  management
 to  take  courage  and  overcome  their
 ‘weaknesses  and  to  bring  to  book  any-
 body  who  is  at  fault?

 Shri  Sanjiva  Reddy:  I  have  said
 in  the  last  para  of  my  statement  that
 we  would  take  action  if  necessary.  I
 cannot  say  how  long  it  will  take;  we
 would  certainly  do  it.

 Shri  ‘Brij  Raj  Singh-Kotah
 (Jhalawar):  How  many  cases  of  indis.

 cipline  have  come  to  the  notice  of  the
 management  since  the  inception  of
 this  corporation  and  how  many  have
 been  piosecuted?

 Shri  Sanjiva  Reddy:  I  think  it  is
 a  separate  question.  We  have  to  col-
 lect  particulars  for  all  these  years.

 Shri  8.  N.  Chaturvedi  (Firoza-
 bad):  May  I  know  if  it  is  one  of  the
 terms  of  conciliation  that  no  action
 will  be  taken  against  recalcitrant  hos-
 tesses?

 Shri  Sanjiva  Reddy:  That  is  not
 so.  It  is  a  very  reasonab'e  agreement
 which  has  been  entered  into  yesterday.
 That  is  not  one  of  them.

 at  यद्ापाल  सिंह  :  क्‍या  सरकार  यह
 बतलाने  की  कृपा  करेगी  वही  जो  इन डिसिप्लिन
 दिन  प्रति  दिन  बढ़ती  जाती  है  ब्रोकर  हवाई  जहाज
 के स्टुग्रट  शौर  एयर  होस्टेज  इन्दर  बैठी
 हुई  ध  भोर  जहाज  को  चलने  नहीं  देती  हैं,
 यह  स्थिति  ब  तबा  देश  बर्दाश्त  करेगा  t
 सरदार  क्यों  नहीं  भागे  बढ़  बर  कुछ  करती  ।
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 Shri  Sanjiva  Reddy:  We  are  also
 worried  about  it.  We  are  taking  ac-
 tion  to  see  that  the  things  are  all  right

 Shri  N.  है,  Laskar’  (Karimganj):
 This  has  happened  not  for  the  first
 time,  particularly  in  the  eastern  re-
 gion.  It  is  a  regular  feature,  because
 We  ourselves  have  experience  of  it,
 so  many  times.  Either  the  service  is
 cancelled  or  it  is  delayed  for  hours
 together;  sometimes  the  delay  is  four
 to  six  hours.  May  I  know  at  least
 what  steps  are  the  Government  taking
 so  that  these  unnecessary  cancella-
 tions  and  delays  may  be  prevented  in
 the  future?

 Shri  Sanjiva  Reddy:  I  myself  am
 very  sorry  for  this.  But  the  delays
 are  there,  then  staff  get  inside  the
 plans  and  do  not  obey  orders,  At
 times,  flights  are  delayed  for  various
 reasons.  It  is  unfortunate.

 Mr.  Deputy-Speaker:  Shri  Suren-
 dra  Pal  Singh—Shri  Yashpal  Singh—
 Shri  D.  C.  Sharma—Shri  Ss.  N.  Dwi-
 vedy—Shri  H.  N.  Mukerjee.

 Shri  Hem  Barua:  What  is  this,
 Sir?

 Shri  Surendranath  Dwivedy
 (Kendrapara):  Did  you  call  us  on
 this  subject,  Sir?

 Mr,  Deputy-Speaker:  It  is  all
 right.  I  am  coming  to  that.

 Shri  Hem  Barua:  Did  you  call
 our  names  in  connection  with  the  IAC?

 Mr,  Deputy-Speaker:  Yes.

 Shri  Hem  Barua:  Then
 put  a  question.

 let  me

 Mr,  Deputy-Speaker:  Your  name
 is  not  there;  I  did  not  call  you.

 Shri  Hem  Barua:  Then,  what
 about  us?

 Mr.  Deputy-Speaker:  I  am  coming
 to  it.
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 2.32  brs,

 RE.  CALLING  ATTENTION  NOTICES
 —(Query)

 Mr.  Deoputy-Speaker:  Is  the  hon.
 Minister  prepared  to  make  ag  state-
 ment?

 The  Minister  of  External  Affairs
 (Shri  Swaran  Singh):  With  your
 permission,  I  would  like  to  make  a
 statement  tomorrow  because  all  the
 facts  are  not  ready  today.

 Mr,  Deputy-Speaker:
 take  it  up  tomorrow  then.

 Shri  Surendranath  Dwivedy:
 (Kendrapara):  Why  not  at  4  O'clock?
 Tomorrow  I  will  not  be  here.  (In-
 terruption).

 Mr,  Deputy-Speaker:  Order,  order.
 ah  मधु  लिये  (मुंगेर)  :  विषय  क्‍या  है

 इसका,  यह  तो  पता  चले  ?  बिस  विषय  के
 ऊपर  है  ?

 We  will

 Mr.  Deputy-Speaker:  Unless  you
 are  called,  why  do  you  get  up?  (In-
 terruption).  On  the  question  of  the
 Naga  federal  government,  he  wants  to
 get  information;  he  will  make  a  state-
 ment  tomorrow.

 Shri  Surendranath  Dwivedy:  Can
 he  make  it  at  4  O'clock  today?  I
 won't  be  here  tomorrow.  That  is  why
 I  am  asking  whether  it  is  possible  for
 him  to  make  the  statement  at  least  at
 8  O'clock?

 Shri  Swaran  Singh:  It  will  be
 safer  that  it  is  kept  at  l  O'clock  to-
 morrow  because  we  will  be  able  to
 collect  all  the  information.

 Mr,  Deputy-Speaker:  We  will  call
 him  tomorrow  then.

 Shri  U.  M.  Trivedi  (Mandsaur):
 Sir,  I  had  given  notice  for  calling  at-
 tention.  I  do  not  know  what  has  hap-
 pened  about  this  question  of  Mr.  Naic-
 ker  saying  that  he  will  welcome  Rus-
 ala.  (Interruption).
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 Mr.  Deputy-Speaker:
 take  it  up  now.

 Shri  U.  M.  Trivedi:  There  must
 be  something  (Interruption).

 Mr.  Deputy-Speaker:  He  may
 come  to  me  and  discuss  it  with  me
 later.

 Shri  s.  M.  Banerjee  (Kanpur):
 Sir,  I  have  a  submission;  J]  am  asking
 for  your  permission.

 Mr,  Deputy-Speaker:
 sion  now.

 Shri  S.  M.  Banerjee:  Thank  you,
 Sir.

 We  t

 No  permis-

 2.33  hrs,

 PAPERS  LAID  ON  THE  TABLE
 Reports  or  COMMISSIONER  OF  RaILway

 Sarery  708  1963-04  anp  1964-65,

 The  Minister  of  Transport,  Aviation,
 Shipping  and  Tourism  (Shri  Sanjiva
 Reddy):  I  beg  to  lay  on  the  Table
 8  copy  each  of  the  Reports  of  the
 Commissioner  of  Railway  Safety  on
 the  working  of  the  Rai’way  Inspecto-
 rate  for  the  years  1963-64  and  1964-65,

 [Placed  in  Library.  See  No.  LT=-
 5843
 ANNUAL  Report  oF  TRAVANCORE-CocHIN

 CHEMICALS,  KERALA,  FOR  THE  YEAR
 ENDED  3lst  MARCH,  1965,  AND  REVIEW
 BY  GOVERNMENT  07  KERALA

 The  Minister  of  Petroleum  and
 Chemicals  (Shri  Alagesan):  I  beg  to
 lay  on  the  Table  a  copy  each  of  the
 following  papers:

 qa)  Annual  Report  of  the  Travan-
 core-Cochin  Chemicals  Limit-
 ed,  Udyogamandal  (Kerala)
 for  the  year  ended  Sist  March,
 965  along  with  the  Audited
 Accounts  and  the  comments  of
 the  Comptroller  and  Auditor-
 Genera]  thereon,  under  sub-
 section  (3)  of  section  69A
 of  the  Companies  Act,  1986,
 read  with  clause  (c)  (iv)  of
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 the  Proclamation  dated  the
 24th  March,  1965,  issued  by
 the  Vice-President,  discharg-
 ing  the  functions  of  the  Pre-
 sident,  in  relacion  to  the  State
 of  Kerala.

 (2)  Review  by  the  Government  of
 Kera’a  on  the  working  of  the
 above  Company.

 [Placed  in  Library.  See  No,  LT-
 8844/66).
 Goa,  DaMAN  AND  Dru  (Assorsep  EM-

 PLOYEES  CONDITIONS  oF  SERVICE)
 Ruxes,  1965,  aND  AMENDMENTS  TO
 ScHEDULE  III  or  INDIAN  ADMINISTRA-
 qrve  Service  (Pay)  Ruxes,  4994
 The  Minister  of  State  in  the  Min-

 istry  of  Home  Affairs  and  Minister  of
 Defence  Supplies  in  the  Ministry  of
 Defence  (Shri  Hathi):  I  beg  to  lay  oD
 the  Table:

 (l)  A  copy  of  the  Goa,  Daman
 and  Diu  (Absorbed  Employees
 Conditions  of  Service)  Rules,
 965  published  in  Notification
 No.  G.S.R.  896  in  Gazette  of
 India  dated  the  30th  Decem-
 ber,  965  as  corrected  by
 G.S.R.  54  published  in  Gaz-
 ette  of  India  dated  the  26th
 January,  1966,  under  sub-sec-
 tion  (8)  of  section  3  of  the
 Goa,  Daman  and  Diu  (Abs-
 orbed  Employees)  Act,  1985.
 [Placed  in  Library.  See  No.
 LT-5845/66).

 (2)  A  copy  each  of  the  following
 Notification  making  certain
 amendments  to  Schedule
 III  of  the  Indian  Administra-
 tive  Service  (Pay)  Rules,
 1954,  under  sub-section  (2)  of
 section  3  of  the  All  India  Ser-
 vices  Act,  95l:—

 ()G.S.R,  118  published  in
 Gazette  of  India  dated  the
 22nd  January,  1966,

 (ii)  G.S.R.  94  published  in
 Gazette  of  India  dated  the
 Sth  February,  1986,

 [Placed  in  Library.  See  No.  LT-
 5848/
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 ANNUAL  Report  oF  HinnusTAN  TELE-

 PRINTERS,  LTp.  MADRAS,  FOR  1984-65,
 AND  AupITED  ACCOUNTS  AND  COM=
 MENTS  OF  COMPTROLLER  AND  AUDIT-
 OR-GENERAL  THEREON

 The  Minister  of  State  in  the  Depart-
 ments  of  Parliamentary  Affairs  and
 Communications  (Shri  Jaganatha
 Rao);  I  beg  to  lay  on  the  Table  a
 copy  of  the  Annual  Report  of  the
 Hindustan  Teleprinters  Limited,  Mad-
 ras  for  the  year  1984-65,  along  with
 the  Audited  Accounts  and  the  com-
 ments  of  the  Comptroller  and  Auditor
 General  thereon,  under  sub-section  ay
 of  section  69A  of  the  Companies  Act
 1956.  [Placed  in  Library.  See  Na
 LT-5847/66).
 NoriricaTIONsS  UNDER  EMPLOYEES’  Pro~

 vipent  Funps  Act,  952  anp  ANNUAL
 Report  on  EMPpiLovers’  Provipen?
 Funps  ScHEME  For  1964-65.

 The  Deputy  Minister  in  the  Minis-
 try  of  Labour,  Employment  and  Reha-
 Dilitation  (Shri  Shahnawas  Khan):  I
 beg  to  lay  on  the  Table:

 qd)  A  copy  each  of  the  following
 Notifications  under  Sub~sec-
 tion  (2)  of  section  7  of  the
 Employees’  Provident  Funds
 Act,  952:—

 (i)  The  Employees’  Provident
 Funds  (Twelfth  Amend-
 ment)  Scheme,  965  pub-
 lished  in  Notification  No,
 G.§.R.  707  in  Gazette  of
 India  dated  the  27th  Nov-
 ember,  1965,

 (ii)  The  Employees’  Provident
 Funds  (Thirteenth  Amend-
 ment)  Scheme,  965  pub-
 lisheg  in  Notification  No.
 G.S.R.  836  in  Gazette  of
 India  dated  the  8th  De-
 cember,  1965.

 (ii)  The  Employees’  Provident
 Funds  (Fourteenth  Amend-
 ment)  Scheme,  965  pub-
 lished  in  Notification  No.
 GSR.  837  in  Gazette  of
 India  dated  the  l8th  Decem-
 ber,  1965.
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 (Shri  Shahnawaz  Khan]
 (iv)  The  Employees’  Provident

 Funds  (Amendment)
 Scheme,  966  published  in
 Notification  No.  G.S.R.  470
 in  Gazette  of  India  dated  the
 5th  February,  1966.

 {Placed  in  Library,  See  No.  LT-
 5848/66).

 (2)  A  copy  each  of  the  following
 Notificationg  issued  under  the
 Employees  Provident  Funds

 Act,  952:—

 (i)  G.S.R.  1719  published  in
 Gazette  of  India  dated  the
 4th  December,  965  extend-
 ing  the  Employees’  Provi-
 dent  Funds  Act,  952  to  cer-
 tain  stone  quarries.

 (ii)  G.S.R.  2  published  in  Gaz-
 ette  of  India  dated  the  lst
 January,  966  extending  the
 Employees’  Provident  Funds
 Act,  1952,  to  banks  doing
 business  in  one  State  or
 Union  Territory  and  having
 no  departments  or  branches
 outside  that  State  or  Union
 Territory.

 [Placed  in  Library.  See  No,  LT-
 5849/66].

 (3)  A  copy  of  the  Annual  Report
 on  the  working  of  the  Em-
 ployees’  Provident  Funds
 Scheme,  952  for  the  year
 1984-65,  [Placed  in  Lib-
 rary.  See  No.  LT-5850/66.]

 12.34  hrs,

 COMMITTEE  ON  PRIVATE  MEM-
 ERY  BILLS  AND  RESOLUTIONS
 tia

 Excury-SeconD  Report

 Shri  Hem  Raj  (Kangra):  I  beg  to
 present  the  Eighty-second  Report  of
 the  Committee  on  Private  Mem
 Bills  and  Resolutions.

 7१370

 2.%4j  hrs.
 PAPERS  LAID  ON  THE

 TABLE—contd.
 Srarement  Re.  Fre  in  THE  HEAvy

 ENGINEERING  CoRPORATION  RANCHI
 The  Minister  of  Industry  (Shri  D,

 Sanjivayya):  Sir,  in  reply  to  supple-
 mentaries  arising  from  Short  Notice
 Question  No.  7  on  the  Heavy  Engi-
 neering  Corporation,  Ranchi,  on  the
 lith  March,  1968,  particularly  in  re-
 gard  to  action  taken  against  the  for-
 mer  Chairman  of  the  Corporation,  Dr.
 Nagaraja  Rao,—

 Shri  Hari  Vishnu  Kamath  (Hoshan-
 gabad):  Sir,  it  is  a  five-page  state-
 ment.  It  may  be  laid  on  the  Table,
 But  those  who  have  got  copies  of  it
 may  be  permitted  to  put  questions
 now.  According  to  the  direction  of  the
 Speaker,  the  statement  is  available  in
 the  Notice  Office.  But  those  who  have
 got  copies  of  the  statement—I  have
 got  a  copy—may  be  permitted  to  put
 questions  straightaway.

 Mr,  Deputy-Speaker:  It  will  be
 laid  on  the  Table.

 Shri  Hari  Vishnu  Kamath:  I  know,
 but  the  practice  has  been—perhaps
 you  are  not  aware—(Interruption).

 Mr.  Deputy-Speaker:  If  you  want
 to  ask  questions,  we  will  take  it  up
 tomorrow.

 Shri  Hari  Vishnu  Kamath:  Defi-
 nitely  tomorrow.  Please  do  not  fore
 get.

 Shri  D.  Sanjivayya:  There  is  one
 difficulty.  I  have  to  answer  questions
 in  Rajya  Sabha  tomorrow.

 Mr.  Deputy-Speaker:  After
 Question  Hour.

 Shri  D.  Sanjivayya:  With  your
 permission,  I  lay  the  statement  on  the
 Table  of  the  House  and  I  will  answer
 questions  tomorrow.  [Placed  in  Lib-
 rary.  See  No.  LT-525/66}.

 the
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 Ghri  8,  M.  Banerjee  (Kanpur):
 When  the  Speaker  was  in  the  Chatr,
 lots  of  questions  were  put  and  as  a
 result  of  that  the  minister  has  made
 this  statement.  Kindly  allow  a  dis-
 eussion  on  this.

 Mr.  Deputy-Speaker:  No  discus-
 sion;  only  some  questions  will  be
 allowed,  For  discussion,  you  have  to
 table  a  motion.

 Shri  A.  P.  Sharma  (Buxar):  It  is
 wot  a  question  of  asking  questions  on
 the  statement;  we  were  given  to  un-

 —
 that  there  will  be  a  discus-

 on.

 Shri  Ranga  (Chittoor):  First  let  us
 go  through  the  statement.  If  there  is
 any  need  to  ask  questions  or  have  a
 discussion,  we  can  see  afterwards.

 Mr.  Deputy-Speaker:  Only  clarifi-
 cations  can  be  sought.  For  discussion,
 you  must  table  a  motion  and  it  will
 take  its  course.

 Shri  Radhelal  Vyas  (Ujjain):
 Clarification  can  be  only  by  means  of
 questions:  so,  83  a  matter  of  fact,  it  is
 only  circumventing  it,  because  under
 the  rules  :t  is  not  vermissible.  If  you
 kindly  refer  to  the  proceedings  yester-
 day,  Sir,  the  Speaker  did  not  give  a
 decision.  When  Mr.  Mathur  spoke  on
 this  point,  the  Speaker  only  said  he
 will  look  into  it.  I  submit  that  once
 you  have  taken  a  decision,  you  must
 stick  to  it;  it  should  not  be  changed,

 Mr.  Deputy-Speaker:  That  conven-
 tion  has  been  there,  under  the  discre-
 tionary  power  of  the  Chair.  I  will
 permit  some  questions.

 Shri  Hari  Vishnu  Kamath:  I  am
 thankful  to  you  for  your  ruling.  I
 do  not  know  why  Mr.  Vyas  wants  to
 curtail  the  rights  of  Members.
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 DEMANDS  FOR  GRANTS—RAIL-
 WAYS,  1968-67

 anD
 DEMANDS  FOR  SUPPLEMENTARY
 GRANTS  (RAILWAYS),  1965-66~

 Contd.
 Mr.  Deputy-Speaker:  The  House

 will  now  take  up  further  discussion
 and  voting  on  the  Demands  for  Grants
 in  respect  of  the  Budget  (Ral)ways)
 for  1966-67  and  Supplementary
 Demands  for  Grants  in  respect  of  the
 Budget  (Railways)  for  1965-66,  Out
 of  l  hours  allotted,  6  hours  and  38
 minutes  have  been  taken  and  4  hours
 and  25  minutes  remain.  How  much
 time  does  the  Minister  want  to  reply?

 The  Minister  of  Raliways  (Shri
 8.  K.  Patil):  For  both  of  us,  we  want
 l  hour.  Half  an  hour  for  the  Minister
 of  State  and  half  an  hour  for  me  at
 the  end.

 Mr.  Deputy-Speaker:
 him  at  5  o'clock?

 Shri  U.  M.  Trivedi  (Mandsaur):
 How  can  he  be  called  at  5  o'clock,  Sir,
 when  everybody  wants  to  go  away?

 Shri  Hari  Vishnu  Kamath  (Hoshan-
 gabad):  The  Junior  Minister  can
 intervene  today  and  the  Senior  Min-
 ister  may  reply  tomorrow.

 Shall  I  call

 Shri  8.  K.  Patil:  All  right,  Sir,  7
 will  reply  tomorrow.

 Shri  Hari  Vishnu  Kamath:  Are  you
 taking  up  the  Demands  for  Grants
 and  the  Suppl  tary  D  ds  for
 Grants  together?  Were  they  taken
 together  yesterday?

 Shri  ए,  M.  Trivedi:  I  cananot  under-
 stang  how  they  can  be  taken  together.

 Mr.  Deputy-Speaker:  Yesterday  970
 day  before  yesterday  also,  they  were
 taken  up  together  with  the  consent
 of  the  House.

 Shri  Mohan  Nayak  may  continue
 his  speech,
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 aft  मोहन  नायक  (भंजनगर)  :  माननीय
 उपाध्यक्ष  महोदय,  रेलवे  में  स्वाधीनता  के
 बाद  उन्नति  हो  रही  है  यह  मानना  जरूरी  है
 मगर  मैं  दुख  के  साथ  यह  बोलता  हूं  ि  उड़ीसा
 के  लिए  जितना  ध्याम  देना  था  उतना  ध्यान
 रेलवे  में  दिया  नहीं  गया  ।  उड़ीसा  के  बहुत
 से  जिलों  में  रेल  की  कोई  लाइन  नहीं  है  ।
 सन्‌  952  से  यह  डिमांड  भा  रही  है  उड़ीसा
 से  झगर  रेलवे  चाहे  तो  सब  जिलों  में
 रेलवे  लाइन  बिछा  जा  सकती  है  |  मैं
 उदाहरण  के  लिए  बताना  चाहता  हूं  कि
 द्वितीय  पंचवर्षीय  योजना  में  यह  प्रस्ताव  था
 ि  गोपालपुर  से  बालिका  तब  रेल  साधन
 बनेगी  ।  अंजाम  जिला,  फुलवारी  जिला,
 बाला हांडी  कौर  बलांगीर  दन  सब  जिलों  को
 यह  रेलवे  लाइन  बाम  देगी  भ्रमर  गोपालपुर
 से  बेसिंगा  तवा  यह  लाइन  हो  जाय  1  मुझे
 मालूम  है  ि  उस  के  लिए  सर्व  भी  हुआ  था
 कौर  जांच-पड़ताल  भी  हुई  थी  लेविन  चीनी
 युद्ध  के  बरस  उसे  ड्रोप  र  दिया,  बन्द  बरस
 दिया  ny  मैं  चाहूंगा  गयी  उस  बाम  को  फिर
 शुरू  दिया  जाय  |  प्रभी  पूछने  पर  रेलवे
 से  जबाब  मिला  ि  उस  पर  बम  किया  जायेगा
 संगीन  दिक्कत  यह  हो  रही  है  कि  वहू  फाइल
 बहीं  दब  गई  है  कौर  कुछ  पठा  नहीं  चल  पा
 रहा  है  ि  हां  तबा  झोर  विस  हद  तबा  बाम
 हो  पाया  था  ।  मेरा  निवेदन  है  ि  प्रभी
 इस  लाइन  को  चलाने  में  कौर  देरी  न  की  जाये
 कौर  यह  बाम  फौरन  हाथ  में  लिया  जाय  ।
 यह  लाइन  बन  जाने  से  गंजाम  जिले  की  सब
 'जगहों  को  एवर  बर  लेगी  ।  गोपालपुर  से
 इलिज़ा  घाटी  तबा  लाइन  बन  जाये  जिससे  कि
 फुलवानी  बार  करेगी,  बलांगीर  कौर  बाला हांडी
 बबर  बर  लेगी  कौर  सम्बलपुर  को  भी  रास्ता
 हो  जायेगा

 मुझे  यह  चीज़  बड़े  दु:ख  से  बहनी  पड़ती
 है  वि;  'रेलवे  को  उड़ीसा  के  लिए  जितना  ध्यान
 देना  चाहिए  वह  नहीं  देती  है,  उसके  प्रति
 खनका  एक  उपेक्षापूर्ण  व्यवहार  है।  जितनी
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 मेल  ट्रेन  या  एक्सप्रेस  ट्रेन  हावड़ा  से  मद्रास
 जाती  हैं  व  सब  रात  को  ही  जाती  हैं।  उड़ीसा
 के  भ्रमर  दिन  में  एव  भी  मेल  या  एक्सप्रेस
 ट्रेन  नहीं  भाती  t  मद्रास  एक्सप्रेस  निवलती  है
 बहू  भी  रातों  रात  चली  जाती  है  ।  मद्रास
 मेल  जो  हावड़ा  से  निगलती  है  वह  भी  रातों  रात
 चली  जाता  है  ।  पुरी  एक्सप्रेस  हावड़ा  से
 निकलती  है  वह  तो  पुरी  चली  जाती  है
 wee  यह  बि  बरहमपुर  की  तरफ़  कोई  ऐसी
 कनबीनियंट  ट्रेन  नहीं  निगलती  जो  ि  जल्दी
 दिन  में  ही  वहां  पहुंच  जाय  |  कट  से  बरहम-
 पुर  तक  20  मील  के  लिए  i2-74  we
 लग  जाते  हैं  ।  इसलिए  रेलवे  मिनिस्टर
 महोदय  की  यह  बात  ध्याम  में  रखनी  चाहिए
 र  कोई  ऐसी  ट्रेन  चलायें  जोबी:  दिन-दिन  में
 बरहमपुर  जल्दी  पहुंच  सके  ।

 बहुत  दिन  के  बाद  कभी  कल  मैं  ने
 रेलवे  बा  टाइमटेबुल  देखा  तो  मालूम  हुआ  कि
 दिल्ली  से  एग  बोगी  उड़ीसा  के  लिए  चलाई
 जायेगी  मगर  देखने  से  यह  मालूम  हुआ  कि
 हू  हमारी  उड़िया  भाषा  की  इस  उक्ति  को
 ही  घरों  परी  है  —

 "महान  जाई  बान्तारसे  पसीना”
 अर्थात्‌,  इधर  जब  महंगाई  हो  गई  है  तो  उस  से
 बचने  के  लिए  यह  जगह  छोड़  गर  चल  दिया
 केबिन  दूसरी  जगह  जब  पहुंचा  तो  देखा  कि
 बहा  प्रवाल  पड़  रहा  था।  मालूम  यह  हुमा
 बि  यह  डिब्बा  यहां  से  लूंगा  86  डाउन  में
 फिर  यह  जाबर  बने कट  होगा  8  डाउन  में
 कौर  फिर  जाबर  यहं  डिब्बा  कनेक्ट  हीरा
 352  डाउन  में  ौर  कनेक्ट  होगा  यह
 हावड़ा  जायेगा  शौर  हावड़ा  से  8  झप  में
 बनेगा  होगा  भुवनेश्वर  तब  जायेगा  t
 मैंने  हिसाव  लगा  बर  देखा  ि  इसमें  तीम
 दिन  लग  जाते  हैं।  उड़ीसा  के  सिए  तो  दिया
 नहीं  था  बाकी  मगर  दिया  है  तो  ऐसा  दिया
 ि  हमारा  जितना  रुपया  डायरेक्ट  ट्रेन  में
 बचे  होता  है  उस  से  बस  खर  हो  जाता  है
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 इसलिए  मेरा  निवेदन  है  ि  भ्रमर  उड़ीसा  के
 लिए  कोई  डायरेक्ट  ट्रेन  हो  तो  यहां  से  सीधी
 भा सम सोल  होकर  खुरदारोड  तवा  हो  t
 ett  or  आसनसोल  से  चलन  वाली  गाड़ी
 पैसेंजर  है  झगर  एस  को  एक्सप्रेस  या  मेल  बना
 दें  तो  बेहतर  होगा  ।  मगर  बलवा  मेल  में
 इस  डिब्बे  को  जोड़ा  जाये  तो  बह  ध्रासनसोश
 डाइरेक्ट  चला  जायगा  ।

 भुवनेश्वर  एव  बहुत  महत्वपूर्ण  स्थान  है
 मगर  बलरामपुर  से  भुवनेश्वर भाने  के  लिये
 पैसेंजर  में 12 घंटे  लग  जाते  हैं।  उड़ीसा  के
 इन्दर  कोई  लोकल  ट्रेन  नहीं  है  सीधे  एक
 'लोग  द्  है  जो  वही  तालचर  से  पुरी  तबा  है।
 मैं  रेलवे  मिनिस्टर  साहब  से  यह  निवेदन
 रखूंगा  कि  हजारों  आदमी  बुरहानपुर  से
 भुवनेश्वर  रोज़  दाते  जाते  हैं  ।  इसलिए
 एव  लोकल  ट्रेन  वहां  से  निगरानी  बहुत
 जरूरी  है  जो  बरहामपुर  से  बटवा  तक  चलाई
 जाय  ।  सुबह  एक  ट्रेन  बरहामपुर  से  बटवा
 चलाई  जाय  भ्र ौर  वही  शाम  को  रिटन  हो
 जाय  शौर  बट  से  भी  जैसी  ट्रेन  चलाई
 जाय  ।  ऐसा  होन  से  एग  दिन  में  यात्री  लोग
 बट  शौर  भुवनेश्वर  में  वाम  ख़त्म  कर  के
 लौट  जा  सकेंगे  ।

 हमारे  जो  फोर्थ  ग्रेड  के  स्वीपर  रेलवे जा  में
 काम  बरते  हैं  उनके  वास्ते  हम  बहुत  दिन  से
 चिल्ला  रहे  हैं  ।  गांधी  जी  के  भ्र तु यायी  होने
 के  नाते  यह  हमारा  फर्ज  हो  जाता  है  कि
 उन्हें  हम  ऊपर  उठायें  ।  राज  भी  उनकी
 अवस्था  शोचनीय  है  |  मगर  बाप  खड़गपुर
 जायें तो  वहां  रेलवे  कालोनी  नम्बर  3  पोटरकुली
 में  बरी  1000.  स्कैवेंजस  रहते  हैं।  उन  की
 अवस्था  को  ग्राम  कप  देखेंगे  तो  मालूम  हो
 जायेगा  बि  हम  गांधी  जी  को  कितना  मानते
 हैं?  जहां  वह  रहते  हैं  वहां  इंसान  तो  क्‍या
 जानवर  भी  रहना  पसन्द  नहीं  करेंगे  ।  ऐसी
 जगहों  पर  वह  भ्रादमी  रहते  हैं  1  वहां  दुर्गति
 है  भौर  वहां  वा  सेनिटेशन  अच्छा  नहीं  है  ।
 चेरा  कहना  है  कि  स्वाधीन  भारत  में  इंसान

 CHAITRA  2,  3888  (SAKA)  D.S.G.  (Railways)  7376

 को  इंसान  की  तरह  से  रखना  चाहिए  |  बह
 सरदार  की  जिम्मेदारी  है  ।  जो  लोग  काम
 बरते  हैं  उनके  रहन  सहने  की  माकूल  व्यवस्था
 बना  दौर  उनके  बच्चों  की  पढ़ाई  व  चिकित्सा
 शादी  की  व्यवस्था  बरसना  सरकार  वा  दायित्व
 है।

 जहां  तंबा  रेलवे  विभाग  में  स्विसेश्ञ  में
 हरिजनों  को  प्रमोशन  देने  वा  सवाल  है
 देखने  में  यह  भाता  है  बि  शैड्यूल्ड  बायट्स  के
 लिए  जो  परसंटेज  हैं  प्यार  स्वीप सं  के  लिए,
 सफाई  बा  बम  मरने  के  लिए  भ्रमर  आदमियों
 की  ज़रूरत  पड़ती  है  तो  वह  जगह  शडयूल्ड
 बायट्स  के  लोगों  को  मिल  जाती  हैं  लेविन
 झगर  उस  के  ऊपर  कोई  प्रमोशन  भाता  है  तो
 बह  जगह  शैडयूल्ड  बारिश  के  लोगों  को  नहीं
 मिलती  हू  कौर  उनमें  उनका  परस टेज  भी  पूरा
 महीं  होता  है।  उसमें  कोई  परसेंटेज  रिजर्वेशन
 बा  रखा  नहीं  है  भ्रमर  कोई  उस  के  लिए
 डिमांड  भी  बरता  है  तो  वह  दिया  जाता  है  कि
 झरे  भाई  तुम  तो  ज्यादा  हो  परसैठेज़  में  ।
 स्कै वै जस  में  देख  लो  तुम  बितने  हो  ?  वहां  पर
 हजारों  में  तुम  लोग  हो  भौर  तुम्हारा  परसेंटेज
 तो  ज्यादा  हो  गया  हैं|  मगर  स्वीपर  के
 अलावा  खलासी  की  या  झर्टेडेंट  वगैरह  की
 जगह  भरनी  होती  है  तो  उनमें  हरिजनों  को
 सांस  नहीं  दिया  जाता  है।  मेरा  बहना  है  कि
 उधर  भी  कोई  परसंटेज  लगाना  चाहिए  ।
 जो  स्वीपर  बा  गाम  बरते  हैं  धौर  जिनका
 बीस  रेकॉर्ड  अच्छा  हो  उन्हें  खलासी,  रटे
 भारी  के  बाम  पर  लगा  दिया  जाय,  उन्हें
 इसका  चांस  दिया  जाय  तो  वह  इससे  प्रोत्साहित
 होंगे  भोर  हर  कोई  चाहेगा  वही  वह  मुस्तैदी  से
 बाम  करे  ।

 उपाध्यक्ष  महोदय,  रेलवे  मंत्री  महोदय
 को  उड़ीसा  के  रेलवे  स्टेशनों  में सुघार व  विकास
 का  कार्य  तत्काल  प्रारम्भ  करवाना  चाहिए  |
 मिसाल  के  लिए  मैं  बतलाऊं  कि  बरहे  कपूर
 एक  स्टेशन  है  जहां  कोई  विकास  नहीं  (भरा  है।
 यहां  पर  फर्स्ट  क्लास  का  बेटिंग  रूम  नहीं  है  ॥
 एक  फर्स्ट  कलस  का  वेटिंग  रूम  होता  का



 3४77  2.6.  छह

 प्री  मोहन  नायक]
 लेकिन  उसको  ब  ट्रायल  कोर्ट  बना  दिया
 गया  है  शौर  जहां  ट्रायल  कोर्ट  था  उस  को
 रैफ्ैशमैंट  रूम  बना  दिया  गया  है।  कटक
 के  बाद  बरहामपुर  उड़ीसा  का  सेकेंड  बि गैस्ट
 डाउन  है  ।  वहां  पर  फर्स्ट  क्लास  का  वेटिंग
 शम  नहीं  है।  एक  होता  भी  था  लेकिन  उस  को
 बालिश  कर  दिया  गया  i  wa  यह  क्‍या

 श्रोप्रैस  हुई  है  ?  यह  तो  प्रवृति  ही  हुई  है  ।
 मैं  झपने  रेलवे  मंत्री  महोदय  से  निवेदन

 करूंगा  कि  वे  स्‍भ्रामतौर  पर  केवल  उत्तर  भारत
 में  घूमते  रहते  हैं,  जहां  बम्बई,  कलकत्ता  जैसे
 बड़े  बड़े  शहर  हैं  उधर  ही  वे  जाते  रहते  हैं  ny
 ये  उड़ीसा  की  तरफ़  ब:त  कम  कराते  हैं  ny
 मैं  उनसे  निवेदन  करूंगा  कि  वे  उधर  पायें
 ौर  प्रगति  प्रांतों  से  देखें  कि  वहां  की  क्‍या
 अवस्था_हो  रही  है  ?  कटक  एक  टाउन  है
 उधर  एक  लेबिल  क्रॉसिंग  है,  कोई  आदमी
 अगर  उसे  पार  करना  चाहे  तो  उसे  उधर
 i5-20  मिनट  खड़ा  होना  ही  पड़ेगा  ।

 रेलवे  मंत्रालय  में  राज्य-मंत्री  (डा०  राम
 सुलग  सिह)  :  वहां  पर एक  नई  बना दी  है।

 श्यो  सोहन  नायक  :  नई  नहीं  बनाई  है--
 चार मिल  दूर  एक  रोड  बना  दी  है

 Bo  रास  सुभग  सिह  :  वही  बना  दी  है  ।

 शी  सोहन  सायक  :  झगर  कोई  आदमी
 बरहामपुर  स्टेशन  से  गुडी  शेड  को  जाना  चाहे,
 सो  उसको  तीन  चार  मील  घूम  कर  जाना
 पड़ता.  है  ।

 उड़ीसा  में  जो  कुछ  रेलवे  लाईनें
 बनाई  जा  रही  हैं  ।  वे  केवल  कामरेड
 बेंसिस  पर  बनाई  जा  रही  हैं।  जहां  माइकल
 है,  वहां  रेले  लाइनें  बनाई  जा  रही  हैं।
 मैं  चाहता  हूं  कि  जैसे  दूसरे  प्रा  तों  में  प्र;  जनता
 के  लिए  रेलवे  की  फैसिलिटी  उपलब्ध  की

 जाती  हैं,  ६से  ही  उड़ीसा  में  भी  दी  जायें  ।

 हमारे  यहां  डबल लाइन  बनाने  का
 ब्रोकोली  है  कौर  वह  काम  भी  शुरू  हो  गया  है,
 लेकिन  वह  काम  ख़त्म  कब  होगा  यह  कोई
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 नहीं  बता  सकता  है  ।  मैं  भी  कन् सल टिव
 कमेटी  का  सदस्य  हूं  ।  जब  भी  इस  बारे  में
 प्रश्न  किया  जाता  है,  तो  बताया  जाता  है  कि
 यह  काम  अगले  साल  हो  जायेगा  ।  इसी  तरह
 चार  पांच  साल  व्यतीत  हो  गये  हैं  कौर  वह
 काम  चल  रहा  है।  उस  का  अन्त  कब  होगा,
 यह  कोई  नहीं  बता  सकता  है  ।

 थ्री  सू रेख नाथ  द्विवेदी  (केन्द्रपाड़ा)  :
 जब  यह  गवनंमेंट  जायेगी।

 झा  हरि  चिष्गू  कामत  :  जब  दूसरा
 मिनिस्टर  जायगा  ।

 शौ  मोहन  नायक  :  मैंने  एक  दिल
 देखा  कि  भुवनेश्वर  स्टेशन  पर  जो  लेट्रिल्ड
 बनाई  गई  हैं,  वे  यूरोपियन  टाइप  की  g
 मेरे  साथ  एक  बूड़े  भ्रामक  थे।  उन्होंने  मुझे
 कहा  जिसको  सुनकर  मुझें  शर्म  कराई-कि  यह
 कैसी  इंडिपेंडेंस  है,  क्या  सरकार  सोचती  है
 कि  यहां  पर  साहब  लोग  रहा  हैं,  इंडियन
 नहीं  रहो  है।  उन  लैट्रिन्य  में  करोड़  है।
 बेटिंग  हाल  कौर  कारी  डार  में  केवल  यूरोपियन
 टाइप  की  लैट्रिन्ज  हैं  इंडियन  टाइप  की  नहीं

 wo  रास  सुभग  सिह  :  हो  जायेगी  ;
 श्री  मोहन  नायक  :  मगर  दो  जायेगी

 तो  मैं  मंत्री  महोदय  को  धन्यवाद  दूंगा  ।
 अगर  हमारे  लिए  कोई  लोकल  ट्रेन  की

 व्यवस्था  कर  दी  जाये,  तौ  अच्दा  हो  |  हमारे
 यहां  जितनी  नरेन्द्र  पास  होती  हैं,  अगर  वे
 दिन  में  पाप  हों,  तो  हमें  सुविधा  हो सकता  है।
 इस  समय  हैदराबाद  एक्सप्रेस  रात  के  साढ़े  दस
 बजे  विश्रामपुर  स्टेशन  पहुंचती  है  कौर  तीन  बजे
 पुरी  को  चली  जाती  है  बोर  पुरी  से  रात  के
 एक  बजे  निकलती  है  शौर  सवेरे  चार  बजे
 बरहामपुर  छोड़  कर  चली  जाती  है।  जनता
 दिन  के  समय  पास  होती  है,  लेकिन  उस  से
 हमें  कोई  फ़ायदा  नहीं  है  t  मद्रास  मेल  भी
 झन्खेरे  में  ही  निकल  जाती  है  ।

 मेरा  निवेदन  है  कि  उड़ीसा  की  जनता  के
 लिए  कुछ  सुविधायें  दी  जायें  ।  माननीय  मंत्री
 जा  कर  देखें  कि  हावड़ा  स्टेशन  पर  उड़िया
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 लोगों  की  छोड़  के  कारण  क्या  अवस्था  होती
 है।  झगर  मंत्री  महोदय  उड़ीसा  को  भी  रेलवे
 सुविधायें  27,  तब  हम  सोचेंगे  कि  भारतीय
 'रेलवे  जैसे  दूसरी  जगह  उन्नति  कर  रही  है
 बैठे  दी  हमारे  यहां  भी  कर  रही  है  t  «

 ett  सुरेख ताय  द्विवेदी  :  नहीं  तो  इनके
 ख़िलाफ़  वोट  दें  ny

 Shri  Harish  Chandra  Mathur
 (Jalore):  Mr.  Deputy-Speaker,  Sir,
 even  though  the  Railway  Minister  has
 not  been  very  fair  and  charitable  to
 the  various  suggestions  which  we  made
 last  year,  we  have  something  laid  down
 in  the  Library  against  each  suggestion
 asx  to  what  has  been  done.  I  think,
 these  have  received  only  the  attention
 up  to  the  Director’s  level.  I  do  not
 know  whether  even  the  Railway  Mini-
 ster  has  looked  into  them;  otherwise,
 they  would  not  have  come  in  this  form
 in  which  they  have  appeared.  I  wish,
 he  takes  a  little  particular  care  to
 examine  the  suggestions  which  we
 make  here.

 In  spite  of  this  persona:  complaint,
 I  have  no  hesitation  in  congratulating
 the  railway  administration  and  the
 Railway  Minister  for  their  perform-
 ance  during  the  year.  With  some  sense of  pride  and  considerable  satisfaction
 I  would  say  that  they  have  acquitted

 ves.  well  edingly  well,
 during  the  hostilities  and  whenever  we
 were  faced  with  an  emergency  the
 railway  staff  particularly  showed
 extra-ordinary  sense  of  responsibility
 and  faced  all  difficulties  and  they  need
 to  be  congratulated  by  this  House,

 The  rai'way  administration  in  other
 spheres  also  have,  for  the  first  time,
 been  a  little  ahead  of  the  demand  of
 the  country,  as  compared  to  all  other
 sectors.  Of  course,  it  js  true  that  our
 economic  growth  has  not  been  what
 it  ought  to  have  been;  still  even  if
 the  economic  growth  had  been  as  per
 targets,  they  would  have  been  in  a
 position  to  meet  the  full  demand  be-
 cause  they  have  carried  more  than  70
 million  tonnes  of  originaung  freight  in
 addition  tnig  year,
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 They  have  also  made  a  considerable
 improvement  in  their  manufacturing
 programme  of  rolling  stock,  signal
 equipment  and  wagons  and  |  particu-
 larly  congratulate  them  for  being  able
 to  fing  a  market  for  their  equipment
 abroad.  It  was  really  heartening  to
 know  that  they  would  be  exporting
 more  than  2,000  wagons  outside  this
 country  in  a  phased  programme,  This
 definitely  means  that  with  further
 concerted  effort  they  could  have  a  tar-
 get  fixed  for  them  so  that  they  would
 be  able  to  meet  the  entire  foreign  ex-
 change  demand  of  the  railways  only
 out  of  the  exports  which  they  make.

 When  we  are  now  talking  of  self-
 reliance—I  do  not  mean  that  we  will
 not  have  to  import  anything  when  we
 talk  of  self-reliance—I  think,  a  depart-
 ment  like  the  railways  should  give  a
 lead  to  all  other  public  sector  enter-
 prises—this  is  the  oldest  public  sector
 enterprise—to  show  a  way  also  for  the
 private  sector  that  the  large-scale  in-
 dustries  and  establishments  like  that
 so  reorient  their  manufacturing  pro-
 gramme  that  they  are  able  to  meet  the
 entire  foreign  exchange  demand,  if
 they  cannot  spare  a  little  more  of  their
 own  administration,  that  our  further
 expansion  may  become  a  little  easier.

 Even  in  the  matter  of  efficiency,
 they  have  shown  a  Hlitle  better  effici-
 ency,  But  this  should  also  not  throw
 us  into  any  complacency  because  go  far
 as  efficiency  is  concerned,  there  is  con-
 siderable  scope  for  improvement.  I
 hope  that  they  would  tell  us  what  par-
 ticular  steps  their  Efficiency  Bureau
 and  others  are  taking  in  thig  particular
 matter.
 I8  hrs,

 I  wish  to  refer  to  two  or  three  im-
 portant  policy  matters.  It  has  been
 suggested  on  the  floor  of  this  House
 by  one  particular  Member  that  to  bring
 about  better  coordination  between  all

 odes  of  transport,  whether  it  is  road
 transport  or  waterways,  airways  or
 railways,  all  these  should  be  placed
 under  one  ministry.  My  very  esteem-
 ed  friend,  Dr.  Singhvi,  made  this  sug-
 gestion.  I  can  understand  his  anxiety
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 {Shri  Harish  Chandra  Mathur)
 to  bring  about  better  co-ordination;
 but,  I  think,  the  suggestion  is  almost
 fantastic.  We  would  make  the  greatest
 mistake  if  we  just  reversed  the  entire
 process  which  has  taken  place  in
 bifurcating  the  Ministry  of  Transport
 from  the  Ministry  of  Railways.  There
 were  two  reasons  for  it.  Of  course,  I
 had  a  chance  to  glance  through  the
 report  which  hag  recently  been  submit-
 ted,  but  the  railways  as  a  dominating
 partner  will  not  be  very  conducive  for
 the  growth  of  other  modes  of  trans-
 port.  The  other  modes  of  transport
 are  growing  in  such  a  proportion  that
 it  is  physically  impossible  for  any
 single  ministry  to  take  care  of  these
 modes  of  transport.  It  does  not  hap-
 pen  anywhere  on  the  face  of  the  earth.
 Nowhere  in  an  advanced  country
 where  these  modes  of  transport  have
 grown  to  a  particular  stage  are  they
 all  clubbed  together  and  put  under  one
 particular  ministry.  That  should
 never  happen.  I  think  the  anxiety
 of  the  Members  only  underlines  the
 need  for  a  better  coordination  and  to
 bring  up  the  road  transport  in  com-
 plete  and  better  understanding  with
 the  Railways  and  other  modes  of  trans.
 port.  I  can  understang  that.  Almost
 all  the  facts  ang  figures  and  data  on
 which  we  have  worked  for  years  and
 years  have  complete'y  exhausteq  our
 patience—]  think  all  the  necessary  data
 is  available  with  the  Government.  The
 only  question  is  that  at  a  very  high
 level  there  should  be  some  decisi
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 as  to  how  to  do  the  job  and  I  suggest.
 ig  there  are  four  or  five  important
 decisions  which  can  be  taken  and  im-
 plemented,  the  grievance  of  the  road
 transport  will  be  very  much  redressed,
 It  would  be  wise  if  the  Prime  Minister
 under  her  chairmanship  hag  a  small
 committee,  one  for  the  Railways  and
 the  other  for  Transport  and  Aviation,
 and  these  three  persons  would  sit
 together  ang  chalk  out  those  decisions
 which  have  got  to  be  implemented  and
 use  their  personal  influence  and  see
 that  those  decisi  are  imp)
 The  Prime  Minister  will  have  to  use
 her  personal  influence  because  it  is  not
 only  the  Railway  Ministry  which  is
 concerned  but  the  more  important  au-
 thorities  which  are  concerned  and
 which  are  handicapping  are  the  State
 Governments.  Therefore,  I  suggest
 such  a  committee  even  if  it  is  there  for
 one  ye  ,  to  take  those  decisions  and
 get  those  implemented,  and  if  the
 Prime  Minister  takes  a  personal  inte-
 rest,  I  think,  that  would  be  much
 better.

 Another  critism  which  was  offered
 was  about  the  Railway  Board,  that  it
 is  a  top-heavy  administration.  I  think,
 the  Railway  Boarg  is  an  organisation
 which  we  have  devised  with  consider-
 able  thought  and  care  and  that  this  is
 one  of  the  finest  types  of  organisation
 which  we  have  been  able  to  build  up
 with  all  the  necessary  autonomy  as
 well  88  departmental  control  which  is

 taken.  Even  certain  decisions  are
 taken  and  they  are  not  implemented.
 Sir,  quite  a  few  years  back,  I  happen-
 @d  to  be  a  member  of  the  Road  Trans-.
 port  Reorganisation  Committee  set  up
 by  Mr.  Patil  when  he  happened  to  be
 the  Minister  in-charge  of  that  Ministry.
 We  had  submitted  the  report  and  that
 report  had  received  full  support  of  this
 House  and  yet,  unfortunately,  in  spite

 ry  to  ge  the  public  sector
 enterprises.  As  a  matter  of  fact,  I
 wish  to  reming  the  House  that  when
 we  were  talking  about  the  P  &  T
 Board,  we  have  been  all  the  time  tel-
 fling  them,  putting  before  them,
 approaching  before  the  Government
 and  them,  the  example  of  the  Railway
 Board.  If  my  hon.  friend  who  made
 certain  critism  had  studied  the  entire
 background  and  also  studied  the  mana-

 of  so  many  years
 substantial  has  been  done,  no  coordina
 tion  could  be  brought  about,  no  im-
 portant  decisions  could  be  taken.  If
 important  decisions  are  taken,  they  are
 not  being  implemented.  Therefore,  we
 have  got  ta  devise  ways  and  methods

 question  regarding  the  public
 sector  enterprises,  I  think,  he  would
 never  have  made  such  observations  on
 the  floor  of  this  House.  I  think,  as  8
 matter  of  fact,  we  should  have  a  fur-
 ther  examination  and  try  to  see  how
 other  public  sector  enterprises  and  the
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 P  &  T  can  benefit  by  the  experience
 which  the  Railway  Board  offers  us.

 Then,  passing  on  to  the  question  of
 fares  and  freights,  I  am  afraid,  I  have
 some  criticism  to  offer,  It  is  really  a
 phenomenon,  as  a  matter  of  fact,  which
 should  be  examined  analytically.
 What  has  happened  is  that  we  here  in
 this  House  and  the  people  in  the  coun-
 try  are  almost  indoctrinated  in  the
 sense  that  when  the  Railway  Minister
 says  there  is  no  further  rise  in  fares
 and  freights,  we  just  applaud  him  as  if
 it  is  in  the  ordinary  course  that  every
 year  the  Minister  for  Railways  must
 come  with  additional  fares  and  freights.
 It  just  never  happens  in  any  public
 sector  enterprise,  in  any  worthwhile
 utility  concern.  As  a  matter  of  fact,
 let  us  be  reminded  that  from  year  to
 year  here  has  been  not  one  single  vear
 ‘when  the  Railways  have  not  increased
 either  fares  or  freights  under  one  pre-
 text  or  another.  I  think  the  public
 attitude  should  change  in  this  matter
 and  the  attitude  of  Parliament  should
 change  in  this  matter  and  it  should
 ask  the  Railway  Minister  that  dt  is
 out  of  his  efficiency  and  out  of  economy
 that  he  shoulg  manage  the  affairs.
 Both  the  Railway  Minister  and  the
 Finance  Minister  have  got  into  a  vici-
 ous  circle  in  which  the  consumer  and
 the  citizen  finds  himself  enmeshed.
 They  are  weaving  a  vicious  circ'e.  The
 Railway  Minister  says  that  he  increases
 fares  and  freights  because  the  Finance
 Minister  has  levied  certain  excise
 duties  and,  therefore,  he  must  increase
 them.  ang  the  Finance  Minister  says
 that  it  is  costing  us  a  little  more  to
 implement  our  projects  because  the
 railway  freights  are  more.  Therefore,
 this  is  a  most  vicious  circle  which  is
 stranculating  the  citizen  and  it  is  go-
 ing  on  from  year  to  year  and  it  would
 ‘be  just  a  mvth  and  a  deception  to  tell
 the  citizens  that  the  Government  8
 wedded  to  the  volicy  of  bringing  down
 the  prices.  Where  is  the  question  of
 bringing  down  the  prices?  In  the
 manner  {n  which  the  Government  8
 proceeding,  whether  it  is  the  Finance
 Minister  or  the  Railway  Minister,  the
 prices  must  go  up  from  year  to  year
 and  the  country  must  be  jn  a  very
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 unfortunate  state  of  affairs.  It  is  such
 a  vicious  circle  which  has  been  going
 on  for  such  a  long  time  that  a  realistic
 approach  of  the  situation  must  be
 taken.

 Let  them  also  understand  that  they
 are  a  monopoly  concern.  Let  it  not
 be  forgotten  that  they  are  a  monopoly
 concern  and  that  there  is  no  competi-
 tion  with  them.  They  should  not  take
 advantage  of  monopolistic  exploitation
 simply  because  they  only  happen  to  be
 in  the  fleld.  J  do  not  very  much  ap~
 preciate  their  attitude  so  far  as  this
 matter  is  concerned.

 I  again  wish  to  remind—I  do  not
 know  how  loosely  the  hon.  Ministers
 talks  ang  when  they  come  to  the
 House,  they  say  something  else—the
 hon,  Minister  for  Railways  that,  while
 in  Rajasthan,  he  talked  of  a  zone  for
 Rajasthan.  I  am  not  one  who  is  ask-
 ing  for  a  particular  zone  for  every
 State.  That  would  be  a  most  fatal
 thing.  If  you  succumb  to  this,  vou
 will  be  making  the  mistake  of  your
 life.  I  do  not  want  it.  But  I  definite-
 ly  do  suggest  that  for  increased  effici-
 ency  and  for  better  service,  you  must
 have  a  metre-gauge  zone,  taking  those
 portions  from  the  western  rai'ways
 and  from  the  northern  railways  and
 putting  them  together.  It  would  be
 both  for  Gujarat  and  Rajasthan.
 There  is  no  reason  why  thjs  zone
 shoulg  not  be  made  out.  A  glib  ans-
 wer  is  given  about  the  load  factor.  I
 do  not  know  what  they  mean  by.  the
 load  factor.  Their  own  division  of  the
 zone  is  such  that  it  has  absolutely  no
 comparison,  one  with  the  other.  The
 load  factor  of  the  metre-guage  zone
 would  certainly  warrant  a  separate
 zone.  It  would  mean  greater  effici-
 ency  and  better  attention  to  these  neg-
 lected  areas  where  the  metre-gauge
 runs.

 Mr.  Deputy  Speaker:  The  don.
 Member  may  conclude.

 Shri  Harish  Chandra  Mathar:  J  will
 take  a  few  minutes  more.  I  think,  we
 have  the  whole  day  and  for  want  of
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 speakers,  you  will  have  to  adjourn  the
 House,

 Mr,  Deputy-Speaker:
 of  8  speakers.

 I  have  a  list

 Shri  Harish  Chandra  Mathur:  There
 are  not  even  8  Members  in  the  House.

 Shri  Hari  Vishnu  Kamath  On  a
 point  of  order,  Sir.  I  am  glad  he  has
 said  that  there  are  not  even  8  Mem-
 bers  in  the  House.  It  meang  there  is
 no  quorum  in  the  House.

 Shri  Harish  Chandra  Mathur:  If  you
 insist  on  it,  I  don’t  ming  it,

 Mr.  Deputy-Speaker:  The  bell  is  be-
 ing  rung........now  there  is  quorum.
 The  hon.  Member  may  continue.

 Shri  Harish  Chandra  Mathur:  I  was
 just  saying  that  it  is  in  the  interest  of
 efficiency  and  better  service  that  a
 metre  gauge  zone  should  be  formed.
 I  would  like  to  invite  the  attention  of
 the  hon.  Minister  that,  when,  for  the
 first  time  these  zones  were  being  for-
 med,  this  matter  had  been  gone  into
 that  a  separate  zone  should  be  there
 with  Jodhpur  as  the  headquarters  of
 the  zone.  I  would,  therefore,  request
 the  hon.  Minister  to  re-examine  it  im-
 mediately  and  form  this  metre  gauge
 tone  with  zonal  headquarters  at  jodb-
 pur.

 I  will  now  rush  through  the  three  or
 four  points  that  I  have  got.

 It  is  really  depressing  to  note  that,
 so  far  as  the  outlays  of  the  Railways
 are  concerned,  in  spite  of  the  fact  that
 ‘we  want  an  increased  tempo,  the  Rail-
 ways  have  not,  as  a  matter  of  fact,
 gone  into  under-developed  areas  at  all.
 What  has  happeneg  is  that  the  outlay
 of  the  Railways  has  gone  down  during
 the  last  three  years:  from  Rs,  614
 crores  it  had  come  down  to  Rs.  282
 crores;  and  now  it  has  come  down  to
 Rs.  225  crores  and  even  this  much
 amount  goes  only  to  the  rich,  making
 them  richer  and  the  poor  continuing
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 where  they  are,  not  poorer,  because
 they  do  not  go  and  break  the  routes,
 they  go  only  to  certain  industrial  sec-
 tors;  for  instance,  if  there  is  a  steel
 mill,  then  they  go  to  those  areas  to
 serve  there;  J  can  understand  it.  But
 they  have  completely  neglected,  in
 their  scheme  of  things,  to  develop
 certain  areas.  They  should  not  forget
 their  responsibility  to  develop  the
 country.  Therefore,  what  I  would
 suggest  is  that,  whatever  provision  they
 make—let  it  be  Rs.  300  crores—at
 least  30%  of  the  total  outlay  should  be
 earmarked  exclusively  for  the  deve-
 lopment  of  under-developed  areas  be-
 cause  otherwise,  I  do  not  have  the
 heart  even  to  ask  them  to  go  and  take
 a  railway  line  from  Abu  Road  to
 Siroha.  I  cannot  ask  them  because
 there  is  no  provision  in  their  scheme
 of  things.  If  they  earmark  about  30%
 or  even  25%  of  the  total  outlay,  then
 that  should  go  to  develop  those  areas
 and  my  friend’s  requrement  of  Orissa
 would  also  be  met.

 Another  thing,  is  really  very  funny,
 is  that  they  still  continue  to  charge  the
 inflated  rate.  They  have  a  strange,
 outmoded  theory  which  does  not  fit
 in  with  the  socialistic  pattern  of
 society,  which  does  not  fit  in  at  alt
 with  the  welfare  state.  In  the  case  of
 those  under-developed  areas,  they  want
 to  charge  double  rate.  I  cannot
 understand  it.  Even  the  Air  Service
 has  provided  Rs.  one  crore  to  meet  the
 deficit  of  those  areas.  They  were  run-
 ning  at  a  loss  from  Delhi  to  Madras,
 but  they  were  not  charging  a  higher
 rate;  they  were  charging  the  same
 rate  and  they  meet  the  deficit  from
 somewhere  else.  I  can  understand,
 they  can  oblige  a  particular  section,
 but  that  is  not  the  thing.  The  whole
 mental  attitude  shoulg  change  in  this
 matter.

 I  now  come  to  the  last  point,  te.,
 about  personnel.  I  referred  to  it  last
 time  also  and  it  is  with  deep  regret
 that  I  have  again  to  reinforce  what  I
 said  last  time.  Railways  used  to  be
 the  best  service  which  attracted  the
 best  talents  in  the  country  sometime
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 back,  but  now  it  has  ceased  to  be  such
 an  agency.  I  said,  “you  have  got  no
 personnel  planning  at  all  and  your  peo-
 ple  from  the  lowest  level  stagnate.”
 There  are  people  who  enter  the  Rail-
 ways  as  UDCs  and  retire  as  UDCs.
 It  is  the  most  unfortunate  thing.  In
 Railways,  the  officers  stagnate;  the
 Class  I  officers  stagnate;  they  have  no
 chances  of  promotion,  I  way  most
 amazed  when  I  looked  at  the  reply
 given  by  the  Railways  to  this  question
 when  it  was  raised  last  time.  They
 say,  “yes;  we  find  that  so  far  ag  civil
 engineering  is  concerned,  so  far  as
 m  is  rned
 and  so  far  as  traffic  is  concerned”.  So
 far  as  all  the  three  important  sections
 are  concerned,  there  is  stagnation;  they
 have  got  no  career  prospects  and  they
 have  got  to  wait  for  a  long  time  com-
 pared  to  what  happens  in  other  depart-
 ments—PWD  and  other  departments.
 This  is  what  they  admit,  What  is
 their  explanation?  “What  we  do  is  we
 try  to  provide  an  opening  for  them  in
 some  other  public  sector  enterprises”.
 This  is  the  most  amazing  thing.  It  is
 one  of  the  most  important  and  hugest
 empires.  Mr,  S.  K.  Patil  very  rightly
 calls  it  a  “big  empire”.  It  is  really  a
 big  empire  because  it  has  more  than
 half  of  the  entire  government  person-
 nel  employed  by  you.  You  say  that,
 for  the  career  of  your  senior  officers,
 you  have  to  fall  upon  some  other  pub-
 lic  sector  enterprise.  It  is  a  question
 which  should  be  examined;  otherwise,
 you  will  have  discontent  in  your  ser-
 vices;  otherwise,  you  will  stop  attract-
 ing  the  right  type  of  personnel  and  the
 efficiency  which  we  expect  from  the
 Railways  will  not  be  there.

 I  do  hope  that  the  Railway  admi-
 nistration  will  give  a  real,  imaginative
 thought  to  all  the  problems  which  I
 have  poseq  before  them.

 Shri  Muhammad  Ismail  (Manjeri):
 One  may  say  that,  as  compared  to  the
 pre-Independence  days,  the  present
 Position  of  the  Railway  system  of  the
 country  has  indeed  recorded  an  ad-
 vance.  It  cannot  be  denied  that  it  has
 made  some  progress.  But  how  much,
 at  what  cost  ang  at  what  speed  is  the
 question.  The  railway  Ministry  is
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 thusiastic  and  gratulates  itself  on
 the  progress  the  Railways  have  made.
 They  speak  of  the  performance  of  the
 Railways  in  glowing  terms.  One  of
 the  publications  says  this.  Speaking.
 of  the  journeys  performed  by  all  the
 passenger  trains  in  the  country  during
 the  year,  they  say  that,  if  they  were
 totalled  up,  they  would  come  to  more
 than  20  million  kilometres,  I  now
 quote:

 “In  these  days,  with  rockets  and
 other  bodies  regularly  taking  off
 for  the  celestial  regions,  it  will  be
 opportune  to  talk  in  terms  of
 space  and  say  that  this  is  the  equi-
 valent  of  547  journeys  to  the
 moon.”

 They  pay  themselves  &  high  tribute.
 But  such  comparisons  with  celestial
 and  heavenly  travels  do  not  evoke
 much  enthusiasm  in  people  like  us  who
 are  still  confined  to  the  sordid  planet,
 Earth,  and  particularly  in  people  of
 this  country  who  actually  see  the  con-
 dition  of  the  country.

 What  is  the  real  position  so  far  as
 the  Railways  and  their  progress  are
 concerned?  Here  are  some  figures  fur-
 nished  by  the  Railway  Ministry;  they
 Telate  to  the  progress  and  improve-
 ment  effected  during  the  last  fifteen.
 years.

 In  1950,  with  the  capital-at-charge
 at  Rs.  8270  millions,  there  were  about
 54,000  route  kilometres;  in  +1965,  the
 capital-at-charge  has  been  raised  to
 Ra.  24,000  and  odd  millions,  but  the
 toute  kilometres  have  been  increased
 only  to  57,600.  While  the  capital-at-
 charge  has  increased  by  about  200  per
 cent  during  this  period,  the  route-kms.
 have  increased  only  by  about  7  per
 cent.  Taking  the  number  of  railway
 stations,  we  find  that  in  950  there  were
 5500  odd  railway  stations,  but  in  965
 the  number  was  about  6900.  Here,  we
 have  got  an  increase  of  only  20  per
 cent.  This  comes  to  about  one  station
 for  every  85  villages  in  the  country,
 and  about  |  k.m.  of  line  per  every  57
 sq.  डच,  of  the  country.  This  is  the
 position  in  which  the  railway  system
 is  in  the  country,
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 With  particular  reference  to  such

 States  as  Kerala  and  Madras,  I  would
 say  that  the  experience  of  those
 ‘States  goes  not  provide  much  ground
 for  gratification.  Their  backwardness
 in  the  matter  of  railways  is  very  strik-
 ing  as  it  is  in  the  field  of  industries  too.
 The  case  of  the  Kerala  State  is  espe-
 cially  noteworthy;  it.is  more  neglected.
 Again,  in  Kerala,  the  Malabar  region
 is  subjected  to  still  more  glaring  neg-
 lect.  Not  only  the  Centre  but  also
 the  local  Government  treats  Malabar
 in  a  step-motherly  way.  This  region,
 Malabar,  is  much  in  the  same  position
 as  it  was  in  about  twenty  years  ago,
 so  far  as  extension  of  railway  lines  is
 concerned,  Not  a  single-route-mile
 has  been  added  during  the  last  twenty
 years  and  more  in  Malabar.  The  peo-
 ple  of  the  region  and  their  representa-
 tives  have  been  earnestly  pleading  and
 pressing  for  the  construction  of  a  small
 line,  a  new  line  between  malathur  on
 the  Nilambar-Shoranur  line  and
 Feroke  on  the  main  West  Coast  line.
 This  proposed  line  is  a  small  and  &
 short  one,  being  only  about  35  miles
 in  length.  Even  this  small  line  has
 not  yet  been  taken  up  by  Govern-
 ment.  This  line,  if  constructed,  will
 open  up  a  region  full  of  natural  and
 valuable  resources  such  as_  timber,
 rubber,  tea,  coffee.  coconut,  fruits  and
 so  on.  It  will  connect  the  timber  for-
 -est  region  with  the  second  largest
 timber  yard  in  the  world.
 namely  Kallai.  An  assurance  was
 given  about  twelve  years  ago  by  the
 then  Railway  Minister  that  this  line
 would  be  included  in  the  Second  Five
 ‘Year  Plan,  but  it  was  not  so  included.
 It  then  transpired  that  the  Kerala
 ‘Government  had  put  it  in  the  four-
 teenth  place  or  so  in  the  list  of  priori-
 ties.  Worse  still,  it  is  now  found  that
 the  local  Government  has  not  included
 this  Melathur-Feroke  new  line  in  their
 list  of  proposed  new  lines  at  all.  This
 is  inequitous  and  highlights  the  paro-
 -chial  spirit  of  the  Kerala  Government.

 Ratlway  is  the  responsibility  of  the
 Centre;  particularly  at  present  when
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 Kerala  is  under  President's  rule,  if  the
 Centre  takes  a  little  interest  and  in-
 vestigates  the  feasibility  and  useful-
 ness  of  this  line,  they  would  be  con-
 vinced  of  the  great  importance  of  the
 line  not  only  to  the  whole  of  the
 Kerala  State  but  to  the  economy  of
 the  country  as  well.  It  will  not  only
 open  up  this  rich  region  but  will  also
 add  considerably  to  the  revenues  of
 the  existing  lines.

 Another  point  is  that  there  is  a
 great  neeq  and  demand  for  construct-
 ing  a  railway  overbridge  in  the  place
 of  the  level-crossing  which  is  located
 in  the  busiest  and  central  part  of  the
 Tirur  town  and  which  is  a  pestering
 source  of  inconvenience  and  hindrance
 to  the  heavy  traffic  of  this  market
 town.  Because  of  the  topography  of
 the  place,  the  cost  of  this  overbridge
 would  be  much  lower  than  that  of
 overbridges  in  other  places.

 Again,  Ponnani,  an  important  cul-
 tural  and  trade  centre  on  the  Arabian
 Gea  Coast  in  Malabar  should  be  con-
 nected  with  the  main  line,

 Where  Malabar  is  concerned,  even
 the  railway  timings  and  halts  are  not
 arranged  with  a  view  to  serve  the
 interest  and  conv:  of  the  peop!
 of  Malabar.  It  is  said  that  the  arrival
 time  of  the  West  Coast  Express  at
 Calicut  is  going  to  be  changed  from
 the  present  6.80  p.m.  to  midnight,  for
 the  benefit  of  the  passengers  outside
 Malabar  area.  This  ts  a  convenient
 evening  train  for  Malabar  and  it  will
 be  an  injustice  to  make  it  a  midnight
 train.  6.30  p.m.  must  be  kept  up  for
 Calicut.

 Moreover,  this  train  should  stop  et
 Tirur  which  is  an  important  station
 from  the  point  of  view  of  traffic  and
 revenue.  Bete}  leaves  and  fresh  fishes
 exported  from  this  station  alone  give
 thousands  of  ruvees  of  revenue.  The
 stooping  of  the  West  Coast  Exoress  at
 Tirur  will  serve  the  interests  of  Ernad
 and  Tirur  taluks  also.

 Farther,  it  is  necessary  to  stop  ell
 fast  trains  at  important  fishing  centres,
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 that  is,  such  important  stations  as
 Tanur  and  parappanangadi,  This
 much  of  consideration  at  least  is  due
 to  the  fishing  industry  which  has  got
 an  important  bearing  on  the  food  posi-
 tion.  A  few  minutes  taken  up  by  such
 stoppages  must  be  made  up  in  other
 ways,  if  they  have  to  be  made  up  at
 all.

 Taking  Kerala  as  a  whole,  the  only
 line  that  the  State  has  been  given
 during  the  last  twenty  years  or  so  is
 the  metre  gauge  line  from  Quilon  to
 Ernakulam.  More  lines  ang  amenities
 are  surely  due  to  Kerala  and  they  are
 seriosuly  needed  for  its  economic
 development.

 My  hon,  friends,  the  other  hon.
 Members  from  Kerala,  have  already
 spoken  in  the  House  about  the  need
 for  providing  several  new  lines,  doub-
 ling  existing  lines  and  converting
 metre  gauge  into  broad  gauge  lines,  I
 also  support  those  demands.  Out  of
 them,  I  shall  mention  just  one  iem,  that
 is  to  say,  a  new  line  connecting  Bod-
 inaickanur  with  Cochin.  From  a  mere
 look  on  the  map,  the  importance  of
 this  line  can  be  seem.  It  will  make  a
 radical  cut  in  the  railway  distance  bet-
 ween  a  place  in  the  Madurai  region
 and  the  Cochin  area.  In  most  cases, jt
 will  cut  down  the  distance  to  one-third
 of  the  present  railway  distance.  Such

 reduction  will  surely  increase  the
 passenger  and  goods  traffic  between
 the  two  regions  to  an  enormous  ex-
 tent.

 Coming  to  the  Madras  State,  during
 the  last  twenty  years,  the  only  new
 line  that  has  been  actually  completed
 is  the  one  between  Manamadurai  and
 Virudunagar,  and  that  tqo  after  a  dis-
 concertingly  long  delay.

 The  one  inequity  that  has  been
 perpetrated  on  the  Madras  State  is
 that  the  larger  portion  of  its  railway
 system  is  of  metre  gauge.  This  in-
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 ring  the  economic  development  of
 the  State.  If  there  is  a  real  interest
 and  anxiety  about  the  balanced  de-
 velopment  of  the  country,  this  grave
 inequity  and  inequality  must  be  re-
 ctified  quickly.

 The  eletrification  of  the  line  bet-
 ween  Tambaram  and  Villupuram
 took  an  unconscionably  long  time  to
 be  completed.  About  ten  years  ago
 it  was  said  that  the  electrification
 would  be  completed  in  a  year’s  time,
 but  it  has  actually  taken  more  than
 0  years.  Again,  electrification  alone
 could  not  fulfil  substantially  the  de-
 sired  object.  For  that  purpose,  the
 Villupuram-Tambaram  line  should  be
 doubled.

 I  have  tabled  certain  cut  motions
 and  I  have  already  spoken  on  some
 of  them,  The  remaining  cut  motions
 relate  to  the  following  items.  The
 first  item  relates  to  the  need  for  con-
 necting  Pernambur,  an  _  important
 tanning  centre,  with  the  Madras-
 Bangalore  line.  The  second  one  re-
 late  to  the  need  for  constructing  an
 overbridge  or  a  subway  in  Vaniyam-
 badi,  a  busy  trade  and  tanning  cent-
 re  between  the  old  town  and  the
 new  town  of  that  place,

 My  third  point  relates  to  renova-
 ting  and  modernising  the  very  old
 and  out-dated  station  at  Ambur.  The
 fourth  cut  motion  relates  to  expedi-
 ting  payment  of  compensation  to  per-
 sons  involved  in  accidents,  especially
 at  Valathoor  in  Madras-Bangalore
 line.

 Mr.  Deputy-Speaker:
 Member's  time  is  up.

 Shri  Muhammad  Ismail:  This  is
 the  last  item,  Sir.  I  will  just  take
 one  or  two  more  minutes.  The  last
 item  refers  to  the  inordinate  delay  in
 settling  claims  and  effecting  payments.
 One  case  of  death  of  one  young  man
 occurred  in  Valathoor  owing  to  the

 of  system  a

 The  hon.

 justice  was  ted,  of  at
 a  time  when  people  had  no  voice  on
 such  matters.  But  it  is  now  hampe-
 2959  (Ai)  LS—9.

 signal
 year  ago,  and  the  case  ig  hanging
 fire  sti!
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 Then,  Sir,  there  is  another  item

 Tegarding  improvements  required  in
 the  Chrompet  station  on  the  Madras-
 Tambaram  suburban  line.  It  has  co-
 vered  roof  just  for  a  few  feet  only
 and  the  covered  roof  is  now  being  ex-
 tended  by  few  more  feet.  During  the
 hot  season  and  the  wet  season  passen-
 erg  are  put  to  great  inconvenience
 on  the  platform  and  so  the  whole
 length  of  the  platform  should  be  cove-
 red.  It  is  very  inconvenient  now  for
 the  passengers  be  be  on  the  platform.
 This  station  has  now  grown  into  im-
 portance  by  leaps  and  bounds.  It  has
 no  sufficient  office  accommodation;  so
 much  so,  when  the  people  are  stand-
 ing  in  queues  for  buying  tickets,  the
 officers  have  to  move  about  in  the
 same  place  and  inconvenience  them-
 selveg  and  in  mii  the  peopl
 There  is  a  small  stretch  of  road,  it  is
 just  a  stretch  of  0  feet  or  5  feet,
 in  front  of  the  Station.  It  is  so  mud-
 dy  thata  few  showers  make  it  impos-
 sible  for  the  people  with  some  decent
 dress  to  walk  over  the  place.

 There  is  the  projected  line  between
 Tinnevelly  and  Cape  Comorin  and  bet-
 ween  Nagarkoil  and  Trivandrum.
 Without  this,  the  railway  system  of
 the  country  cannot  be  said  to  be  com-
 plete.  But  it  ig  being  kept  pending
 for  decades  now.

 Mr,  Deputy-Speaker:  The
 Member's  time  is  up.

 Shri  Muhammag  Ismail:  All  these
 works  and  certain  others  mentioned
 by  other  hon.  Members  of  the  House
 have  to  be  taken  up  and  executed
 speedily.  Then  and  then  alone  the
 southern  States  will  be  one  and  will
 be  equal  with  the  other  parts  of  the
 country  in  the  matter  of  Railways.

 Mr.  Depaty-Speaker:  Dr,  Chandra-
 bhan  Singh.

 hon.

 Dr.  Chandrabhan  Singh  (Bilaspur):
 Mr.  Deputy-Speaker,  Sir,  I  must  con-
 gratulate  the  Railway  Ministry  for  im-
 Plementing  one  of  my  suggestions
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 made  last  year  about  the  raising  of
 the  standard  of  medical  officers,  frst
 grade  graduate  assistant  surgeons  to
 the  Class  II  service.

 st  gear  era  कछवाय  (देवास)  :
 उपाध्यक्ष  महोदय,  शाप  मुझे  बबन  बोलने  का
 समय  देंगे  ।

 उपाध्यक्ष  महोदय  :  भ्रमर  समय  होगा
 तो  दे  देंगे,  नहीं  तो  नहीं।

 Dr.  Chandrabhan  Singh:  I  offer  my
 congratulations  and  thanks  to  the
 Railway  Ministry  on  behalf  of  those
 doctors.

 tt  yet  wa  कछवाय  :  उपाध्यक्ष
 महोदय,  मैं  भ्रामक  व्यवस्था  चाहता  हूं
 सदन में  इस  समय  गणपूर्ति  नहीं  है।

 3.33  brs.
 [Smrr  SHam  Lat  54849  in  the  Chair}
 Mr.  Chairman:  The  bell  is  being

 rung,  Now  there  is  quorum.
 Dr,  Chandrabhan  Singh:  While  con-

 gratulating  the  Railway  Ministry  for
 raising  their  status  from  Class  III  to
 Class  II  in  respect  of  Railway  Doc-
 tors  (M.B.B.S.),  I  must  also  point  out
 one  important  factor.  While  doing
 this  to  them,  the  authorities  have  de-
 nied  the  same  recognition  to  the  licen-
 tiates  who  are  doing  the  same  work  in
 the  Railways.  There  are  licentiates
 of  fifteen  to  twenty  years  of  standing
 but  only  because  they  are  licentiates,
 they  are  not  being  given  this  advan-
 tage.  I  plead  with  the  Railway
 Ministry  that  their  cases  must  be  re-
 considered,  because,  they  are  doing
 the  same  work  and  they  should  be
 given  the  privilege  of  being  placed  in
 the  Class  II  service.

 There  is  one  more  important  point
 ae

 nat
 wish  to  bring  to  the  notice  of

 the  ilway  Minister.  That  ig  about
 the  specialised  service.  The  Railways
 have  to  be  congratulated  on  build-
 ing  very  good  hospitals  and  taffing
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 them  with  specialists  in  surgery,  in
 medicine  and  other  specialities,  but
 what  has  happens  to  them?  In  respect
 of  those  specialists,  the  moment  they
 reach  their  promotions,  there  is  no
 higher  cadre  and  if  they  are  promoted
 they  do  not  remain  specialists,  they
 become  D.M.Os,  and  they  are  doing
 mostly  administrative  work.  They
 have  got  their  special  qualifications,
 but  they  cannot  be  promoted  in  their
 special  category.  I  want  to  plead  for
 them.  I  understand  this  case,  and
 some  of  the  doctors  came  to  me  and
 I  want  to  plead  their  case.  I  want
 to  suggest  that  a  specialist  cadre  must
 be  created  in  the  Railway  Medical  Ser-
 vice,  If  a  cadre  is  created,  then,  they
 will  be  able  to  do  better  service  in
 that  section,  they  will  work  hard,  and
 they  will  not  fight  for  being  promoted
 as  D.M.Os.  The  number  of  posts  of
 D.M.Os.  is  limited.  There  cannot  be
 any  increase  in  their  numbers.  There-
 fore,  Sir,  I  pleag  that  a  special  cadre  of
 specialists  in  the  Surgical  Department,
 Medical  Department  and  other  special-
 ist  departments  should  be  created.  If
 that  is  created,  then  the  complaint  of
 these  specialists  will  be  completely
 eliminated,  they  will  be  able  to  do
 better  work,  and  as  such,  they  will  be
 able  to  serve  the  Railway  better,  I
 must  also  congratulate  the  Railways.
 for  better  hospitals,  which  they  have
 provided.

 The  third  point  which  I  wish  to
 state  is  this.  This  is  a  very  important
 point.  The  Railway  Board,  as  it  is
 constituted  now,  consists  of  specialists
 in  Engineering  traffic  and  other  bran-
 ches  concerned,  but  there  is  no  Mem-
 ber  in  the  Railway  Board  representing
 Health  Department.  The  Health  De-
 partment  has  increased  to  a  very  great
 extent  and  has  come  of  age  and  the
 time  has  come  now  for  the  Railway
 Minister  to  consider  this  and  provide
 for  a  Member,  belonging  to  the  Health
 Service  in  the  Railway  Board.  I
 would  like  to  plead  again  in  respect
 of  this  important  point.  Health  mea-
 sures  are  very  important  and  there  ate
 large  numbers  of  medical  officers  and
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 therefore,  I  wish  to  stress  that  there
 should  be  a  Member  from  the  Medical
 Department,  who  should  be  a  full-
 fledged  Member  of  the  Railway  Board.

 My  next  point  is  this.  For  the  de-
 velopment  of  various  sections,  there
 should  be  a  national  policy  for  the
 development  of  transport.  One  of  my
 hon.  friends  has  just  pointed  out  that
 there  is  no  national  policy  for  deve-
 lopment  of  transport  in  the  country.
 Regarding  development  of  transport,
 Railways  being  the  major  partner,
 Railways  must  play  a  very  important
 part  in  strategic  places.  For  exam-
 ple,  they  are  constructing  roads  in  va-
 rious  places,  but  they  are  not  conec-
 ting  those  areas  with  Railways.  It  hag
 been  pointed  out  yesterday  that  in
 the  northern  division  of  Uttar  Pradesh
 we  should  have  g  railway  communi-
 cation  beyond  the  present  line.  So  I
 would  suggest  that  there  should  be  a
 regional  department  which  must  look
 into  these  things  and  connect  the
 roads  with  strategic  railway  lines.
 That  is  8  very  important  point.  The
 northern  area  there  should  be  con-
 necteg  by  railway  lines.

 Now  I  come  to  another  important
 point.  This  ig  in  Madhya  Pradesh.
 The  Bailadilla-Bastar  area,  contigu-
 ous  to  Orissa  is  very  poorly  develop-
 ed.  It  is  so  poorly  developed  that  in
 vast  areas  of  about  200  or  250  miles
 there  is  hardly  any  railway  line.
 This  Bailadilla-Bastar  area  abounds
 in  mineral  resources,  iron  ore,  mica
 and  other  very  important  elements
 like  bauxite,  dolomite  etc.  There  is
 everything  there,  but  there  are  no
 meang  of  transport.

 -°

 A  railway  line  connecting  Dalli—Ra-
 jahara  and  Jagadalpur  in  Bastar  is  a
 very  important  line  which  has  to  be
 constructed.  This  will  connect  the
 north  and  the  south  and  as  such  will
 accelerate  the  development  of  this  area
 where  you  can  have  cement  factories,
 steel  factories,  aluminium  factories  and
 about  20  or  more  other  very  impor-
 tant  factories.  Not  only  that.  This



 7337  D.G.  and

 (Dr.  Chandrabhan  Singh]
 will  also  help  develop  the  Dandaka-
 ranya  area.  There  refugees  are  com-
 ing  and  settling.  For  that  also,  we
 need  a  railway  system.  So  I  will  plead
 very  strongly  that  this  should  be
 looked  into  and  a  railway  line  connec-
 ting  Dalli—Rajahara  (which  is  a  very
 important  junction)  and  Jagdalpur
 laid.  This  will  open  up  the  areas  in-
 habited  by  the  Adivasis  and  also  help
 in  the  devel:  of  the  Dandaka-
 ranya  where  refugees  are  settling.
 This  will  be  give  a  chance  to  the
 people  of  these  areas  to  live  a  better
 life.

 Another  important  thing  in  connec-
 tion  with  Madhya  Pradesh  is  this.  The
 Mandla  portion  is  a  very  backward
 area  also  Adivasi  area.  There  should
 be  a  railway  line  connecting  Bilaspur
 with  Mandla.  I  had  made  this  sug-
 gestion  two  years  ago.  This  will  open
 up  the  vast  hinterland  which  is  rich
 in  mineral  resources,  very  rich  in  fore-
 st  resources.  This  connection  will  de-
 velop  very  important  sections  of  that
 undeveloped  area.  I  will  plead  again
 with  the  Ministry  that  a  railway  line
 from  Bilaspur  to  Mandla_  should  be
 constructed.  I  was  told  that  a  survey
 was  made.  But  nothing  further  seems
 to  have  happened.  I  will  plead  again
 with  the  Ministry  that  the  time  has
 come  when  this  area  must  be  deve-
 loped  and  a  railway  line  connection
 Bilaspur  with  Mandla  constructed  as
 soon  as  possible.

 Another  important  point  I  want  to
 make  concerns  the  co-ordinated  ope-
 ration  and  development  of  transport.
 It  isa  laint  very  nly  made
 that  there  are  many  junctions,  many
 atrategio  ang  vital  areas  where  there
 are  no  over-bridges  or  under-bridges,
 with  the  result  that  there  is  conside-
 rable  bottleneck  in  transport.  This
 is  only  the  result  of  lack  of  co-ordina-
 tion  between  the  transport  depart-
 ment  and  the  Railway  Ministry.  We
 are  told  that  the  Railways  are  pre-
 pared  to  construct  the  over-bridge  or
 under-bridge,  but  that  they  are  not
 responsible  for  laying  the  approach
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 roads  and  the  State  Government  con-
 cerned  should  be  responsible  for  it.
 The  State  Governments  say  that  they
 have  not  got  the  funds  for  the  pur-
 pose.  I  would  plead  that  there  should
 be  proper  co-ordination  between  the
 two  departments,  and  on  the  excuse
 that  the  State  Governments  are  not
 undertaking  their  responsibility  of
 Providing  the  connecting  roads,  the
 Railways  should  not  get  away  and
 deny  their  responsibility.  I  would
 suggest  that  the  Railways  should  set
 apart  a  special  fund  for  this  very  pur-
 Pose  so  that  this  problem  is  solved
 wherever  it  exists.

 Many  members  have  complained
 about  the  bottleneck  in  many  level
 crossings.  I  can  cite  many  more  my-
 self.  There  can  only  be  one  solution
 to  this,  namely,  there  must  be  co-ope-
 ration  between  the  Railway  Ministry
 and  the  Transport  Ministry.  Where-
 ver  an  over-bridge  or  under-bridge  hag
 to  be  built,  it  must  be  a  combined
 rail-road  so  that  both  the  media  of
 transport  can  operate  without  hind-
 rance.  I  will  give  one  example  of
 Hasdeo  river  bridge  near  Champa
 Junction  in  S.  E.  Railway  where  there
 must  be  rail-cum-road  bridge.  I  had
 suggested  last  time  that  there  must
 be  a  combined  rail~cum-road  bridge.
 If  this  is  done,  a  great  and  urgent
 demand  of  the  people  there  will  have
 been  met.  The  Railways  have  a  grea-
 ter  responsibility  in  this  matter.  The
 excuse  that  the  State  Governments
 are  not  co-operating  should  not  be
 put  forward.  The  Railways  them-
 selves  should  attend  to  this  and  do
 the  needful.  This  is  a  very  important
 point  which  I  would  urge  before  the
 Ministry.

 Some  Members  have  mentioned
 about  catering.  I  would  suggest  that
 there  should  be  a  national  policy
 about  catering,  Formerly,  catering

 «was  exclusively  done  by  private  con-
 tractors.  Now  the  Railways  have  taken
 over  a  part  of  catering  depart-
 mentally  and  the  rest  is  done  by  pri-
 vate  contractors.  This  is  some  sort  of
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 a  mixture,  partly  railway  catering,
 partly  private  contractor  catering.
 This  is  a  very  unsatisfactory  state  of
 affairs.  The  Railways  must  have  a
 national  policy  on  this.  If  they  can  do
 it,  let  them  take  over  the  entire  cater-
 ing  departmentally,  If  they  cannot,
 let  them  hand  it  over  to  private  con-
 tractors.  The  time  hag  come  when  the
 Railways  must  decide  on  this.  I  am
 not  saying  that  the  private  parties
 must  do  it.  But  the  Railways  must
 decide  on  a_  national  and  uniform
 policy.  Many  Members  have  pointed
 out  the  difficulties  and  hardships  ex-
 perienced  under  the  present  arrange-
 ment.  These  must  be  removed  by  the
 adoption  of  a  uniform  national  policy.

 The  condition  of  third  class  passen-
 gers  is  pitiable.  I  would  suggest  that
 every  train  must  have  two  more
 third-class  compartments  than  they
 are  running  now.  This  is  the  least
 that  Government  can  do  to  relieve
 the  hardships  and  difficulties  felt  by
 the  third  class  travellers.  If  the
 Railways  cannot  provide  more  lines,
 if  they  cannot  provide  more  trains,
 they  must  at  least  increase  the  num-
 ber  of  third-clasg  carriages.

 Some  Members  have  _  suggested
 abolition  of  classes.  I  do  not  agree
 with  that.  I  would  suggest:  let  there
 be  two  classes,  upper  and  lower.  In
 some  countries,  they  have  abolished
 classes.  But  conditions  in  our  coun-

 CHAITRA  2,  888  (SAKA)  D.S.G.  (Railways)  7340

 Another  important  point  I  want  to
 make  concerns  employment  in  certain
 sections,  in  certain  zones.  I  have
 written  to  the  Railway  Ministry
 about  this.  Even  for  class  IV  staff,
 they  import  people  from  outside  the
 area  concerned.  I  can  cite  any
 number  of  examples.  This  must  be
 looked  into  by  the  Railway  Ministry.
 For  classes  III  and  IV  services,  local
 people  must  be  encouraged  to  come
 in,  I  had  suggested  last  time  that  they
 must  fix  a  quota;  that  at  least  80  per
 cent  of  the  people  recruited  to  the
 class  III  and  IV  services  must  be  from
 the  local  area  concerned.  I  am  not
 including  in  this  technicians,  That
 is  a  separate  thing.  But  for  class  NI
 and  class  IV  service,  local  people
 must  be  given  preference.

 One  more  important  point.  There
 are  occasionally  certain  difficulties  bet-
 ween  the  junior  P.W.D.  inspecting  staff
 and  the  contractors,  I  have  brought  to
 the  notice  of  the  Railway  Minister  the
 fact  that  this  has  resulted  in  stoppage
 of  work  and  shortfall  in  plan  outlay.
 I  have  mentioned  the  case  of  Bilas-
 pur  in  this  regard  where  due  to  lack
 of  co-operations  between  the  con-
 tractor  and  the  inspecting  staff  work
 had  to  be  suspended.  Although  I  am
 grateful  to  the  Railway  Ministry  for
 looking  into  the  matter  and  inform-
 ing  me  that  the  situation  has  been
 remediated,  this  is  not  a  solitary
 example.  There  are  many  such
 examples.  The  Railway  Ministry
 should  take  speedy  action  in  such
 cases  and  restore  normal  work  to

 try  at  present  are  such  that  we
 but  have  these  classes  (Interrup-
 tions).  I  am  not  defending  the  clas-
 ses  as  such.  But  we  cannot  have  one
 class.  Let  us  have  two.  As  it  is,  we
 have  three,  probably  four  including
 the  air-conditioned  class.  I  have  seen
 some  passengers  who  travel  in  first-
 class  by  passes,  how  they  use  these
 first-class  compartments  is  pitiable.  I
 am  not  going  into  that  now.  But
 the  fact  remains  that  two  classes  are
 necessary,  a  superior  class  and  an
 inferior  class,  Proper  facilities  must
 be  given  for  these  two  classes.

 e  planned  targets.

 Before  I  close,  I  have  to  thank  the
 Railway  Ministry  and  the  employees
 for  the  wonderful  work  they  did
 during  the  emergency.  It  is  a  glorious record  that  has  to  be  kept.  and
 cherished.  I  am  told  that  in  three
 days’  time  they  transported  two  divi-
 sions  to  the  area  of  operations.
 Everyone  concerned  deserves  the
 thanks  of  this  House  for  this.  I  again
 compliment  the  Railway  Ministry,  the
 staff  and  the  Railway  Board  for  the
 marvellous  work  that  they  have  done.
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 नबी  म०  ला०  त्रिवेदी  :  (हमीरपुर):
 सभापति  जी,  रेलवे  प्रशासन इस  बात  के
 लिए  प्रवीण  ही  बधाई  का  पात्र  हैकि
 जब  से  देश  में  स्वतंत्रता  पायी  तब  से  हमारे
 वेश  में  रेलों  का  जो  विस्तार  हुमा  है
 उससे  एक  नया  चमत्कार  उत्पन्न  हुआ
 है।  जिन्होंने  कभी  i947  सेपहले  रेलवे
 के  प्रबन्ध  को  देखा  होगा  तो  उन्हें  पता
 होगा  कि  कितनी  कमजोरियां  जितनी
 खराबियाँ  थीं  लेविन  स्वतंत्रता  प्राप्ति
 के  पश्चात्‌  जगह-जगह  ऊंचे  कौर  अच्छे
 प्लेटफार्म  बनाये  गए,  बिजली  का  विस्तार
 हुमा,  नयी  रेलवे  लाइनें  चलायी  गई  कौर-
 ध्रौर  भी  तरह-तरह  की  जो  सुविधायें
 यात्रियों  मोदी  गई  हैं या  कर्मचारियों  को
 दी  गई  हैं  वह  सब  ऐसे  कारण  हैं  जिनके
 लिए  रेलवे  मंत्रालय  तथा  रेलवे  बोर्ड  बधाई
 का  पात  है।

 श्री  बाल्मीकी  (खुर्जा):  बुन्देलखंड  में
 कपा  हुच

 बरी  ला०  त्रिवेदी  :  बुन्देलखंड  की
 तरफ मैं  भी  जाता  हूं।  लेकिन जो  बात
 कहने  की  हैं  वह  यह  कि  रेलवे  बोर्ड  का
 ध्यान  या  रेलवे  बोई  का  ध्यान  केवल
 बढ़ी-बड़ी  लाइनों  की  तरफ  है  भौर
 बड़े-बड़े  नगरों  की  तरफ  है  जहां
 कहीं  भी  सुधार  हुमा  है  वह  बड़े  बड़े
 स्थानों  पाहुजा  है पोर  समृद्ध  क्षेत्रों  में
 हुभा है।  पिछड़े  क्षेत्रों  की  तरफ  कोई भी
 काम  विशेष  नहीं  हुआ  है।  जहां
 कहीं  भी  रेलवे  लाइन  पहले  नहीं  थी
 बहा  रेलवे  लाइन  प्रभी तक  नहीं  बनाई
 गई  है।  उदाहरण  के  लिए  मैं  मापकों
 बतलाऊं  कि  रेलवे  मंत्रालय  ने  कोच,
 जालौन,  उरई  का  सर्वे  कराया  था।
 कोंच,  जालौन  कौर  उरई  का  जो  टुकड़ा
 बाकी  है  उसका  सर्वे  हो  चुका  था।  उसको
 जोड़ने  का  काम  करना  था  लेकिन  भ्र भी
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 तक  वहू  नहीं  हुमा  है।  उसके  लिए
 शास्त्रीजी  ने  क्‍झाश्वासनदिया  था,  श्री
 जगजीवन  राम  ने  भी  भ्राश्वासन  दिया  था
 अंग्रेजी  शासन  काल  में  ही  एक  शौर  रेलवे
 लाइन  भरा,  सुमेरपुर  से  हरपालपुर
 तक  पाया  राठ  चलाने  को  तजवीज  थी
 उसका  सर्वेभी  किया  जा  चुका  था  लेकिन
 राज  तक  उसको  बनाया  नहीं  गया  है  कौर
 वहू  काम  पूरा  नहीं  हुमा  है।  बुंदेलखंड
 के  पिछड़े  क्षेत्र  में  इसे  बनवाना  अत्यन्त
 'आवश्यक  है।  हरपाल पुर  से  रीवा  तक
 बाया.  पन्ना  एंड  सतना  एक  रेलवे  लाइन
 बननी  थी  लेकिन  ज्योंही  रीवा  से
 विन्ध्य  प्रदेश  की  राजधानी  हट  गयी  शौर
 मध्य  प्रदेश  की  राजधानी  भूपाल  बनाई
 गयी  वह  रेलवे  लाइन  बनाने  वा  काम  भी
 छोड़  दिया  गया  ।  भूपाल  के  राजधानी  बनते
 ही  छापने  रीवां  की  लाइन का  वा.  बंद
 कर  दिया  भर  राज  वह  आपकी  योजना  में
 भी  नहीं  है।  इस  प्रकार  से  कौर  भी  कुछ
 रेलवे  लाइनें  हैं  जिनक ेकि  बनाने  की  भ्रमर
 आपको  ध्यान  देना  चाहिए  शौर  जिनकी
 शोर  माननीय  सदस्यों  ने  आपका  ध्यान
 झ्राक्ित  किया  है।

 यह  डबलिंग  का  काम  प्रयास  रेलवे
 लाइनों  को  दुबारा  करने  का  काम  देश
 भर  में  पिछले  io  सालों  या पूर्व  से  चल
 रहा  है  कौर  बड़े  बड़े  प्लेटफार्म:  श्र  शेड
 भी  बनाये  जा  रहे  हैं।  मैं  यह  नहीं  बहता
 कि  बाप  यह  बड़े  बड़े  काम  न  करिये  लेविन
 मेरा  कहना  है  कि  यह  डबलिंग  वा  काम  भौर
 रेलवे  स्टेशनों  पर  नये  शेड  बनाने का  काम
 कुछ  दिनों  के  लिए  रोका जा  सकता  है।
 ऐसा  करने  से  जो  रुपया  बचे  उससे
 जहां  कोई  रेलवे  लाइन  नहीं  है  वहां  भाप
 रेलवे  लाइन दे  सबते  हैं।  भागने  देखा
 होगा  कि  ताज  एक्सप्रेस  नई  चलाई  गई,
 एक  नई  गाड़ी  लखनऊ  ऐबक्सप्रेस  या  मेल
 चलाई  गई,  धर्म  सेल  भी  नई  चलने  लगी,



 7343  DG  and
 खैर  अच्छा  है  प्रथम  के  लोगों  को  कुछ
 झा राम  पहुंचेगा  लेकिन  मेरा  कहना  है  कि
 यह  सब  की  सब  कानपुर  होकर  जाती  हैं।
 झ  जिन  लाइनों  पर  पहले  से  'एक्सप्रेस
 गाड़ियां  चलती  हैं  उन्हीं  पर  भौर  भी  तेज
 चलाई  जाती  है।  जरूरत  तोनस  बात  की
 हैकि  पहले  वह  उन  क्षेत्रों  को  देखें  जहां
 कि  कोई  रेल  लाइन  नहीं  है  प्रथा  एक्सप्रेस
 गाड़ी  नहीं  हैं।  भव  झांसी  से  मानिकपुर
 एक  ऐसा  उपेक्षित  सेक्शन  है  इसमें  कोई  भी
 एक्सप्रेस  गाड़ी  नहीं  चलती  है।  मैंने
 पहले  भी  कहा  है  शौर  राज  फिर  अपनी  मांग
 दुहराना  चाहताहूं  कि  तूफान  ऐबक्सप्रेस
 दिल्‍ली  से घ्ागरा  जाती  है,  आगरा  से
 टुंड ला  चली  जाती  धौर  फिर  टुंड ला  से
 कानपुर  होकर  हावड़ा  जाती है  तो  इस  गाड़ी
 को  ग्वालियर,  झांसी,  मानिकपुर  कौर
 इलाहाबाद  कौर  बनारस  होकर  हावड़ा
 तक  पहुंचायें  तो  यह  पिछड़ा  क्षेत्र  भी  उससे
 कवर  हो  जायेगा  t  जब  मैं  ने  एक  बाद-
 विवाद  रेल  सम्बन्धी  इसी  सदन  में  उठाया
 था  तो  श्री  शाहनवाज खां  ने  डिप्टी  मिनिस्टर
 रेलवे  की  हैसियत  से  यह  भ्राश्वासन  दिया
 थाकि  पाठ  नई  जनता  गाड़ियां  चलाई
 जायेंगी  जिनके  नाम  भी  उन्होंने  गिनाये

 थे  ।  मैंने  उस  पर  एक  संतोष  की  ठंडी
 सांस  ली  थी  कि  चलो  एक  काम  लो हुआा।
 लेकिन  वह  मंत्रालय  बदला  जब  नये  मंत्री
 पाटिल  साहब  कौर  डा०  राम  सुभग  सिंह
 रेलवे  मंत्रालय  में  जाये  तो  उन्होंने  जितनी

 नई  एक्सप्रेस  गाड़ियां  चलाई  वह  सब  बिलकुल
 भिन्न-भिन्न  गाड़ियां  चलाई  और  जिनका  कि
 वायदा  किया  गया  था  वह  एक  नहीं  चलाई।
 रेलवे  मंत्रालय  को  प्र पने  भ्राश्वासनों  पर  ध्यान
 तो  रखना  चाहिए  चाहे  वह  किसी  पहले
 के मंत्री  ने  ही  दिये  हों।

 बम्बई  के  लिए  झांसी  से  कोई  ऐश् सप्रेस
 गाड़ी  नहीं  है  जब  कि  कानपुर  होकर  हावड़ा
 के  लिये  सैकड़ों  गाड़ियां  हैं।  केवल  एक
 पंजाब  मेस  है  या  हावड़ा  एक्सप्रेस  है  थो
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 कि  .2  42  के  अन्तर  से  चलती  है  ।  जितनी
 भी  गाड़ियां  बम्बई  के  लिये  हैं  वे  पश्चिम
 रेलबे  की  हैं  कौर  राजस्थान  होकर  जाती
 हैं।  सेंट्रल  रेलवे  में  बम्बई  के  लिये  कोई  जनता
 एक्सप्रेस  ट्रेन  नहीं  है  ।  झांसी  के  पास  पास
 का  क्षेत्र  एक  काफी  बड़ा  क्षेत्र  है  कौर  हजारों
 लाखों  यात्रियों  फो  बम्बई  जाना  पड़ता  है
 लखनऊ  शौर  कानपुर  का  क्षेत्र  भी  बम्बई  के
 लिये  वहां  से  कवर  होता  है  मगर  मजा  यह  है
 कि  सेंट्रल  'रेलवे जा  में  कोई  भी  जनता  गाड़ी
 की  व्यवस्था  नहीं  है  जो  कि  करनी  चाहिये  t
 इसलिए  मेरा  निवेदन  है  कि  एक  ऐबक्सप्रेस
 गाड़ी  बाप  झांसी  होकर  बम्बई  तक  लाइये।
 दिल्ली  से  बम्बई  तक  झांसी  होकर  चलाइये
 कौर  एक  लखनऊ  से  बम्बई  तक  झांसी  होकर
 चलाइये  ।  ऐसा  होने  से  जो  राज  यात्नियों
 को  परेशानी  का  सामना  करना  होता  है  कौर
 बारह  घंटे  रुकना  पड़ता  है  वह  दिक्कत  उसकी
 हल  हो  जायेगी  t

 दूसरी  बात  मैं  यह  कहना  चाहता  हूं  कि
 रेलवे  में  भ्रष्टाचार  बहुत  फैला  हुमा  है
 उदाहरण  &  लिए  स्लीपर  कोटेड  का  इन्तजाम
 देखिये  ।  कब  हालत  यह  है  कि  झगर  भाप
 कायदे  से  बडे  क्लास  स्‍लीपर  कोच  में  सोने
 की  जगह  लेने  जायें तो  कह  दिया  जाता है
 कि  कोई  बर्थ  खाली  नहीं  है  सब  भर  गयी
 हैं  लेकिन  रेलवे  के  मुलाज़िम  के  हाथ  में  आप
 झगर  सात  रुपये  दे  दीजिये  तो  सात  रुपये  में
 मजे  से  बगैर  टिकट  के  बर्थ  पर  सफर  करते
 हुए  भाप  चले  जाइये  ।  प्रापको  टिकट
 भी  नहीं  लेता  पड़ेगा कौर  सोने  की  जगह
 भी  आपको  मिल  जायेगी  ।  इस  तरह  का
 भ्रष्टाचार  'रेलवे  में  खुले  तौर  पर  देखता
 हूं  ।  ड्राप  जब  भी  चाहे  इस  बारे  में  जांच
 पड़ताल  करके  सन्तोष  कर  सकते  हैं  ।  मैंने
 दो  बार  जवानी  बात  की  है  कौर  इसकी  शोर
 उनका  ध्यान  दिलाना  है  लेकिन  प्रभी.  तक
 कोई  ध्यान  नहीं  दिया  गया  है  ।  प्रमिला
 यह  है  कि  राज  भ्रष्टाचार  फैला  हुआ  है
 इसलिए  मंत्री  जी  को  चाहिए  fe  इसको
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 [श्री  म०  ला०  द्विवेदी]
 मिटाने  के  लिए  वे  कोई  ठोस  व  कारगर
 तरीका  प्रश्नों  |

 रेलवे  सम्पत्ति  की  जो  चोरी  होती  है
 या  तोड़  फोड़  होती  है  जैसे  कि  लाइट्स
 अनीस  का  गायब  होना,  स्विच  गायब  होना
 या  भाइयों  का  गायब  होना  भारी  तो  दर-
 असल  यह  चोरियां  यात्री  लोग  नहीं  करते  हैं
 बल्कि  रेलवे  कर्मचारी  ही  करते  हैं  भर  वे
 उन्हें  ठेकेदारों  के  हाथों  में  बेच  देते  हैं  भौर
 फिर  उनसे  भाप  खरीदते  हैं  ।  मेरा  कहना  है
 कि इस तरीके इस  तरीके  से  -कंट्रैकटर्स  के  जरिए  जो
 खरीद  फरोख्त  होती  है  उसे  ड्राप  बन्द  कर
 दीजिये  कौर  जैसे  गवर्नमेंट  साफ  इंडिया  में
 सप्लाई  विभाग  है  उसी  प्रकार  से  रेलवे  में
 एक  सप्लाई  डिपार्टमेंट  ड्राप  कायम  कीजिये
 जो  कि  सभी  आवश्यक  सामानों  को  विश्वसनीय
 लोगों  से  खरीदे  कौर  फिर  वही  सब  जगह
 सप्लाई  करे  ।  ऐसा  करने  से  यह  जो  चोरियों
 की  आपकी  समस्या  है  वह  बहुत  हद  तक
 हल  हो  जायगी  ।

 तीसरी  चीज  यह  है  कि  जहां  रेलवे
 मंत्रालय  ने  रेलों  में  सुधार  किया  है  भौर
 विकास  प्लासी  का  कार्य  बहुत  सी  जगहों  पर
 किया  है  हमें  यह  देख  कर  खेद  होता  है  कि
 हमारे  बीच  में  कुछ  ऐसे  लोग  हैं  जो  कि  रेलवे
 के  डिब्बों  को  जलाते  हैं,  रेलवे  के  इंजनों  को
 तोड़ने,  रेलवे  की  जायदाद  को  नुकसान  पहुंचाने,
 तोड़  फोड़  करने  कौर  स्टेशनों  में  भाग
 लगाने  का  काम  करते  हैं  कौर  निश्चित
 रूप  से  इस  किस्म  की  घटनाएं  प्र वांछनीय  हैं
 शौर  वह  देश  के  लिए  शुभ  नहीं  हैं,  अशुभ
 हैं  ।  भाज  जब  कि  देश  स्वतन्त्र है  कौर
 प्रजातन्त्री  शासन  व्यवस्था  चल  रही  है  तब
 राष्ट्रीय  सम्पत्ति  को  हानि  पहुंचाना  बड़ा  ही
 अनुचित  शौर  राष्ट्र दो ही  कार्य  है  v

 एक  मॉनगोथ  सदस्य  :  कौन  लोग  यह
 काम  कर  रह  हैं  ?
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 श्री  mo  ला०  द्विवेदी  :  वे  प्र सामाजिक
 कौर  भ्रराजफ  तत्व  हैं,  वे  कम्युनिस्टों  में  हैं
 शौर  हम  लोगों  में  भी  ऐसे  कुछ  तत्व  हो  सकते
 हैं,  मैं  तो  देश  के  सभी  निवासियों  को  भ्र पना
 साथी  समझता  हूं  ।  इस  झोर  रेलवे  मंत्रालय
 और  मंत्री  महोदय  को  गम्भीरतापूर्वक  ध्यान
 देना  चाहिए  कौर  इस  तरह  की  गड़बड़ियां
 कौर  तोड़फोड़  भौर  रेलवे  की  सम्पत्ति  को  जो
 हानि  पहुंचायी  जाती  है  या  जो  रेलवे  की
 सम्पत्ति  की  चोरियां  होती  हैं  उनको  रोकने
 के  लिए  दृढ़  कदम  उठायें  |  दरअसल  वहां
 पर  दो  किस्म  का  इन्तजाम  चलता  है  जिसके
 कारण  भी  यह  सब  गड़बड़  हो  जाती  है  ।
 पुलिस  का  इन्तजाम  राज्य  सरकारों  के  हाथ
 में  है  और  रेलवे  में  सुरक्षा  का  इम्तजाम
 रेलवे  मंत्रालय  के  हाथ  में  है।  रेलवे  भौर
 राज्यों  के  बीच  में  कोई  ऐसा  समझौता  होना
 चाहिए  या  सेंट्रल  गवर्नमेंट  को  यह  भ्र धि कार
 दे  देना  चाहिए  कि  जहां-जहां  होकर  रेलवे
 लाइन  निकलती  है  उनकी  व्यवस्था  रेलवे
 मंत्रालय  के  हाथ  में  जरा  जाये  भौर  राज्य
 सरकारों  से  वह  काम  छीन  लिया  जाय  t
 are  ऐसा  संभव  नहीं  हो  सकता  तो  थोड़े
 समय  के  लिए  झपना  इन्तजाम  सुरूदे  करके
 देखें  भोर  झगर  इससे  स्थिति  में  सुधार  हो
 तो  फिर  स्थायी  इन्तजाम  किया  जा  सकता  है
 लेकिन  यह  बहुत  आवश्यक  है  कि  यह  गड़बड़
 शादी  रुकनी  चाहिए  क्‍योंकि  इसके  कारण
 गवर्नमेंट  ग्राफ  इंडिया  बहुत  बदनाम  हो
 रही  है  शोर  सम्पत्ति  की  भी  क्षति  हो  रही
 है

 गुड्स  ट्रैफिक  कौर  पैसेंजर्स  ट्रैफिक  बढ़ाने
 के  ऊपर  रेलवे  मंत्रालय  का  ध्यान  नहीं  है  ।
 झाप  नई  माल  गाड़ियां  चलाइये,  नई  यात्री
 गाड़ियां  चलाइये  ताकि  जो  यातायात  बसों
 कौर  ट्रकों  द्वारा  हो  रहा  है  उस  में  कमी  हो  ।
 इससे  पेट्रोल की  भी  बचत  होगी  भौर  स्मगलिंग
 वगैरह  जो  होती  है  वह  भी  बच  जायेगी।
 भ्र भी  स्थिति  यह  है  कि  एक  ट्रक  वाला  भवंर
 माल  को  ले  जाता  है  तो  वह  पुलिस  के
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 सिपाही  को  00  रुपये  का  नोट  देकर  कोई
 भी झवेघ  माल  एक  स्थान  से  दूसरे  स्थान
 पहुंचा  सकता  है  भ्र ौर  उसकी  कोई  रोकथाम
 नहीं  है  v  मगर  रेलवे  द्वारा  यह  माल  चलेगा
 तो  ऐसा  वैघ  व्यापार  नहीं  चल  सकेगा
 कौर  साथ  ही  साथ  रेलवे  की  आमदनी  भी
 बहुत  बढ़  जायेगी  ।

 रनिंग  टाइम  के  बारे  में  एक  बात  मुझे
 कहनी  है  ।  भाप  ने  कहा  कि  हम  गाड़ियों
 की  रफ्तार  बढ़ा  रहे हैं  धौर  पाटिल  साहब  ने
 इसका  झाश्वासन  भी  दिया  है  ।  लेकिन  जो
 नया  टाइमटेबिल  निकला  है  अप्रैल  से  प्रक्तूबर
 तक  का,  उस  को  देखने  से  पता  चलता  है  कि
 एक्सप्रेस  गाड़ियों  कौर  कुछ  पैसेंजर  गाड़ियों
 के  चलने  का  समय  घटने  के  बजाय  बढ़ा  है  ।
 उदाहरण  के  लिए  पठानकोट  एक्सप्रेस  का
 समय  बढ़  गया  है  v  जो  पैसेंजर  गाड़ियां  हमारे
 इलाके  में  चलती  हैं  सेंट्रल  रेलवे  में  उनके
 समय  में  भी  वृद्धि  हुई  हैँ  ।  पैसेंजर  गाड़ियों
 का  समय  ऐसा  बनना  चाहिए  ताकि  मुख्य
 गाड़ियों  से  मेल  हो  सके  ।  उदाहरण  के  लिए  मैं
 आपको  बतलाऊं  कि  बांदा  से  कानपुर  तक
 जो  पैसेंजर  गाड़ियां  चलती  थी  वह  पहले
 झर्यात  प्रंग्रेजी  काल  में  मेल  ट्रेनों  को  मिलाती
 थी  बांदा  कानपुर  पैसेंजर  पहले  गाड़ी  तीन
 घंटे  में  बांदा  से  कानपुर  पहुंचती  थी  कब  उसमें
 पांच  घंटे  से  भी  भ्र धिक  लगते  हैं  और  हावड़ा
 एक्सप्रेस  को  जो  कानपुर  में  मिलाती  थी  वह
 कब  नहीं  मिलाती  है  जिसका  फल  यह  हुमा
 है  कि  हावड़ा  एक्सप्रेस  जो  कानपुर  से  दिल्ली
 के  लिए  चलती  है  कानपुर  से  8-50  या  8-55
 पर  छूटती  है  लेकिन  बांदा,  कानपुर  पैसेंजर  भग
 नौ  बजे  पहुंचेगी  ।

 देखा  यह  जाता  है  कि  रेलवे  की  जो  नई
 ज्होलनी  खोली  जाती  हैं  उनका  कोई  एक
 वैज्ञानिक  भाधार  नहीं  होता  हैं  बल्कि  जो  लोग
 झपना  प्रेशर  या  दबाब  डाल  देते  हैं  या  कोई
 चापलूसी  करते  हैं  तो  भाप  उनकी  बात  मान
 लेते  हैं  जैसे  कि  हमने  देखा  कि  झांक  प्रदेश
 की  नई  जोन  खुल  गयी  ।  ांघर  प्रदेश  के  लिए
 मई  जोन  छापने  खोल  दी  मुझे  कोई  आपत्ति  नहीं

 CHAITRA  2,  888  (SAKA)  ‘Ds.  G  (Railways)  7348

 लेकिन  यह  जो  प्रैशर  में  प्रकार  खोली  जाती  हैं
 वह  उचित  नहीं  है  मेरा  कहना  है  कि  रेलवे
 के  मंत्रालय  को  एक  राष्ट्रीय  दृष्टि  से  नीति
 बनानी  चाहिए  कि  जहां  पर  कमी  हो  जिस
 चीज़  की  भावश्यकता  हो  उस  के  भ्रनुरूप  जोन
 या  नया  काम  किया  जाना  चाहिए  न  कि  उन
 के  प्रभाव  में  हराकर  दबाब  में  जाकर  या
 मरजी पात्रता  के  कारण  किया  जाय  ।  क्‍योंकि
 इस  किस्म  की  नीति  से  रेलवे  को  कौर  देश
 को  लाभ  नहीं  होगा  ।  मैं  चाहता  हूं  कि उस  भोर
 भी  आप  पूरा-पूरा  ध्यान  दें  ।

 जहां  तक  केटरिंग  का  सम्बन्ध  है,  रेलवे
 केटरिंग  को  अपने  हाथ  में  लेने  पर  मैं  रेलवे
 मंत्रालय  को  बधाई  देता  हूं  ।  मैं  कुछ  माननीय
 सदस्यों  के  इस  विचार  से  सहमत  नहीं  हूं  कि
 केटरिंग  के  सम्बन्ध  में  रेलवे  मंत्रालय  का
 इन्तज़ाम  अच्छा  नहीं  है  t  जहां  कहीं  प्राईवेट
 केटरिंग  है,  वहां  रेलवे  कर्मचारियों  को  तो
 मुफ्त  चाय  कौर  खाना  मिल  जाता  है,  लेकिन
 बाकी  मुसाफ़िरों  को  ठगा  जाता  है  ।  इसलिए
 जहां  भ्रभी  तक  रेलवे  केटरिंग  की  व्यवस्था
 नहीं  हुई  है,  वहां  पर  भी  रेलवे  मंत्रालय  को
 यह  काम  प्रपने  हाथ  में  ले  लेना  चाहिए  ।
 मंत्री  महोदय  केटरिंग  का  ऐसा  इन्तज़ाम  करें,
 जिस  से  कोई  चोरी  और  बदमाशी  न  हो  सके  t
 इस  के  लिए  इंटेलिजेंस  के  कुछ  प्राप्ति  रखे
 जायें  ।  वह  भेस  बदल  कर  विभिन्न  स्थानों  पर
 जायें  कौर  वहां  पर  केटरिंग  की  व्यवस्था  को
 देखें  ।  प्रखर  वह  ऐसे  ही  खुल  रूप  में  जायेंगे,  तो
 उन  को  भ्रच्छी  चाय  कौर  अच्छा  खाना  दिया
 जायेगा  कौर  वह  कहेंगे  कि  बहुत  बरच्छा
 इन्तज़ाम  है  ।

 एक  माननीय  सदस्य  :  जाय  के  स्थान
 पर  राज  कल  गर्म  पानी  दिया  जाता  है  t

 शमी  fo  ला०  त्रिवेदी  :  थर्ड  क्लास  के
 यात्रियों  को  जो  चाय  दी  जाती  है,  वह  अच्छी
 नहीं  होती  है  -  जब  खाने-पीने  की  रेलवे  मंत्रालय
 की  भ्रपनी  व्यवस्था  है,  तो  यह  जरूरी  है  कि
 जनता  को  ठीक  दाम  पर  अच्छी  चीज़  मिले  |

 मी  बाल्मीकी  :  इंटेलिजेंस  वाले  भी
 बाय  पीते  हैं  ।
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 at  Go  me  हिंदी  :  श्री  बाल्मीकी
 जैसे  लोगों  को  इंटेलिजेंस  में  रखा  जाये  t
 चा लिया मेंट  के  मेम्बरों  से  यह  काम  लिया
 जाये  v  हम  लोग  जो  सूचना  दें,  उस  पर  ध्यान
 दिया  जाये  कौर  उस  के  अनुसार  कार्यवाही
 की  जाये,  क्‍योंकि  इन  बातों  से  हमारा  कोई
 निजी  मतलब  नहीं  है  ।

 मैं  निवेदन  करना  चाहता  हूं  कि  रेलवे  में
 जहां-जहां  कमियां  है,  उन  को  जल्दी  से  जल्दी
 दूर  किया  जाये  भौर  हर  एक  क्षेत्र  में  सुधार  की
 व्यवस्था  की  जाये  ।  राष्ट्र  के  जिस  भाग  में
 रेलवे  सुविधाभों  की  कमी  है,  उस  की  दौर  विशेष
 ध्यान  दिया  जाये  ।  जिन  इलाकों  में  कमज़ोर-
 मियां  है,  जहां  पर  पर्याप्त  एमैंनिटीज़  और
 सुविधा भों  की  व्यवस्था  नहीं  हो  पाई  है,
 वहां  स्ट्रीक  ध्यान  दिया  जाये,  वहां  नई  रेलवे
 लाइनें  बिछाई  जायें,  यात्रियों  को  उचित  सुवि-
 धायें  दीं  जायें  कौर  वर्तमान  कमज़ोरियों  को
 दूर  किया  जाये,  ताकि  देश  के  देहात  भौर  पिछड़े
 हुए  इलाकों  के  लोग  समझ  सकें  कि  वाकई  देश  में
 स्वतंत्रता  भाई  है  कौर  रेलवे  बोर्ड  तथा  रेलवे
 मंत्रालय  जनता  का  है,  कुछ  हने-गिने  पूंजी-
 पतियों  या  प्रभावशाली  लोगों  के  हाथ  में  नहीं  है  ।
 रेलवे  मंत्रालय  ने  जो  अच्छे  काम  किये  हैं,  उन
 की  प्रशंसा  करते  हुए  मैं  कहना  चाहता  हूं
 कि  अगर  ये  काम  जनता  के  हित  के  लिए  किये
 जायेगें  तो  इस  में  कोई  संशय  नहीं  है  कि  भविष्य
 में  हम  इस  मंत्नालय  की  झोर  भी  प्रशंसा  करेंगे

 रेलवे  मंत्रालय  की  भोर  से  जो  रुपया  केन्द्रीय
 खर्च  के  लिए  दिया  जाता  है,  उस  धौर  कम
 कर  दिया  जाये,  ताकि  देश  के  पिछड़े  हुए
 इलाको  में  रेलवे  लाइने  बिछाई  जा  सके  कौर
 यात्नियों  को  पर्याप्त  सुविधायें  दी  जा  सकें  tv
 एक  तरफ  तो  रेलवे  मंत्रालय  केन्द्रीय  सर-
 कार  को  पैसा  देता  है  भौर  दूसरी  तरफ  वह  कहता
 है  कि  हम  धनाभाव  के  कारण  नई  रेलवे  लाइनें
 नहीं दे  सकते  हैं।  यह  तो  कोई  त  नहीं  है।
 जब  तक  देश  के  पिछड़े  हुए  इलाकों  में  रेलवे
 का  ठीक  तरह  से  प्रबन्ध  नहीं  हो  जाता  है,

 सब  तक  केन्द्र  को  रुपया  देना  बन्द कर  दिया
 शाये ।  उस  रुपये को  रेलवे  के  काम  में
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 लाया  जाये  ।  जब  रेलवे  में  सुधार  हो
 जायेगा  तो  उसकी  आमदनी  भी  बढ़ जायेगी  ।  तब  उस  आमदनी  को  जिस  तरह
 चाहे  वितरित  किया  जा  सकता  है।

 अन्त  में  मैं  रेलवे  मंत्री  शौर  मंत्रालय  को
 उन  के  अच्छे  काम  के  लिए  धन्यवाद  देता  हूं  ।
 मैं  आशा  करता  हूं  कि  जो  बाते  मैं  ने  कही  हैं,
 डन  को  केवल  बकवास  समझ  कर  न  टाल  दिया
 जायेगा,  बल्कि  उन  को  नोट  कर  के  उन  पर
 कमल  करने  की  कोशिश  की  जायेगी  कौर  बाद  में
 पत्न  के  द्वारा  हमें  सूचित  किया  जायेगा  कि  इन
 मांगों  भौर  सुझावों  के  बारे  में  क्‍या  कार्यवाही
 की  गई  है।  प्यार  आवश्यकता  हो,  तो  रेलवे
 मंत्रालय  में  इस  काम  के  लिए  एक  विभाग  खोल
 दियाजाये,  जो  बाद  विवाद  में  उठाए  गए  प्रश्नों,
 सुझावों  कौर  मांगों  के  बारे  में  सदस्यों  को  सूचित
 करे  कि  उन के  बारे  में  क्या  कार्यवाही  की  गई
 है  भौर  कब  तक  वे  काम  पूरे  हो  जायेंगे  ।  झगर
 हस  सम्बन्धमें  सदस्यों  को समय-समय  पर  जांन-
 कारी  वी  जाये,  तो  मैं  समझूंगा  कि  रेलवे  मंत्रा-
 सय  ने  एक  उचित  कदम  उठाया  है।

 सभापति  जी,  छापने  मुझे  जो  समय  दिया
 है,  उस  के  लिए  में  बाप  को  धन्यवाद  देता  हूं  भर
 रेलवे  मंत्रालय  ने  जो  बरच्छा  काम  किया  है,  उस
 के  लिए  मैं  मंत्री  महोदय  को  बधाई  देता  हुं।

 सभापति  भहोदय  :  श्री  रघुनाथ  सिंह  V
 कभी  बाल्मीकी  :  सभापति  महोदय,  खड़े

 होने  वाले  माननीय  सदस्यों  की  तरफ  भी  बाप
 की  निगाह  होनी  चाहिए  ।  जब  हम  बड़े  होते
 है,  तब  भाप  हमें  पहचान  लें

 aft  peer  चंद  कछवाय :.  हमारी  तरफ
 भी  निगाह  होनी  चाहिए  tv

 सभापति  महोदय  :  माननीय  सदस्य  इस
 बात  का  खयाल  रखें  कि  जो  माननीय सदस्य
 अभी  तक  बोले  नहीं  है, उनको  जरूर  पहले  मौका
 मिलना  चाहिए  लेकिन  मैं  बता  दूं  कि  झगर
 कांग्रेस  के सभी  सदस्य  सीधे  दस-दस  मिनट  लें,
 तो  सभी  बोल  सकते  हैं  V

 श्री  रघु  थ  सिंह ।
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 थी  रघुनाथ  सिह  (वाराणसी)  :
 सभापति  महोदय,  वाल्मीकी  ने  रामायण
 लिखी  हे  भोर  रामायण  तो  सब  के  बरतें हे
 इसलिए  बाल् पथी की की  शोर  सब  की  निगाह

 बाती  है  ।
 ी  बाल्मीकी  :  लेकिन  बाल्मीकी  रामा-

 थामें  रेलवे का  जि  नहीं  है  t

 एक  'सा वनीय  सदस्य  :  पुष्पक  विमान
 का  जिक्र  हे  t

 बी स०  मो०  बनर्जी  :  (कानपुर)  :
 वाल्मीकि  जी  के  समय  रेलवे  नहीं  थी।

 बची  रघुनाथ  सिह  :  मैं  सिफ  दो  तीन
 विषयों  की  भोर  रेलवे  मिनिस्टर  साहब
 का  ध्यान  प्रा कर्षित  करना  चाहता  हूं
 रेलवे ने  काम  तो  बहुत  बरच्छा  किया  2,
 जिस  के  लिए  सभी  सदस्यों  ने  धन्यवाद  दिया
 हैं  ।  मैं  भी  उस  पंक्ति  में  प्र पने  भाप  को
 सम्मिलित  कर  लेता हूं  ।

 थी  ao  mo  अनर्जी  :  जब  माननीय
 सदस्य  बोल  रहे  हैं,  तो  हाउस  में  कोरम  तो
 होता  चाहिए  |

 सभापति  महोदय  :  घंटी  बचाई  जा  रही
 हँ--  वब  कोरम  हो  गया  है  t  मानतीय
 सदस्य अपना  भाषण  जारी  रखें  ।

 oh  रघुनाथ  सिह  :  डीजल  लोकोमोटिव
 का  एक  कारखाना  मेरे  क्षेत्र,  वाराणसी,  में
 मलोला  गया  है  ।  वहां  पर  जो  इंजिन  तैयार
 किए  गए  हैं,  थे  बड़े  पावरफुल इंजिन  हैं  भौर
 काफ़ी  अच्छे  साबित  हुए  हैं  7  बाप  को  मालूम
 होता  चाहिए  कि  हिन्दुस्तान  को  मैरिन  इंजिनों
 की  बड़ी  जरूरत  हँ  t  जहाज़ों के  लिए  जो
 इंजिन  चाहिए,  हिन्दुस्तान  में  उनका  निर्माण
 नहीं  होता  है  ।  इस  लिए  करोड़  बीस,
 पच्चीस,  करोड़  रुपए  के  इंजिन  बाहर  से
 खरीदे  जाते  हैं  ।  जब  वाराणसी  में  डीजल
 लोकोमोटिव  का  इतना  बड़ा  कारखाना
 खोला  गया  हे,  तो  भेरी  मांग  है  कि  हिन्दुस्तान
 का  जो  रुपया  विदेशी  मुद्रा  के  रूप  में  देश  से
 बाहर  जाता  हैं,  उसको  रोका  जाए।  झगर
 सरकार  वहां  पर  मैरीन  डीजल  इंजिन
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 बनाना  शुरू  करे,  तो  जहाज़ी  व्यवसाय  की
 एक  बड़ी  समस्या  हल  हो  सकती  हैं  ।

 इसलिए  मैं  मंत्री  महोदय  से  यह
 प्रियंका  करता  हूं  कि  झगर  उस  कारखाने
 में  छोटे  इंजिन  से  ले  कर  बड़े  से  बड़े  इंजिन  बनाए
 जायें,  तो  अच्छा  हो  ।  मैं  प्राय  को  एगजाम्पल
 दूं  कि  सेलिंग  वैसे  के  सम्बन्ध  में  भाव  कंट्री
 धौर  इरान  के  साथ  हिन्दुस्तान  का  बहुत  ज्यादा
 कॉम्पिटीशन  हो  रहा  है  भौर  हम  उस
 कॉम्पिटीशन  में  सफल  नही  हो  रहे  हैं।  इस
 का  कारण  यह  है  कि  वे  लोग  वाहर  से  केवल
 500  रुपये  में  इंजिन  खरीदते  हैं,  जब  कि
 हिन्दुस्तान  में  हमें  500  रुपये  देने  पड़ते  है,
 मगर  सरकार  यहां  पर  सस्ते  इंजिन  बनाने
 की  व्यवस्था  करें,  तो  सेलिंग  वेल्ज़
 की  इंडस्ट्री  में  प्रसव  कंट्रीस  कौर  ईरान  के
 साथ  जो  कॉम्पिटीशन  हो  रहा  है,  हम
 उस  में  सफल  हो  सकते  हैं  ।  मेरी  प्रार्थना  है
 कि  इस  प्रो  ध्यान  दिया  जाये।

 हाल  हो  में  पूर्वी  कोस्ट,  पर  प्रदीप  पोर्ट
 का  उद्घाटन  हुआ  है  ।  बंगाल  की  ख़ारो
 में  मद्रास,  विशाखापत्तनम  जौर  प्रदीप,
 सीधे  तीन  भ्रामक  सी  पोर्टल  हैं  प्रदीप  पोर्ट
 में  कोई  रेलवे  लाइन  नहीं  है  1  मेरी
 समझ  में  नहीं  जाता  कि  भ्रमर  रेलवे  लाइन
 नहीं  होगी,  तो  पोर्ट  कैसे  सफल  हो  सकता  है  ।
 है  1  इसलिए  मेरी  प्रार्थना  है  कि  यह
 सरकार  इस  गोपन  सी  पोर्ट  को  प्र विलम्ब
 रेलवे  लाइन  से  संबंधित  करने  की  कोई  योजना
 बनाए  ।  वहां  पर  इस  वक्त  जो  रेलवे  लाइन
 है,  मगर  उस  के  चरागे  करीब  तीस  मील  की
 झोर  रेलवे  लाइन  बिछा  दी  जाये,  तो  यह
 काम  पूरा  हो  सकता  है  ।

 बाप  जानते  हैं  कि  बल कसा  पोर्ट  की
 अवस्था  भी  बहुत  अच्छी  नहीं  है  हम
 वहां  पर  ड्रेसिंग  पर  करीब  चार  करोड़
 रुपये  प्रतिवर्ष  खर्च  करते  हैं।  भ्रमर  प्रदीप
 पोर्ट  में  रेलवे  लाइन  हो  जाये,  तो  राज  कल
 कलकत्ता  पोर्ट  पर  जो  प्रतीक  भार  हो  गया
 है,  वह  कम  हो  सकता  है  मेरी
 यह  प्रांत  है  कि  इस  विषय  पर  धाप  ध्यान
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 [at  रघुनाथ  सिह]
 देंगे।  जब  हम.  लोगों  ने  करोड़ों  रुपये  लगाकर
 प्रदीप  पोर्ट  बना  कर  दिया  है  तो  उसकी
 तरक्की  वा  प्रबन्ध  भी  होता  चाहिये

 state  एल०  हिन्दी  ने  जो  कुछ
 जोनल  सिस्टम  के  बारे  में  वहा  है  ।  जैसे
 हमारे  यहां  भाषावार  प्रान्तों  की बीमारी  निवल
 गई  है,  उसी  प्रवर  से  जोनल  सिस्टम
 की  बीमारी  भी  निवल  गई  है  ब्रोकर  ब
 ज्ञोनल  सिस्टम  इस  अवस्था  पर  झा  गया  है
 कि  जैसे  हर  एक  प्रान्त  का  एक  जोन  हो  जाय  ।
 बाप  एक  जोन  बनाते  जा  रहे  हैं,  वह
 जोन  क्या  है,  वह  एक  प्रीवियस  बा  जोन  है
 यह  बीमारी  भ्र बतक  राजनीतिक  क्षेत्र
 में  फैली  थी,  भ्रगर  यह  बीमारी  इण्डस्ट्रियल
 क्षेत्र  में  या  रेलवे  में  फैला  लगे  तो  हिन्दुस्तान
 के  खण्ड-खण्ड  होने  में  कोई  शंबा  नहीं  रह
 जायगी  V  इस  लिये  मैं  प्रार्थना  करता  हुं  क.  यह
 जोनल  सिस्टम  प्राविन्शियल  बेसिक  पर
 करने  की  आपकी  इच्छा  हो,  तो  मैं  यह
 बहता  हूं  वि  यह  इतनी  खतरनावः  बीमारी
 है  कि  वह  हिन्दुस्तान  के  बांग मय  को  बिल्कुल
 नष्ट  कर  देगी  ।  इस  लिये  मेरी  प्रार्थना  है
 कि  झगर  जोनल  सिस्टम  बनाना  हो  तो  इन्टर-
 प्राविन्शियल  जोनल  सिस्टम  होना  चाहिये  ।
 झगर  पाप ने  प्रीवियस  फे  हिसाब  से  ज्ञोन  बनाना
 शुरू  किया  तो  हर  प्रीवियस  वाले  बहेंगे
 कि  हमारे  प्रीवियस  की  जो  रेलवे  लाइन  है,
 उसका  एक  जोन  होना  चाहिये  v

 दो  बातें  मैं  रानी  कांस्टीच्यूएन्सी  के
 सम्बन्ध  में  कहना  चाहता  हूं  ।  बाबतपुर
 खालिसपुर  स्टेशनों  के  बीच  में,  जो  कि
 बनारस  -जौनपुर  लाइन  पर  हैं,  राज  3
 वर्षों से  मैं  दोनों  हाथ  उठाकर  चिल्ला  रहा
 हैं  किइन  के  बीच  में  एक  फ्लैग  स्टेशन
 या  हाल्ट  स्टेशन  होना  चाहिये  t  3  वर्ष  का
 जमाना  बीत  गया,  मालूम  पड़ता  है,  कि
 बाबू  राम  सुभग  सिंह  के  डिपार्टमेंट  में  कुछ
 ब्रेक  ऐसा  जाम  हो  गया  है  कि  वह  छुल  ही
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 नहीं  रहा  है  ।  इस  सम्बन्ध  में  13.  वर्ष  का
 जमाना  हो  गया  है  t

 To  रास  सुभग  सिंह  :  2  वर्ष  क ेबनवास
 से  वापस  आ  गये  हैं

 भी  रघुनाथ  सिह  :  इस  वास्ते  जो  ब्रेक
 जाम  हो  गयाहै,  इस  ब्रेक  को  मेहरबानी  कर  के
 खोलने  की  कोशिश  करें।  बाबतपुर  कौर
 खालिसपुर  के  बीच  में  एक  हाल्ट  स्टेशन
 या  फ्सूग  स्टेशन  बनाने  की  जो  योजना  है,
 उसको  कार्यरूप  देना  चाहिये  ।  कौर
 यदि  इलेक्शन  के  पहले  मेहरबानी
 कर  देगें  तो  हमारा  भी  लाभ  हो  सकता
 है

 एक  दूसरी  सजेशन  है  लोहा  शौर
 चौकडी  के  बीच  में,  यह  भी  हमारी  कांउटी-
 ज्यूएन्सी  में  है,  एक  हाल्ट  स्टेशन  बहुत  दिनों
 से  बना  है,  8-10साले  बना  है,  शौर
 बनकट  उसका  नाम  है  ।  इस  स्टेशन  से
 जो  पैसेंजर  गाड़ियां  जाती  हैं,  उन  में  सिर्फ
 एक  को  खड़ा  करते  हैं  -  कौर  बाकियों  को
 नहीं  खड़ा  करते  हैं  ।  इस  स्टेशन  पर  काफ़ी
 टिकट  सेल  होता  है,  बल्कि  यह
 स्थान  बनारस  शहर  के  पास  है,  उसका
 सबवे  है,  मैं  नहीं  समझता  हूं  कि  एक  गाड़ी
 को  ही  क्यों  खड़ा  करते  हैं

 डा०  रास  सुभग  सिंह  :  कहां  है  ?

 श्री  रघुनाथ  सिह  :  बनकर  लोहता  कौर
 चौखण्डी  के  बीच  में  हाल्ट  स्टेशन  है  ny
 इस  स्टेशन  पर  सीधे  एक  गाड़ी  खड़ी  होती
 है  ,  वहां  से  गुजरने  वाली  कौर  पैसेंजर
 गाड़ियों  को  भी  वहां  खड़ा  करना  चाहिये  |

 सभापति  महोदय  :  दो  मिनट  में  खत्म
 कीजिये  ।

 मी  रघुनाथ सिह  :  कैटरिंग  के  बारे
 में  सवाल  उठाया  गया  है  :  मैं  नहीं  समझ
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 सकता,  Sto  राम  सुभग  सिह  जी  की  शक्ल
 को  देखने  के  बाद,  ऐसा  मालूम  पड़ता  है,
 कि  खाने की  खराबी  रेलवे  में  नहीं  हो
 सकती  t  मगर  ऐसा  होता  तो  रेलवे  मिनी-
 स्टर  का  स्वास्थ्य  खराब  होता  ।  लेकिन
 एक  बात  मुझे  कहनी  है  कि  बम्बई  के  वी०
 टी०  स्टेशन  पर  जाइये,  मैं  जब  भी  शिपिंग
 बोर्ड  के काम  से  या  दूसरे  काम  से  बम्बई
 जाता  हूं  तो  हमेशा  रिटार्यारिंग  रूम  में
 ठहरता  हूं,  यह  हमारा  नियम  है,  भौर
 रेलवे  का  भोजन  करता  हूं  ।  मद्रास,  हावड़ा
 झोर  बी०  टी०  इन  तीनों  स्टेशनों  पर  भोजन
 इतना  शभ्रच्छा  और  सस्ता  मिलता  है  कि
 हिन्दुस्तान  में  कहीं  नहीं  मिल  सकता  ny
 वी०  टी०  स्टेशन  पर  दो-तीन  हजार
 थाली  रोज़  लगती  हैं  ।  उतनी  ही  कीमत
 हम  इटारसी  में  देते  हैं,  उतनी  ही
 कीमत  हम  दिल्‍ली  में  देते  हैं  ।  लेकिन  नया
 कारण  है,  कि  वी०  टी०  में  दो-तीन  हज़ार
 आदमी  भोजन  करते  हैं,  वहां  पर  क्यू  लगी
 रहती है  ।  प्यार प्रा  वहां  पर  उतनी  कीमत
 में  अच्छा  खाना  दे  सकते  हैं  तो  उतनी  ही
 कीमत  में  दूसरी  जगह  क्‍यों  नहीं  दे  सकते,
 जब  कि  बम्बई  में  प्रो  जगहों  से  सभी  चीज़ें
 महंगी  हैं।  इसी  तरह  से  मैं  कहना  चाहता
 हूं  कि  मद्रास  सेन्ट्रल  का  खाना  बड़ा  बरच्छा
 खाना  है,  हावड़ा  का  बड़ा  भच्छा  खाना  है  ।
 है  ।  वहां  आदमी  अच्छे  हैं  तो  वहां  का
 इन्तजाम  भच्छा  है,  खाना  भच्छा  है।
 लेकिन  जहां  का  इन्तज़ाम  अच्छा  नहीं  है,
 वहां  का  खाना  बहुत  खराब  है,  ।  इसलिये
 आपसे  प्रार्थना  है,  कि  ऐसे  भ्रांतियों  को
 रखें  जो  खाना  खुद  न  खा  जाय॑  ,  बल्कि  दूसरों
 को  खाना  देने  की  कोशिश  करें,  तो  ज्यादा
 अच्छा  होगा  1  जो  खानेवाले  लोग  हैं  ,
 उनसे  इस  खाने की  मुक्ति  मिल  जाय  तो
 इससे  बढ़  कर  हम  कौर  पार्लियामेन्ट  के
 मेम्बरों  का  कोई  दूसरा  फायदा  नहीं  हो
 सकता  ।  मैं  समझता  हूं  कि  बाप  इन  खाने
 वालों  से  मुक्ति  दिलायेंगे  ।
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 aft  era  लाल  ब्यास  (  उज्जैन  ye
 सभापति  जी,  मैं  रेलवे  मंत्रालय  की  मांगों
 का  हार्दिक  समर्थन  करता  हूं  v  मैं  यह  जानता
 हैं  कि  पिछले  वर्षों  में  तीन  पंचवर्षीय
 योजनाकारों  में  रेलवे  विभाग  के  द्वारा  काफ़ी
 प्रगति  हुई  है  ।

 सभापति  महोदय  :  0  मिनट  में  खत्म
 करेंगे  ।  समय  नहीं  हे  ।  कोशिश  हमारी  यह
 होगी  कि  जितने  माननीय  सदस्य  परभा  नहीं
 बोले  हैं  कांग्रेस  पार्टी  के  ,  क्योंकि  उनका
 वक्त  बाकी  है  ,  मैं  चाहूंगा  कि  उन  सबको
 एकामोडेट  कर  सकूं  |

 करी  रामलाल  व्यास  :  मैं  सबसे  पहले
 बहुत  नम्रतापूर्वक  माननीय  रेलवे  मंत्री  जी  से
 निवेदन  करूंगा  कि  मध्य  प्रदेश  राज्य  एक
 तो  नया  बना  है,  राज्य पुर्गगठन  के  बाद
 सारे  देश  में  इतना  बड़ा  यह  राज्य  एक
 नये  ढंग  का  है,  इसकी  राजधानी  भोपाल
 एक  नई  राजधानी  है,  जिसका  फि  सम्बन्ध
 कभी  तक  प्रदेश  के  अरन्य  भागों  से
 नहीं  था।  वह  एक  ऐसी  चीज़  बनी  कि  इसी
 को  लेकर  स्टेट्स  रिआ्राप्नेनिजेशन  कमीशन
 ने  खास  तौर  से  भ्र पनी  रिपोर्ट  में  शासन  का
 ध्यान  इस  फ्लोर  झ्राकशित  किया  था  ny
 start,  956  3  यह  नया  राज्य  बना
 झोर  अरब  ives  है  ।  मैं  बड़े  दुःख  के
 साथ  कहता  हूं  कि  हमारी  राजधानी
 भोपाल  का  हमारे  प्रदेश  के  भ्रमण-अलग,
 भिन्न-भिन्न  भागों  से  उसका  सम्बन्ध,  दावा-
 गमन  के  साधन  सुलभ  नहीं  हो  पाये  हैं  ।
 हालांकि  होना  यह  चाहिये  था  कि  कुछ
 नई  रेलें  बनतीं,  लेकिन  राज  मैं  यह  कह
 सकता  हूं  कि  नई  रेलें  तो  दूर  की  बात
 है,  हमारे  यहां  कोई  एक्सप्रेस  ट्रेन  कौर  मेल
 ट्रेन  भी  जारी  नहीं  हुई  है  ।  विलासपुर
 से  भोपाल  भाने  वालों  को  बड़ी  तकलीफ़  होती
 है,  उघर  रतलाम,  मन्द सौर  से  इन्दौर  भाने
 वालों,  को  बड़ी  तकलीफ़  होतो  है  |  इनके  लिये
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 कुछ  सहूलियतें  तथा  सुविधायें  होनी  चाहियें,
 कनेवशन्ज़  ठीक  प्रकार  से  दिये  जाने  चाहियें  t

 सभापति  भविष्य  :  भोपाल  जो  कैपिटल
 है  मध्यप्रदेश  का,  उससे  मध्य  भारत  के
 जितने  पुराने  कपिल  &,  क्‍या  वे  सब  जुड़े
 हुए  हैं,  झगर  जुड़े  हुए  नहीं  हैं  तो  प्रा पकी
 मांग  हो  सकती  है  ।

 ची  (० है  लाल  व्यास  :  इनको  तरफ
 विशेष  ध्यान  देना  चाहिए  |

 झगर  दूसरी  स्टेटों  के  मुकाबले  में  मध्य
 प्रदेश  में  प्रति  स्क्वायर  मील  के  हिसाब  से
 जोड़ा  जाय,  तो  सबसे  पीछे  श्राप  मध्य  प्रदेश
 को  पायेंगे  ।  वहां  पर  बड़े-बड़े  ब्लॉक्स  हैं,
 जिनके  अन्दर  हम  देखते  हैं  कि  मीलों  तक,
 दो-दो  सौ  और  ढाई ढाई  सौ  मोल  तक
 रेल  लाइन  नहीं  है।  हमारा  बस्तर  जिला
 केरल  से  बड़ा  है,  लेकिन  वहां  पर  रेल  लाइन
 नहीं  है  1  मैं  यह  निवेदन  करूंगा  कि  रेलवे
 बो  भौर  मंत्री  जी  देखे  कि  वहां  पर  क्या  कुछ
 हो  सकता  है  ।  हमारे  मिनरल  'रिसो संख्
 खूब  हैं,  फारेस्ट  वेल्थ  बहुत  ज्यादा  है,  उस
 सबका  उपयोग  केवल  मध्य  प्रदेश  के  लिए
 नहीं,  बल्कि  सारे  देश  के  लिए  हो  सकता
 है।  उसका  सर्वे  करें  कौर  वहां  की  भाव-
 श्यकताभों  को  देखते  हुए,  वहां  पर  नई  रेलवे
 लाइनें  बिछायें  ।  प्रभी  नई  रेलवे  लाइनों  के  बारे
 में  डा०  सी०  बी०  सिंह  ने  भी  ध्यान  प्रभावित
 किया  था  कौर  समय-समय  पर  मैंने  भी
 आपका  ध्यान  भाकषित  किया  था,  इसी
 सम्बन्ध  में  मैं  कुछ  बातें  रखूंगा ।  हमारे
 यहां  बस्तर  का  सर्वे  हुआ  था  ।  डा०
 नागराज  राव,  जो  कि  प्लानिंग  कमीशन
 के  एक  बहुत बड़े  प्राधिकारी हैं,  वह  स्वतः
 वहां  पर  गये  थे  भ्र ौर  उन्होंने  सर्वे  किया  ।
 उन्होंने  रिपोर्ट  दी  और  यह  कहा  कि  यहाँ
 की  उपज  को  देखते  हुए,  यहां  की  खनिज
 उपज  शौर  वन  उपज  को  देखते  हुए  यहां  पर
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 22  बड़ी-बड़ी  इंडस्ट्रीज  कायम  हो  सकती
 हैं।  लेकिन  यह  केसे  सम्भव  हो  सकता
 है,  जब  तक  वहां  पर  रेल  न  हो।  बहुत  सा
 माल  हमको  बाहर  से  लाना  होगा  धौर  जो
 वहां  पर  उत्पादन  होगा,  वह  बाहर  जायगा,
 इतना ही  नहीं यह  वह  क्षेत्र  है  जिसे  दण्डकारण्य
 कहते  हैं  प्रौढ़  जिसमें  हमारे  शरणार्थी  भाइयों
 को  बसाना  है।  लेकिन  वह  वहां  पर
 जाना  नहीं  चाहते  हैं।  उनके  लिए  खर्चा
 होता  है,  वहां  उनको  ले  जाया  जाता  है,
 लेकिन  वह  वहां  से  चले  जाते  हैं।  कहीं
 वहां  रेलवे  लाइन  नहीं  है।  वहां  उद्योग
 कायम  नहीं  हुए  हैं,  इंडस्ट्रीज  कायम  नहीं
 हुई  हैं।  यह  जो  डा०  नागराज  राव  ने
 रिपोर्ट  दी  है,  उसके  प्रनुसार  इंडस्ट्रीज
 तभी  कायम  हो  सकती  हैं  जब  कि  वहां  रेलें
 हों  ।  इसलिये  मैं  चाहता  हूं  कि  डालही-
 राजारा  और  जगदलपुर  तक  जब  तक  रेलवे
 लाइन  नहीं  जायेगी  तब  तक  इंडस्ट्रीज  कायम
 नहीं  हो  सकती  हैं।  जब  तक  ऐसा  नहीं  होता
 है  तब  तक  यह  जो  इतना  बड़ा  प्रदेश  है  जिसमें
 कि  बिल्कुल  रेलवे  लाइन  नहीं  मौर  इसके
 भुगते  में  प्रचुर  मात्रा  में  धन  भरा  पड़ा  है,
 उसका  कोई  उपयोग  नहीं  हो  सकता  है  ।  इससे
 न  केवल  उस  प्रदेश  को  नुकसान  होता  है
 बल्कि  सारे  देश  को  इससे  बहुत  बड़ा  नुक्सान
 होता  है।  इस  वास्ते  मैं  नम्रतापूर्वक  निवेदन
 करूंगा  कि  इस  शोर  भाप  भ्रवश्य  ध्यान  दें
 धौर  इसको  बाप  हाथ  में  लें  ।

 कौर  भी  कई  नई  रेलवे  लाइंस  हैं
 जिनका  आपको  सर्वे  करवाना  चाहिये  t
 हमारे  यहां  भादिवासी  क्षेत्र  में  इंदौर  से  दोहद
 तक  की  कई  बार  मांग  की  गई  है  ।  इसी
 तरह  से  खंडवा  से  दोहद  तक  की  कई  बार
 भांग  की  गई  है  कि  जब  कभी  कोई  मिनिस्टर
 जाता  है  तो  देख  कर  वह  यह  कहता  है  कि  यह
 बहुत  प्राप्यक  है  लेकिन  कुछ  होता  नहीं
 है।  मैं  चाहता  हूं  कि  इस  झोर  भी  आपका
 विलम्ब  ध्यान  जाए  ।
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 हमारे  यहां  तेरो  गेज  जज  बहुत  हैं  ।
 ग्वालियर  से  भिड,  ग्वालियर  से  शिवपुर,
 ग्वालियर  से  शिवपुरी  कितनी  ही  छोटी-
 छोटी  गाड़ियां  हैं  ।  इनकी  रफ्तार  साठ
 शौर  नौ  मील  प्रति  घंटा  है।  इस  जमाने
 में  भी  इतनी  कम  रफ्तार  से  गाड़ियां  चलें,
 इसको  देख  कर  ऑ्ाश्चर्म  होता  है  ।  इन
 सबमें  नुक्सान  ही  नुक्सान  है  -  उज्जैन  से
 आगरा  है,  मांडला  भौर  छत्तीसगढ़  क्षत्र  में
 है।  गोंदिया  वगेरह  से  जबलपुर  तक  है।
 मैं  निवेदन  करता  हूं  कि  इसमें  नुक्सान  होता
 है।  जब  प्राय  इतना  खर्च  करते  हैं  भौर
 खर्च  करने  के  बाद  भी  आपको  नुक्सान  होता
 है  तो  क्‍यों  नहीं  श्राप  नैनो  गेज  को  यहां  पर
 मीटर  गेज  में  और  ब्राडगेज  में  बदलने  की
 कोशिश  करते  हैं।  तीसरी  पंचवर्षीय  योजना
 समाप्त  हो  गई  है  कौर  चोथी  शुरू  होने  जा
 रही  है  ।  इस  तीसरी  योजना  में  भ्रापको
 इस  दिशा  में  शुरुआत  तो  कम  से  कम  कर
 देनी  चाहिए  थी,  पांच,  दस  या  पचास  मील
 को  तो  बदल  देना  चाहिए  था,  इसको  तो
 मीटर  गेज  या  ब्राड  गज  कर  देना  चाहिए
 था  ।  लेकिन  इस  तरफ  आपका  ध्यान
 नहीं  है।  सबमें  आपसे  प्रार्थना  करता  हूं  कि
 चौथी  योजना  में  तो  कम  से  कम  इस  दिशा
 में  शुरुआत  की  जाए  कौर  नैनो  गेज  के  बजाय
 ब्राडगेज  उसको  किया  जाए  ।

 कल  हमारे  राजस्थान  के  एक  भाई  श्री
 झोंककर  लाल  बैरवा  ने  एक  बहुत  अच्छा
 सुझाव  दिया  था  दौर  उन्होंने  कहा  था  कि
 झालावार  से  लें  कर  सागर  तक  रेलवे
 लाइन  बनाई  जाए।  मैं  निवेदन  करूंगा
 कि  यह  जो  उनका  सुझाव  है  यह  बहुत  ही
 उपयुक्त  सुझाव  है  t  मैं  तो  यहां  तक
 कहूंगा  कि  झालावाड़  से  आगर  और  सागर
 से  जो  नैनो  गेज  है  जो  कि  लाखों  रुपये  का
 नुक़सान  दे  रही  है  उनको  अगर  भाप  बन्द
 नहीं  कर  सकते  हैं  क्‍योंकि  वह  एक  एमेनेटी
 है,  लोगों  को  सुविधा  के  लिए  है  तो  उसके
 बजाय  उज्जैन  तक  झगर  ब्राड  गेज  लाइन  बना
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 दें  तो  उससे  काफी  लाभ  झ्रापको  हो  सकता
 है  कौर  लोगों  को  भी  सहूलियत  हो  सकती
 है।  इससे  मापकों  काफी  मदद  मिल
 सकती  है।  मैं  चाहता  हूं  कि  इस  प्रौढ़  आपका
 ध्यान  जाए  I

 कुछ  एक्सप्रेस  भौर  मेल  ट्रेंड  को  भी  बहुत
 जरूरत  है  1  पिछले  दस  सालों  में  एक
 भी  हमें  नहीं  मिली  है  a  इतनी  गाड़ियां
 झ्रापने  अलाई  हैं  लेकिन  हमें  उनसे  कोई
 फायदा  नहीं  हुआ  है  ।  मध्य  प्रदेश  की
 झावश्यकताभों  को  मगर  देखा  जाए  तो
 एक  भी  ऐश् सप्रेस  या  मेल  ट्रेन  नहीं  है,  सभी
 पैसेंजर  ट्रेंड  हैं।  यह  कहा  जा  सकता  है
 कि  उस  राज्य  में  से  हो  कर  भी  तो  मेल  ट्रेंड
 निकलती  हैं,  फ्रंटियर  मेल  निकलती  है,
 कलकत्ता  मेल  निकलती  है  a  लेकिन
 श्राप  देखें  कि  ये  तो  बाबा  आदम  के  ज़माने  से
 निकलती चली  भा  रही  हैं।  ये  तो  कलकत्ता
 धौर  बम्बई  वालों  के  लिए  हैं  पौर  इनसे
 तो  हमारा  जो  काम  है  वह  पूरा  नहीं  होता
 है,  हमारा  जो  उद्देश्य  है,  उसकी  पूर्ति  नहीं
 होती  है।  भोपाल  जिनको  कराना  हो  या
 जबलपुर  भाना  हो  या  विलासपुर  तक  कराना
 हो  या  रायपुर  तक  जाना  हो  या  रतलाम  तक
 जाना  हो  इंदोर  से  भाना  हो  या  सागर  से
 भाना  हो  तो  उनको  कोई  लाभ  नहीं  है  Y
 मैं  निवेदन  करूंगा  कि  एक  मेल  ट्रेन  कौर  एक
 एक्सप्रेस  ट्रेन  इधर  भी  श्राप  प्रवीण  जारी
 करें  ।  इसमें  आपका  ज्यादा  खर्च  नहीं
 होगा  ।

 इसी  तरह  से  मैं  कहूंगा  कि  प्रहमदाबाद  से
 भोपाल  तक  एक  ऐशक्सप्रेस  ट्रेन  होती  चाहिए
 बाया  झा नन्द।  एक  गाड़ी  थी,  उसको
 भी  कब  बदल  दिया  गया  हैं,  रेलवे
 बोर्ड  ने  उसके  भी  भव  तीन  टुकड़े  कर  दिये
 हैं।  पैसेंजर  ट्रेन तो  है  लेकिन  एक्सप्रेस
 ट्रेन  भी  होनी  चाहिए  |  झगर  वह  हो
 जाती  है  तो  लोगों  को  बहुत  सहूलियत  हो
 जाएगी  ।  उससे  झावुधा  कौर  रतलाम
 वगैरह  के  सब  लोग  उधर  प्रा  सकते हैं  ।
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 भोपाल  से  वाया  बीना  कटनी,  विलासपुर

 एक  ऐशक्सप्रेस  ट्रेन  होनी  चाहिए  |  यह
 दूसरी  एक्सप्रेस  ट्रेन  मगर  भाप  दे  दें  तो  बहुत
 अच्छा  हो  सकेगा  ।  इससे  हमारे  यहां  की
 जनता  को  भी  बहुत  लाभ  होगा।

 गुना  भक्ति  रेलवे लाइन  बन  रही  है।
 इसको  बनते  कई  साल  हो  गए  हैं  ।
 प्रगति  की  जो  रफ्तार  है  वह  बहुत  धीमी  है  ।
 मैं  चाहता  हूं  कि  दस  काम  में  भी  शी  करता
 लाई  जाए  ।

 जहां  तक  स्पीड  का  सम्बन्ध  है,  वह
 भी  बहुत  कम  है।  भ्र भी  द्विवेदी  जी  ने
 कहा  है  कि  उज्जैन  से  भोपाल  तक  जितना
 पहले  समय  लगा  करता  था  राज  उससे
 अधिक  समय  लगता  है  1  होना  तो  यह
 चाहिए  कि  कम  समय  लगे,  लेकिन  होता
 यह  है  कि  भ्र धिक  समय  लगता  है।  इसका
 कारण  यह  है  कि  हद  काफी  प्रगति  हो  चुकी
 है  ।  लेकिन  यहां  जो  स्पीड  कम  हुई
 है,  उसको  भी  देखा  जाए  भौर  उसमें  सुधार
 लाया  जाए  |

 इसी  तरह  से  स्‍लीपर  कोच  के  बारे  में
 भी  कई  बार  हम  कह  सके  हैं  कौर  सुझाव
 दे  चुके  हैं।  जो  बिलासपुर  को  कोच  जाती
 है,  जो  स्‍लीपर  पर  कोच  लगती  है  बह  भोपाल
 से  लगती  है।  वह  उज्जैन  से  लगनी  चाहिए
 ताकि  रतलाम  वगैरह  के  लोगों  को  फ्रायदा
 पहुंच  सके,  वहां  के  लोग  भी  फायदा  उठा
 सकें  7  एक  ही  स्लीपर  कोच  से  काम  हो
 जाएगा  ।

 सभापति  महोदय  :  बाप  झपने
 इन  सुझावों  को  लिख  कर  दे  दीजिये  ।

 भरी  हुकम चम्ब बम्ब  कछवाय  :  जहां  तक
 रेलवे  की  डिमांड  का  सम्बन्ध  है,  मैं  रेलवे
 मंत्री  महोदय  का  सबसे  पहले  ध्यान  तीसरी
 श्रेणी  की  तरफ़  दिलाना  चाहता  हूं।  हमारे
 देश में  रेलों  ने  इन  पिछले  सालों  में  इतनी
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 प्रगति  की  है  परन्तु  तीसरी  श्रेणी  के  पैसेंजर
 को  हमने  कोई  विशेष  सुविधा  नहीं  दी  है  ।
 हम  रोज़  देखते  हैं  कि  तीसरी  श्रेणी  के
 पैसेंजर  किस  तरह  से  भीड़  में  कुचले  जाते
 हैं,  कैसी-केसी  मुसीबतों  का  उनको  सामना
 करना  पड़ता  है  और  कितनी  कठिनाई  से
 उनको  गाड़ियों  में  बैठने  तक  के  लिए  स्थान
 मिल  पाता  &  |

 सभापति  महोदय  :  विरोधी  दलों
 का  समय  अब  कुछ  नहीं  हँ  -  कुछ  समय
 स्वतन्त्र  पार्टी  वालों  का  बाकी  है।  लेकिन
 चूंकि  कुछ  समय  हमारे  पास  बच  रहा  है  इस
 वास्ते  पांच-पांच  मिनट  में  दे  रहा  हूं  -  प्राय
 भी  पांच  मिनट  में  खत्म  करें।

 शनी  हुकम  दर्द  कछवाय  :  मैं  निवेदन
 करना  चाहता  हूं  कि  जहां  तक  थर्ड  क्लास
 पैसेंजजे  का  सम्बन्ध  है,  उनको  सुविधायें
 प्रदान  करने  किशोर  आपका  विशेष  ध्यान
 जादा.  चाहिए  ।

 एक  बार  नहीं  अनेकों  बार  कई  मान-
 नीय  सदस्यों  ने  थर्ड  क्लास  के  डिब्बों  की
 तरफ  आपका  ध्यान  खींचा  है,  जो  भीड़भाड़
 रहती  है  उसकी  तरफ  भ्रामक  ध्यान  खींचा
 है।  मैं  भ्र पना  एक  अनुभव  आपके  सामने
 रखना  चाहता  हूं  ।  देहरादून  एक्सप्रेस
 बम्बई  से  जाती  है  -  उसमें  बहुत  ज्यादा
 रश  होता  है।  उस  रश  को  कम  करने  के  लिए
 बाप  एक  पार्सल  गाड़ी  चलाते  हैं।  वह
 पाल  गाड़ी  लेट  चलती  है,  या  रास्ते  में
 लेट  हो  जाती  है  कौर  इस  वजह  से  जो  पैसेंजर्ज
 हैं  उनकी  जो  भावश्यकतायें  हैं  वे  पूरी  नहीं
 हो  पाती  हैं।  इस  वास्ते  मैं  चाहता
 हैं  कि इसका  एक  तो  टाइम  ठीक  किया  जादए
 कौर  दूसरे  एक  कौर  गाड़ी  बढ़ाई  जाए।

 आपने  एयरकंडीशन  के  डिब्बे  को  बढ़ाना
 स्वीकार  किया  है  ।  समझ  में  नहीं  भाता
 है  कि  ऐसा  छापने  क्‍यों  किया  है।  झगर
 बाप  जनता  की  भावश्यकताशों  को  पूरा
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 करना  चाहते  हैं  तो भाप  केवल  दो  कासीस
 ही  रखें  फर्स्ट  कौर  थें  क्लास  कौर  थर्ड
 क्लास  के  पैसेंजर  को  भ्रधिक  सुविधा  प्रदान
 करने  के  लिए  प्राय  थर्ड  क्लास  के  डिब्बे
 बढ़ायें  t

 wage  क्लास  के  डिब्बों  की  जो  हालत
 होती  है  वह  मैं झापके  सामने  रखना  चाहता
 हूं  ।  नहीं  लैट्रिज़  में  पानी  नहीं  जाता  है,
 कहीं  खिड़कियां  टूटी  रहती  हैं  कहीं  चट-
 खमियां  नहीं  होती  हैं  या  होती  हैं  तो  व ेलगती
 नहीं  हैं।  उन  में  गन्दगी  भरी  रहती  है,
 उनकी  सफाई  ठीक  प्रकार  से  नहीं  होती  है  ।
 मैं  आपको  झपना  अनुभव  बतलाना  चाहता

 मैं  .7  तारीख  को  जनता  में  बैठ  कर
 भा  रहा  था।  मुझे  पानी  की  पभ्रावश्यकता
 हुई  मैंने  कंडक्टर  से  कहा  कि  पानी  नहीं
 है  कौर  पानी  का  इंतज़ाम  करो  a  मथुरा  के
 इन्दर  वह  गा  के  पास  गया  ।  लेकिन
 वानी  का  इंतजाम  नहीं  हो  सका  ।  हमने
 कहा  कि  गाड़ी  तब  तक  भागे  नहीं  बढ़ेगी  जब  तक
 कि  पानी  का  इंतजाम  नहीं  हो  जाता  है,
 सीरीज  वगैरह  &  पानी  नहीं  धरा  जाता  है  v
 कौर  जो  पैसेंजर्ज  थे  उन्होंने  भी  इसकी
 शिकायत  की  ।  लेकिन  पानी  का  इंतजाम
 नहीं  हो सका  ।  जब  गाड़ी  चल  पड़ी  तो
 मैंने  जंजीर  कैंची  i  cede  हाथ
 शआींचता  चला  गया  लेकिन  गाड़ी  नहीं  रुकी  ।
 यह  तो  पानी  का  हाल  है  कौर  यह  जंजीरों  का
 हाल  है।  पानी  न  रहने  का  कारण  क्या  है,
 इसको  आपको  देखना  होगा  ।  एक  कारण
 तो  यह  हो  सकता  है  कि  जो  टंकियां  हैं  बे
 लीक  करती  रहती  हैं,  पानी  उन  मेंसे  टपकता
 रहता  है  शौर  टंकियां  खाली  हो  जाती  हैं
 इस  तरह  से  उनमें  पानी  इकट्ठा  नहीं  हो
 पाता  कौर  हस  कारण  से  मुसाफिर  पानी
 से  वंचित  रह  जाते  हैं।  मैं  चाहता  हूं  कि
 उस]  तरह  की  जो  चीजें  हैं  इनकी  झोर  आपका
 झबिसम्ब  ध्यान  जाए  ।

 fre  fers  के  जो  गार्ड  हैं  उनके  बारे  में
 हर  मैं  कुछ  कहना  चाहता  हूं  ।  हमारे
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 रतलाम  डिवीजन  में  जो  ये  गाई  हैं  इनकी
 बदली  की  जा  रही  है।  जब  इसका  कारण
 पूछा  गया  तो  हमें  बताया  गया  कि  रेलवे  बोर्ड
 के  इस  प्रकार  के  बार्डर  हैं  कौर  उनकी
 बदली  करना  जरूरी  है।  प्राय  कृपलानी
 रिपोर्ट  को  देखें,  उस  में  साफ  लिखा  हुआ
 है  कि  जिन  गानों  का  सम्बन्ध  जनता  से  भाता
 हो  या  पैसे  से  होता  हो  उनको  पांच  पाल
 के  बाद  तबदील  कर  दिया  जाए,  पांच
 साल  के  बाद  उनकी  बदली  कर  दी  जाए
 लेकिन  इनका  जनता  से  कोई  सम्बन्ध  नहीं
 जाता  है  '  इस  वास्ते  मैं  कहना  चाहता
 हैं  कि  उनकी  बदली  करने  का  कोई  कारण
 नहीं  है  भ्र ौर  इनकी  बदली  नहीं  होनी
 चाहिए  t

 बहुत  से  ठेके  जो  स्टेशनों  पर  दिये  जाते  हैं
 उनमें  बहुत  धांधली  चलती  है।  उदाहरण  के
 लिए  मैं  प्रापको  बतलाना  चाहता  हूं  कि  एक
 नागदा  का स्टेशन  है  |  वहां  पर  भोजनालय
 नहीं  है  -  इस  वजह  से  काफी  पैसेंजर  को  भूले
 रहना  पड़ता  है।  वहां  पर  एक  चाय  की  दूकान
 है  पटेल  की  बह  दूकान  है  शौर  उसकी  एक
 फ्रूट  की  दुकान  रतलाम  में  है।  उसी  की  नागदा
 में  है।  यह  सारा  एक  शो  है  1  वह  कहता  है  कि
 उसने  नौकर  रखा  सभा  है  |  यह  झूंठ  है  1  इस
 सम्बन्ध  में  हमारे  खादी वाला  साहब  ने  भी
 कहा  था  ।  हमारे  राधेलाल  व्यास  जी  भी  यहां
 बैठ  हुए  हैं  वे  भी  इस  बात  को  जानते  होंगे  v
 अगर  कोई  शंका  हो  तो  बाप  जांच  कर  सकते
 हैं  ।  हमने  देखा  है  कि  बह  पहली  तारीख  को
 उस  दूकान  पर  पाता  है  कौर  हज़ार  रुपया
 ले  कर  चला  जाता  है।  इसी  तरह  से  वह  ठेले
 बालों  से  सो  दो-सौ  रुपया  ले  कर  चला  जाता
 है  ।  यह  उसकी  मौनोपोली  है  1  उसकी  जो
 यह  मौनोपोसी  है,  इसको  मैं  चाहता  हूं  समाप्त
 किया  जाए  ।

 दिल्‍ली  स्टेशन  पर  माल  के  ऊपर  सरकार
 को  काफी  सुविधा  देना  पड़ता  है  |  पिछले
 साल  हमारी  सरकार  ने  डेढ़  साख  रपये  के
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 [श्री  हुकम  चन्द  कछवाय]
 करीब  म्‌पक्‍्रावज़ा  दिया  है।  यह  उस  माल  का
 मुआवज़ा  था  जोकि  चोरी  चला  गया  था  ny
 मैं  समझता  हूं  कि  सुरक्षा  की  कोई  संतोषजनक
 व्यवस्था  के  प्रभाव  में  ऐसा  होता  है  1  इस
 रास्ते  कोई  संतोषजनक  सुरक्षा  की  व्यवस्था
 होनी  चाहिये  ताकि  माल  चोरी  न  जा  सके  v
 गार्ड  जिस  डिब्बे  में  बैठते  हैं  उनको  देखने
 का  दौर  उसमें  बैठने  का  मुझे  अवसर  मिला
 है  1  उनकी  कंडिशन  बहुत  खराब  होती  है  ।
 जब  वह  मालगाड़ी  ले  कर  चलता  है  तो  उसके
 डिब्बे  में  हवा  स ेबचाव  के  लिए  कोई  इंतजाम
 महीं  होता  है,  सर्दी  से  बचाव  के  लिए  कोई
 इंतजाम  नहीं  होता  है,  न  जिसकी  होती  है
 धौर  न  कोई  दूसरी  व्यवस्था  होती  है।  बहुत
 पुराने  जमाने  के  वे  डिब्बे  हैं।  मैं  चाहता  हूं  कि
 इन  डिब्बों  की  ठीक  व्यवस्था  हो  ।

 कई  माननीय  सदस्यों  ने  भोजन  के  बारे
 में  कहा  है।  मैं  भी  इसके  सम्बन्ध  में  यह  कहना
 चाहता  हूं  कि  देहरादून  से  जो  गाड़ी  कोटा
 में  भ्राती  है  उसके  भ्रन्दर  जो  पैसेंजर  होते  हैं
 उनको  कोटा  के  बाद  भोजन  के  बारे  में  बड़ी
 तकलीफ  का  सामना  करना  पड़ता  है  वह
 गाड़ी  साढ़े  छः  बज  वहां  पहुंचती  है  कौर  वहां
 पहुंचने  के  बाद  भोजन  बन्द  कर  दिया  जाता
 है।  इसका  प्रमुख  कारण  रेलबे  प्रशासन  के
 इन्दर  समय  पर  भोजनालय  का  न  काटा
 जाना  है।  भोजनालय  का  समय  नियत  करने
 की  मोनोपली  रेलवे  प्रशासन  की  है।  कुछ
 लोगों  का  नुक्सान  न  हो  इसके  कारण  भोज-
 मालय  का  डिब्बा  कोटा  में  काट  दिया  जाता  है।
 यदि  वहडिब्बा  सवाई  माधोपुर  में  काटा  जाये
 तो  उसका  लाभ  काफी  पैसेंजर  उठा  सकते
 हैं  |  चूंकि  वह  कोटा  में  काटा  जाता  है  इसलिये
 यात्रियों  को  ठीक  समय  पर  भोजन  नहीं  मिलता  t
 जब  6  तारीख  को  मैं  स्टेशन  से  बाहर  भोजन
 करने  गया  तब  गाड़ी  चली  गई  धौर  मैं  लुंगी
 धौर  बनियान  पहले  रह  गया  ।  इस  तरह  की
 लो  गड़बड़ी  होती  है  उसमें  सुधार  किया  जाये  t
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 जहां  तक  खेलों  का  सवाल  है  मैं  कहना
 चाहता  हूं  कि  सामान  को  एक  प्लेटफार्म  से
 दूसरे  प्लेटफार्म  पर  लाने  ले  जाने  में  बहुत  देरी
 नहीं  लगनी  चाहिये  क्योंकि  इससे  लोगों  को
 काफी  कठिनाई  होती  है  ।  राज  कल  ठेलों  को
 खींचने  में  काफी  ताकत  लगानी  पढ़ती  है  t
 ढेला  गाड़ी  का  पहिया  जमीन  के  भ्रमर  गढ़
 जाता  शौर  बहुत  ताकतवर  आदमी  ही  उसको
 खींच  सकता  है।  इसमें  सुधार  होना  चाहिये।

 इसके  बाद  मैं  टी०  टी०  आज  के  बारे
 में  कहना  चाहता  हूं  ।  यह  एक  ऐसा  विभाग
 है  जो  सरकार  का  गड़ा  हुमा  पैसा,  खटाई  में
 पड़ा  हुआ  पैसा  उखाड़  कर  लाता  है  |  इन
 टी०  उठी  झ्राईज  को  रनिंग  स्टाफ  में  ले  जाना
 चाहिये  ।  इस  बारे  ;  भ्रनेक  बार  यहां  कहा
 जा  चुका  है।  मैं  पुन:  इस  को  दोहराना  चाहता
 हूं

 रेलवे  विभाग  बहुत  से  कर्मचारियों  की
 बदली  करता  है  t  मैं  मानता  हूं  कि  उनकी
 बदली  होनी  चाहिये  कौर  किस  समय  होनी
 चाहिये  यह  भी  सरकार  देखे  ।  परन्तु  बदलने
 से  पहले  उनके  मकानों  की  व्यवस्था  होनी
 चाहिये  ।  हमारे  सामने  बहुत  से  ऐसे  उदाहरण

 सभापति  महोदय  :  यह  सब  बातें  पहले
 झा  चुकी  हैं  t

 oft  हुकम  मद  कछवाय  :  कोटा  डिवीजन
 रतलाम  डिवीजन,  बड़ौदा  डिवीजन,  सब  जगह
 यह  देखा  गया  है  कि  जब  उन  लोगों  की  अदली
 होती  है  तो  उन्हें  रहने  के  लिये  मकान  नहीं
 मिलता  शौर  उनको  काफी  परेशानी  होती
 है  ।  वे  तो  वेटिंग  रूम  में  भी  ठहर  जाते  है
 लेकिन  उनके  परिवार  के  लोग  आखिर  कहां
 रहें ।

 फर्स्ट  क्लास  के  जो  डिब्बे  होते  हैं  उनमें
 कंडक्टर  होने  चाहिए  ।  मेरा  झपना  झनुभय
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 है  कि  जब  हम  गार्ड  के  पास  पूछने  जाते  हैं  तो
 हमें  इधर  उधर  बहुत  भागना  पड़ता  है।  वह
 जब  पाता  है  तब  जा  कर  हमको  बतलाता  है
 कि  मेरी  सीट  कहां  है।  इसलिये  फर्स्ट  क्लास
 के  डिब्बों  में  कंडक्टर  जरूर  होना  चाहिये  ।

 करी  वाल्मीकी  (खुर्जा):  सभापति  जी,
 मैं  प्राकार  धन्यवाद  ते  देता  हूं  कि  छापने  मुझे
 बोलने  का  अवसर  प्रदान  किया

 राष्ट्रीय  प्रथ व्यवस्था  की  पृष्ठभूमि  में
 हमारे  देश  में  की  रेलवे  ने  जो  भाग  लिया  है
 कौर  जो  उसका  भाग  रहा  है,  मैं  उसकी
 प्रशंसा  करता  हूं  t  देश  के  रेलवे  बो ने
 कार्य  कुशलतापूर्वक  झोर  कार्यकर्ता  पूर्वक
 जो  प्रादर्श  स्थापित  किया  है  वह  दूसरे  विभागों
 के  लिये  एक  प्रकार  से  अनुकरणीय  है  ।  मैं
 ऐसे  अवसर  पर  मंत्री  जी,  माननीय  राज्य  मंत्री
 जी,  उपमंत्री  जी  को  धन्यवाद  देता  हूं  कि
 उनकी  कार्यकुशलता  किशोर  उन्होंने  जो
 गहरी  दिलचस्पी  इस  कार्य  में  ली  है  उसका
 का  प्रभाव  कर्मचारियों  पर  पड़ा  है  |  मैं
 ऐसे  भ्र वसर  पर  कहना  चाहता  हूं  कि  प्रभाव
 बहुत  कुछ  ऊपर-ऊपर  नजर  भाता  है  ।  बड़े
 भ्र धि कारियों  का  बड़े  प्राधिकारी  जितने  अच्छे
 होते  हैं  उतना  ही  प्रभाव  उनका  नीचे  तक
 पड़ता  है  ।  लेकिन  जब  मैं  नीचे  की  श्रेणी
 तक  जाता  हूं  तो  धीरे-धीरे  बह  प्रभाव  कम  होता
 चलता  है,  कौर  उस  की  सूरत  जितनी
 उज्ज्वल  ऊपर  नजर  जाती  है  उतनी  कोयले
 जसी  काली  नीचे  नजर  भाती  है  इस
 घोर  भी  मैं झा पका  ध्यान  प्रभावित  करना
 चाहता  हूं  ।

 यह  बात  सही  है  कि  जब  भ्गसस्‍्त  भौर
 सितम्बर  सन्‌  965  %  देश  के  ऊपर  संकट  रहा,
 उस  संकट  की  स्थिति  में  बड़ा.  शभ्रल्छा  पार्ट
 हमारे  रेलवे  का  रहा  कौर  वह  पिछड़े
 भागों  की  तरफ  उन,  उत्तर  पश्चिमी  भभोर
 अनेक  पूर्वी  देश  के  भागों  की  भोर  रेलवे  का
 ध्यान  गया  शौर  उन्होंने  रेलवे  के  कार्य  को
 कैलाया  धौर  विशेषकर  हमारी  सेनायें  जो
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 जमीं  थीं  उनके  लिये  सामान  सज्जा  पहुंचाने
 के  लिये  लड़ाई  का  सामान  पहुंचाने  के  लिये  जो
 कार्य  किया  वह  प्रशंसनीय  कार्य  ही  है  +
 मैं  चाहता  हूं  प्लोर  मेरा  ध्यान  भी  जाता
 है  कि  काश्मीर  धौर  उत्तरी  भागों  तक  कि
 रेलवे  वहां  तक  चली  जाये भौर  उन  का
 सम्बन्ध  जुड़  जाये  ।  कभी  मुझे  काश्मीर  रेल  में
 जाने  का  अवसर  मिला,  तो  जाऊंगा,  हवा
 का  रास्ता  कोई  मूल  जेसा  पसन्द  नहीं
 करता

 यहां  पर  जिगर  किया  गया  कुछ  विभिन्न
 परिवहन के  जो  कार्य  चलते  हैं  देश  के  प्रकार v
 रेल  की  दृष्टि  से,  नभ  की  दृष्टि  से,  समुद्र की
 दृष्टि  से,  सड़क की  दृष्टि  से,  जो  परिवहन
 कार्य  चलता  है  उसमें  कुछ  समन्वय  होगा
 चाहिये  ।

 समन्वय  की  पद्धति  अनेक  प्रकार
 से  अच्छी  है,  लेकिन  समन्वय  में  बिलग  भाग,
 विविधता  होनी  चाहिये  ।  उस  को  दार्शनिक:
 दृष्टि  से  देखा  जाये  तो  मैं  नहीं  समझता
 कि  सड़क  कौर  रेल  का  कोई  सम्बन्ध  हो  सकता
 है  ।  विचार  की  दृष्टि  &  प्रबन्ध की दृष्टि की  दृष्टि
 से  होना  चाहिये  लेकिन  रेलवे  जो  अक्षुण्ण
 रह  कर  कार्य  कर  रहा  है  उसमें  उस  को
 समन्वय  इस  दृष्टि  से  प्राप्त  करना  चाहिये  कि
 उसमें  उन्नति  हो  सके  ।  लेकिन  जो  गड़बड़
 सड़क  परिवहन  में,  नभ  परिवहन  में  ध्रौर  जो
 दूसरी  जगह  दिखलाई  देता  है  बह  इसमें  नहीं
 पानी  चाहिये।  इसमें  भ्र लग  रह  कर  ही
 प्रबन्ध  करना  चाहिये  t

 मैं  यह  इस  प्रचार  पर  कहना  चाहता  हूं
 कि  हमारे  रेलवे  के  इन्दर  विभिन्न  मान्यता
 प्राप्त  संस्थायें  कार्य  कर  रही  हैं  कौर  वह  इस
 प्रकार  से  रिकर्नाइज्ड  हैं  पौर  वह  इस  तरह
 की  ट्रेंड  यूमियन्स  हैं।  मैं  बढ़ें  अदब  से  कह  देना
 चाहता  हूं  कि  वह  बड़ी  ट्रेड  यूनिवर्स  छोटे
 कमंचारी,  हमारे  जो  सफाई  पेशा  भाई  हैं  ,
 हमारे  जो  मामूली  लोग  हैं,  हमारे  जो  छली
 लोग  हैं,  उन  की  समस्या प्र ों  का  निराकरण
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 [श्री  बाल्मीकी]
 नहीं  करती  हैं।  बड़ी  समस्याओ्रों  में  वह  पार्ट
 सदा  करती  हैं  1  हमारे  रेलवे  को  एक  प्रकार  का
 का  नक्शा  सा,  बड़े  से  बड़े  जो  प्रागेनाइजेशन
 हैं  वह  कोई  भी  हैं,  इस  प्रकार  का  कोई  व्यवहार
 मैं  नहीं  करना  चाहता  कि  मैं  उन  से  कुछ
 अलग  दिखाई  दूं  लेकिन  यह  बात  ज़रूर है.
 कि  व्य वित्त गत  दृष्टि  से  एक  प्रकार  की
 संस्था एट  ले  कर  चलने  की  दृष्टि  से  ,  मैं.  ऐसी
 संस्थाओं  को  ले  कर  चलता  हूं  जो  i860
 के  सोसायटी  ऐक्ट  के  भ्र नू सार  रजिस्टर हैं  t
 उन  रजिस्टर  संस्थापकों  की  बात  कहां  सुनी
 जाती  है,  लेकिन  रेलवे  के  जो  कर्मचारी  हैं,  बड़े
 से  बड़े  भ्रमणकारी  शौर  जी०.  एम०  के  दफ्तर
 के  ,  डी०  एस०  के  दफ्तर  के  वे  कर्मचारी  नहीं
 सुनना  चाहते  हैं  ।  मेम्बर  पार्लियामेन्ट  की
 हैसियत  से  सुनना  चाहते  हैं।  लेकिन  व्यक्ति-
 गत  दृष्टि  से  कि  उन  को  क्‍या  दिक्कत  होती  हैं
 यह  नहीं  सुनना  चाहते  हैं  ।  मैं  मंत्री  जी  का
 ध्यान  भ्राकर्षित  करना  चाहता  हूं  कि  सन्‌
 860  के  सोसायटी  ऐक्ट  के  प्रनूसार  जो

 राज  इस  प्रकार  की  संस्थायें  हैं,  चाहे वह कैटा रिंग
 से  सम्बन्ध  रखती  हैं,  हमारे  सफाई  पेशा  के
 भाइयों  से  सम्बन्ध  रखती  हैं  या  कूली  भाई
 हमारे  जो  भार  वहन  करने  वाले  हैं  भाइयों  से,
 उन  की  बात  सुनी  जानी  चाहिये  ।  इस  प्रकार
 का  प्रादर्ग  सारे  हमारे  प्राधिकारियों  को  जाना
 चाहिये  ऊपर  से  ले  कर  नीच  तक  ताकि  हम
 समझ  सके  कि  जो  भाप  बात  स्‌ नना  चाहते  हैं
 बहार  न  सकते  हैं  t

 मैं  अदब  से  ज  करना  चाहता  हूं  कि
 कि  देश  केन्द्र  जो  नौकरियों  के  भ्रन्दर
 स्थान  सुरक्षित  करने  की  बात  हे  ,नये  स्थानों  में

 बह  किसी  हद  तक  पूरी  होती  है  ।  लेकिन
 रेलवे  के  प्रकार  भी  भौर  जैसा  दूसरे  विभागों
 में  होता  है,  जीव  तकसीम  कर  के  सफाई  वाले
 इधर  उधर  के  सब  लगा  कर  उस  भाग  को

 चतुर्थ  श्रेणी  में  भी  दिखा  देते  हैं,  तीसरी,  दूसरी
 कौर  पहली  श्रेणी  में  हमें  शक  है  उधर  वह
 चूरा  होता  है।  लेकिन  इधर  वह  पूरा
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 होना  चाहिये  ।  मैं  यह  कह  देना  चाहता  हूं
 कि  जो  उन्नतिशील  स्थान  हैं  उन  उन्नतिशील
 स्थानों  के  अदर  जो  एक  प्रकार  का  कदम
 उठाया  गया  था  कि  उन  के  भ्रन्दर  भी
 स्थान  सुरक्षित  रहेंगे  भौर  सुरक्षित  स्थानों
 पर  उन  को.  भ्रवसर  मिलेगा,  मैं  समझता
 हूं  कि वह  अवसर  नहीं  मिलता  है  कौर
 हमारे  जो  इस  तरह  के  संगठन  शेड्यूल
 काइट्स  और  ट्राइब  संगठन,  अपब्लिक्ट
 यूनियन  प्राणी  हैं  जिस  में  मैं  भी  किसी  प्रकार
 मैं  भी  पार्ट  सदा  करता हूं, उस  की  ओर  से  यह
 प्रशन  उठाये  जाते  हैं,  लेकिन  मंत्रालय  की  ओर
 से  रेलवे  बोले  किशोर  कोई  ध्यान  नहीं
 दिया  जाता  है  ।  लिस्टें  तैयार  होती  हैं
 या  हस  प्रकार  से  पैनल  बनाये  जाते  हैं,  लेकिन
 नाना  प्रकार  से  हमारे  कर्मचारी  जो  चतुर्थ
 श्रेणी  के  हैं,  जो  द्वितीय  श्रेणी  के  हैं,  भ्र ौर  जरा
 पहली  श्रेणी  में  मैं  उतना  नहीं  कहता  हूं
 लेकिन  वहां  तक  भी  सताय  जाता  है,  उन
 के  कांफिडेंशल  रेकार्ड  को  बिगाड़ा  जाता  है  ।
 प्रौढ़  इस  प्रकार  से  उन  के  साथ  प्र न्याय  होता
 हैं  1  मैं  माननीय  मंत्री  जी  का  ध्यान
 झा कथित  करना  चाहता  हूं  कि  वह  इस
 पोर  ध्यान  देंगे  भौर  यह  जो  ,भ्र सुविधा  है
 इसको  दूर  करने  का  प्रयत्न  करेंगे  ny

 मैं भ्ौर  तो  कहीं  नहीं  कम  से  कम  यह
 सोच  सकता  हूं  कि  बापू  का  स्वप्न  म्यूनिसि-
 पैलिटी  केन्द्र  पूरा  हो  जाये  कभी  पूरा
 नहीं  हो  सकता  ।  हमारे  सफाई  पेशा  भाई
 इस  मंत्रालय  के  इन्दर  रेलवे  में  काफी  एक
 महत्वपूर्ण  पार्ट  शारदा  करते  हैं  1  लेकिन
 प्राय  यह  समझ  सकते  हैं  कि  जो  बेचारा  एक
 सफाई  कर्मचारी  लगता  हू  वह  उन्नति  करता
 हुमा  कोई  कौर  स्थान  प्राप्त  कर  जाय,  ऐसा
 नहीं  होता  है  1  मैं  समझता  हूं  कि  उधर
 माननीय  मंत्री  जी  ध्यान  देंगे  कौर  यह  भी
 कहने  के  लिये  तैयार  हूं  कि  छठवीं  पास,  हाई
 स्‍कूल  पास  बौर  कहीं,  कहीं  एफ०  ए.  पास
 भी  हम  रे  भाई  जो  हस  जाति  से  संबंध  रखते
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 हैं  इस  परिगणित  जाति  से  संबंध  रखते
 हैं  बहुभक्षी  तक  सफाई  का  काम
 करते  हैं  '  ऐसे  लखनऊ  में  भी  छ
 लोग  हैं  कौर  दूसरी  जगह  भी  हैं  ।
 उनकी  भोर  ध्यान  देना  चाहिए  जिस  से  हमारे
 इन  भाइयों  की  अवस्था  में  सुधार  हो  सके  ny

 चतुर्थ  श्रेणी  कर्मचारियों  के  रहने  की
 आवास  की  जो  समस्या  है  वह  भी  अत्यन्त
 विकट  है  ।  बहुत  बड़े  हैं  भ्रमणकारी  तो  बहुत
 बड़े  अच्छे  बंगले  हैं  जोर  जितने  बड़े  स्थान  हैं
 पाते  हैं  उनको  भ्रच्छे  ही  बंगले  मिलते  हैं  लेकिन
 थो चतुर्थ  श्रेणी  कर्मचारी  हैं  खास  तौर  से
 हमारे  सब  सफाई  पेशा  भाई  उनकी  भ्र वस् था
 दिल्‍ली  में  देख लें,  खड़गपुर में  देख  लें,  कहीं
 भी  देख  लें,  पुराने  क्वार्टर  रहीले  रही
 जगह  यहां  तक  की  लेकिन  के  करीब  वह  दिये
 जाते  हैं  कौर  इस  प्रकार  से  उनकी  आवास
 को  समस्या  को  बिल्कुल  ठीक  नहीं  किया
 जाता  है  |  मैं  चाहता  हूं  कि  माननीय
 मंत्री  जी  उधर  ध्यान  दें  कौर  वे  सोचें  कि
 उधर  क्‍या  हो  सकता  है  ?

 वैसे  यह  बात  जो  है  देश  के  प्रकार  जो  एक
 यह  प्रथा  है  पाखाना  साफ  करने  की  पाखान।  साफ
 करना  है,  उसे  देखता  है,  हम:रे  रेलवे  के  पास
 घन  का  बहुत  प्रबन्ध  है  सब  कुछ  होते  हुये  भी
 भी  जो  इस  प्रकार  के  विचार  व्यक्त  किए
 गए  हैं  कि  इस  प्रकार  के  पाखाने  समाप्त  किये
 जाने  जायेंगे  कौर  जो  प्रथा  सिर  पर  ढोने की
 हैं  बह  भी  चल  रही  है  डिब्बा  सिस्टम  के
 तरीके  से  कौर  बाल्टी  सिस्टम  के  तरीके  से  वह
 कैसे  समाप्त  हो  सकती  है  ?  उस  में  एक
 सुधार  के  कैसे  हो सकता  है  ?  हालांकि
 था  समस्या  सारे  देश  के  सामने  है  ।  चतुर्थ
 योजना  के  इन्दर  पंचवर्षीय  योजना  के
 इन्दर  उस  के  ऊपर  विशेष  ध्यान  देना
 चाहिए  कौर  प्रति  धन  राशि  उपलब्ध
 करनी  चाहिए  ।  लेकिन  रेलवे  जो  पैसे
 की  दृष्टि  से  बहुत  ही  सुविधापूर्ण  स्थिति
 में  है  मैं  कहना  चाहता  हूं  कि  रेलवे
 स्टेशनों  पर  बागानों  का  दौर  जो  हमारे
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 यूरिन  हैं,  पेशाबघर  हैं,  बहुत  बदबूदार
 हैं  भौर  मैं  समझता  हूं  कि  जैसाकि  जिक्र
 किया  गया  है  भ्रष्टाचार  का  वह  सारा
 पैसा  फिनायल  की  शकल  में  तौलिये  की  शक्ल
 में  खा  लिया  जाता  है  सैनिटरी  स्टाफ  के
 जरिये  ौर  उस  में  डाक्टर  हमारे  डी०
 एम०  को  का  स्टाफ  भी  उत्तरदायी  है,
 खा  लेते  हैं  ।  इस  तरह  से  वह  भ्रष्टाचार
 नीचे से  की  तह  तक  फैल;  हुआ है.
 मैं  यह  कह  देना  चाहता  हूं  कि  रेलवे  का
 का  सैनिटरी  स्टाफ  शौर  डी०  एम०  को
 अाफिस  कौर  जो  दूसरे  इस  तरह  के  कार्यालय
 हैं  उन  में  भ्रष्टाचार  व्याप्त  है।  चतुर्थ
 श्रेणी  के  कर्मचारियों  का  ठीक  तरह  से
 इलाज  नहीं  किया  जाता  है।  उनको  बह
 सुविधायें  प्राप्त  नहीं  होती  हैं  भौर  विशेषकर
 उन  के  साथ  में भ्र याय  होता  है  झर
 छुट्टी  लेने  में  दूसरे  कामों  में  रिश्वत  ली
 जाती  है  दौर  यहां  तक  कि  जो  काम  पर
 पर  लगते  हैं,  यहां  दिल्ली  मैन  पर  भी  मैं  यह
 कह  सकता  हूं  कि  6  सौ  रुपये  रिश्वत  ली
 जाती  है  तब  उन  को  स्थान  दिया  जाता  है
 धौर  इस  तरह  से  बदली  वगैरह में  भी  रिश्वत
 ली  जाती  है  कौर  जो  इस  प्रकार  के  हमारे
 कर्मचारी  हैं.  सैनिटरी  स्टाफ  के  इन्दर
 सैनिटरी  इंसपेक्टर  उन  के  खिलाफ  शिकायत
 की  भी  जाती  है  कि  बहू  इस  प्रकार  से
 रिश्वत  लेते  हैं  लेकिन  कोई  कदम  नहीं  उठाया:
 माता  है  ।

 जेसा  शौर  को  समय  दिया  है  ,  कुछ
 स्थानीय  समस्‍्याप्रों  की  शोर  मैं  दो  तीन
 मिनट  ध्यान  माननीय  मंत्री  जी  का  भी
 झ्राकषित  करना  चाहता  हूं  ।  यह  बात  ठीक  है,
 कुछ  पिछड़े  इलाकों  कौर  कौर  कुछ  गरीब
 इलाकों  का  जिक्र  भाता  है  कि  वहां  रेलवे
 फैलायों  जाय  ।  लेकिन  मैं  बुलन्दशहर  &
 जाता  हूं  बुलन्दशहर  का  जिला  कुछ  प्रास्पर
 तो  नहीं  उतना  लेकिन  फिर  भी  उसकी  एक
 महत्वपूर्ण,  ऐश्वयंपरू्ण  स्थिति  है  प्रौढ़
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 [श्री  बाल्मीकी]
 हां  प्री  इंडस्ट्रिमलाइजेशन  हो  रहा  है,
 मिल  खुल  रही  हैं  1  कौर  दूसरा  काम  बढ़  रहा
 है  कौर  दूसरे  प्रकार  के  काम  के  साथ-साथ
 'एक  वहां  पर  ंड:  अलाइजेशन  चल  रहा  है
 क्योंकि  हम  समझते  हैं  कि  इंडस्ट्रिअलाइजेशन
 ही  जड़  है  समृद्धि  की  भौर  वह  बात  हो  रही
 है  t  बुलन्दशहर  का  स्टेशन  एक  ऐसा  स्टेशन
 है,  जिसको  बढ़ावा  मिलना  चाहिएं  प्रौढ़  वहां
 पर  सभी  प्रकार  की  सुविधायें  जो  प्राप्त  होनी
 धशाहिएं  बह  मिलनी  चाहिएं।  बराबर  इस
 तरह  का  डेपुटेशन  हमारे  रेलवे  बोर्ड  के  चेयरमैन
 से  भी मिला  है  कौर  माननीय  मंत्री  जी
 को  भी  लिखा  गया  है  कि  बुलन्दशहर  का
 जो  स्टेशन  है  उसकी  उन्नति  तभी  हो  सकती
 है  जब  बाप  दिली  से  लेकर  वाया  हापुड़
 रास्ते  को  डबल  कर  दें  और  कोई  इम्पार्टन्ट
 ट्रेन  वहां  से  वापस  करें।  सारी  छोटी
 गाड़ियां  वहां  से  पास  होती  हैं  ।  इस  झोर  मैं
 मंत्री  जी  का  ध्यान  भ्राकरषषित  कर:।  हूं  कौर
 एक  बात  कौर  भी  क्‍योंकि  हाई  कोर्ट  इलाहाबाद
 को  भौर  दूसरी  जगह  जाना  होता  है  तो
 क्रो  गाड़ी  पास  हो  तो  उस  में थर्ड  बलास,
 सैकंड  बलास  कौर  फटे  क्लास  के  डिब्बों  की
 तादाद  भौर  सीट  उस  में  ज्यादा  होनी  चाहिए
 हाकी  लोगों  को  सुख  सुविधा  मिल  सके

 यह  बात  मैं  कहना  चाहा  हूं  कि  रेलवे
 कै  इन्दर  जो  बराबर  भीड़  बढ़  रही  है  उस
 को  कम  करने  की  तरफ  ध्यान  नहीं  दिया  जाता
 है  t  टिकट  इश्यू  करते  चले  जाते  हैं  ।  किसी
 आधार  पर  करना  चाहिए।  जो  दशा  हीन
 दशा  सोचनीय  दशा  उनकी  है  मैं  माननीय
 इंद्री  जी का  पान  भ्राकषित  करना  चाहता
 कि  पाप  देखें  कि  हम  लखनऊ  जाते  हैं,
 लखनऊ  को  एक  मेल  गाड़ी  जाती  है,  एक
 एक्सप्रेस  जाती  है,  दोनों  में  थे
 बलास  में  बड़ी  भीड़  होती  है  +  मैं
 चाहता  हूं  कि  कोई इस  तरह  की  गाड़ी  भी
 बाल  करें  ताकि  भीड़  कम  हो  सके  कौर  लोगों
 को  कुछ  सुख  सुविधा  मिल  सके  |  ौर  कभी
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 कहा  गया  कि  जो  पैसेंजर  ट्रेन  हैं  उन  के
 प्रकार  कितनी  देर  लगती  है  t  मैं  बराबर
 कभी  कभी  सफर  करता  हूं  दिल्ली  से
 दनकौर  तक  पैसेंजर  गाड़ी  में  6-6  घंटे  लगते
 हैं  1  गाड़ी  को  डिटेन  किया  जाता  है.  कौर
 सब  से  ज्यादा  मेरे  जिले  का  यहां  दूध  भाता
 है।  पैसेंजर  जो  लेट  होते  हैं  उनका  कुछ  नहीं
 बिगड़ता  है  लेकिन  जो  दूध  की  गाड़ी  दिल्ली
 के  लिए  भाती  है  भ्र ौर  सारा दूध  लाती  है
 चाहे  वह  पैसेंजर  है  या  दूध  की  शटिल  है
 उधर  ध्यान  दें  ।  उन  के  साथ  रेलवे  पुलिस
 का  अच्छा  व्यवहार  नहीं  होता  है।  मैं
 जरूर  चाहता  हूं  कि  उनका  हजारों  रुपये
 का  जो  नुकसान  होता  है  उसको  माननीय
 मंत्री  जी  को  देखना  चाहिये।  नुकसान  ही
 नहीं  होता  चाहिए  कौर  चाहे  कौर  गाड़ियों
 को  चाह  मेल  हैं,  ए  सप्रेस  हैं,  पैसेंजर  हैं,  वह
 पैसेंजर  गाड़ी  जिन  में  दूध  नहीं  लाया  जाता
 उनको  डिटेन  किया  जा  सकता  है  किसी
 कारण  से,  लेकिन  दूध  को  गाड़ी  को  बिलकुल
 डीटेन  नहीं  किया  जाना  चाहिये  भौर  उसको
 दिली  बराबर  समय  के  भ्रनुसार  जैसा  कि
 समय  की  भ्र वधि  है  जाने  देना  चाहिए

 wet  शब्दों  के  साथ  में  फिर  मंत्रालय
 को  धन्य  .द  देता  हूं  कि  वह  जागरूकता  से
 काम  करेगा,  दृढ़ता  के  साथ  काम  करेगा  भौर
 देश  के  इन्दर  रेलवे  का  काम  ऐसा  चलेगा  कि
 जिसके  भ्रन्दर  श्रेणी  भेद  जाना  चाहिये  भौर  मैं
 यह  कहने  के  लिए  तैयार  हूं  कि  यह  प्रथम  वितीय
 तृतीय  कौर  चतुर्थ  यह  स्थान  जाने  भागिए
 ौर  एक  ऐसा  स्थान  होना  चाहिए  जो  केवल
 कुछ  भाधार  पर  कि  उस  में  कुछ  ज्यादा  पैसा
 देकर  आदमी  बैठ  सकें  लेकिन  इस  तरह  से
 आधारित  करें कि  जो  थर्ड  बलास  जैसी  है
 बह  वैसी  ही  रहनी  चाहिए  ।  फिर  भी श्रेणी
 भेद  जाना  चाहिए  कौर  श्रेणी  भेद  नहीं  रहना
 चाहिए i  श्रेणी भेद  जब  सारे  देश  में  बुरा

 है  तो  रेलवे  के  अन्दर  भरी  बुरा  है  भौर  वहां से
 जाना  चाहिए  |
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 st  Mo  so  यादव  (सीतामढ़ी)  :
 सभापति  जी,  छापने  समय  दिया  इसके  लिए
 धन्यवाद  ।  आपके  द्वारा  प्र पने  रेले  राज्य
 मंत्री  डा०  राम  सुभग  सिंह  का  ध्यान  उत्तरी
 बिहार  के  सीतामढ़ी  क्षेत्र  की झोर  ले  जाना
 चाहता  हूं  ।  उत्तरी  बिहार  में  रेलवे  की  कभी
 बही  व्यवस्था  है  जिस  तरह  सन्‌  947  के
 पहले  मैंने देखा  था  ।  मैं  प्रापक द्वारा  झपने
 रेलवे  राज्य  मंत्री  को  निमंत्रण  देता  हूं  कि  वह
 चलकर  देखें  ।  पहले दा घाट  से  नरकटियागंज
 की  झोर  जो  ट्रेन  जाती  है  करीब  सो  मील  की
 ह्री  तय  करने  में  उसे  4  घंटे  लगते  हैं
 947  के  पहले  भी  पहलेदाघाट  से  नरकटिया-

 गंज  की  दूरी  तय  करने  4  घंटे  लगते  थे
 सतह  अठारह  वर्ष  प्रा जादी  प्राप्त  करने  के
 बाद  भी  प्रभी  हमारे  उत्तरी  बिहार  की  रेलवे
 की  व्यवस्था  उसी  तरह  है  जिस  तरह  सन्‌
 47  के  पहले  थी  ।  पहलेदाघाट  से  नरकटियागंज
 को  जो  ट्रेन  जाती  है  उसमें  हम  बलास  की
 व्यवस्था  तो  खराब  है  ही,  प्रथम  श्रेणी  के
 डिब्बे  में  भो  मैंने  देखा  कि  उसके  शौचालय
 में  पानी  चूता  रहता  है  बदन  पर  ।  कभो  कभी
 मैं)  देखा  कि  शौचालय  में  पानी  रहता  ही  नहीं  ।
 ौर  मैं  यह  भी  बताना  चाहता  हूं  कि  इधर
 नरकटियागंज  से  पहलेदाघाट  की  प्लोर  जो
 ट्रेन  बातों  है  उसमें  जितने  भी  डिब्बे  फर्स्ट
 क्लास  तथा  थई  क्लास  के  लगाए  गए  हैँ
 सभी  डिब्बे  i947  के  पहले  के  बने  हुए  हैं
 इसलिए  उसमें  बड़ी  खराबी  है।  काफी  कमजोर
 हो  चूके  हैं  7  मेरा  निवेदन  है  कि  इस  में  जितने
 भी  डिब्बे  हैं  वह  नये  डिब्बे  देने  चाहिएं  a

 मैं  श्राप  के  द्वारा  रेलवे  मंत्रालय  का  ध्यान
 भुजफ्फ़रपुर-सुनवरसा  रेलवे  लाइन  की  भोर
 दिलाना  चाहता  हूं  ।  मुज़फ्फरपुर-सुनवरसा
 बाया  सीतामढ़ी  रेलवे  लाइन  का  सर्वेक्षण
 i928  4  हुमा  था  ।  उस  के  बाद  948

 मैं  उस  का  सर्वेक्षण  हुमा  ।  इस  सम्बन्ध  में  यह
 सिफारिश  को  गई  कि  जितनी  जल्दी  हो  सके
 यहां  रेलवे  लाइन  की  व्यवस्था  होती  चाहिए  |
 मैंने  पहले  भो  कहा  था  कि  दिल्‍ली  से  पटना
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 तक  की  दूरी,  जो  कि  करोड़  700  मील  है,
 हम  पनाह  सोलह  घंटों  में  तय  करते  हैं,  लेकिन
 इस  की  तुलना  में  पटना  से  सीतामढ़ी  शौर
 पटना  से  बरगनिया  तक  जाने  में  करीब  चौदह
 &  प्रभारी  घंटे  लगते  हैं,  जो  कि  केवल  सौ
 भील  के  लगभग  दूरी  है  1  इसलिए  मेरा  निवेदन
 है  कि  एक  एक्सप्रैस  गाड़ी  नरकटियागंज  से
 पालेजाघाट  जानी  चाहिए

 जो  प्रासाद  मेल  बरौनी  से  दिल्ली  की
 झोर  भाती  है,  उस  ट्रेन  का  उत्तर  बिहार
 में  नरकटियागंज  से  कभी  तक  किसी
 तरह  का  कनेक्शन  नहों  है  ।  इसलिए
 मेरा  निवेदन  है  कि  नरकटियागंज  से  समस्तीपुर
 तक  एक  एक्सप्रैस  गाड़ी  होनी  चाहिए,  जिससे
 उत्तर  बिहार  के  लोग  झा साम  मेल  से  स्‍भासानी
 से  दिल्ली  झा  सकें  ।

 झा साम  मेल  में  प्रमी  तक  भोजन  की
 अच्छी  व्यवस्था  नहीं  है  ।  इसलिए  उस  में  एक
 डाइनिंग  कार  होतो  चाहिए  ।

 पडता,  कानपुर,  दानापुर,  मुगलसराय
 इत्यादि  स्टेशनों  पर  रेलवे  की  झोर  से  खाने
 ी  ओ  व्यवस्था  की  गई  है,  वह  बहुत  खराब
 है  ।  प्यार  राज्य  मंत्री  महोदय  बिना  सूचना
 दिये  हुए  इन  स्टेशनों  पर  खाना  मंगायें,  तो
 उन  को  पता  बल  जायेगा  कि  इन  स्थानों  पर
 कितना  ख़राब  खाना  दिया  जाता  है  in  मैं
 मंत्री  महोदय  से  निवेदन  करूंगा  कि  जब  वहू
 बिहार  जायें,  तो  वह  रेलवे  डिपार्टमेंट  को
 बिना  सूचना  दिये  हुए  टुंडला  होते  हुए  युवा
 करें  ौर  रेलवे  का  भोजन  जायें  |  तब  उसको
 मालूम  होगा  कि  यात्रियों  को  भोजन  के  सम्बंध
 मे  कितनी  भ्रयुदिधा  होतो  है

 इस  के  बाद  मैं  प्राय  का  ध्यान  भीसा  गांव
 के  परसौनी  स्टेशन  की  भोरसे  जाना  चाहता  हूं
 मेरा  निवेदन  है  कि  परसाना  स्टेशन  का  साम
 बदल  कर  माहुर  राम नंदन  हिदू  रेलवे  स्टेशन
 कर  दिया  जाये  मैं  आप  को  बताना  चाहता
 हैं  कि  ठाकुर  रामतंदन  सिंह  बिहार  के  एक
 बहुत  बड़ें  नेता  थे  947  से  पहले  विहार
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 [et  m0  प्र०  यादव]
 में  जब  कभी  भी  भ्राज़ादी  की  लड़ाई  छिड़ी,
 तब  वे  पिता  we  दोनों--ठाकुर  नवाब  सिंह

 कर  ठाकुर  रामनंदन  सिह--एक  साय  जेल
 जाते  थे  ।  i942  की  क्रांति  के  बाद  ठाकुर
 सवाब  सिह  घर  से  गए  शौर  बागमती
 कै  किनारे  उन  की  मृत्यु  हो  गई  t  ठाकुर
 रामनंदन  सिंह  भी  प्रा ज़ादी  के  बाद  मर  गए  |
 मंत्री  महोदय  से  मेरा  निवेदन  है  कि  पिसौनी
 स्टेशन  का  नाम  बदल  कर  ठाकुर  रामनंदन
 सिह  रेलवे  स्टेशन  कर  देना  चाहिए  ।

 सीतामढ़ी  सीतामढ़ी  सब-डिवीज़न  का
 मुख्यालय  है  भौर  सीता  जी  की  जन्मभूमि  भी
 है।  मेरा  निवेदन  है  कि  जिस  तरह  मेरा  में
 एक  बहुत  बड़ा  था  क्लास  वेटिंग  हाल  बनाया
 गया  है,  उसी  तरह  सीतामढ़ी  में  भी  थ्
 क्लास  के  यात्रियों  के  लिए  एक  बड़ा  बेटिंग
 हाल  होना  चाहिए  ।

 सीतामढ़ी  में  एक  भो वर ब्रिज  होना  चाहिए।
 बहा  स्टेशन  पर  जो  शैड  बनाया  गया  है,  वह
 बहुत  छोटा  है।  इसलिए  वहां  पर  एक  बढ़ा
 शैड  बनाया  जाना  चाहिये  ।

 मैं  मंत्री  महोदय  का  ध्यान  बैरगनिया
 शे लवें  स्टेशन  की  भ्रोर  दिलाना  चाहता  हूं  ।
 बैरगनिया  शहर  दो  भागों  में  विभक्‍त  है  ।
 इसलिए  वहां  पर  भी  एक  प्रो वर ब्रिज  कौर
 एक  शैड  होना  चाहिए  |

 मेरा  यह  भी  निवेदन  है  कि  सीतामढ़ी
 से  मुज़फ़्फ़रपुर  तक  एक  एक्सप्रेस  गाड़ी  होनी
 चाहिए  ।  सीतामढ़ी  कौर  मुजफ्फरपुर  की
 दूरी  करीब  37  मील की  है।  लकिन  37  मील
 की  वह  दूरी  तय  करने  में  रेलवे  के  यात्री  को
 करीब  झूठ  घंटे  लगते  हैं  -  इसलिए  मेरा
 निवेदन  है  कि  सीतामढ़ी  से  मुज़फ़्फ़रपुर  तक
 एक  एक्सप्रेस  गाड़ी  होनी  चाहिए  कौर  यात्रियों
 के  घर  लौटने  के  लिए  मुजफ्फरपुर  से  सीतामढ़ी
 लक---भर  बैरगनिया  तक  भी---एक  एक्सप्रेस
 साड़ी  होती  चाहिए  ।
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 स्टेशनों  पर  भोजन  इत्यादि  की  खराबा
 के  बारे  में  जो  कम्प्लेंट  बुक  रखी  जाती  है,  उस
 में  यात्री  भ्रपनी  भ्र पनी  शिकायत  लिख  देते
 हैं  -  उस  के  पनाह  दिनों  के  बाद  विभाग  के
 किरानी  की  जोर  से  शिकायत  करने  वाले
 एम०  पी०,  या  अन्य  यात्रियों,  को लिख  दिया
 जाता  है  कि  बरच्छा  भोजन  न  मिलने  क  बारे
 में  श्राप  ने  जो  कम्प्लेंट  की  है,  उस  से  रेलवे
 भ्र धि कारियों  को  काफ़ी  तकलीफ  है  कौर  हम
 भागे.  इसमें  सुधार  करेंगे  ।  मैं  निवेदन  करना
 चाहता  हूं  कि  मैं  चार  बर्ष  से  संसद  में  हूं  भोर
 इस  भ्र वधि  में  मैंने  भोजन  की  ख़राबी  के  बारे
 में  अनेकों  कम्प्लेंट्स  दी  हुई  हैं--कानपुर  में
 भी  कौर  लखनऊ  में  भी---,  लेकिन  ब  भी
 जब  कभी  मैं  उधर  जाता  हूं,  मैं  देखता  हूं  कि
 जिस  तरह  का  भोजन  पहले  मिलता  था,  ठीक
 उसी  तरह  का  ख़राब  भोजन  मुझे--मुझे  ही
 नहीं,  जितने  यात्री  जाते  हैं,  उन  सभी  को---
 मिलता  है  1  प्यार  कोच  अटेंडेंट  ने  डाइनिंग
 कार  या  भोजनालय  में  कह  दिया  कि  एम०
 पी०  को  भोजन  चाहिए,  तो  बरच्छा  भोजन
 मिलता  है,  लेकिन  झगर  बिना  यह  बात  बताए
 हुए  भोजन  मंगाया  जाये,  तो  बहुत  खराब
 भोजन  मिलता  है  उस  की  तुलना  में  मार्केट
 में  उतने  पैसे  खर्च  करने  पर  सुन्दर  भोजन
 मिल  सकता  है  |  इसलिए  मेरा  निवेदन
 कि  जो  कम्प्लेंट्स  की  जाती  हैं,  उन  के  लिए
 एक  उच्चाधिकारी  होना  चाहिए,जो  देखे
 कि  कम्प्लेंट  क्या  है।  उसके  बाद  वह  भ्रावश्यक
 जांच-पड़ताल  करे  भ्र ौर  फिर  सम्बद्ध  मामले
 में  संशोधन  होना  चाहिए  |  लेकिन  मेरा
 अनुभव  है  कि  रेलवे  मंत्रालय  में  लोगों  की
 कम् प्लेट्स  पर  कोई  ख़ास  ध्यान  नहीं  दिया
 जाता  है

 मैं  मंत्री  महोदय  का  ध्यान  फिर  बैरगनिया
 स्टेशन  की  झोर  दिलाना  चाहता  हूं  ‘ बरगनिया
 कौर  ढेंग  रेलवे  स्टेशन  के  बीच  में  बागमती  नदी
 की  बाढ़  के  प्रकोप  के कारण  962  %  300
 फ़ीट  रेलवे  लाइन  टूट  गई,  ‘1963-64  भें
 भी  इसी  कारण  रेलवे  लाइन  टूटी  कौर  965
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 में  भी करीब  500  फ़ीट  रेलवे  लाइन  टूट  गई।
 सरकार  की  शोर  से  उस  नदी  को  कंट्रोल
 करने  के  लिए  प्रति  वर्ष  लाखों  रुपये  खर्च
 होते  हैं,  लेकिन  प्रभी  तक  इस  बारे  में  कोई
 खास  सुधार  नहीं  हुसना  ह  मैं  माननीय  मंत्री
 जी  को  निमंत्रण  देता  हूं  कि किसी  समय  वह
 प्लेन  में  न  जा  कर  हमारे  साथ  ट्रेन  में  पटना  से
 प्तीतामढ़ी  कौर  ढंग  से  बरगनिया  चलें  ।  तब
 उन  को  वह  00  मील  की  दूरी  तय  करने
 में  चोदह  घंटे  लगेंगे  शौर  उन  को  पता  चल
 जायेगा  कि  रेलवे  की  क्‍या  व्यवस्था  है  ।  मुझे
 विश्वास  है  कि  मंत्री  महोदय  के  उधर  जाने
 से  नार्थ  बिहार  में  रेलवे  की  बहुत  तरक्की
 और  सुधार  होगा  ।

 भाप  ने  मुझे  समय  दिया,  इस  के  लिए  मैं
 भाप  को  धन्यवाद  देता  हूं  ।

 श्री  बूटा  सिह  (मोगा):  चेयरमैन  साहब,
 राज  रेलवे  मंत्रालय  की  मांगों  पर  बोलने
 के  लिये  आपने  जो  समय  दिया  है,  उसके
 लिय ेमैं  बहुत  भाभारी  हूं।  सुबह  सुबह.
 जब  हम  लोग  अपनी  डाक  खोलते  हैं... .

 सभापति  महोदय  :  मापकों  its
 यानी  16 मिनट  मिल  सकते  हैं।

 यो  हर्द  सिह:  तो  कोई  भी  ऐसा  दिन
 महीं  होता  जिस  दन  हमारे  लतों  में  रेलवे
 मजदूरों,  रेलवे  कर्मचारियों  कौर  कभी  कभी
 रेलवे  अाफिसरों  को  भी  चिटि्ठयाँ  होती
 है।  मुझे  यह  बात  कहने  में  खुशी  हैकि
 बहुत  सी  समस्‍यायें  जो कि  इंडिविज्युभल
 होती  हैं,  जिनको  हम  झपने  मन्त्री  ato
 राम  सुलग  सिंह  जी,  जो  बहुत  अच्छे
 दोस्त भी  हैं,  उनके  साथ  लेते  हैं  तो  बहुत  हम-
 दर्दी  के  साथ  वह  हर  एक  केस को  सुनते  हैं।
 मगर  डाक्टर  साहब  भी  जो  महकमे  की  तरफ  से
 रिपोर्ट  कराती  है,  उसको  बदलने  में  या  उसको
 तबदील  करने  में,  मजदूरों  की  या  कर्मचारियों
 की  मांगों को, उनकी  तकलीफों  को  हस  करने में
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 बहुत  हद  तक  कामयाब  नहीं  हो  सके  हैं  ।  हमारे
 ज्यादा  ताल्लुकात  लादेन  रेलवे  से  पड़ते  हैं
 झोर  मैं  कभी  कभी  जनरल  मैनेजर  के  पास  भी
 जाता  हूं  ।  बह  भी  बहुत  अच्छे  तरीके  से
 पेश  आते हैं,  बहुत  से  कामों  में  वह  हमारी
 मदद  करते  हैं  ।

 बहरहाल  जब  हम  रेलवे  की  स्थिति  पर,
 खास  कर  के  मेरा  मतलब  नादान  रेलवे  से  है,  उस
 से  हमारा  बास्ता  पड़ता  है  नज़र  डालते  हैं  तो  जो
 तसवीर  सामने  भाती  है,  उस  को  देख  कर  सच-
 मुच  जी  चाहता  है  कि  चेयरमेन  साहब  झपने  दो
 दोस्त  डा०  राम  सुभग  सिंह  को,  ये  मांगें  मनवाने
 के  लिये  जो  पैसा  वह  मांगते  हैं,  उसके
 लिये  ना  कर  दी  जाय  t  क्योंकि  वहीं
 तरीके  जो  प्रंग्रेजों  के जमाने  में  थे,  वही  राज  भी
 चले  झा  रहे  हैं।  वही  फर्नीचर  स्टेशनों  पर  है
 जो  उस  जमाने का  है।  भारत  की  बहुत  संद्या
 जो  तीसरे  दर्जे  में  सफर  करती  है,  उनकी
 हालत  में  कोई  सुधार  नहीं  हुआ  है  ।  हम  लोग
 ईस्ट  क्लास  में  जाते  है,  डाक्टर  साहब  भी  जाते
 और  मेरे  साथी  जो  लोक  सभा  ध्रौर  राज्य  सभा
 के  है,  वे  भी  जाते  है।  जब  हम  सफर  करते है
 किसी  स्टेशन  से  तो  गाड़ियों  में  जनरल  तौर  पर
 देखें  तीसरे  दर्जे  के  मुसाफिरों  का  हाल  शायद

 दोज़ख  तो  किसी  ने  देखा  नहीं,  लेकिन  तीसरे
 दर्ज  के  डिब्बों  का  जो  हाल  है  वह  दोजख  से  भी
 बुरा  होगा।  कोई  उनके  लिये  बैठने  की  जगह
 नहीं  है  ।  मैं  यह  मानता  हूं  कि  मुसाफिरों
 में  भी  बहुत  हद  तक  ट्रेफिक  माइन्डेड  नहीं  है,
 कई  लोग  ऐसे  है  कि  जब  गाड़ी  भाकर  खड़ी
 होती  है  तो  एक  दम  से  सारा  सामान  फेंक
 देते  हैं,  सो  जाते  हैं।  भौर  दूसरे  मुसाफिरों  के
 बैठने  के  लिये  जगह  नहीं  छोड़त ेहैं  ।  लेकिन
 इसके  बावजूद  जो  महकमे  की  तरफ  से  तीसरे
 दर्ज के  मुसाफिरों  से  बुरी  तरह  से  सलूक  किया
 जाता  है,  रेलवे  मन्त्रालय  को  कोई  हक  नहीं  है
 टिकट  ईशु  करने  का,  झगर  यह  उनको  जगह
 नहीं  दे  सकते  हैं  बैठने  के  लिये  ।  कई  कई
 डिब्बे  इतने  पुराने  होते  हैं  कि  न  उनकी  बारिश
 होती  है  कौर  न  वह  बैठने  क  लायक  होते  है  ।  न
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 [श्री  बूटा  सिंह]
 उनके  इन्दर  जगह  होती  है।  होता  क्या  है
 लोगों  को  बाहर  लटकना  पड़ता  है  भोर  इस
 तरह  से  सफर  करने  से  रास्ते में  भ्रनेकों  जानें
 चली  जाती  हैं  ny

 मुझे  याद  है  एक  दफा हम  लोग  पंजाब  से
 झा  रह  थे  ।  एक  छोटा  सा  स्टेशन  है  फिलोर
 यहां  गाड़िया  बहुत  कम  रुकती  हैं।  तीसरे  दर्जे
 में  एक  देवी  चढ़ने  वाली  थी  उनके  पास  दो  बच्चे
 थे।  वह  भाग  कर  भा  रही  थी।  मैं  प्लेट  फार्म
 पर  छड़ा था।  मैंने  गाई  से  कहा  कि  देखो  वह
 देवो  भा  रहो  है,  उसको  चढ़ने  के  लिये  श्राप
 थोड़ा  सा  मान  जरूर  दीजिये  |  मगर  उसने
 मेरा  कहना  नहीं  किया,  गाड़ी  चल  दी  1  नतीजा
 यह  हुमा  कि  उसने  दोनों  बच्चो  को  गाड़ी  में  फेंक
 दिया  शौर  जब  वह  खुद  चढ़ने  लगी  तो  उसका
 पांव  फिसल  गया,  कौर  इस  तरह  पहियों  के
 बीच  उसकी  एक  टांग  बिलकुल  पिस  गई।
 आखिर  उस  गाई  ने  गाड़ी  को  रोका  7  मैंने
 कहा  कि  ब  गाड़ी  रोकने  का  क्या  फायदा  ,  उस
 की  जान  तो  चली  गई  भोर  उसको  हम  लोग
 अस्पताल  ले  गये  ।  मगर  उसके  बच्चों  का  किसी
 ने  ध्यान  नहीं  दिया  ,  न  रेलवे  स्टेशन  वालों  ने,
 न  गाड़ो  के  स्टाफ  ने  कौर  पुलिया  ने,  जिसको
 रेल  गाड़ी  के  साथ  इस  लिये  रखा  जाता  है  कि
 मुसाफिरों  की  हिफाजत  करे  ।  किसी  ने
 देखा  तक  नहीं  कौर  वे  'लेटफार्म  पर  रुंदते  रहे  t
 पह  है  मेरा  कहना  तीसरे  दर्ज  के  मुसाफिरों  के
 थारे  में  ।

 दूसरा  दर्जा  जो  है,  उसमें  ज्यादातर  रेलवे  के
 कर्मचारी  बैठे  रहते  है  i  उसमें  ज्यादातर  वे
 लोग  होते  हैं  जो  टिकट  नहीं  लेते  हैं  जो  पास
 पर  चलते  हैं  ।  वे  किसी  को  घुसने  नहीं
 देते  ।

 कब  रहा  कस्  बलास  ,  पता  नहीं  किस  ने
 कैबिन  सिस्टम  सेट  कर  दिया  ।  केबिन
 सिस्टम  इतना  रहा,  इतना  मन-हाइजीन
 कि  अगर  आजकल  गर्मियों  में  किसी  को  सज़ा
 देनी  होती  तो  वह  रेलवे  के  फर्स्ट  क्लास  के
 डिब्बे  में  दर्द  कर  दिया जा  सकता  है  ।
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 तो  मेरे  कहन का  मतलब  यह  है  कि  ये  जो
 मांगे  हैं,  यह  जो  पैसा  रेलवे  मंत्रालय  को  दिया
 जाता  है,  लोक  सभा  यह  चाहेगी  कि  उस  पैसे का
 इस्तेमाल  लोगों  की  सहूलियत  के  लिये  किया
 जाय  खास  कर  थ  बलास के  पैसेंजरों  की  सही-
 लिया  के  लिये  किया  जाय  ।

 मैंने  जैसा  हमारा  किया  था  कि  नारंग
 रेलवे  में  पिछले  तीन  चार  वर्षो  में  हमारे  मामले
 कुछ  ऐसी  मिसाले  देखने  में  भाई  हैं,  मैं  किसी
 कर्मचारी  का  नाम  नहीं  लूंगा,  मगर  ऐसे  कैसे  है
 कि  जिनकी  इच्छा,  जिनके  मन,  जिनका  सोचने
 का  तरीका,  जिनका  काम  करने  का  तरीका
 बहुत  ही  हानिकारक  हैं।  मैं  आपके  सामने
 मिसाल  देता  हूं।  इस  में  कोई  शक  नहीं  है
 कि  रेलवे  के  कर्मचारियों  ने  पिछली  लड़ाई  में
 जिस  हौसले  शौर  बहादुरी  का  सबूत  दिया,
 उसकी  मिसाल  नहीं.  मिलती  गाड़ियों  में
 लाइट  नहीं  थी  मगर  पंजाब  के  लोगों  ने  जिस
 तरीके  से  रेलवे  कर्मचारियों  का  साथ  दिया
 उनकों  खाना  दिया,  भ्र मृत सर,  लुधियाना  भौर
 जालन्धर  जैसे  स्टेशनों  पर  पूरी-पूरी  गाड़ी  को
 छड़ा  करके  खाना  खिलाया,  यह  नहीं  देखा  कि  यह
 मुसाफिर  फौजी  है  या  सिविलियन  है,  उन  दिनों
 में  जिन  हालात  में  रेलबे  कर्मचारियों  न  काम
 किया,  उसके  लिये  पह  लोक  सभा  बहुत  बहुत
 मशकूर  है  शौर  सरहाना  करती  है,
 मगर  उन्हीं  दिनों  में  हमारे  देखन  में
 एक  कौर  बात  भई  हमारी  सेकड़ों
 बोगियां,  पाकिस्तान  के  साथ  उनका  कोई
 एग्रीमेंट  था,  जिसके  तेहत  हिन्दुस्तान  के  कुछ
 डिब्बे  पाकिस्तान  के  साथ  एक्सचेंज  होते
 थे,  उनकी  मेंटेनेंस  के  लिये,  उनके  रोवर-
 हाल  के  लिये  कौर  उनकी  जैन रण  देख  भाल
 के  लिये,  दोनों  मुल्कों  में  कोई  एग्रीमेंट  था  t
 मेरे  ध्यान  में  यह  बात  लाई  गई  कि  प/किस्ताल
 के  सैकड़ों  डिब्बे,  एक  डिम्ब  की  कोमल  बहुत
 ज्यादा  है,  डाक्टर  साहब  बता  सकेंगे,  पाकिस्तान
 के  सैकड़ों  डिब्बे  जो  आउट-मोहंड  के,  टाउन-
 आउट  थे,  जिनकी  कंडीशन  बहुत  खराब
 हो  चुको  दो,  जो  ट्रेंक  भें  नहीं  चल  सकते  के,
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 उनको  समय  से  वापस  नहीं  किया  गया  ।
 दूसरी  तरफ  हमारे  देश  के  फर्स्ट  क्लास  के
 डिब्बे,  उनको  भ्रोवरहाल  करवा  कर,  पेंट
 करवा  कर,  फर्स्ट  बलास  बनवा  कर  पाकिस्तान
 के  सुपुर्दे  कर  दिये  गये  ।  मैं  चाहता  हूं  कि
 इस  बात  की  जांच  की  जाय  शोर  देखा  जाय
 कि  इसके  लिये  कौन  जिम्मेदार  है  टोर  इसमें
 कोई  भेद  की  बात  तो  नहीं  है  ।  मैं  चाहूंगा
 कि  डाक्टर  साहब  इस  बात  की  एंक्वायरी  करें।

 मुझे  बहुत  दुख  के  साथ  यह  बात  कहनी
 पड़ती  है  कि  दुर्भाग्य  से  नादने  रेलवे  के
 'फीरं/जपुर  डिवीज़न  में  कुछ  ऐसे  प्रोफ़ेसर  झा
 गये  हैं  जिनका  रवैया  पंजाब  में  रहने  वाले--
 झगर  मैं  सिख  कहूं  तो  बहुत  से  लगों  को
 ऐतराज़  होगा,  क्योंकि  जब  हम  यहां  सिलों
 का  नाम  लेते  हैं  तो  ये लोग  कहते  हैं  कि  हिन्दु-
 बतानी  कहो

 को  बांटा  सिंह  :  मगर  जब  उनके  साथ
 ज़्यादती  होती  है  तो  उनका  माम  लेना  पड़ता
 है।  जब  हम  धौर  कपूर  सिंह  जी  माम  लेते  हैं  तो
 यहां  कहा  जाता  है  कि  उनका  नाम  न  लीजिये,
 हिन्दुस्तानी  कहिये  ।  जब  उनके  साथ  कोई
 ज्यादती  होती  है  तो  हमें  प्राइडेन्टीफ,ई
 करना  होता  है  ares  रेलवे  के  फिरोजपुर
 डिवीजन  के  लोको शे ंड  में  काम  करने  वाले
 जितने  भी  सिख  मजदूर  हैं,  उनके  साथ  बतौर
 एक  श्रेणी  के,  बतोर  एक  जमायत  के  झम्याय
 हो  रहा  है  ।  उसकी  जांच  करवायें।  प्राकार
 पता  चलेगा  कि  सिख  चौबे  वर्ग रह  जो  हैं
 उनको  सिर्फ  दस  बिना  पर  तबदील  कर
 दिया  जाता  है  कि  उनके  जो  सुपीरियर्ज  हैं,
 वे  उनसे  नफरत  करते  हैं।  मैं  किसी  भ्रफ़ूसर
 का  नाम  नहीं  लेना  चाहता  हूं  ।  लेकिन  मैं
 यह  कहना  चाहता  हूं  कि  ऐसी-ऐसी  बातें
 सिखों  के  खिलाफ  फी  जाती  हैं  कि  भ्रमर  कहीं
 एक  सांप  हो  शौर  एक  सिख  मिल  जाये  तो
 सिख  को  पहले  मारा  जाये  भ्र ौर  सांप  को  बाद
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 में  ।  डी०  एम०  fo  कहते  हैं  कि  मैं  सथ  से
 पहले  सिख  को  मारूंगा  कौर  फिर  सांप  को  ।

 सभापति  महोदय  :  जनरलाइज़  करने
 से  तो  कोई  मतलब  हल  नहीं  होता  है।  पटिकुलर
 केस  है  तो  मिनिस्टर  साहब  के  नोटिस  में
 बाप  ला  सकते  हैं  ।

 शो  ब्रा  सिंह  :  मगर  ड्राप  यह  चाहते
 हैं  तो  मैं  एक  नहीं  दर्जनों  केस  मिनिस्टर
 साहब  को  भेज  दूंगा  ।  मैं  कहना  चाहता  हूं
 कि  उनको  बाप  डि सक रेंज  मत  करो  |
 उनका  हिस्सा  हिन्दुस्तान  को  बनाने  में  बड़ा
 शानदार  रहा  है  हिन्दुस्तान  को  बनाने  में
 न  सिर्फ  उनका  हाथ  रहा  है  बल्कि  जितना
 बड़ा  हिस्सा  इन  लोगों  का  रहा  है,  उस  पर
 हमें  पद्य  है।  मैं  समझता  हूं  कि  डा०  साहब
 स्वयं  भी  बहुत  हमदर्दी  के  इनके  प्रति
 रखते  हैं  प्रौढ़  मझे  साशा  है  कि  वह  अवश्य  ही
 इस  बात  की  जांच  करवायेंगे  t

 एक  बात  जो  मैं  पंजाब के  जो  मेन  स्टैंड
 हैं,  जो  भेज  लाइंस  के  रटेशन  हैं  उनके  बारे
 में  कहना  चाहता  हूं  ।  भ्र मृत सर  से  मैं  शुरू
 करता  हूं  ।  दिल्ली  तक  राज  भाप  देखें  कि
 तो  किसी  भी  स्टेशन  पर  रिटार्यारिंग  रूम  हों
 है  ।  शायद  प्रंग्रेजों  से  तो  भल  हूं  गई  ny
 लेकिन  हमारी  गवर्नमेंट  ने  बयो  इसकी  व्यवस्था
 नहीं  की,  मुश्ते  मलूम  नहीं  है  t  लुधियाना
 एक  इन्टरनेशनल  बिजनेस  सेंटर  है  राज-
 कल  वहां  को  मशीनरी  अमरीका,  कनाडा,
 जमाने  धौर  जापान  शक  में  जाता  है।  इस
 बात  पर  हिन्दुस्तान  को  फस्ट  होना  चाहिये  t
 वहां  पर  रेस्टॉरेंट  भी  अच्छा  नहीं  है  जहां
 तक  रिपेयरिंग  रूम  का  सम्बन्ध  है,  वह  हो
 है  ही  नहीं

 डा०  राग  सेन  (कलकता  मूं)  :
 धौर  कहां-कहां  नहीं  हैं  ?

 ही  बूढा  सिह  :  प्रमृतसर  में  नहीं,
 जालंधर  में  नहीं,  पठानकोट  में  नहीं  ।  जितने
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 [at  बूटा  सिंह]
 पंजाब  के  ये  बड़े-बड़े  स्टेशन  हैं  वहां  पर  नहीं
 है

 डा०  रावन  सेन  :
 अच्छा  है  |

 श्री  बूटा  सिह  :  मैं  चाहता  हूं  कि  डा०

 पठानकोट  में  तो

 राम  सुभग  सिंह  जी  इस  पर  ध्यान  दें  कि  लुधियाना
 जो  कि  बिजिनेस  सेंटर  ही  नहीं  है  बल्कि  बहुत
 इम्पोर्टेड  स्टेशन  भी  है  भ्र ौर  साथ  ही  साथ
 डिफेंस  की  स्ट्रेटेजी  को  भी  मद्देनजर  नगर
 रखा  जाये  तो  वह  सैकिड  लाइन  श्राफ  डिफेंस
 का  सेंटर  हो  सकता  है,  उसकी  एक  कौर
 बहुत  बड़ी  समस्या  है  जिसको  बार-बार  इस
 मंत्नालय  के  ध्यान  में  लाया  गया  है  और  वह
 समस्‍या  यह  है  कि  लुधियाना  शहर  से  जो
 रेलगाड़ियां  चलती  हैं  प्रौढ़  वहां  पर  लुधियाना
 भेज  लाइन  के  ऊपर  जो  एक  रेलवे  क्रासिंग  है
 कौर  उसके  जंकशन  होने  की  वजह  से  सारा
 दिन  गाड़ियां  चलती  रहती  हैं  हर  रोज़  कोई
 न  कोई  एक्सीडेंट  हो  जाता  है।  उस  क्रासिंग
 पर  हर  रोज़  कोई  न  कोई  एक्सीडेंट  हो  जाता
 है  ।  लुधियाना  के  शहरियों  की  तरफ  से
 भी  कौर  हमने  प्रगति  तरफ  से  भी  रेल  मंत्रालय
 का  ध्यान  इस  ओर  खींचा  है,  उसको  इस  बारे
 में  लिखा  है  कि  वह  पुल  जो  है  वह  बहुत  बाधा
 डालता  है  भौर  उस  का  कोई  इलाज  किया
 जाए  |  जब  हमारी  पिछली  बार  पाकिस्तान
 के  साथ  लड़ाई  हुई  थी  भ्रोर  उस  पुल  ने  सब  से
 ज्यादा  बाधा  डाली  तो  पी०  डब्ल्यु०  डी०  ने
 एक  बाईपास  निकाला  शौर  उससे  मिलिटरी
 की  समस्‍या  तो  जरूर  हल  हो  गई  हो  तो
 वह  तो  हो  सकता  था  लेकिन  जहां  तक  वहां
 के  लोगों  का  सम्बन्ध  है,  जनता  का  सम्बन्ध  है,
 वह  जी०  टी०  रोड  के  ऊपर  है  शौर  इसलिए
 सारा  ट्रेफिक  रेलवे  क्रासिंग  से  होकर  जाता  है
 कौर  बहुत  तकलीफ  होती  है  t  मैं  मंत्री
 महोदय  से  प्रार्थना  करता  हूं  कि  उस  क्रासिंग
 पर  जरूर  पुल  का  इंतजाम  किया  जाए  ताकि
 न  सिर्फ  लुधियाना  के  लोगों  को  बल्कि  सारे
 पंजाब  के  लोगों  को  सहूलियत  वो  सके  ।
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 मैं  यह  भी  कहना  चाहता  हूं  कि  कुछ
 ऐसी  गाड़ियां  हैं  जो  कि  ब्रांच  लाइंज़  की  हैं
 कौर  जिनका  मेन  लाइन  की  गाड़ियों  से
 सम्बन्ध  जुड़ना  चाहिये  ।  मेरी  कांस्टिट्यूएंसी
 में  मोगा,  डिस्ट्रिक्ट  फिरोजपुर  कौर  भटिंडा
 जाते  हैं  कौर  यह  एक  ऐसा  सेक्टर  है  जो
 बौछार  पर  है  ।  यह  एक  ऐसा  इलाका  है  जो
 हिन्दुस्तान  भर  में  भ्रगर  यह  कहा  जाये  कि  'अनाज
 की  उपज  के  मामले  में  सब  से  अच्छा  है  तो
 गलत  नहीं  होगा  ।  यहां  से  जो  गाड़ियां
 चलती  हैं  वे  लुधियाना  में  मेन  लाइन  की
 गाड़ियों  को  मिलाती  हैं  a  उन  गाड़ियों  का
 जो  टाइम  रखा  हुला  है  खास  तौर  से  जो
 दिन  को  चलती  हैं  जैसे  फ्लाइंग  मेल  है,  वह
 ठीक  नहीं  है  7  इस  फ्लाइंग  मेल  को  पहले
 अमृतसर-पंजाब  मेल  कहा  जाता  था।  पता
 नहीं  इसका  नाम  बदल  कर  फ्लाइंग  मेल  क्‍यों
 रख  दिया  गया.  मैं  सुझाव  देता  हूं  कि इसका
 पुराना  नाम  ही  रखा  जाए।  उससे  प्रमृतंसर
 को  इम्पोर्ट  मिलती  है  जो  हमारे  गुरूजनों
 की  नगरी  है  और  जिसको  देखने  के  लिए
 बाहर  की  सैलानी  भी  बड़ी  तादाद  में  भाते  हैं
 झ्र ौर  दर्शन  करते  हैं  7  उस  गाड़ी  को  पकड़ने
 के  लिए  भाटिया  शौर  फीरोजपुर  से  गाड़ियां
 कराती  हैं  ।  ड्राप  इस  बात  को  जानते  ही  हैं
 कि  गाड़ियां  ठीक  समय  पर  बहुत  कम  चलती  हैं
 और  ब्रांच  लाइंस  की  तो  बहुत  ही  कम  चलती
 हैं  ।  जो  ब्रांच  लाइन  की  गाड़ी  भ्राती  है
 उसके  जाने  के  पांच  सात  मिनट  बाद  प्लेइंग
 मेल  छूट  जाती  है  सिर्फ  पांच  सात  मिनट
 का  समय  ही  यात्रियों  को  उस  गाड़ी  पर
 चढ़ने  के  लिए  मिलता  है  पांच  सात  मिनट
 तो  उनको  ब्रिटिश  को  क्रास  करने  में  ही  लग
 जाते  हैं  कौर  नतीजा  यह  होता  है  कि  एक  तो
 लेट  ब्रांच  लाइंज  को  गाड़ियों  के  जाने  को
 वजह  से  प्रौढ़  दूसरे  पांच  सात  मिनट  ब्रिजिज  को
 क्रास  करने  में  लग  जाने  की  वजह  से  उनको
 बह  गाड़ी  नहीं  मिलती  है  ।  यह  एक  ऐसी
 समस्‍या  है  जिसकी  तरफ  जल्दी  ध्यान  दिये
 जाने  की  प्रा वश्य कता  है।  मैं  चाहता  हूं  कि
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 wi  महोदय  इस  पर  सहानुभूतिपूर्वक
 बिचार  करें।

 मैं  आपको  जो  समय  छापने  मुझे  दिया  है,
 उसके  लिए  धन्यवाद  देता  हूं  t

 st  do  ला०  चौधरी  (मुद्रा)।
 मुहतरम  चेयरमन  साहब,  रेलवे  की  ये  जो
 डिमांड  पेश  की  गई  हैं,  इनका  मैं  समन
 करता  हूं  (व्यवधान)  ।  ड्राप  मुझ  टोकियो
 नहीं  ।  जब  भाप  बोलते  हैं  तो  मैं  प्राकार
 इंटरप्ट  नहीं  करता  हूं  ।

 मेरे  दोस्तों  ने  इन  डिमांड  की  बहुत
 मुखालिफत  की  है।  मैं  आपको  बतलाना
 चाहता  हूं  कि  जिस  वक्‍त  हम  ब्रिटिश  एम्पायर
 से,  ब्रिटिश  सल्तनत  से  लड़  रहे  थे,  तलवार
 के  जोर  से  उसका  मुकाबला  कर  रहे  थे  तो  ये
 झपोजीशन  के  मेरे  दोस्त  खामोश  थे  भर
 गहरी  नींद  में  सोये  हुए  थे।  उस  वक्‍त  रेलों  की
 जो  हालत  थी  उसकी  हम  अच्छी  तरह  से  जानते
 थे  और  ग्राम  जो  हालत  है  उसको  भी  हम
 अच्छी  तरह  से  जानते  हैं  1  राज  बहुत  ज्यादा
 सुधार  श्री  गया  है  ।  राज  बहुत  ज्यादा
 सहूलियतें  लोगों  को  दी  जाती  हैं  जो  कि  तब
 नहीं  दी  जाती  थीं  t  श्राप  यह  भो  देखें  कि
 हमने  कितनी  तरक्की  की  है।  हमने
 चितरंजन  में  रेल  इंजन  बनाने  का  कारखाना
 स्थापित  किया  है।  पता  नहीं  कौर  क्या-क्या
 हमने  कर  दिखाया  है  ।  डिब्बे  अरब  हमारे
 देश  में  बनने  लग  गए  हैं।  जवाहरलाल
 जी  के  नेतृत्व  में  दौर  डा०  राम  सुभग  सिंह  के
 नेतृत्व  में  हमारे  देश  में  बहुत  प्रगति  हुई  है,
 रेलों  ने  बहुत  प्रगति  की  है।  शायद  हमारे
 विरोधी  दल  के  भाइयों  ने  जो  तरक्की  हुई  है
 उस  तरफ  ध्यान  नहीं  दिया  है  प्रौढ़  न  वे
 देना  चाहते  हैं  '  इनको  तो  हर  काम  में
 बुराई  ही  बुराई  दिखाई  देती  है  कौर  कोई
 अच्छाई  इनको  दिखाई  नहीं  देती  है  t
 इनका  काम  ही  भ्रालोचना  करना  है  ।

 मैं  यह  नहीं  कहना  चाहता  हूं  कि  जो
 खाक  हैं  उनकी  तरफ  बाप  सरकार  का
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 ध्यान  न  दिलायें,  जो  खराबियाँ; हैं  उनकी।
 तरफ  ध्यान  न  दिलायें  लेकिन  जो  भी  शाप
 सजेशन  दें  वे  कंस्ट्रक्टिवः  सजैशन  होनी
 चाहिये  ।  आपको  साथ  ही  साथ  इस  बात
 को  भी  एप्रिशियेट  करना  चाहिये  कि  भ्राजादी
 के  पहले  रेलों  की  क्या  हालत  थी  कौर  पाल
 क्या  है।  मैंने  पहले  प्लेटफार्म्स  को  देखा  है,
 वे  बहुत  खराब  हालत  में  हुआ  करते  थे,
 उन  में  से  बदल  भाया  करती  थी,  सफाई  का
 कोई  प्रबन्ध  नहीं  हुआ  करता  था  लेकिन
 राज  प्लेटफार्म्स  की  हालत  बहुत  सुधर  गई
 गई  है  जो  चहुंमुखी  प्रगति  हुई  है,  वह
 काबिले  तारीफ  है  ।  जो  विदेशी  प्राते  हैं,
 जो  टूरिस्ट  जाते  हैं  बे  भी  हमारी  इस  मामले
 में  तारीफ  करते  हैं  ।  मैं  ने  उनसे  बात  की
 है  १  दि |

 को  झोंककर  लाल  बेरा  (कोटा)  :
 हिन्दी में  की  थी  ?

 थमी  Wo  ero  whet  :  जर्मनी
 का  एक  झ्रादमी  पाया  था  ।  उसके  साथ  मैंने
 हिन्दी  में  बात  की  थी  ।  यह  हिन्दुस्तान  के
 लिये  कोई  नफरत  की  बात  नहीं  है  ।  हिन्दी
 मे ंबात  करना  नफरत  की  बात  नहीं  है।
 वह  अपने  मुल्क  का  एक  बहुत  अच्छा  शहरी
 था  ।  वह  हिन्दी  समझता  था  धौर  उसने
 हमारे  साथ  हिन्दी  में  बात  की  ।  प्रापकी
 तरह  से  उसको  हिन्दी  से  नफरत  नहीं  थी  ।
 झगर  मां  को  मां  कहें  तो  बाप  इसको  बड़ी
 जिल्लत  की  बात  समझते  हैं  लेकिन  झगर
 मैडम  कहें  तो  भ्रापको  बड़ी  खुशी  होती  है.
 (व्यवधान)  प्रगर  भाप  मुक्त को  इस  तरह  से

 टोकते  चले  गये  तो  मैं  ध्रापको  बता  देता  हूं
 कि  भड़का  लगा  कर  मैं  बैठ  जाऊंगा  कौर  आपको
 बोलने  नहीं  दूंगा  ।  मैं  बहुत  धनखड़  स्वामी
 हूं  -  मैं  जब  आप  बोलते  हैं  तो  प्राकार  इंटरनेट
 नहीं  करता  हूं  t

 8.48  hrs,
 (Mr.  Deruty-Spraxer  in  the  Chair]

 हमारे  देश  की  45-46  करोड़  की
 आबादी  है  ।  भाप  लोगों  को  गुमराह  करना
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 त्री  vo  ला०  चौधरी]
 चाहते  हैं।  भाप  सरकार  को  कमजोर  करना
 चाहते  हैं,  मजबूत  करना  नहीं  चाहते  हैं  ।
 अच्छाइयों  की  तरफ  बाप  गौर  नहीं  करते  हैं,
 बुराइयों  को  ही  बाप  ढूंढते  हैं  ny

 बहुत  से  माननीय  सदस्यों  ने  कहा  है
 कि  रिजर्वेशन  नहीं  मिलता  है।  लेकिन  मैं  बाप
 को  बतलाना  चाहता  हूं  कि  इसे  दिल्ली  शहर
 में  बाज  बाज  दफ़ा  बगैर  रिजवेंशन  के  भाखरी
 दिन  मेरा  काम  हो  गया  था  ny  मेरी  पत्नी
 बीमार  थी  ।  मैं  रिज़वान  नहीं  करा  सका
 था  ।  मेरे  पास  तार  पाया  था  ।  मैं  गया
 धौर  बड़े  प्रदव  के  साथ  कर्मचारी  से  बोला
 कि  यह  बात  है  शौर  मुझे  रिजर्वेशन  चाहिये  ।
 उसने  दे  दिया  ।  उसका  भी  हृदय  पाषाण
 नहीं  होता  है,  पत्थर  का  नहीं  होता  है,  वह  भी
 सहृदयी  होता  है।  ड्राप  झपने  रुतबे  की  वजह
 से  रिजवेंशन  चाहें,  इस  वास्ते  चाहें  कि  भाप
 मेम्बर  पालियामेंट  हैं  तो काम  नहीं  हो  सकता  t
 आपको  उसको  यह  भी  बत॑लाना  चाहिये  कि
 यह  वजह  है  कि  मैं  रिजवान  नहीं  करा  सका
 हूँ  भौर  अरब  मुझे  जाना  पड़  गया  है,  इस  वास्ते
 अगर  राज  रिजर्वेशन  कर  दो  तो  प्लाँक  बड़ी
 मेहरबानी  होगी  तो  कोई  वजह  नहीं  है  कि
 ॥ उ  वह  आपका  रिजर्वेशन  न  कर  दे  ।
 हर  भ्रादमी  के  पास  उस  के  सोचने  का  दायरा
 होता  है  1  मगर  भाप  उस  को  नौकर
 समझते  हैं  तो  वह  भी  भ्रापको  दूसरी  तरह  से
 देखेगा  ।  सागर  भाप  किसी  के  बाप  की  कद्र
 करते  हैं  तो  कोई  वजह  नहीं  है  कि  बह  बाप  के
 बाप  को  गाली  दे।  लेकिन  मगर  बाप  किसी
 को  गाली  देंगे  तो  भाप  को  गाली  सुननी  पड़गी।

 व्याख्यान)  |  उपाध्यक्ष  महोदय,  जो
 आप  का  प्रनुकरण  करेगा  यहां  पर  वही  बाप
 की  किसी  पर  बैठने  लायक  हो  सकता  है  ।
 थो  गलत  बात  करेंगे  वह  कभी  उस  पर  नहीं
 बैठ  सकते  हैं।  यही  बात  सब  जगह  देखी  जाती
 है  ।  गांधी  जो  ने,  जवाहरलाल  नेहरू  ने,
 शास्त्री  जी  ने,  यह  नमूना  देश  के  सामने  रक्खा।
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 उपाध्यक्ष  महोदय  :  श्राप  रेलवे  डिमांड
 पर  बोलिये  ।

 शीशे  eto  चौधरी :  मैं  धाप  को
 मार्फत  कहना  चाहता  हूं  कि  मैं  रेलवे  बोर्ड  के
 चेयरमन  की  बड़ी  इज्जत  करता  हूं  ।  उन्होंने
 लड़ाई  के  मौके  पर  जो  काम  किया  उस  के  लिये
 एक  हिन्दुस्तानी  होने  की  हैसियत  से  बड़ा  मश्कूर
 हैं,  बड़ा  शुक्रगुजार  हूं  ।  लेकिन  इस  के  साथ
 साथ  यह  भी  कहना  चाहता  हूं  कि  बहुत  स्टेशनों
 के  नाम  इस  तरह  के  हैं  जिन  का  कोई  मतलब
 नहीं  होता  ।  राज  मैं  मंत्री  महोदय  का  ध्यान
 इस  बात  की  तरफ  दिलाना  चाहता  हूं  कि  हमारे
 बहुत  से  बहादुर  सेनानियों  ने  भ्राजादी  की
 लड़ाई  में  कुर्बानी  दी  है  सन्‌  1921,
 930  श्लोक  942  में उन  लोगों  ते

 निहत्थे पन  से  मुल्क  के  साथ  वफादारी  की
 दौर  प्रंग्रेजों  से  लड़ाई  लड़ी  ।  उन  लोगों  के
 नाम  पर  स्टेशनों  के  नाम  होने  चाहियें  v
 छापने  मुजफ्फरपुर,  मुजफ्फरनगर,  इलाहाबाद
 जैसे  नाम  रक्खे  हैं।  मैं  समझता  हूं  कि  उन
 शहीदों  के  नाम  पर  जो  भ्र पना  खून  बहा  चुके
 हैं  हम  फव्वारे  पर  जाते  हैं  कौर  सिर  झुकाते
 हैं।

 एक  साधनों  सदस्य  :  यह  कौन  सी
 डिमान्ड  है  ny

 tt  Wo  ला०  चौधरी:  क्‍या  श्राप  नहीं
 जानते  ।  मैं  कहना  चाहता  हूं  कि  उन  बहादुरों
 के  नाम  पर  हमें  स्टेशनों  के  नाम  रखने  चाहियें।
 इस  से  राज  के  लोगों  पर  भी  नहीं  कराने  बाली
 पीढ़ियों  पर  प्रसर  पड़ेगा  कि  हमारे
 मुल्क  में  ऐसे-ऐसे  शहीद  हुए  थे  जो  आजादी
 की  लड़ाई  में  मारे  गये  थे इस  तरह  से
 कम  से  कम  उन  के  नाम  भ्रमर  रहेंगे  ।  इस  तरह
 के  दरवाजे  बनाकर  डा०  राम  सुभग  सिंह
 कौर  पाटिल  साहब  उन  बहादुरों  को  याद
 रखें  ।  साथ  ही  साथ  मैं  यह  कहना  चाहता
 हूं  कि  करा  शौर  सहसराम  जैसे  नामों  के
 कोई  मतलब  नहीं  होते  ।  मैं  नहीं  समझता
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 कि  इन  नामों  से  किसी  के  दिल  व  दिमाग
 में

 किसी  बहादुर  झ्रादमी  का  खयाल  पैदा  होता
 होता  है

 एक  सानिया  सदस्य  :  अक्सर की  बात
 भी  कहिये  1

 शी  qo  wo  चौधरी  :  धक सर की  बात
 तो  यह  है  कि  वहां  पर  पुराने-पुराने  लीडरों  को
 को  कैद  में  डाला  गया  था।  बक्सर  में  दौर
 कोई  बात  नहीं  है  ।  बक्सर  में  कोई  ऐसी
 बात  नहीं  हुई  है  जिस  से  हम  को  बहादुरी  की
 जगह  समझें  t  मैं  रेलवे  विभाग  का  ध्यान  बाबू
 कुंवर  सिंह  जैसे  सेनानी  झोर  झांसी  की  रानी
 लक्ष्मीबाई  की  तरफ  खींचना  चाहता
 हूं  ।

 ी  झोंककर  लाल  बैरवा  :  उपाध्यक्ष
 महोदय,  सदन  में  कोरम  नहीं  है  ।

 उपाध्यक्ष  महोदय  :  घंटी  बजाई  जा  रही
 Qi...  भव  कोरम  हो  गया  है।
 प्रताड़नीय  सदस्य  भ्र पना  भाषण  शुरू  करें।

 श्री  Wo  ला०  चौधरी  :  मैं  प्राय  के  जरिये
 से  डा०  राम  सुभग  सिंह  का  ध्यान  इस  तरफ
 झ्राकषित  करना  चाहता  हूं  कि  सारा  शौर
 सह सराम  से  बहादुर  सेनानी  बाबू  कुंवर  सिंह
 की  याद  कराती  है  जो  देश  की  आजादी  के
 लिये  लड़े  थे  ।  यह  भारत  के  स्वतंत्रता  संग्राम
 की  तवारीख,  की  बात  है  और  एक  ऐसी
 चीज  है  जिस  को  इस  देश  के  लड़ाकू  सिपाही
 धौर  प्रा जादी  के  लिये  लड़ने  वाले  परवाने
 मानते  हैं  ।  हम  चाहते  हैं  कि  राज  जो  सह सराम
 धौर  सारा  के  नाम  हैं  उन  को  हटा  दिया
 जाये  धौर  बीर  सेनानी  कुंवर  सिह  के  नाम  पर
 इन  दोनों  स्टेशनों  के  नाम  रख  दिये  जायें।
 साथ  ही  उनकी  एक  स्टे चू  लगवाई  जाये  जो  कि
 घोड़े  पर  सवार  हो  जिस  से  लोग  सबक  ले  सके  t

 रेलवे  के  भ्रमर  बहुत  से  माननीय  सदस्यों
 में  खामियां  बतलाई  हैं  कि  थर्ड  क्लास  के
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 लिये  महीं  मालूम  क्‍या  क्या  किया  जाये  ।
 लेकिन  मैं  यहां  कहना  चाहता  हूं  कि  लखनऊ
 से  चलकर  जो  गाड़ी  क़सम  तक  जाती  है
 उसी  में  सिलीगुड़ी  तक  मैंने  वहां के
 जनरल  मैनेजर  को  गोरखपुर  से  कई  मलबे
 दौरा  करते  देखा  है  ।  मैं  ने  अपनी  झाँख  से
 &  देखा  कि  उन्होंने  चबके  के  नीचे  का  खुद
 मुआयना  किया  मैं  एक  मामूली  बेश  में  है  |
 यह  नहीं  था  कि  मैं  एक  एम  पी०  बनकर  वहां
 गया  था।  मैं  यह  कहना  चाहता  हूं  कि  भ्रमर
 कोई  भ्रमर  कोई  खास  कॉम  करता  है  वो
 ऐसा  नहीं  होना  चाहिये  कि  उस  के  काम  की
 सराहना  न  की  जाये  ।

 एक  बात  की  तरफ  मैं  और  आपका  ध्यान
 झाकड़ी  करना  चाहेगा...  व्यवधान!  प्राखिर
 इस  पार्लियामेंट  की  कोई  डिगनिटी  तो  होनी
 चाहिये  ।  जिस  तरह  से  यहां  बाधा  डाली  जाती
 है  बह  हमारे  भ्र पोजीशन  के  लिये  शर्म  की
 बात  है।  कया  इस  तरह  से  किसी
 इन्सान  को  करना  चाहिये।

 मैं  ड्राप  के  जरिये  डा०  राम  सुलग  सिंह
 से  कहना  चाहता  हूं  कि  असम  सिलीगुड़ी  के
 बीच  में  जो  गाड़ी  राज  प्रति  भ्र ौर  जाती  है  उस
 में  डा०  एस०  ००  नवाब  जैसे  बड़े  सर्जन  को
 कुछ  लफंगों ने  बहुत  तंग  किया।  रेलवे  के  काफी
 इंतजाम  के  बावजूद  बहू  उन  का  समान  छीन
 से  गये  t  मैं  कहना  चाहता  हूं  कि  इन  बड़े
 सर्जन  की  तरह  के  प्राणियों को  चोरियों से
 इन  गुंडों  प्रौढ़  बदमाशों  को  महफूज  रखने  के
 लिये  रेलवे  महकमे  को  बहुत  सख्त  कदम  उठाने
 होंगे  भोर  रेलवे  बोर्ड  को  भी  इस
 का  इन्तजाम  करना  होगा  धौर
 आपको  कुछ  उसके  लिए  गोपनीय  लोग,
 गुप्तचर रखने  पड़ेंगे  जो  यह  देंखे  कि  इस  किस्म
 के  कौन  इन्सान  हैं  जिनकी  वजह  से
 बड़े  प्रिये-भच्छे  लोगों  की  बेइज्जती  होती  है
 धौर  कभी-कभी तो  फर्स्ट  क्लास  पैसेंजर  का
 टिकट  लेकर  घुस  जाते  हैं  धौर  उस  में  भी
 जाकर  बच्चे  लोगों  को  हैरेस  करते  हैं।
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 [श्री  चे  ला०  चौधरी]
 एक  बात  शौर  कहना  चाहता  हू  हरि-

 जनों  का  मामला  पाया  और  बहुत  कुछ  कहा
 गया  कि  रेलवे  में  यह  बातें  नहीं  हुई  वह  बातें

 'महीं  हुई  ।  ठीक  है  लेकिन  मेरे  दोस्तों
 942  भौर  921  तक  हमारे  हरिजनों  की

 की  क्‍या  हालत  थी  ?  आप  सोचें  गौर  करें
 कौर  जवाहरलाल  जी  शास्त्री  जी  पंत  जी
 मोतीलाल  नेहरू  तथा  मौलाना  आजाद  के  प्रयास
 से  हिन्दुस्तान  में  संविधान  बना  जिसमें  हरि-
 जनों  को  यह  राहत  मिली  जो  कि  न  कभी  मोगा
 “एम्पायर  में  हुआ  कौर  न  किसी  और  एम्पायर  में
 मिल  सकी  i  फौरन  पहले  कभी  हरिजनों
 की  कोई  वकत  थी  ।  लेकिन  भ्राहिस्ता  भ्राहिसता
 बाप  भी  इसको  देखें  |  मगर  हम  किसी  से  लड़ना
 चाहते  हैं  तो  हमको  भी  दंड  बेठक  मारना  पड़ेगा
 तो  हरिजनों  को  भी  झाई०  सी०  एस०  बनने  के
 लिए  यह  तालीम  पढ़नी  पड़ेगी  ।

 एक  तरफ  शोर  मैं  भ्रामक  ध्यान  खींचना
 चाहता  हू,  ।  हिन्दुस्तान  में  जो  रेलवे  के  सारे
 काम  हुए  ध्रौर  दूसरे  काम  हुए  वह  सराहनीय
 हैं  ।  लेकिन  रेलवे  कर्मचारियों  के  जो  मासूम
 -बच्चे  हैं  जिनको  की  कम  तनख्वाह  मिलती  है
 और  जो  रेलवे  कालोनी  में  रहते  हैं  वहां  रेलवे
 कर्मचारियों  के  रहने  का  आवास  बाप  बनाते

 हैं  तो  उसके  साथ  साथ  उनके  मासूम  बच्चों  के
 लिए  भी  कम  से  कम  स्कूल  होने  चाहिएं  लाजिमी
 सौर  से  जिससे  उनके  बच्चे  सही  सही  शिक्षा  प्राप्त
 करके  भागे  निकल  सकें

 इसके  अलावा  स्टेशनों  की  बात  जो  मैंने
 कही  हैं  इलाहाबाद  वगैरह  की  मैं  चाहता  था
 “कि  उस  पर  शहीदों  का  नाम  शौर  बड़े-बड़े  लोगों
 का  नाम  पँतजी  का  नाम  लिखा  जाये  मुजफ्फर-
 पुर  न  रखें  ।  मुजफ्फरपुर  शौर  मुजफ्फर-
 नगर  के  कोई  माने  नहीं  हैं  ।

 :  झा डर  झा डर। उपाध्यक्ष  महोदय
 -  बाप  खत्म  करें।
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 tt  चखमलिलाल  चौधरी :  हसी  के
 साथ  मैं  रेलवे  डिमांड  की  कुछ  कद्र  करता  हूं

 धौर  उसकी  ताईद  करता  हू.  ।

 Shri  Bakar  Ali  Mirza  (Warrangal):
 Mr,  Deputy-Speaker,  Sir,  I  will  not
 take  much  time  of  the  House.  I  have
 got  only  two  points  to  make.  The
 Railway  system  is  a  measure  of  the
 country’s  progress.  The  length  of
 railway  lines  and  of  roads  proper
 communications,  proper  means  of
 transport  all  these  are  the  indica-
 tions  of  the  progress  the  country  has
 made.  That  is  also  an  instrument
 of  social  revolution.  The  differences
 between  various  communities  and
 various  castes  and  creeds  and  various
 linguistic  divisions  are  removed
 when  we  travel  by  the  Railways.
 And  it  is  an  excellent  example  of  na-
 tional  integration.  For  the  closer  con-
 tact  of  the  people  of  India  and  for
 the  removal  of  all  distinction  from
 class  to  class,  community  to  com-
 munity,  etc.  we  have  to  see  the  con-
 dition  of  our  third-class  carriage.
 All  distinctions  are  removed,  except-
 ing  the  distinction  of  wealth  and
 status.

 I  am  not  one  who  would  condemn
 totally  the  condition  of  the  third
 class  and  I  would  not  agree  with
 such  a  view,  because,  conditions  hove
 changed  quite  a  lot  nowadays.  Sleep-
 ing  accommodation  is  provided  in  the
 Indian  Railways.  Sleeping  accom-
 modation  over  long  distances  can  be
 reserved  beforehand.  This  is  a  thing
 which  was  unheard  of  and  which
 could  not  be  dreamt  of  during  the
 British  days.  There  is  no  over-
 crowding  there  but  there  is  over-
 crowding  else  where  no  doubt,  but
 anybody  travelling  on  the  Railways
 will  admit  that  the  crowd  is  less  to-
 day  than  it  was  before.

 About  the  speed  of  the  railways  I
 wish  to  say  somthing,  I  am  glad  that
 the  Railway  Department  and  the
 Railway  Ministry  have  put
 stress  on  the  movement  of  goods  than
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 on  the  mov  t  of  pmassen
 They  have  tried  to  help  in  the  ‘n-
 dustrial  development  of  the  country
 by  using  diesel  engies  in  railway
 trains  for  goods  movement  and  steam
 engines  mostly  for  passenger  trains.
 But,  Sir,  we  must  admit  and  we  must
 also  realise  that  the  Indian  Railways
 are  probably  the  slowest.  in  the
 world,  I  have  travelled  many  times
 from  Hyderabad  to  Delhi.  On  the
 way  the  train  would  be  two  hours
 late,  or  two-and-a-half  hourg  late  or
 even  three  hours  late.  They  make
 up  that  and  reach  Delhi  in  time.
 They  can  make  up  because  there  is
 no  difficulty  in  making  up;  what  is
 the  difficulty  then  in  respect  of  in-
 creasing  the  normal  speed.  Why  can-
 not  the  normal  speed  of  the  train  be
 increased  when  the  capacity  and
 capability  is  there.  That  is  one  of
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 I  hope  in  the  near  future  they  will
 be  able  to  reduce  the  time  further.

 About  catering,  a  great  deal  has
 been  said.  It  is  very  difficult  to  satis-
 fy  different  classes  of  people  with
 different  tastes  and  all  that.  You  will
 agree,  whether  it  is  run  by  the  Rail-
 way  Department  or  by  the  contrac-
 tors,  the  one  thing  that  is  very  cs-
 sential  is  ceanliness.  It  does  not
 matter  who  runs  it,  who  gets  profit.
 I  think  one  condition  must  be  impos-
 ed  that  all  those  who  are  serving
 food  should  have  clean  clothes  and
 in  cases  of  persons  who  are  found  to
 be  serving  with  dirty  clothes  neces-
 sary  action  should  be  taken.  If  a
 person  wears  clean  clothes  he  also
 moves  in  a  clean  way.  The  Rail-
 ways  should  see  that  necessary
 cleanliness  is  observed.  This  is  the the  important  points.  S

 very  essential.  I  am  glad  in  this  re-
 gard  that  there  is  some  improvement,
 espcially  in  the  speed  of  the  trains
 in  the  Madras-Delhi  section.  |  have
 been  writing  to  the  Railway  Minis-
 try  and  the  Railway  management  for
 adjusting  the  time-tables  in  such  a
 way  that  you  can  save  some  time
 in  reaching  Hyderabad  from  Delhi.
 The  trains  start  from  here  with  two
 hours  difference  and  with  a  little
 speeding  and  some  adjustment  in  the
 time  table  time  could  be  saved  and
 People  could  reach  Hyderabad  or
 Madras  in  reasonably  good  time.  I
 have  travelled  on  this  line  very
 many  times  and  80  I  can  speak  of
 the  condition  here.  In  the  new  time
 table  they  have  reduced  the  time
 between  Kazipet  and  Delhi  by  as
 much  as  four  hours.  Now,  if  they
 could  start  two  hours  earlier  from
 here,  you  could  peach  Kazipet;  ins-
 tead  of  9  o’clock,  you  can  reach  there
 at  7  o’clock  and  you  can  be  in  Hyde-
 rabad  by  30  o'clock,  or  ॥  o'clock  ins-
 tead  of  reaching  there  the  next  morn-
 ing  as  they  do  now,  You  save  the  rol-
 ling  stock.  You  save  the  precious
 time  of  the  passengers.  I  think,  Sir,
 this  is  not  a  very  revolutionary  sug-
 gestion.  The  Railways  have  done
 something  in  this  respect  this  year.
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 im:  that  the  Railways  should
 do.

 About  the  waiting  rooms  in  Kazi-
 pet,  a  part  of  my  constituency,  the
 Railways  have  already  started  build-
 ing  one,  At  Warrangal  this  is  not  so.
 Large  number  of  people  live  round
 about  this  station  of  Warrangal.  The
 mail  and  express  trains  do  not  stop
 even  for  one  minute.  That  ig  causing
 lot  of  difficulties  to  the  passengers.
 This  town  has  not  grown  in  a  norinal
 fashion.  It  is  a  thin  strip  going  from
 Warrangal  to  Kazipet  and  the  third-
 class  travellers  have  to  travel  beyond
 seven  or  eight  miles  to  catch  ‘his
 mail  or  express.  Therefore,  the  ques-
 tion  of  making  Warangal  a  halting
 station  for  mail  and  express  trains  and
 of  providing  waiting  rooms  for  third-
 class  passengers  in  Warrangal  should
 be  looked  into  straightway.

 T  am  glad  that  there  is  going  to  be
 a  special  train  from  Hyderabad  to
 Delhi.  I  hope  this  will  not  be  post-
 poned  till  the  new  Zone  is  actually
 formed.

 The  last  thing  which  I  wish  to  say
 is  this:  my  hon.  friend  opposite  com-
 plained  that  Sikhs  are  badly  treated
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 in  the  district  of  Lulhiana  or  Amert-
 sar  and  so  on.  This  approach  by
 itself  is  really  annoying  and,  to  say
 the  least,  disgusting.  Anybody  who
 is  travelling  in  a  third  class  is  a
 passenger.  All  the  persons  travel-
 ling  in  the  same  train  will  suffer  the
 same  inconvenience,  whether  they
 belong  to  one  munity  or  another.
 If  there  is  no  waiting  room  and  if
 there  is  no  facility,  all  will  suffer.
 How  is  it  that  he  can  say  that  a
 particular  community  is  not  treated
 well?

 Shri  Buta  Singh:  It  was  in  the
 context  of  the  employees  in  the  ser-
 vice,

 Shri  Bakar  Ali  Mirza:  In  services,
 you  could  argue  that  efficiency  should
 be  the  criterion.  Whoever  is_  ineffi-
 cient,  whether  he  is  a  Brahman  or
 Sikh  or  Muslim,  should  be  thrown
 out.  If  he  says  that,  I  can  agree
 with  him;  but  if  he  says  that  just
 because  a  person  is  a  Sikh  and  the
 officer  is  a  Hindu  or  Muslim,  there-
 fore  he  is  being  removed,  that  is  not
 a  fair  thing.  That  will  lead  to  ineffi-
 elency,  because  all  the  time  if  I  re-
 member  that  I  am  a  Muslim  and  my
 subordinate  is  a  Hindu  and  if  I  do
 something,  it  will  be  interpreted  in
 such  a  way  that  I  am  doing  it  to  hin
 for  some  reason  other  than  that  for
 good  management;  if  I  proceed  on
 that  basis,  efficiency  will  certainly
 suffer.  If  a  particular  employee  has
 not  been  given  justice,  his  case  can
 be  brought  to  the  notice  of  Shri  Patil
 or  Dr.  Ram  Subhag  Singh  and  you
 could  see  that  justice  is  done;  if  it
 is  not  done,  you  can  make  a  com-
 plaint.

 But  te  take  a  general  remark  that
 some  particular  community  is  being
 iii-treated  is  not  right.

 Shri  Buta  Singh:  It  was  a  ques-
 tion  of  facts.  It  was  a  trend  which
 could  not  be  checked.
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 Shri  Bakar  Ali  Mirza:  He  belongs
 to  one  minority,  I  to  another.  I  also
 know  how  things  can  be  interpreted.
 T  am  a  believer  in  this  that  whatever
 injustice  is  done  to  a  particular  per-
 son  or  group,  by  pursuing  it  and  try-
 ing  to  get  justice  with  a  particular
 communal  object  in  view,  and  all
 attempts  from  that  narrow  angle  do
 not  help,  This  search  for  security
 is  really  a  thing  which  does  not  lead
 to  progress  of  the  society.

 My  hon.  friend  was  talking  about
 Sikhs  not  being  treated  well  in  Am-
 ritsar  and  so  on.  May  I  tell  him  that
 the  Jews  had  been  persecuted  and
 condemned  for  2,000  years  not  in
 one  country  but  in  several  countries?
 And  yet  what  has  happened?  They
 are  now  the  most  prosperous  people
 in  the  world.  The  biggest  bankeis
 of  the  world  in  Wall  Street  are  Jews.
 Most  of  the  eminent  scientists,  arti-
 sts,  musicians,  litterateurs  are  Jews.
 How  is  that?  They  have  in  their
 State,  by  sheer  industry  and  perse-
 verence,  made  the  desert  bloom,

 This  search  for  security,  therefore,
 only  leads  to  insecurity.  We  should
 not  go  after  it.  The  search  for  secu-
 rity—only  shows  up  a  weak  and  im-
 becile  mind.  It  will  only  make  one
 insecure.  Why  should  one  be  afraid?
 Why  should  one  take  the  stand  that
 one  belongs  to  a  particular  commu-
 nity  and  should  try  to  get  things
 done  on  that  basis?  Bring  the  cases
 of  injustice  to  the  notice  of  the  House.
 If  Shri  Patil  does  not  do  it,  we  will
 all  support  you.  Everyone  of  us  will
 be  with  you.  But  if  you  bring  it
 under  the  garb  of  communalism,  that
 is  not  fair,

 For  example,  in  Warengal  there  is
 oo  third  class  waiting  room,  there
 is  no  overbridge.  Shall  1  say  that  it
 is  just  because  the  people  in  that
 area  are  Telugu-speaking  Hindus
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 and  Shri  Patil  is  not  an  Andhra,  that
 is  why  he  is  not  attending  to  it?  I
 cannot  say  that.  This  is  not  the
 type  of  argument  we  should  adduce
 in  support  of  our  points.

 This  is  all  |  wanted  to  say.
 Shri  Muthu  Gounder  (Tiruppat-

 tur):  First  of  all,  I  would  thank  the
 Railway  Minister  for  the  provision
 the  Ministry  has  now  made  for  stop-
 ping  the  Vrindavan  Express  at  Jala-
 rpet,  on  my  suggestion  made  on  many
 occasions,  though  it  was  done  at  the
 eleventh  hour.  Jalarpet  is  a  very
 important  junction  in  Mdaras  State.
 If  they  had  omitted  to  do  this,  it
 would  have  been  a  big  injustice  done
 to  the  Southern  railway  system  and
 particularly  to  my  constituency,  be-
 cause  Jalarpet  is  the  junction  from
 where  lines  go  to  Mysore  as  well  as
 to  the  southern  side.

 Vaniampadi  is  a  very  big  leather
 trading  centre.  There  is  a  flourish-
 ing  leather  industry  there,  We  are
 earning  valuable  foreign  exchange
 from  that  product.  There  is  every
 justification  for  having  at  least  the
 important  mail  trains  stop  at  Vania-
 mpadi,  which  is  a  very  big  municipal
 centre  too.

 Dharmapuri  is  another  important
 place.  It  is  40  miles  between  Salem
 and  Jalarpet  on  the  northern  _  side.
 Morapur  was  a  junction  before,  but
 now  it  is  not.  It  is  near  the  Dharam-
 epuri  district  centre.  I  would  request
 the  Ministry  to  see  that  all  the  im-
 portant  Express/Mai]  trains  stop  at
 Morapur  because  it  will  help  officers
 going  to  the  Dharmapuri  district  cen-
 tre  and  also  to  Harur.

 Also  there  was  one  train  service
 between  Tiruppatur  and  Krishnagiri.
 It  was  removed  at  the  time  of  the
 war.  If  it  is  possible  to  do  so,  I  would
 Tequest  the  Minister  to  resume  that

 flway  line  between  Tiruppattu
 and  Krishnagiri  or  connect  Tiruppat-
 tur  with  the  proposed  line  under
 construction  between  Salem  and  Ban-
 galore,

 CHAITRA  a  38088  (SAKA)  D.S,G.  (Railway.  7490

 I  also  would  request  the  Railway
 Minister  to  construct  a  line  between
 Salem  and  Tiruchirapally  vig  Rasia-
 Puram  and  Namakkhal.  These  are
 very  big  trade  centres.  There  is  a
 very  big  starch  industry  there.  It  is
 8  rural  industry,  a  cottage  industry,
 a  small  scale  industry.  There  are
 about  400  or  500  units  operating.
 We  are  sending  daily  300  tonnes  of
 starch  to  northern  India,  specially
 Ahmedabad  and  Bombay.  But  on
 account  of  the  heavy  railway  freight on  starch,  we  are  not  able  to  compete
 with  other  manufacturers,  specially
 manufacturers  of  starch  from  the
 Malabar  area  who  are  sending  their
 goods  by  sea  from  Calicut  to  Bom-
 bay.  Therefore,  I  would  plead  with
 the  Railway  Minister  to  give  some
 concession  in  freight  charges  to
 starch,  300  tonnes  of  which  are  being
 sent  daily  to  Ahmedabad  and  Bom-
 bay,  from  this  area,

 There  is  need  for  overbridges  at
 Morapur  and  Vaniambadi.  Buses  and
 cars  and  other  vehicles  have  to  be
 stopped  for  hours  together.  Nowa-
 days  the  diese]  engines  carry  many
 wagons  so  that  you  find  that  a  train
 is  nearly  two  furlongs  long.  There-
 fore,  we  find  that  the  level]  crossings
 are  always  closed  and  the  other  tra-
 ffic  cannot  move.  So  at  Vaniambadi
 and  Morapur,  there  is  every  justif-
 cation  for  overbridges.  It  has  been
 under  consideration  of  the  railway
 department  for  so  many  years,  But
 now  the  construction  of  the  over-
 bridges  at  these  places  hag  become
 all  the  more  important.  This  work
 should  be  taken  up  immediately.

 In  the  catering  department,  they
 have  increased  the  price  of  coffee  to
 227.  Mven  when  good  coffee  ig  avai-
 lable  in  Madras  for  5P  the  railways
 increased  their  price  to  22P.  There  is
 no  justification  for  it.  Even  now  in
 Madras,  in  the  best  hotels  one  can
 have  good  coffee  for  I5P.  But  the  rail-
 ways  have  unnecessarily  increased  it
 to  227,  Simply  taking  advantage  of
 some  excuse  or  other,  they  increase
 the  price  and  that  too  for  ordinary
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 coffee.  It  is  the  poor  people  who
 suffer  in  the  process,  We  are  not  able
 to  get  good  coffee,  even  standard
 coffee,  at  any  of  the  railway  stations.
 Even  in  the  train  when  we  travel
 from  Madras  to  Delhi,  we  are  not
 supplied  peaberry  coffee;  we  get  se-
 cond-rate  coffee  and  that  too  for  22P.
 There  is  no  justificdtion  for  this
 high  price  for  ordinary  quality.  In
 the  best  hotels  in  Madras,  even  in
 very  costly  hotels,  we  can  get  pea-
 berry  coffee  for  27,  but  here  on  the
 railways  we  get  ordinary  coffee  for
 22P.  There  is  no  justification  for  this
 increase  in  price.

 Some  of  the  refreshment  rooms
 are  run  by  the  department  itself.  }
 find  from  experience  that  they  are
 not  working  well.  Only  where  there
 is  competition,  there  will  be  im-
 provement  in  quality  and  quantity.
 Therefore,  wherever  there  is  refresh-
 ment  room  run  by  the  Railway  De-
 partment,  it  is  better  to  hand  it  over
 by  tender  for  competition  to  other
 traders.  That  will  be  very  much  pre-
 ferable.  With  this  I  end  my  speech.

 ot  चुनो  लाल  (अम्बाला)  :  उपाध्यक्ष
 महोदय  सबसे  पहले  मैं  आपको  धन्यवाद  देता
 हैं  कि  भागने  मुझे  बोलने  का  भ्र वसर  दिया  ।

 जैसा  कि  भाप  जानते  हैं  इस  मंत्रालय  की
 बड़ी  प्रशंसा  हुई  है  ।  ख़ास  तौर  से  एग्रेशन
 के  वक्‍त  जो  उसने  काम  किया  उस  से  मुल्क
 में  इस  मंत्नालय  को  काफ़ी  इज्जत  मिली  है।
 इसके  अलावा  हम  देखते  हैं  कि  इस  मंत्रालय  ने
 हर  एक  क्षेत्र  में  काफी  तरक्की  की  है  ny  यही
 नहीं  बल्कि  इस  मंत्नालय  के  प्रफेसरों की  बीवियों
 ने  भी  जवानों  के  लिए  हज़ारों  रुपयों  का  चन्दा
 इकट्ठा  करके  दिखाया  है  1  इस  के  लिए
 थे  बधाई  के  पात्र हैं।

 कैटरिंग  के  बारे  में  कुछ  माननीय  सदस्यों
 की  राय  है  कि  डिपार्टमेंटल  कैटरिंग  में  ठीक
 काम  होता  है  भौर  कुछ  की  राय  है  कि  प्राई-
 बेट  कांट्रैक्टर  ठीक  तरह  से  काम  करते  हैं  ।
 मैंने  इस  सिलसिले  में  काफ़ी  दिलचस्पी  ली

 है  कई  जगह  चैक  भी  किया  है  देखा भी  है  t
 मुझे  इस  कमेटी  का  मेम्बर  रहने  का  भी
 इत्तिफाक  हुआ  है  ।  मेरा  अनुभव  है  कि  पैसें-
 जज  को  डिपार्टमेंटल  केटरिंग मे ंजितनी  सुविधा
 मिलती  है,  जितनी  भ्रमणी  कल वालिटी  की
 चीज़ें  मिलती  हैं  उतनी  प्राईवेट  कंट्रैक्ट  के
 जरिये  नहीं  मिल  पाती  हैं  ny

 प्राईवेट  कट्रैकटर्  कई  दफ़ा  तो  सीमेंट
 कर  देते  हैं  ।  सबलेटी  को  कांट्रेक्टर  को  भी
 पैसा  देना  पड़ता  है  भौर  अफसरों  को  खुश
 करने  के  लिए  कुछ  फल-फ़ूल  भी  चढ़ाने  पड़ते
 हैं  ।  इसलिए  वह  पैसेंजर  को  थर्ड  क्लास
 क्वालिटी  की  चीज़ें  सप्लाई  करते  हैं  ।  मैं
 समझता  हूं  कि  प्राईवेट  कंट्रैक्ट  करीब-करीब
 वैसेंजर्ज़  को चिट  करने  की  कोशिश  करते  हैं  ।

 दूसरी  तरफ़  डिपार्टमेंटल  केटरिंग  को
 किसी  को  फल-फूल  चढ़ाने  की  ज़रूरत  नहीं
 है।  वे  लोग  भ्रच्छी  क्वालिटी  की  चीज़ें  लेते  हैं  ।
 कौर  पैसेंजर  को  सप्लाई  करते  हैं  ।  उनके
 काम  में  एफिशेंसी  भी  होती  है  ।  यह  ठीक  है
 कि  उनको  कुछ  नुकसान  होता  है  लेकिन  उस
 की  वजह  यह  है  कि  वे  पैसजज  को  भ्रमणी  चीज़ें
 सप्लाई  करते  हैं  ।  मैंने  रेलवे  केटरिंग  का  कायें.
 साउथ  इंडिया  में  भी  देखा  है  भभोर  नार्थ  इंडिया
 में  भी  देखा  है।  मेरा  यह  अनुभव  है  कि
 डिपार्टमेंटल  केटरिंग  प्रगति  तरह  से  भौर
 सुचारु  रूप  से  काम  कर  रहा  है  और  उस  से
 बैसेंजर्ज  को  काफी  फ़ायदा  होता  है  ।

 लेकिन  इस  बारे  में  मैं  एक  बात  ज़रूर
 कहना  चाहता  हूं  कि  रेलवे  रेस्तोरां  कौर
 डाइनिंग  कार्य  ज्यादातर  फ़र्स्ट  क्लास  और
 सेकेंड  क्लास  के  पैसेंजर  को  ही  खाना  सबे
 करते  हैं।  उन  की  तरफ़  से  थर्ड  क्लास  के
 पैसेंजर  की  कोई  परवाह  नहीं  की  जाती  है  ।
 बड  क्लास  के  पसीज  को  इन  रिफ्रेशमेंट  ख्म्जा
 और  डाईनिंग  केजी  से  कोई  फ़ायदा  नहीं  होता
 है,  क्‍योंकि  उन  लोगों  को  वे  खाना  सर्व  नहीं
 करते  हैं  ।
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 tt  woe  सिंह  (लुधियाना  )  :  थाना
 था  क्लास  होता  है  V

 ft  चुनी  लाल  :  खाना  अच्छा  होता
 है  ।  शायद  माननीय  सदस्य  को  भ्रज्छा
 नहीं  लगता  है  ।

 एक  साधनों  सदस्य  :  मुर्ग़ा  मिलता
 है

 st  चुनो  लाल  :  मैं  मंत्री  महोदय  से
 निवेदन  करना  चाहूंगा  कि  फ़र्स्ट  क्लास  भौर
 सेकण्ड  बलास  के  पैसेंजर  के  प्र लावा  डाइनिंग
 कारों और  वूफ़ेट  कारों  का  खाना  थर्ड  क्लास
 के  पैसेंजर  को  भी  पहुंचाया  जाना  चाहिए,
 क्योंकि  थर्ड  क्लास के  पैसेंज़र्ज  को  स्टेशन  पर
 जो  खाना  मिलता  है,  जो  पूरियां  वगैरह
 मिलती  हैं,  वे  अच्छी  नहीं  होती  हैं  भौर
 इस  वजह  से  उनको  काफ़ी  तकलीफ  होती
 है  v

 कुछ  कंट्रैक्ट  ऐसे  भी  हैं,  जो  खुद  तो
 रहते  कहीं  हैं  कौर  काम  उनका  कहीं  कौर
 होता  है,  जिस  की  वजह  से  दे  भ्र पने  काम  की
 देख-भाल  नहीं  कर  पाते  हैं  ।  व  कुछ  मंजूरी
 नज़र  होते  हैं,  जिनको  ये  कंट्रैक्ट  दिये  जाते
 हैं  दिल्‍ली  ही  के  कुछ  लोगों  को  दो  सौ,
 ती  सौ  मील  दूर  के  स्टेशनों  पर  कंट्रैक्ट
 दिये  [गये  हैं  -  वे  खुद  यहां  बैठे  हुए  हैं  कौर
 सब-लेट  करके  पैसा  कमाते  हैं  7  लेकिन
 इस  व्यवस्था  से  पैसेंजर  का  नुकसान  होता
 है।  कई  कंट्रेक्टर्ज  ऐसे  हैं,  जिनके  पास
 कई  स्टेशनों  के  कंट्रैक्ट  हैं  ।  उसको  भी
 रोकना  चाहिए  ।  मैं  समझता  हूं  कि  जो
 लोग  खुद  काम  करते  हैं,  सिर्फ  उन्हीं  को
 कंट्रैक्ट  दिये  जायें,  तो  ज्यादा  बेहतर  है,
 बजाये.  इसके  बड़े  बड़े  या  रसूख  वाले  प्राणियों
 को  करकट  मिल  जायें  ध्रौर  वे  दूसरों  को
 सबल  करें  कौर  उससे  वैसा  करायें  at

 कुछ  एयर-कण्डीशण्ड  कोचीन  चलाए
 जा  रहे  हैं  शौर  कुछ  बनाए  भी  जा  रहे  हैं  ।
 मेरा  ख़याल  है  कि  राज  ज़रूरत  इस  बात  कीं
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 है  कि  हम  थें  क्लास  के  पैसेंजर  को  कुछ
 धभ्राराम  दें  ।  रेलवे  का  सब  से  ज्यादा  उपयोग
 था  क्लास  के  पसॉजर्ज  करते  हैं,  न  कि  फ़र्स्ट
 क्लास,  सेकंड  क्लास  या  एयरकण्डीशन्ड
 कोचीन  के  पेसेंज्ज,  जिनसे  हमको  उतना
 फ़ायदा  भी  नहीं  होता  है  कौर  जिनकी
 तादाद  भी  बहुत  थोड़ी  है।  जो  लोग  बहुत
 थोड़ी  तादाद  में  हैं,  उन  का  इतना  ज्यादा
 कायल  हो  कौर  जो  सारी  जनता  थर्ड  क्लास
 में  सफ़र  करती  है,  उस  की  तरफ  ध्यान  न
 दिया  जाये,  यह  मुनासिब  नहीं  है।  इस-
 लिए  यह  जरूरी  है  कि  थर्ड  क्लास  के  पैसेंजर्ज
 की  तरफ  ज्यादा  ध्यान  दिया  जाये  t

 बजाये  इसके  कि  हम  एयर-कण्डीशन्ड
 कोचीन  बनायें,  हमें  थ्  क्लास  के  कोचीन
 को  बढ़ाना  चाहिए  भ्र ौर  इस  बात  की  कोशिश
 करनी  चाहिए  कि  थर्ड  क्लास  के  यात्रियों  को
 भ्र धिक  से  अधिक  सुविधायें  दी  जायें।  मिसाल
 के  लिए  सफ़ाई  की  सुविधा  को  ले  लीजिए  v
 ware  तौर  पर  स्टेशनों  पर  थर्ड  क्लास  के  डिब्बों
 में  सफ़ाई  की  सुविधा  नहीं  होती  है  कौर
 उनके  बाथ  रूम  गन्दे  होते  हैं  ny

 मेरी  ख्वाहिश  है  कि  फस्ट  क्लास,  एयर
 कण्डीशण्ड  कौर  सलून,  इन  तीनों  को  हटा  देना
 चाहिए  ।  हमारे  देश  में  हस  वक्‍त  डेमोक्रेसी
 है।  जिस  एटमास्फीयर  में  हम  लोग  रहते
 हैं,  उस  एटमास्फ़ीयर  में,  उस  जलवायु  में
 रहने  ध्रौर  सफर  करने  की  भारत  भौर  सहन-
 शक्ति  हम  लोगों  में  होनी  चाहिए  भाप
 देख  कि  कितना  भीतर  हो  जाता  है  कि  एक
 तो  सैलून  में  सफ़र  करता  है  कौर  दूसरा  थर्ड
 क्लास  में  सफ़र  करता  है,  जिसमें  इतनी
 भीड़  होती  है।  इस  तरफ  ध्यान  देने  की
 ज़रूरत  है  ।

 चण्डीगढ़  पंजाब  का  कैपिटल  है  शौर
 हमने  उस  पर  तीस  करोड़  रुपये  खर्च  किये
 हैं,  लेकिन  उसके  स्टेशन  को  देखने  से  ऐसा
 मालूम  होता  है  कि  जैसे बह  किसी  छोटे  से  शहर
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 का  स्टेशन  है।  मैं  समझता  हूं  कि  एक
 तो  चंडीगढ़  स्टेशन  को  मेन  लाइन  पर  लाना
 चाहिए  शौर  दूसरे,  उसके  प्लेटफार्म  कौर
 बेटिंग  र्म्स  वगैरह  भ्रच्छे  बनाने  चाहिएं।

 प्रम्याला  केन्ट  स्टेशन  बड़ा  इम्पार्टेन्ट
 स्टेशन  है  1  वह  एक  बहुत  बड़ा  जंक्शन
 स्टेशन  है  और  वहां  पर  काफ़ी  मिलिटरी  के
 लोग  पाते-जाते  हैं  ।  वहां  बेटिंग  रूम्स
 बिल्कुल  नहीं  है।  मेरे  एक  क्वैश्चन  के
 जवाब  में  रेलवे  मंत्री  ने  यह  माना  था  कि  यहां
 पर  रिटार्यारेग  रूम  बनने  चाहिएं  शौर
 उन्होंने  वादा  किया  था  कि  वहां  पर  रिपेयरिंग
 रूम  बनेंगे,  लेकिन  वे  भी  तक  नहीं  बन
 पाए  हैं।  मैं  मिशेल  करूंगा  कि  मंत्री  महोदय
 इस  बारे  में  जल्दी  कार्यवाही  करें

 यह  खुशी  की  बात  है  कि  हिल  स्टेशन्ज
 के  लिए  कन्सेशन  टिकट  दिये  जाते  हैं।  लेकिन
 जो  लोग  पहाड़ों  पर  रहते  हैं,  रेलवे  की  तरफ़
 से  उन  पर  कोई  पेनल्टी  नहीं  होनी  'चाहिए  ।
 उन  लोगों  से  एक्चुअल  माइलेज  के  हिसाब  से
 तीन  गुना  ज्यादा  किराया  चार्ज  किया  जाता
 है।  झगर  माइलेज  पचास  मील  है,  तो
 उन  से  50  मील  का  किराया  चार्ज  किया
 जाता  है।  आखिर  वे  भी  मुल्क  का  हिस्सा
 हैं।  सारे  का  सारा  बोध  उस  पर  ही  नहीं
 पड़ना  चाहिए,  बल्कि  उसको  सब  में  बांटना
 चाहिए  ।

 भोर Wo  प्र०  बर्मा  (बक्सर)  :  लोगों को
 वहां  जाने  के  लिए  एनकरेज  करना  चाहिए।

 सभो  चुनो  लाल:  चेकिंग  स्टाफ़  के  बारे
 में  थोड़ा  सा  ध्यान  देने  की  जरूरत  है  ।
 बाज़.  औकात  बे  ऐसी  मुसीबत  में  पड़  जाते
 हैं  कि  उनका  चेकिंग  करना  मुश्किल  हो
 जाता  है।  दिल्‍ली  से  जो  ट्रेनें  चलती  हैं,  उनमें
 स्टूडेंट्स  वगैरह  कई  लोग  इकट्ठे  हो  कर
 चलते हैं  हैं।  मगर  उनसे  टिकट  मांगा  जाये,
 तोड़े  लड़ने  के  लिए  तैयार  हो  जाते  हैं  ।
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 ऐसा  एलिमेंट  भी  है,  जो  बगैर  टिकट
 सफ़र  करता  है  कौर  रोब  के  साथ
 करता  है  इसलिये  यह  ज़रूरी  है
 कि  चेकिंग  स्टाफ  की  प्रोडक्शन
 का  इन्तजाम  किया  जाये  कौर  उन  को  ऐसी
 सुविधा  दी  जाये,  जिससे  वे  इस  तरह  के
 लोगों  को  चेक  कर  सकें  ।

 सिर्फ  एक  बात  कह  कर  मैं  बेठ  जाना
 चाहता  हूं  शौर  वह  मह  है  कि  स्टेशनों  पर  जो
 कुली  होते  हैं,  थे  बेचारे  थोड़े  से  पैसों  के  लिये
 वहां  काम  करते  हैं,  उसको  बहुत  थोड़ा  पैसा
 मिलता  है।  उनके  लिये  कोई  सोच  नहीं  पाता
 है,  रेलवे  मन्त्रालय  ने  उनके  लिये  कभी  नहीं
 सोचा  है,  खास  कर  उनकी  वेतन  और  सुविधा
 के  लिये,  उनकी  वर्दी  इरादी  के  लिये,  इस  लिये
 मन्ता लय  का  फर्जे  है,  कि  उनकी  तरफ  ध्यान
 दे  1  तरन्त  में  मैं  भ्रापको  धन्यवाद  देता  हूं,
 मन्त्री  जी  को  भी  बहुत  धन्यवाद  देता  हूं,
 उन्होंने  बड़ी  तरक्की  की  है  शौर  देश  का
 बड़ा  काम  किया  है  ।

 छा०  राम  जुग  सिह  :  उपाध्यक्ष जी,
 इस  बात  की  मुझे  बड़ी  प्रसन्नता  है  कि  करीब
 40  मानसिक  सदस्यों  से  इस  बहस  में  भाग
 लिया  ।  प्रभी  श्री  चुनी लाल  जी  ने  स्टेशन  के
 उस  सहायकों  के  लिये,  जिनको  कुली  कहा
 जाता  है,  चर्चा  की  शौर  उसके  लिये  बताया कि
 रेल  मन्ता लय  कम  ध्यान  रखता  है  लेकिन
 मैं  उन्हें  कहना  चाहता  हूं  कि  यह  हमारी
 क्रोशिश  होगी  कि  कुली  लोगों  के  लिये  वाजिब
 हिफ़ाज़त की  बात  की  जाय  ।  साथ  ही  यहां
 तीसरे  दर्जे  के  यात्रियों  के  बारे  में  भी  काफ़ी
 य्  की  गई  ।  प्रायः  सभी  सदस्यों  ने  इस
 सम्बन्ध  में  बताया  कि  इसके  बारे  में  कुछ
 प्रगति  कौर  ज्यादा  होनी  चाहिये  और  यह
 वाजिब भी  है  in  क्योंकि  रेलों  की  ज्यादा  से
 ज्यादा  राय  तीसरे  दर्ज  के  मुसाफिरों  से  होती
 है।  यों  तो  माल  की  दुलाई  से  भी  होती  है।



 बल  ढाते

 मेरे  साथियों  ने  बताया  कि  नई  जगहों
 पर  रेल-लाइनें  बिछाई  जानी  चाहिये  ।  श्री
 राधे  लाल  व्यास  धौर  श्री  राम  सहाय  जी
 तिवारी  ने  बताया  कि  पिछड़े  इलाकों  में  ये
 लाइनें  डाली  जानी  चाहियें  भभोर  यह  बहुत
 मुनासिब  भी  है  ।  क्‍योंकि  मध्य  प्रदेश  या  भ्रमण
 जगहों  में  जैसे  क़सम  वगैरह  हैं,  जो  पिछड़े
 इलाके  हैं,  चाहे  उत्तर,  दक्षिण,  पूरव  या  पश्चिम
 में  हों,  हर  माननीय  सदस्य  की  यह  इच्छा  रही
 है  कि  रेल  मन्त्रालय  की  ओर  से  इनकी  तरक्की
 का  कार्य  किया  जाय  शौर  तीसरी  पंचवर्षीय
 योजना  में  47  करोड़  रुपये  नई  लाइनों  भारी
 के  लिये  रखे  गये  थे,  फिर  उसमें  59  करोड़
 रुपया  शौर  पाया,  स्ट्रेटेजिक  लाइन्ज़  बनाने
 के  लिये  जो  भ्रम  में  काफ़ी  बनाई  गई  हैं  शौर
 कुल  मिला  कर  206  करोड़  रुपया  लगा
 तीसरी  पंचवर्षीय  योजना  में  ।  चौथी  पंचवर्षीय
 योजना  में,  बहू  भ्र भी  पूरी  तरह  स्वीकृत  नहीं
 हो  पाई  है,  लेकिन  भ्र भी  i6.  करोड़  रुपये
 की  बात  है  ।  इसीलिये  माननीय  मन्तर  जी  ने
 सम्बन्धित  लोगों  का  ध्यान  इस  बात  की  झोर
 भ्राकृष्ट  किया  है  कि  यह  और  बढ़ाया  जाना
 चाहिये  ।  श्री  माथुर  जी  ने  बताया  कि  कम-से-
 कम  300  करोड़  रुपया  होना  चाहिये  कौर
 उसका  दाम  भाग  यामी  30  करोड़  रुपया
 वैसे  इलाकों  पर  खच  किया  जाना  चाहिये  कि
 जिन  इलाकों  को  बिल्कुल  वैसा  इलाका
 माना  जाता  है  कि  जहां  कुछ  नहीं  है।  यह
 एक  प्रच्छा  उदाहरण  है  कौर  इस  लक्ष्य  की
 झोर  बढ़ने  का  सबको  यत्न  करना  चाहिये
 आर  हम  लोग  भी  करेंगे  1

 श्री  पी०  के०  देव जी  ने बताया कि  साउथ
 ईस्ट  रेलवे  की  गति कम  हो  गई  है  ।  वैसी
 बात  नहीं  है।  ऐसी  ही  बात  हमारे  जगदलपुर से
 जो  माननीय  सदस्य  हैं  उन्होंने  भी  बताया  है  ny
 लेकिन  यदि  वे  साउथ  ईस्टर्न  रेलवे  के  रफी-
 सियासी  के  आंकड़े  देखें  तो  उन्हें  मालूम  होगा
 कि  सन्‌  i955-56  %  ये  405  थे,  जबकि
 i964-65  में  205  हो  गये  हैं  ।
 आपको  श्रीमान्‌,  यह  भी  मालूम  है  कि  जितने
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 अपने  लोहे  के  कारखाने  हैं  या  जो  बड़ी-बड़ी
 माइकल  हैं  कोयले  वगेरह  को,  करीब-करोड़
 उनकी  प्रधिकांश  की  सेवा  इसी  रेलवे  के  हारा
 होती  है  शौर  उसके  साथ-साथ  4%  इलाकों
 की  भी  सेवा  होती  है  जो  इलाके  दण्डकारण्य
 के  नाम  से  प्रसिद्ध  हैं  t

 श्री  मोहन  नायक  ने  बताया  अर
 पिछली  बार  भी  कुछ  साथियों  ने  बतलाया  था
 कि  वहां  पर  यानी  उड़ीसा  में  कोई  गाड़ी  दिन
 में  जाती  ही  नहीं  है।  लेकिन  यदि  बाप  वहां  मेल
 और  एक्सप्रेस  ट्रेन  के  टाइमिग्ज  को  देखें  तो
 आपको  मालूम  होगा  कि  करीब-करीब  धारी
 गाड़ियां  दिन  में  पहुंचती  हैं  ।  मैं  जब  भी  ट्रेन
 से  भुवनेश्वर  गया  हूं  तो  दिन  में  गया  हूं  कौर
 रात  में  भी  वहां  पर  ट्रेनें  चलती  हैं  ।  उन्होंने  यह
 भी  कहा  कि  वहां  पहुंचने  में  तीन  दिन  लगते  हैं
 और यह  मांग भी  की  कि  इसके  लिये  कोई
 व्यवस्था  हो,  मत:  रेल  मंत्रालय  ने  इस  प्रकार
 का  इन्तज़ाम  किया  है  कि  एक  कोच  सीधे
 भुवनेश्वर  जाय  ध्रौर  ऐसा  नहीं  है  कि  हावड़ा
 से  होकर  जाय,  वह  कोच  वाया  आसनसोल
 जायगी  भ्र ौर  सबसे  तेज़  गाड़ी  में  लगाई  जा  रही
 है,  झा साम  मेल  में  ।  इससे  उसको  फायदा
 होगा  ।

 श्री  श्रीनारायण  दास  जी  ने  मीटर  गेज  के
 बारे  में  कहा  कौर  श्री  चन्द्रमा  लाल  चौधरी
 ने  भर  श्री  नगेन्द्र प्रसाद यादव  जी  ने  भी  इसका
 ज़िक्र  किया  t  श्री  वासुमतारी जी  ने  बताया  कि
 उनको  बरौनी  में  कुछ  दिक्कत हुई,  शायद  टिकट
 लेने में,  बुकिंग  अाफिस  में  दिक्कत हुई  ।
 इन  चीजों  की  तुरन्त  देखभाल  की  जायगी  कि
 आयन्दा  किसी  भी  यात्री  को  कोई  वहां  पर  कभी-
 नाई न  हो  ।  लेकिन यह  ज़रूर  है  कि  जब  मैं
 यहां  कहता  हूं  फिर  भी  भ्रमर  दिक्कत  होती  है
 तो  उस  पर  जरुर  अंकुश  लगाया  जायगा

 श्री  दास  जी  ने शोहर-क्राउचिंग की  बात
 कही  ।  मीटर  गेट  में  बहुत  ज्यादा  रोवर-
 ऋाउंडिंग  होता  है,  यह  बात  सही  है  ।  दास जी
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 [sto  राम  सुभग  सिंह]
 को  इस  बारे  में  मुझ  से  ज्यादा  भ्रनुभव  है  ,  हर
 इलाके  का,  शौर  इनको  मालूम  होगा  कि
 वहां  पर  जो  सोनपुर  का  मेला  लगता  है,
 या  चाहे  कुम्भ  मेला  हो,  तो  पहले  जो  सोनपुर
 का  मेला  लगता  था  और  पिछले  साल  जो  मेला
 सोनपुर  का  लगा,  चाहे  कुम्भ  का  मेला  हो,  उसमें
 क्या  अन्तर  था  मीटर  गेज  की  प्रगति  का  ।
 इसलिये  नहीं  कि  मैं  यह  कहता  हूं,  बल्कि  उसकी
 निपुणता,  कुशलता  का  यही  सबूत  है  कि
 एक  भी  आदमी  उस  झावर-क्राउचिंग  के
 कारण  नहीं  मरा,  चाहे  सोनपुर  का  मेला  हो
 या  हरिहर  क्षेत्र  का  मेला  हो  i  झगर  भाप  इसके
 आंकड़ें  देखें  तो  मालूम  होगा  कि  भ्र भी  तक  जितना
 सेन्ट्रालाइज्ड  ट्रेफिक  हुआ  है  वह  खाली  मीटर
 गेज  में  हुआ  है  ।  गोहाटी  से  चांगसारी
 तक  और  छपरा  से  गोरखपुर  तक  ।  हालांकि
 वहू  अभी  इनिशियल  स्टेज  में  है, लेकिन  उसकी
 प्रगति  भोर  होती  जायगी  ।  जहां  तक  भरांकड़ों
 का  सवाल  है,  यह  नहीं  है  कि  केवल  ब्वाय  गेज  में
 ही  हुआ  है,  भ्रमर  भाप  मीटर  गेज  को  देखें  तो
 मालूम  होगा  कि  964-65  में  38  गाड़ियां
 चलीं,  जिनमें  208  गाड़ी  बड़ी  लाईन  पर
 अली,  06  मीटर  गेज  पर  चलीं,  शौर  4
 नैनो  गेज  पर  चलीं।  इसी  तरह  से  स्पेशल  ट्रेंड
 जो  चलीं,  उनमें  से  887  स्पेशल  ट्रेंड  मीटर
 गेज  पर  दौर  746  ब्राड  गेज  पर  ।  गाड़ियों
 में  भाड़-भाड़  कम  करने  के  लिए  इस  वर्ष  जहां
 तक  संभव  हो  सका,  गाड़ियों  में  झोर  डिब्बे  भी
 जोड़े  गये  ।  i965-66  में  31L  गाड़ियों
 में  प्रति रिक्त  डिब्बे  लगाये  गये  ।  इनमें  से  203
 गाड़ियां  बड़ी  लाईन  पर  शौर  08  गाड़ियां
 पीटर  लाईन  पर  नियमित  रूप  से  चल  रहीं  थीं।
 इसी  तरह से  कोचेज़  वगैरह  के  भी  आंकड़ें  हैं।
 लेकिन  इन  भांकड़ों  से  मैं  यह  नहीं  बताना
 चाहता  हूं  कि  अब  भोर  कुछ  करने  की  ज़रूरत
 नहीं  है  ।  करना  बहुत  बाकी  है,  यह  लक्ष्य
 जरूर  होना  चाहिये  ।  हम  लोग  भी  अनुभव
 करते  हैं  कि  जितने  टिकट  ईशु  हों,  उतनी  सीटें
 हों  ।  जैसे  फर्स्ट  क्लास  में  बार  टिकट  ईशु
 हुए  तो  चार  भ्रांतियों  की  सीटें  रिज  हुईं,
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 वैसा  ही  थर्ड  क्लास  में  भी  हो,  कि  गर  76
 सीटें  हैं,  या  उससे  कम  हैं,  या  उससे  ज्यादा  है,
 तो  उतने  ही  टिकट  दिये  जायें  ।  लेकिन  जो
 व्यावहारिक  कठिनाई  है,  उससे  यह  सदन
 परिचित  नहीं  है।  लेकिन  लक्ष्य  हमारा
 यही  रहेगा  जो  दासजी  का  है।

 इसके  साथ  साथ  खुद  इनके  इलाके
 में भ्रभी  पहली  तारीख  से  एक  नई  गाड़ी
 चलेगी--समस्तीपुर  से  निर्मली  तक  शौर
 मर कटिया  गंज  झोर  बरौनी  की  भी
 उन्होंने  चर्चा  की,  तो  उन  सारी  चीजों की
 झोर  भी  ध्यान  रहेगा  ।  सरदार
 सहगल  जीने  मेहर  बावा  की  चर्चा
 की  है  भोर  भ्रध्यात्मवाद  का  प्रचार  किया  है।
 श्री  चंद्रमणि लाल  चौधरी  ने  कहा  है  कि
 तीसरी  भोर  चौथी  श्रेणी  के  कर्मचारियों
 के  लड़कों  को  शायद  दिक्कत  होती  है।
 चौधरी  साहब  हमारे  एक  साथी  हैं
 झोर  वह  हर  जगह  जाते  हैं  शौर  उनको
 भ्र नू भव  भी  है।  उनको  मालूम  ही  है  कि
 हर  जगह  कोई  न  कोई  रेलवे  का  स्कूल
 है।  कोई  इलाका  यदि  ऐसा  कहीं  है  जहां
 नही  है  तो  उसके  लिए  हम  उसके  अनुकूल
 विद्यालय  का  प्रबन्ध  करने  का  यत्न  करेंगे।
 हम  ऐसा  प्रबन्ध  करना  चाहते  हैं
 और  इसका  यत्न  करेंगे  कि  कोई  लड़का
 जो  रेल  वालों  का  है भौर  रेलवे  की
 कालोनी  में  रहता  है  उसको  पढ़ने
 की  सुविधा  मिले  ।  आजतक  हमने  करीब
 सात  सौ  प्राइमरी  झोर  मिडल  स्कूल
 शौर  .008  ज्यादा  हायर  सेकेंडरी
 स्कूल  खोल  रखे  हैं।

 हमारे  बाल्मीकी  जीने  कहा कि  चोथी
 श्रेणी  के  कर्मचारियों  को  दिक्कत  है।
 चोरी  श्रेणी  के  कर्मचारियों  के  लिए
 उन्होंने  भ्र स्प तालों  की  बात  बताई  है।
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 मैं  उनको  बतलाना  चाहता  हूं  कि  झगर
 उनको  दवा  लेने  में  दिक्कत  पड़ती  है
 तो  हमें  बतायें  धौर  हम  दूर  करने  की
 कोशिश  करेंगे।  उनको  मैं  बतलाना  चाहता  हूं
 कि  ऐसा  इंतजाम  किया  गया  है  कि  इन  लोगों  को
 डायट  वगैरह  का  पैसा  भी  न  देना  पड़े,  जोकि
 दूसरों  को  देना  पड़ता  है।  जिन  की  तनखाह  80

 से  कम  है  वह  चाहे  खुदरा  उसके  परिवार  का
 कोई  सदस्य  मगर  भरती  हो  जाता  है  तो  उससे
 खाने  के  भी  पैसे  न  लिये  जायें,  ऐसी  व्यवस्था
 हमने  कर  रखो  है  ।  मगर  कहीं  दिक्कत  है
 सोलह  हमें  बतायें  ।  रेलवे  के  87  के
 करीब  भ्र स्प ताल  हैं  भौर  चार  सौ  से  ज्यादा  छोटे
 छोटे  यूनिट  हैं,  डिसपेंसरीज़  के  साथ  ही  दूसरे
 अस्पतालों  में  भी  बैड्स  लिये  गये  हैं  ।  उन  में
 यदि  कहीं  दिक्कत  हुई  हो  तो  हमें  बताया  जाय  तो
 हम  उसको  दूर  करने  की  तत्काल  व्यवस्था  करा
 देंगे।  इन्होंने  घूस  वगैरह  का  भी  जिक्र  किया
 है  ।  ऐसा  कहना  हमारे  लिए  सम्भव  नहीं  है
 कि  बिलकुल  इस  चीज़  को  समाप्त  कर  दिया  गया
 है।  यह  कुप्रथा  कभी  भी  चलती  है  a  इन्होंने
 दिल्ली  स्टेशन  की  चर्चा  की  है  भ्रौर  कहा  है  कि
 किसी ने  ट्रांसफर  के  लिये  छः  सौ  रुपये  दिये  ।
 राज  तक  तो  इन्होंने  इस  तरह  की  बात  को  बताया
 नहीं  है।  अरब  इन्होंने  बताया  है  तो  इसी  वक्‍त

 सो  जांच  हो  नहीं  सकती  है।  भ्रमर  वह  नाम
 वगैरह  बता  दें  तो  तत्काल  इसकी  जांच  कराने  कौ
 व्यवस्था  हम  लोग  कर  देंगे  ।

 हमारे  सहगल  साहब  ने  कौर  व्यास  जी
 ने  भी  तथा  कुछ  माननीय  सदस्यों  ने  भी  कहा
 @  कि  मध्य  प्रदेश  में  गाड़ियों  की  तादाद
 बढ़ाई  जानी  चाहिए  कौर  एक्सप्रेस  गाड़ियां
 दी  जानी  चाहिए  ।  विस्तृत  रूप  से  हम  लोग
 उस के  बारे  में  विचार  करेंगे  ।  तत्काल  इस
 के  बारे  में  कुछ  कहना  तो  कठिन  है  ।  हमारे
 सहगल  जी  ने  विलास प्र  से
 एक  डिब्बा  लगाने  की  बात  कही  है  ।  उनको
 पह  जानकर  खुशी  होगी  कि  रायपुर  से  विलास-
 पुर  होते  एक  थ्‌,  कोच  कराएगी  दिल्ली  तक
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 हमारे  रघुनाथ  सिंह  जी  ने  बताया  है
 कि  डीजल  लोकोमोटिव  वर्कशाप  के  बारे  में  t
 उन्होंने  मैरीन  इंजन  का  भी  ज़िक्र  किया  है.  भोर
 संकट  स्टेशन  का  भी  ज़िक्र  किया  है।  भ्र भी  चूंकि
 उनकी  तरफ  से  यह  सुझाव  पाया.  है  इसलिए
 इसके  बारे  में  पता  लगाना  पड़ेगा  ।  माननीय
 रघुनाथ  सिंह  जी  शिपिंग  बोर्ड  के  चेयरमैन  हैं  t
 उन्होंने  मैरीन  एंजिन  के  बारे  में  जो  कहा  है
 उसके  बारे  में  मैं  यह  कहना  चाहता  हूं  कि
 भी  तो  वह  नई  फैक्ट्री  ह ैभौर  बरच्छा  काम
 कर  रही  है  7  हम  लोगों  को  उस  पर  बहुत
 गये  है  1  रघुनाथ  सिंह  जी  की  तरफ  से  चूंकि
 इस  फैक्ट्री  की  प्रशंसा  की  गई  कौर  प्रमाण-
 पत्र  दिया  गया  हू  इस  वास्ते  यह  हमारे  लिये
 गये.  की  बात  है  ।  उन्होंने  जो  सुझाव  रखा  है
 उस  पर  हम  लोग  विचार  करेंगे  ।  उन्होंने
 कहा  है  कि  वह  वन  साफ  दी  बैस्ट  है  एशिया
 में।

 हमारे  हंसना  जी  ने  खड़गपुर  टाटा  ट्रेन
 के  बारे  में  कहा  है  |  उन्होंने  यह  भी  बताया
 है  कि  खड़गपुर  में  एक  ऐसा  स्कूल  है  जिसमें
 रेलवे  कर्मचारियों  के  भी  लड़के  पढ़ते  हैं  भौर
 उनके  लिए  भी  कुछ  व्यवस्था  की  जानी
 चाहिये  ।  स्कूल  की  जमीन  शायद  प्रगति
 नहीं  है  ।  उस  स्कूल  को  हम  लोगों  ने  लिखा
 था  कि  जमीन  ले  ल  t  रेलवे  की  जहां  जमीन

 है  वहां  हम  देने  को  तैयार  हैं  भौर  भगर  बे  चाहें
 तो  ले  लें  वहू  चिटठी  भी  चली  गई  है  t
 सामन्ती  जी  शौर  हंसना  जी  को  शायद  मालूम

 Shri  Subodh  Hansda:  (Jhargram):
 Why  not  the  school....

 Dr.  Bam  Subhag  Singh:  That  is
 another  thing,  We  have  accpted  the
 first  suggestion  to  provide  a  suitable
 plot  to  that  school  at  a  site  convent-
 ent  from  the  railway  point  of  view.
 Your  alternative  suggestion  is  that
 failing  that  the  railways  can  take
 over  that  school.  The  first  suggestion
 is  accepted  by  the  railways  and  the
 second  will  have  to  be  gone  into  only
 when  a  situation  arises....
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 Shri  Subodh  Hansda:  But  the  point

 Dr,  Ram  Subhag  Singh:  Later  on,
 not  now.  To  meet  the  immediate  local
 needg  of  the  passen,  one  Machhda
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 follow  Hindi,  I  refer  to  Shri  Muthiah
 He  said  about  Tinnevelly.  He  want-
 ed  that  caution  sign  boards  should  be
 provided  at  all  level  crossings.  That
 has  been  the  practice  and  the  railway

 idents  enquiry  committee  suggest-
 local  hag  been  extended  to  and  from
 Gidhni  and  train  Nos.  32i|322  Tata-
 nagar-Nagpur  passenger  trains  have
 been  extended  to  and  from  Khargpur.

 खड़गपुर  शोर  टाटानगर  के  बीच  की
 झावश्यकताशों  को  ये  दोनों  गाड़ियां  कुछ
 हद  तक  पूरा  कर  देंगे  ।

 To  चन्द्रभान  सिह  ने  कहा  है  कि
 रेलवे  बोर्ड  में  एक  सदस्य  मेडिकल  फ्रेटिलिटी
 का  होना  चाहिये  1  कहना  तो  उनका  ठीक  है
 लेकिन  यह  संभव  नहीं  है।  हर  ढंग  के  कर्म-
 चोरियों  को  बोले  में  अगर  प्रतिनिधित्व  मिले
 तो  उससे  बोर्ड  भ्नवील्डी  हो  जाएगा  ।
 हमारे  सिंह  साहब  मगर  यहां  मौजूद  रहते
 बहस  के  दौरान  तो  उनको  पता  चलता  कि
 बोर्ड  की  माननीय  सदस्यों  की  तरफ  से  कितनी
 तारीफ  की  गई  है

 ह ।  बात् मो की  :  वह  हड्डियों  के  एक्सपर्ट
 हैं।

 Tro  शाम  सुलग  सिह  :  बोर्ड  ने  जो
 कार्य  किया  है  भौर  जो  बह  भागे  करेगा  उसके
 बारे  में  यहां  सन्तोष  प्रकट  किया  गया  है  ।
 अभी  हमारे  माथुर  साहब  ने  उसके  काम  की
 बड़ी  दाद  दी  है।  इस  वास्ते  मैं  समझता  हूं
 कि  बोर्ड  को  अनबिकी  बनाने  की  कोशिश

 नहीं  होनी  चाहिये  ।  उन्होंने यह  भी  कहा  है
 कि  मैडिकल  प्रोफेशन  के  जितने  भी  एक्सपर्ट्स
 हैं  उनके  सम्बन्ध  में  श्री  सोचना  चाहिये  ।
 में  उनको  बतलाना  चाहता हूं  कि  जो  भी  बात
 यहां  हाउस  में  रखी  जाती  है  उस  पर  पूरी
 तरह  से  विस्तार  किया  जाता  है  उसकी  पूरी
 तरह  से  छानबीन  की  जाती  है  भ्र ौर  कब  भी
 की  जाएगी  ।

 I  am  sorry  हैं  am  switching  pver  to
 English  because  he  may  not  able  to

 ed  the  provision  of  road  signs  and
 signals  at  approaches  to  level  cros-
 sings  to  warn  the  road  users  to  re-
 duce  their  speed  and  to  pass  over
 level  crossings  cautiously.  The  rail-
 ways  have  fixed  caution  boards  at  ap-
 proaches  to  all  unmanned  level  cros-
 sings.  We  have  also  given  sug-
 gestions  to  the  road  authorities  to  re-
 peat  it  on  roads  which  are  owned  by
 them.  He  also  referred  to  the  pas-
 senger  amenities,  This  also  has  been
 attended  to  and  the  provision  for
 users’  amenities  hag  also  been  raised
 from  Rs.  3  crores  to  Rs,  4  crores,  as
 the  House  knows,  and  basic  amenities
 have  already  been  provided  at  more
 than  5000  stations.  Within  two  years
 we  are  going  to  extend  those  facilities
 to  all  the  other  stationg  on  our  rail-
 ways.  He  also  suggested  about  the
 provisions  of  facilities  such  as  bigger
 waiting  halls,  bathrooms,  covered
 platforms  at  Tinnevelly  station.  The
 genera]  manager  had  already  paid  a
 visit  to  the  place  and  whatever  sug-
 gestions  were  offered  they  are  under
 his  examination,  not  examination  in
 the  sense  that  they  wil]  be  gone  into
 after  some  years.  They  have  virtually
 been  taken  up  and  some  have  been
 finalised  also.  There  is  the  proposal
 for  increasing  the  accommodation  in
 the  third-class  waiting  hall  at  Tinne-
 velly  and  for  providing  separate  co-
 vered  accommodation  for  ladies  to-
 gether  with  bathroom  facilities.  Plat-
 form  |  is  covered  for  245  feet  and
 platforms  2  and,  3,  for  22  feet.  Cover-
 ing  for  20  ft.  more  on  platform  No.  3
 is  in  progress  and  proposalg  for
 covering  the  entire  length  of  plat-
 form  Nos.  2  and  3  will  be  taken  up
 progressively  in  the  coming  vears.
 Shri  Muthiap  also  suggested  the
 Tirunelveli  Trivandrum  Kanya-
 Kumari  railway  line,  and  80
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 did  Shri  Warior  and  some  other  hon.
 friends  and  Shrj  Maniyangadan  who
 ig  not  at  the  moment  .present  here.
 That  is  being  gone  into,  this  project
 has  been  surveyed  and  it  will  be  ex-
 amined.

 Shri  Muthiah  (Tirunelveli):  What
 about  the  overbridge,  Sir?

 Dr.  Ram  Subhag  Singh:  The  Chief
 Minister  of  Madras  told  us  orally  that
 he  will  be  including  the  programme
 for  the  over-bridge  near  the  Tirunel-
 veli  railway  station  in  his  plan  and
 he  will  have  that  send  to  ug  and  we
 are  awaiting  it.  It  may  be  that  he
 might  have  got  that  sent  to  our
 Southern  Railway  Headquarters.
 Whatever  the  position,  the  Chief
 Minister  had  himself  prally  told  me,
 and  I  think  that  will  be  done.

 Shri  Muthiah:  I  came  to  know
 through  the  Divisional  Engineer,  Tiru-
 nelveli  from  the  Chief  Engineer,
 Highways,  that  the  Chief  Minister  of
 Madras  has  included  it  in  the  fourth
 Plan  and  has  allotted  Rs,  40  lakhs  and
 he  is  seeking  more  Central  aid.

 Dr.  Ram  Subhag  Singh:  That  is  the
 information  which  he  is  giving.  We
 will  be  accepting  that  without  any
 hesitation.  Then,  Shri  V.  B.  Gandhi
 mentioned  that  industrial  accidents
 had  increased  in  the  railway  work-
 shops,  and  said  that  the  figure  was
 42.4  per  1,000  workers  in  1962,  again-
 st  the  prewar  figure  of  20.  He  sta-
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 1962-63,  it  came  down  to  49.5.  In
 1964-65,  it  was  44.5.  So,  7  think  Shri
 Gandhi  will  appreciate  that  ,rather
 than  increasing,  it  hag  progressively
 gone  down.  But  we  are  not  going  to
 be  complacent,  We  shall  take  suita-
 ble  precautions  to  further  reduce  the
 rate  of  accidents.  There  hag  been  8
 steady  improvement  in  the  precautio-
 nary  measures  also.

 Shri  0.  C.  Sharma—he  is  not  here:
 at  present—referred  to  our  research,
 designs  and  standards  organisation
 which  is  located  at  Lucknow  and  said.
 that  not  even  one  per  cent  of.  the  rail-
 way  revenue  is  being  spent  on  that.
 He  stated  that  he  has  been  taking
 interest  in  this  organisation.  We
 are  ourselves  particular  that  every
 step  should  be  taken  to  improve  this
 organisation  because  this  is  an  orga-
 nisation  which  will  provide  avenues.
 for  improving  the  railways.  He  might
 be  happy  to  know  that  the  expendi-
 ture  on  this  organisation  which  used
 to  be  of  the  order  of  Rs.  30  lakhs  in
 1956-57  has  increased  to  Rs.  .3  cro-
 res  now.  It  wil]  further  go  up,  be-
 cause  we  want  to  expand  the  activi-
 ties  of  this  organisation.

 Pensionary  matters  were  also  men-
 tioned  by  Shri  Kashi  Ram  Gupta
 and  some  other  hon,  Members.  Shri
 Kashi  Ram  Gupta  pointed  out  that  the
 staff  who  retired  after  957  should  be
 given  another  chance  to  opt  for  pen-
 sion.  From  1957,  the  staff  in  service
 have  had  nine  distinct  opportunities

 ted  that  he  hag  been  inf  id
 regarding  these  accidents  and  suggest-
 ed  that  a  specia)  organisation  be
 set  up  for  controlling  the  accidents
 in  railway  workshops,  as  had  been
 done  in  respect  of  open  line  accidents.
 But  the  information  that  we  have  got
 after  his  speech  is  that  there  has  been
 8  progressive  decrese  in  the  incidence
 of  accidents  in  railway  workshops  as
 can  be  seen  from  the  figures  which  I
 shall  quote.  In  1952-53,  the  number
 of  accidents  per  thousand  employees
 was  95.9.  I  am  not  giving  yearwise,
 but  the  figure  has  gone  down  progres-
 aively.  In  1952-53,  ag  I  said,  it  was
 95.9  in  1958-59,  it  came  down  to  69.6.
 In  1980-61,  it  came  down  to  64.1.  In

 of  opting  for  p  and  the  last
 option  was  recently  given  on  ह... ल
 March,  966  and  is  open  until  30th
 June,  1966.  The  staff  in  service  on  Ist
 April,  1957,  had  the  opportunity  of
 option  up  to  March  96l,  Those
 and  30th  September  ‘1959.  Those  in
 service  on  Ist  July,  957  had  another
 option  up  to  30th  March,  96l,  Those
 in  service  on  Ist  April,  96l  were
 given  an  option  up  to  30th  June  96l
 and  so  on  unt!  thig  last  option.  Those
 who  retired  on  contributory  provident
 fund  system,  therefore,  did  so  of  their
 own  deliberate  choice.

 Regarding  quarters,  some  mention
 was  made  by  some  hon.  Members.  The
 Railway  Ministry  is  fully  conscious  of
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 [Dr.  Ram  Subhag  Singh]
 the  needg  of  the  railway  employees.
 Particularly  Shri  Subodh  Hansda
 ‘mentioned  Khargpur  and  Shri  Mohan
 Nayak  also  made  8  refernce  today  and
 several  other  hon.  Members  suggest-

 -ed  that  there  should  be  improvement.
 Nowdays,  unlike  in  the  pre-947  pe-
 viod,  we  are  not  having  one  room  te-
 nements.  Anybody  who  would  like  to
 see  the  quarters  which  are  under
 contsrtuction  on  the  Ranchi-Bonda-
 munda  line  or  anywhere  else  in  India
 ‘will  realise  that  the  pattern  is  more
 or  less  the  same;  that  is,  they  are
 having  at  least  two  rooms,  with  store
 kitchen,  lavatory,  etc,  Anyway,  we

 -are  not  satisfied  with  this  either,  be-
 cause  al]  the  railway  staff  have  not
 yet  been  able  to  get  housing  accom-
 modation.  Only  q  little  less  than  37
 per  cent  have  got  the  facility,  But
 every  year,  during  the  third  Plan
 period,  on  an  average,  about  14,000
 units  of  quarters  have  been  added  on
 to  the  Indian  railways,  and  the  total
 expenditure  on  these  during  the  same
 period  would  aggregate  to  about
 Rs,  53  crores.  For  1966-67,  the  alloca-
 tion  made  for  staff  quarters  is  about
 Rs.  .36  crores.  Ag  goon  as_  the
 funds  position  imporves,  further
 efforts  will  be  made.

 Shri  A.  P.  Sharma:  How  many  re-
 -cruits  were  added  every  year,  as
 against  these  14,000  units  which  have
 ‘been  added  every  year  ?

 Dr.  Ram  Subhag  Singh:  I  have
 given  the  figures  for  the  quarters.  If
 the  hon.  Member  wants  the  recruit-
 ment  figure,  that  can  be  separately
 given,  because  that  point  was  not
 raised  during  the  course  of  the  debate

 Shri  A.  P.  Sharma:  I  was  only  ask-
 ‘ing  for  those  figures  of  recruitment.

 Mr,  Deputy-Speaker:
 ‘he  will  give  it  later.

 Dr,  Ram  Subhag  Singh:  Then,  Shri
 ‘Warior  referred  to  the  staff  who  stay
 in  and  around  Olavakot.  Under  the
 extent  priciple,  the  house-rent  allow-
 ance  ag  admissible  at  Palghat  to  staff
 serving  and  residing  outside  the  muni-
 cipal  limits  of  a  qualifying  city  but

 If  you  want
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 within  eight  kilometres  from  the
 peripherey  thereof,  can  be  allowed
 provided  that  there  is  no  other  sub-
 urban  municipality,  notified  area  or
 cantonment  within  the  eight  kilome-
 tres  limit.  However,  whatever  be  the
 Position,  Olvakot  railway  station  pro-
 per  falls  within  the  municipal  limits
 of  Palghat  and  the  staff  are,  there-
 fore,  already  eligible  for
 house-rent  allowance,  It  is  only
 the  Divisional  Office,  Permanent  Way
 Inspector’s  Office,  hospital,  electric
 repair  shop  and  the  office  of  the  As-
 sistant  Inspector  of  Works  that  are
 situated  a  few  yards  away  from  the
 municipal  limits.  But  all  these  per-
 song  also,  as  I  said  the  other  day,
 will  be  having  the  facility,

 I  have  already  covered  Shri
 Mathur’s  suggestion  regarding  the  al-
 location  of  Rs.  300  crores.  I  also  made
 a  reference  to  the  suggestion  about
 the  need  for  the  construction  of  a  new
 line  between  Trivandrum  and  Cape
 Comarin.  In  the  budget  for  1966-67,
 provision  has  been  made  mostly  only
 for  continuing  schemes,  but  a  survey
 for  this  line  has  been  made  and  the
 survey  reports  are  expected  to  be  re-
 ceived  very  shortly.  When  they  are
 received,  from  Nagercoil  that  line  is
 proopsed  to  be  constructed  gown  to
 Kanyakumari.

 Mr.  Warior  and  Mr.  Maniyangadan
 pointed  out  the  need  for  converting
 the  MG  line  at  least  between  Quilon
 and  Trivandrum  into  BG.

 Mr,  Warlor  (Trichur):  Not  between
 Quilon  and  Trivandrum  but  between
 Ernakulam  and  Quilon,

 Dr.  Ram  Subhag  Singh:  T  he  posi-
 tion  is  that  the  density  of  traffic
 operating  on  the  Quilon-Ernakulam
 section  is  075  net  ton  kilometres  per
 route  kilometre  per  day  which  is
 very  much  below  the  highest  density
 attained  elsewhere  on  the  metre-
 gauge,  namely  7300.

 From  investigations  of  the  capacity
 and  traffic  prospects,  it  is  seen  that
 spare  line  capacity  is  available  on  the
 existing  MG  line  which  can  be  fur-
 ther  augmented  by  the  provision  of
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 minor  line  capacity  works  and  dieseli-
 sation  and  no  difficulty  is  anticipated
 for  handling  all  the  traffic  foreseeable
 in  the  near  future.  This  is  the  posi-
 tion  and  whole  thing  is  being  gone
 into.

 The  need  for  the  construction  of  a
 BG  line  between  Guntakal  and  Hos-
 pet  was  emphasised  by  Mr.  Shankar
 Alva.  With  a  view  to  step  up  the
 movement  of  iron  ore  from  Bellary-
 Hospet  area  for  export  through  Mad-
 ras  Harbour  and  to  avoid  tranship-
 ment  at  Guntakal,  it  was  considered
 necessary  to  lay  a  separate  BG  line
 from  Hospet  to  Guntakal.

 Shri  Basappa  (Tiptur):  That  is  not
 enough.  The  BG  line  must  be  exten-
 eded  from  Hospet  to  Hubli  and  to
 Miraj.

 Dr,  Ram  Subhag  Singh:  I  know  in
 the  general  discussion  he  had  em-
 phasised  it.  It  will  receive  our  at-
 tention.

 About  Paradip  port,  Mr,  Raghu-
 nath  Singh,  Mr.  Deo  and  others  have
 spoken.  The  South-Eastern  Railway
 have  carried  out  preliminary  engine-
 ering  and  traffic  surveys  for  qa  new
 broad  gauge  line  from  Banspani  to
 Paradip  port  via  Nayagarh  and  Tom-
 ka  Daitari  iron  ore  areas.  The  gurvey
 reports  of  this  line  are  now  under  ex-
 amination  of  the  Railway  Board.  The
 justification  for  this  line  is  dependent
 on  the  schemes  for  export  of  Naya-
 garh  ore  via  Paradip  Port.

 Shri  Raghunath  Singh:  Without  the
 railway  line,  Pradip  Port  is  useless.

 Dr.  Ram  Subhag  Singh:  Sardar
 Buta  Singh  referred  to  the  Ferozepore
 loco  shed.  I  may  say  on  the  floor  of
 this  House  that  our  colleagues  in  the
 Ferozepur  loco  shed  rendered  marvel-
 loug  duty  towards  the  country  during
 the  Pakistani  attack.  We  are  proud
 of  their  performance,  Everyone  of  them
 despite  the  bombardment  stuck  to
 their  duty.  I  do  not  know  what  is  the
 position  there  today.  I  went  there  soon

 after  that.  If  there  is  anything  of  the
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 nature  which  has  been  pointed  out  by
 my  hon,  friend,  we  shall  immediately
 attend  to  that.

 It  is  a  fact  that  there  has  been  some
 difficulty  on  the  catering  front,  be-
 cause  sometimes  materialg  also  are
 very  scarce.  We  will  do  our  best  to
 improve  the  standard.

 Shri  M.  L.  Dwivedi:  Why  not  hand
 it  over  to  private  parties?

 Dr.  Ram  Subhag  Singh:  That  is  &
 matter  of  policy.  All  these  matters
 wil}  be  dealt  with  tomorrow  by
 my  senior  colleague.  But  constant
 efforts  will  be  made  to  improve
 catering.

 Shri  M.  L,  Dwivedi  pointed  out
 about  Bundelkhand.  We  know  the
 zeal  with  which  he  and  others  work
 for  it.  The  railways  would  not  lag
 behind  them,  This  much  assurance,
 I  will  give.  (Interruptions).

 मैं  करा  रहा  हूं  देवी  जी  की  भोर  ।  सागर
 के  बारे  में  दौर  भौर  कुछ  स्टेशनों  के  बारे  में
 देवी  जी  ने  कौर  ज्योतिषी  जी  ने  बताया  कि
 वहां  पर  ग्रोवर  ब्रिज  होना  चाहिए  देवी  जी
 ने  धौर  एक  दो  जगहों  के  बारे  में  बताया  )
 ग्रोवर  ब्रिज  24  फीट  चौड़ाई  का  होता  है  ।
 उसमें  जो  रोड  का  पोशों  है  उसे  स्टेट  गवर्नमेंट
 पी०  डब्ल्यू०  डी०  के  'द्वारा  बनवाये  तो  उसके
 लिए  देवी  जी  के  सजेशन  को  उनकी  सरकार
 को  भेज  देंगे  t  agi  से  जो  जवाब  जायेगा
 उसको  देखेंगे  ।  डा०  सी०  वी०  सिंह  ने  कहा
 कि  जितने  रेल  के  पुल  बनें उन  सबों  के  साथ
 साथ  रोड  का  भी  बने  पी०  डब्ल्यू०  डी०  का  t
 यह  सजेशन  उम्दा  है  मगर  उसमें  कठिनाई
 भी  है  भौर  खासकर  के  एजेंसी  पीरियड  में
 कठिनाई  होती  है  1  ब्यास  में  जो  सरदार
 बूटा  सिंह  जी  शायद  जानते  होंगे  या  भौर
 जगहों  में  भी  कि  कितनी  सतर्कता  बरतनी
 पड़ी  थी  तो  यह  किया  जायेगा  कि  जितना
 सम्भव  है  रेल  कम  रोड  ब्रिज  बने  ।  लेकिन
 स्ट्रेटेजिक  दृष्टि  से  या  सुविधा  की  दृष्टि
 से  भी  कुछ  भ्र लग  प्लग  भी  बनें  तो  धबड़ाने
 की  जरूरत  नहीं  है  ।  और  यहां  पर  बताया
 गया  परसोनल  के  बारे  में  ।
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 [Shri  Subhag  Singh]
 Several  hon.  members,  including

 Mr.  Mathur,  said  there  is  not  much
 scope  for  promotion  for  the  railway
 people,  that  the  railways  used  to  at-
 tract  the  best  talents,  etc.  It  is  g  mat-
 ter  of  pride  that  our  officers  who  were
 Assistant  Engineers  or  Divisional
 Engineers  or  others  are  today  run-
 ning  the  railways;  some  of  them  are
 members  of  the  Railway  Board;  they
 have  attained  the  highest  post.  That
 does  not  mean  that  we  should  not
 create  a  proper  and  congenial  atmos-
 phere  to  attract  the  best  talent.  We
 shall  consider  this  matter,  so  that  the
 best  talent  may  be  attracted  towards
 one  of  the  best  public  undertakings

 -of  India.

 tt  सर खू  पाण्डेय  (रसड़ा)  :  गार्ड्स
 के  बारे  में  बताइये  ।

 डा०  रास  सुभग  सिंह  :  मैं  प्राता  हूं
 उधर  भी  ।  पांडेय  जी  श्राप  घबड़ाये  मत  ।
 गांस  टी०  सी०  और  ए०.  एस०  एम०
 बगैर हू  हर  वर्ग  के  रेल  के  कर्मचारी  की  चर्चा
 की  गई  ौर  यह  सब  ऐसी  बातें  हैं  कि  जिसमें
 वस्तुत  रूप  से  विचार  करने  की  जरूरत
 पड़ेगी  शौर  हम  सारी  बातों  पर  विचार  करेंगे।

 गोविन्दपुर  के  बारे  में  जो  प्रा पने  कहा  था
 उसके  बारे  में  पांडेय  जी  को  शायद  जानकारी
 भी  होगी  कि  कई  एक  छोटे  स्टेशन  हैं  जो  चालू
 नहीं  हैं  भौर  कुछ  जो  कम  दूरी  पर  हैं  यह
 नहीं  है  कि  उधर  ध्यान  नहीं  गया  कल  उनको
 थोड़ी  चिन्ता  हुई  कौर  हम  लोगों  को  भी
 चिन्ता  हुई  कि  एक  ही  दृष्टि  से  जैसे  सारी
 दुनिया  को  देखें  तो  ऐसा  तो  नहीं  करना  चाहिए
 जो  आपकी  वाजिब  शिकायत  है  ।

 भरी  सर  पाण्डेय  :  पिछली  दफा  भी
 कहा  था  शौर  दो  साल  से  बराबर  कह  रहा
 हूं

 डा०  राम  सुलग  सिह  :  वही  मैं  कह
 रहा  हूं  कि  एक  नहीं  है  अनेक  स्टेशन  हैं  कि

 जो  थे  जौर  जो  नहीं  चालू  किये  गये
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 हैं  क्योंकि  वह  बीच-बीच  में  हैं  नजदीक
 नजदीक  हैं  लेकिन  यह  हम  सब  लोगों  की
 बड़ी  इच्छा  रही  है  कि  झाम  जनता  को  कोई
 दिक्कत  न  हो  ।  क्‍योंकि  वह  मीटर  गेज
 सेक्शन  से  जाते  हैं  कौर  जो  श्री  श्रीनारायण
 दास  के  बारे  में  मेरा  जवाब  है  वह  सारा  जवाब
 उनके  लिए  भी  लागू  हैँ  क्योंकि  वह  भी  मीटर
 गेज  एरिया  के  हैं  लेकिन  मीटर  गेज  एरिया  में
 कहीं  कहीं  दिक्कतें  भी  पैदा  की  जाती  हैं  ।
 इसीलिये  पांडेय  जी  को  कहा  था  कि  उन
 दिक्कतों  से  परहेज  करना  चाहिए  ।

 जो  चौधरी  चन्द्रमाला  ने  कहा  कि
 जिन  जिन  स्टेशनों  पर  सन्‌  42  में  लोग  मारे
 गये  थे  उनकी  बात  याद  रखी  जानी  चाहिए
 कौर  हाउस  को  खुशी  होगी  कौर  एक  सदस्य
 ने  नाते  मुझे  भी  सादिक  प्रसन्नता  है  कि  रेल
 मंत्री  महोदय  ने  इस  हाउस  में  भौर  दूसरे  हाउस
 में  बताया  कि  इस  युद्ध  में  जिन  लोगों को  वीर
 चक्र  और  परम  वीर  चक्र  मिल  हैं  उनकी
 प्लेट  स्टेशनों  पर  लगायी  जा  रही  है
 जितने  साथियों  की  इस  युद्ध  में  मृत्यु  हुई  है
 उनकी  और  942  वालों  की  भी  यह  नहीं
 कि  हम  उनको  भुला  दें  और  जैसा  कि  मेहर
 बाबा  के  प्रध्यात्मवाद  की  जोर  सरदार  सहगल
 ने  ध्यान  आकृष्ट  किया  उनकी  शौर  जैसा  मैंने
 कहा  स्वतन्त्रता  संग्राम  के  जितने  सेनानियों
 ने  अपने  प्राणों  की  आहुति  दी  उनकी  स्मृति
 को  बनाये  रखने  के  लिए  हम  रेलवे  स्टेशनों
 पर  कोई  उनकी  मुनासिब  यादगार  स्थापित
 करने  की  सोचेंगे  ताकि  उनकी  यादगार
 चिरस्थायी  हो  और  उनके  नामों  की  प्लेट्स
 इरादी  लगायेंगे  ।

 Mr.  Deputy-Speaker:  Shri  P.  05.
 Sen.

 Shri  U.  M.  Trivedi:  He  has  not
 covered  some  of  the  points,...

 Mr.  Deputy-Speaker:  The  debate  ts
 not  over.  Shri  Patil  is  going  to  reply
 tomorrow.
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 Shri  U.  M.  Trivedi:  I  know  that  the
 Minister  is  going  to  reply  tomorrow.
 The  Minister  of  State  in  his  reply
 covered  only  the  points  raised  in  the
 speeches.  Unfortunately,  the  very  pur-
 pose  of  moving  Cut  Motions  is  defea-
 ted  if  the  hon.  Minister  does  not  ap-
 ply  his  mind  to  those  Cut  Motions  and
 refer  to  them  in  his  reply.  So,  I  would
 request  him  to  deal  with  the  Cut
 Motions  also.  It  ig  not  as  if  he  should
 discard  them.

 Shri  Buta  Singh:  I  brought  to  the
 notice  of  hon.  Minister  the  question
 of  the  exchange  of  wagons  between
 India  and  Pakistan.

 Bro  रास  सुलग  सिह  :  एक्सचेंज  प्राण
 बैंगन  जो  कि  हिन्दुस्तान  भ्र ौर  पाकिस्तान  के
 बीच  में  हुआ  है  प्रौढ़  उसके  बारे  में  जो माननीय
 सदस्य  ने  शिकायत  की  है  उसकी  जांच  कराई
 जायगी  t

 को  Go  गो०  सेन  (पूर्णिया)  :  उपाध्यक्ष
 महोदय  मैं  आपका  आभारी  हूं  कि  श्राप  ने
 मुझे  रेलवे  की  सप्लीमेंट्री  डिमांड्स  फार
 आांट्स  पर  बोलने  का  अवसर  दिया  tv

 अभी  मेरे  मित्र  माननीय  मंत्री  to
 राम  सुभग  सिंह  ने  रेलवे  के  काम  भारी  के
 बारे  में  जो  बतलाया  है  मैं  उसका  स्वागत
 करता  हूं  t  मैं  यह  मानता  हूं  कि  रेलवे
 ऐडमिनिस्ट्रेशन  मे  काफ़ी  काम  किया  है
 विकास  का  काम  भी  किया  है  ।  रेख बेज  ते
 अच्छा  काम  किया  है  हस  बात  का  कोने-कोने
 में  शोर  है  i  भ्र भी  भाई  श्री  रघुनाथ  सिंह  ने
 कुछ  नये  स्टेशंज  खोलने  के  बारे  में  कहा  था
 और  मैं  भी  उन  की  बात  की  ताईद  करता  हूं  ।
 लेकिन  अफसोस  की  बात  यह  है  कि  हमारे
 यहां  एक  खुला  हुमा  स्टेशन  है  जिसे  कि  बंद
 करने  जा  रहे  हैं  ।  भ्र ली नगर  खुला  एक  हाल्ट
 स्टेशन है।  वह  कंट्रैक्ट  बेसिस  पर  चल  रहा  है।
 कुल  4,  5  हजार  रुपये  की  प्रा मदनी  है  ।
 टिकटों  की  सेल  ही  क्‍या  है  ?  टिकट  भी
 23  किलोमीटर  की  सेल  के  हैं  उससे  ज्यादा
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 के  बेचने  को  नहीं  देते  हैं।  कब  झगर  श्राप
 इसे  बंद  कर  दीजियेगा  तो  यह  जितनी  आमदनी
 रेलवेज्ञ  में  अभी  भाती  है  वह  भी  बंद  हो
 जायगी  ।  इसी  भ्लीनगर  खुला  हाल्ट  के  पास
 गोकुलपुरी  पोलिंग  बूथ  पर  एक  स्पैक्टुकलर
 साइट  देखने  में  पायी  |  सन्‌  62  के  एलेक्शन
 में  वहां  के  लोगों  ने  कहा  था  कि  श्राप  को
 यहां  से  सैंट  परसैंट  वोग्स  मिलेंगे  ।  इसलिए
 मैं  उस  पार्ट कुलर  साइट  पर  ख़ास  तौर  से
 वोटिंग  देखने  के  लिए  गया  था  भ्र ौर  जिस
 तरीक़े  से  वोट  लोगों  ने  दिये  उसे  देख  कर
 मैं  हैरत  में  पड़  गया  कौर  जब  वोटों  की  गिनती
 हुई  तो  मैंने  देखा  कि  सैंट  परसैंट  वोट  मेरे
 फेवर  में  गये  ।  अरब  यह  जो  श्राप  उस  हाल्ट
 स्टेशन  को  उठाने  जा  रहे  हैं  बंद  करने  जा
 रहे  हैं  तो  ऐडमिनिस्ट्रेशन  की  तरफ़  से  यह
 कार्य  मेरे  मुंह  पर  एक  जबरदस्त  थप्पड़
 होगा  ।

 भ्र भी  वहां  से  is  5  हजार  रुपये  का
 आमदनी  है  ।  श्राप  उस  हाल्ट  स्टेशन  को
 कन्ट्रैक्ट  बेसिस  पर  रन  कर  रहे  हैं  भौर  प्रगर
 बाप  इसको  बंद  कर  देते  हैं  तो  बह  रुपया
 रोडवेज  में  चला  जायेगा  क्‍योंकि  लोग  बैठे
 थोड़े  ही  रहेंगे  ।  ऐसा  करके  बाप  रेलबेखा
 को  होने  वाली  प्रा मदनी  को  बंद  कर  देंगे  ।
 प्रभी  वहां  एक  या  दो  ट्रेंड  ही  ढकती  हैं  बाकी
 नगर  वहां  पर  इम्पोर्टेड  ट्रेंस  भी  रुकने  लग
 जायं  तो  रेलबेज़  की  उससे  आमदनी  निश्चित
 रूप  से  बढ़ेगी।  टिकटों  की  सेल  करोसीड  से
 आमदनी  भ्र धिक  बढ़  जायगी  इसलिए  प्राय
 उस  स्टेशन  को  बंद  न  कीजिये  ।  मैं  चाहूंगा
 कि  मंत्री  महोदय  इस  पर  विशेष  ध्यान  दें
 कौर  इसे  बंद  न  करने  का  आदेश  जारी
 करें  ।

 दूसरी  बात  मैं  यह  निवेदन  करता
 चाहूंगा  कि  कूटद्वार  से  बरौनी  तक  ब्रॉडगेज
 कर  देनी  चाहिए  ।  कटिहार  से  क़सम  तक
 ब्रॉडगेज  हो  गयी  है  धौर  इधर  से  भी  बरौनी
 तक  ब्रॉडगेज  है  बाकी  रह  गया  कटिहार
 बरौनी  सेक्शन  जो  कि  i0-7:2  मील
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 [=  फ  गो०  सेन]
 का  है  इस  सैक्शन  को  अगर  भाप  ब्रौडगेज
 क्र  देते  हैं  तो  दिल्‍ली  से  लेकर  भ्रम  तक
 आप  का  ब्रौडगेज  हो  जाता  है  यहां  दिल्‍ली  से
 या  पटना  से  लोग  क़सम  चले  जायेंगे  ।  ख़ास
 कर  हमारी  इस  जोगबनी-बरौनी  पैसेंजर  गाड़ी
 में  बिहार  के  काफ़ी  एम०  एल०  एज०  लोग
 जाते  हैं,  टी  प्लांटेशन  है  जिसके  कि  कारण
 बिहार  से  काफ़ी  लेबर  क्लास  जाता  है  कौर
 उस  लाइन  पर  बड़ा  रश  रहता  है  ।  मैं
 चाहूंगा  कि  मंत्री  महोदय  इधर  ध्यान  दें  भौर
 क़सम  मेल  तथा  धन्य  गाड़ियों  को  डीज़ल
 इंजन  से  रन  करवायें  शौर  बोगी  बढ़ा  दी
 जायें  1,  8  कौर  20  बोगी  दी  जायें  1
 चूंकि  इसमें  बिहार  के  काफी  एम०  एल०  एज०
 जाते  हैं  कौर  टी  कल्टीवेबल  के  कारण  बिहार
 के  काफ़ी  लेबर  झ्रासाम  जाते  हैं  भौर  इस  में
 अत्यधिक  भीड़  होती  है  खासकर  थी  टायर्स
 वाली  स्लीपिंग  कोच  लगाई  जायें।  अरब  टू
 टायर्स  की  अपेक्षा  थी  टायर्स  वाली  कोच
 ज्यादा  पापुलर  हो  रही  है  इसलिए  गयी  टायसन
 की  एक  स्लीपिंग  कोच  इस  गाड़ी  में  लगा  दी
 जायें  ।  मुझे  आशा  है  कि  मंत्री  महोदय
 इधर  अवश्य  ध्यान  देंगे  शौर  इस  पैसेंजर  गाड़ी
 में  ज़रूर  एक  थी  'ठोस  वाली  स्‍लीपिंग  बोगी
 लगा  देंगे  ।  चूंकि  हमारे  एम०  एल०  एज़०
 आजकल  बहुत  रन  करते  हैं  इसलिए  उस  में
 फर्स्ट  क्लास  का  कम्पार्टमेंट  भी  ज्यादा  होना
 चाहिए  ।

 हमारे  यहां  कटिहार  में  ब्रॉडगेज  का
 स्टेशन  अलग  है  कौर  कटिहार  का  मीटरगेज
 का  स्टेशन  अलग  है  ।  भ्र भी  दोनों  को  कनेक्ट
 नहीं  किया  हुआ  है  ।  मैं  चाहता  हूं  कि  इन
 दोनों  को  कनेक्ट  कर  दिया  जाये  ।  ब्रॉडगेज
 स्टेशन  से  मीटरगेज  का  स्टेशन  करीब  झाड़े
 मील  के  फासले  पर  है  tv  अरब  पता  नहीं  कि
 यह  दोनों  इस  तरह  से  अलग-प्लग  क्‍यों
 रखे  गये  हैं  भोर  इनको  कनेक्ट  क्‍यों  नहीं  किया
 गया है  ?  मेरी  तो  प्रकर  काम  नहीं  करती  है
 कि  प्राचीन  ऐसा  इनको  इस  तरह  से  डिस्कनैक्ट
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 क्यों  रखा  गया  है  ?  कभी  होता  यह  है  कि
 ब्रॉडगेज  स्टेशन  से  लोग  उतरे  तो  सामान
 उतार  कर  रिक्शा  करनी  पड़ती  है  शौर
 मीटरगेज  स्टेशन  पर  जाकर  रिक्शे.  से  सामान
 उतार  कर  मीटरगेज  स्टेशन  पर  पहुंचा
 जाता  है।  इसलिए  इन  दोनों  को  झगर  कनेक्ट
 कर  दिया  जायेगा  तो  पैसेंजर्स  को  राज  जो
 कठिनाई  होती  है  बहू  दिक्कत  उन्हें  नहीं  होगी
 और  वह  ट्रेन  से  ही  ब्रौडगेज  स्टेशन  के  प्लेटफार्म
 से  मीटरगेज  स्टेशन  के  प्लेटफार्म  पर  चले
 जायेंगे  t  मैं  चाहता  हूं  कि  इन  दोनों  स्टेशनों  को
 कनेक्ट  करने  की  झोर  मंत्रालय  ध्यान  दे  |

 रेलवे  कैटरिंग  के  बारे  में  माननीय
 सदस्यों  ने  बहुत  कुछ  कहा  हैं  -  भापकी  यह
 कैटरिंग  नो  प्रसारित  नो  लास  बेसिस  पर  चल
 रही  है।  भव  जाहिर  है  कि  जब  कैटरिंग  का
 काम  नो  प्राफ्रिट  नो  लौस  बेसिस  पर  चलेगा
 तो  उसमें  लौस  का  कहां  सवाल  रहता  है  ?
 कैटरिंग  एक  ऐसा  बिजनेस  है,  एक  ऐसी  चीज़
 है  कि  इस  में  हरगिज़  लौस  नहीं  होना  चाहिए
 फ़िर  कैटरिंग  जब  नो  प्राफिट  नो  [लौस  बेसिस
 पर  चलेगी  तब  उस  में  लौस  का  कहां  सवाल
 है  ?  कैटरिंग  के  काम  में  सब  जानते  हैं  इतना
 प्राफिट  हैं  कि  उस  में  लौस  का  सवाल  ही
 नहीं  भाता  है  -  शब  होता  वहां  यह  है  कि
 झगर  एक  चिकन  तीन  आदमियों  के  लिए
 होता  है  तो  वह  5,  6  दौर  8  प्राणियों  तक
 चला  दिया  जाता  है  और  जब  ऐसी  हालत  हो
 तो  लौस  का  सवाल  ही  कहां  रहता  है  ?

 जो  एन०  fo  रेलवे  ऐम्प्लायीज  साउथ
 ईस्टर्न  रेलवे  में  ऐबसौब  हो  गये  हैं  उन  के  साथ
 बड़ा  स्टैप  मदरली  ट्रीटमेंट  हो  रहा  है।  उनकी
 लिस्ट  मैं  ने  दी  है  कौर  लैटर  लिखा  है  मैं
 चाहता  हूं  उस  पर  सहानुभूतिपूर्वक  विचार
 होना  चाहिए  1  ऐसे  ऐबसौबं  हुए  ऐम्प्लायीज़
 के  साथ  विमाता  का  व्यवहार  क्‍यों  होता  हैं  ?
 I5-5  कौर  20-20  साल  तक  कोई

 प्रमोशन  नहीं  है  लेकिन  उधर  पांच,  सात  साल
 के  बाद  ही  प्रमोशन  हो  रहा  है।  यह  भेदभाव
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 और  अन्तर  क्‍यों  किया  जा  रहा  है  ?  इस
 बारे  में  लिखा  पढ़ी  कर  चुके  हैं  मगर  उसे
 कोई  देखने  वाला  नहीं  है  ।  ऐसा  नहीं  होना
 चाहिए  ।  हमने  इस  विषय  में  एक  लिस्ट
 दी  है  कि  उन  लोगों  की  कब  की  एपायंटमेंट
 हैं  और  वे  इस  समय  कहां  पर  हैं।  उसके
 ऊपर  ज़रूर  तवज्जह  देनी  चाहिए  1

 कटिहार-बारसोई  सैक्शन  में  जाने  वाले
 के  लिए  जोगबनी-बरौनी  ट्रेन  कटिहार  देर  से
 पहुंचती  है  और  कटिहार-बारसोई  सैक्शन  को
 पैसेंजर  ट्रेन  उससे  पहले  चली  जाती  है  ।
 लोग  शिकायत  करते  हैं  कि  उनको  दिन  भर
 कटिहार  पड़े  रहने  के  बाद  शाम  को  गाड़ी
 मिलती  हैँ  1  मैं  निवेदन  करना  चाहता  हूं  कि
 कटिहार-बारसोई  सैक्शन  को  स्टार  न  किया
 जाये,  बल्कि  वहां  शौर  बर्न्  दी  जायें  ।  ट्रेन
 नम्बर  04  को  विदा  किया  गया  है  ।
 उस  ट्रेन  को  पुनः  चालू  कर  देना  चाहिए  v

 रेलवे  में  डाक्टरों  की  शार्टेज  है  1  मेरा
 सुझाव  हैं  कि  रेलवे  प्रशासन  की  तरफ़  से
 ग़रीब  तबके  के  लड़कों  को  स्कालरशिप  दे  कर
 उनको  पढ़ाया  जाये  और  फिर  उनसे  सचिव
 ली  जाये  ।  हमारे  हरिजन  और  बैकवर्ड
 क्लासिक  के  भाइयों  से  अच्छे  लड़के  मिल
 सकते  हैं  |

 शी  हश्म  चंद  कछवाय  :  उपाध्यक्ष
 महोदय,  सदन  में  गणपूति  नहीं  है  ny

 उपाध्यक्ष  महोदय  :  घंटो  बजाई  जा
 रही  हैं--प्री  कोरम  हो  गया  हैं  ।  माननीय
 सदस्य  अपना  भाषण  जारी  रखें  t

 श्री  Go  गो०  सन  :  इसी  तरह  इंजीनियर्स
 भी  तैयार  किये  जा  सकते  हैं।  बैकवर्ड  क्लासिक
 के  जो  लोग  इकानोमिकली  बैकवर्ड  हैं,  मगर
 उनके  बच्चों  को  रुपया  उधार  दिया  जाये,
 तो  वे  शिक्षा  प्राप्त  कर  सकते  हैं।  आजकल
 एजूकेशन  एक  कास्ट ली  अफेयर  हो  गया  है  ।
 ग़रीब  घरों  के  भ्रच्छे  भ्रच्छे  लड़के  धन  के
 झाबा  के  कारण  नहीं  पढ़  सकते  हैं।  उनको

 2959  (Ai)  LS—6.
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 सहायता  दे  कर  डाक्टरों  शौर  इंजीनियरों  की
 शार्टेज  को  दूर  किया  जा  सकता  हैँ  v  मंत्री
 महोदय  को  इस  बारे  में  कोई  सूरत  निकालनी
 चाहिए  1

 एक  बात  मैं  ने  पहले  भी  कही  है  भ्रौर
 मैं  उसको  दोहराना  चाहता  हूं  कि  भ्रासाम  मेल
 में  थर्ड  क्लास  के  थ्री-टायर  डिब्बे  बढ़ा  दिये
 जायें  शौर  उसकी  वजह  से  वहां  डीजल  इंजन
 लगाना  भी  जरूरी  होगा  ।

 6.54  brs,

 [Surr  SHAm  Lau  SaraF  in  the  Chair]

 जहां  तक  हम  एम०  पीज०  का  सम्बन्ध
 है,  हम  लोग  फ़र्स्ट  क्लास  में  यात्रा  करते  हैं,
 लेकिन  क्‍या  हम  झपने  परिवार  के  लोगों  को
 भी  फ़र्स्ट  क्लास  में  यात्रा  करा  सकते  हैं  ?
 सौ  रुपया  प्रति  व्यक्ति  के  हिसाब  से  क्या  हम
 अपने  परिवार  के  लिए  किराये  पर  तीन-चार
 सौ  रुपया  खर्च  कर  सकते  हैं  ?

 इस  सम्बन्ध  में  मैं  प्राकार  प्रिया  प्रयुक्त
 कराना  चाहता  हूं  ।  बरौनी  में  हमको
 श्री-टायर  नहीं  मिला,  इसलिए  हमको
 टू  टायर  डिब्बे  में  चुसना  पड़ा  ।  मेरे  साथ
 मेरे  बाल  बच्चे  थे  |  हम  को  नम्बर  5,  6,
 7,  8  कौर  9,  ये  पांच  बर्थ  मिल  गये  ।  लेकिन
 रीडिंग  एरेंजमेंट  क्‍या  रहा  ?  15,  16,
 21,  25  और  26  ।  इसका  नतीजा
 यह  हुआ  कि  एक  यहां  हैं  कौर  एक  वहां  हैं--
 एक  बच्चा  यहां  है  कौर  उसकी  माता  जी  वहां
 बैठी  हैं  बुक  हमको  नीचे  की  जगह  नहीं
 मिली,  इसलिए  हमने  1  बौर  8  नम्बर
 या  i8  और  i9  नम्बर,  के  प्राकृ्पेंटेस  को
 ऊपर  फुल  बर्थ  दे  दिया  -  उन  दो  बर्थ स  को
 हमने  फोरमों  कर  दिया,  हालांकि  हमने
 उन  को  3  रुपये,  75  पैसे  प्रति  बर्थ  के हिसाब  से
 रिजर्व  कराया  था  ।  इस  की  वजह  यह  थी
 कि  मेरी  फ़ैमिली  मेरे  साथ  थी  भर  मेरी  वाइफ
 ऊपर  नहीं  जाना  चाहती  थी  ।
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 [श्री  फ०  गो०  सेन]
 हमारे  लिए  सीटिंग  एरेंजमेंट  इस  तरह

 किया  गया  था  कि  एक  यहां  हैं  कौर  एक  वहां  है  |
 नैचुरली  बच्चे  ध्यानी  मां  के  साथ  बैठना  चाहते
 हैं  -  लेकिन  सम्बद्ध  भ्र धि कारियों  की  तरफ़  से
 यह  नहीं  देखा  जाता  हैं  कि  यात्रा  करने  वालों  में
 कोई  बच्चा  या  महिला  है  या  नहीं  ।  इसी
 कारण  हम  को  बर्थ  तो  5,  6,  7,  8  भोर  9
 मिलें  भौर  सीट्स  नम्बर  ‘5,  16,  21,  25
 और  26  मिलीं  ।  जेसा  कि  भाप  जानते  हैं,
 हर एक  वर्ष  के  नीचे चार  सीट्स  होती  हैं।  इस
 तरह  हमारे  बस  के  नीचे  4::  5-20  सीटस
 थीं  ।  इसके  बावजूद  सम्बद्ध  भ्रधिकारी  हम
 लोगों  को  सीरियल  पांच  सीट्स  न  दे  सके  ।

 जब  हम  लोग  पौने  झूठ  बजे  स्टेशन  पर
 पहुंचे  तो  गाड़ी  में के्नोटिक  कन्डिशनर  थीं  ।
 हमारी  सीटों  पर  सामान  भरा  हुमा  था  ।
 ट्रेन  कें  डिपार्थर  तक  हमको  बैठने  की  जगह  नहीं
 मिली  कोई  झा  रहा  था  कौर  कोई  जा  रहा  था।
 कोई  चादर  बिछा  कर  हमारी  सीटों  पर  सो  गया
 और  कोई  बैठ  गया  ।  उस  वक्‍त  उस  डिब्बे  के
 इनचार्ज  बाहर  लिस्ट  ले  कर  क्‍या  कर  रहे  थे  ?
 उसको  पैसेंजर  की  सीट्स  वगैरह  की  ठीक
 व्यवस्था  करनी  चाहिए  थी।  जब  ट्रेन  चली  तो
 उसकी  नींद  भी  खुल  गई।  वह  भगन्दर  पाया
 कौर  तब  लोग  भ्राहिस्ता  आहिस्ता  सरकने  लगे  |

 भी  प्र०  शर्मा  (बक्सर)  :  माननीय
 सदस्य  जिस  गाड़ी  में  जरा  रहे  थे  वह  उसका
 नम्बर  लिखवा  दें  Y

 शी  Go  गो०  सेन  :  27  तारीख  परिणाम
 मेल  का  कैरिज  नम्बर  474  टू-टायर  t  यह
 मेरा  अन्दाज़ा  है  -

 सभापति  महोदय  :  माननीय  सदस्य
 खत्म  करें  ।  उनका  वक्‍त  खत्म  हो  गया  है  ।

 शो  फ०  गो०  सेन:  छापने  हुक्म  दिया
 कौर  मैं  ने  खत्म  कर  दिया  t

 श्री  तुलबा  जाधव  (नांदेड )  :
 सभापति  महोदय  ,  रेलवे  के  सम्बन्ध  में  मेरी
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 कांस्टीट्युएन्सी  में  जो  तक्लीफ़ें  है  उनको  मैंने
 कई  बार  यहां  पर  रखा  है  लेकिन  उनकी
 तरफ  जितना  ध्यान  दिया  जाना  चाहिए  उतना
 ध्यान  नहीं  दिया  गया  है  :  इसलिए  में  एक  बार
 फिर  मिनिस्टर  साहब  के  सामने  अपनी  कुछ  मांगें
 रखना  चाहता  हूं  1

 नांदेड़  डिस्ट्रिक्ट  में  मन्ना  से  कां चो गुड़ा
 तक  मीटरगेज  लाइन  है  ।  उस  पर  जो  स्पेशल
 पैसेंजर  ट्रेन  उन्माद  से  पाली-बैजनाथ  तक
 जाती है  वह  उसके  प्राग  नहीं  जाली  है  ।  वह
 दागे  जाकर  मुखड़े  तक  या  कम  से  कम  नांविड
 चली  जाये  तो  वहां  पर  पैसेंजर  को  जो  तकलीफ
 होती  है.  वह  मिट  जायेगी

 महाराष्ट्र  गवर्नमेंट  ने  कई  बरस  पहले
 शोलापुर-प्रौरंगाबाद  की  नई  ब्राडगेज  रेलवे
 लाइन  को  प्रायर्टी  दी  थी।  इस  बारे  में  उस
 ने  सेंट्रल  गवर्नमेंट  को  लिखा  है,  लेकिन  प्रभी
 तक  उस  के  लिए  कुछ  नहीं  किया  गया  है।  मेरा
 कहना  है  कि  उस  रेलवे  लाइन  की  बड़ी  गर्ज  है
 क्योंकि  महाराष्ट्र  में  मराठवाड़ा  के  प्रौरंगाबाद,
 बीड,  परभनी,  नादेड़  और  उस्मानाबाद  इन
 पांच  डिस्ट्रिक्ट  की  ज़मीन  भ्रच्छी  है  लेकिन
 डेवेलपमेंट  कम  है  ।  यह  रेलवे  लाइन
 होने  से  उन  पांच  जिलों  की  डेवेलपमेंट
 ज्यादा  होगी  और  वहां  का  कच्चा  माल,  रॉ
 मैटिरियल  इधर  उधर  जाने  से  उस  एरिया  में
 और  दूसरी  जगहों  पर  भी  नये  धन्धे  चलाये  जा
 सकेंगे।  इसके  लिये  महाराष्ट्र  गवर्नमेंट  ने  भी
 लिखा  था  शौर  उन  पांच  डिस्ट्रिक्ट  के  जितने
 एम ०  पीज  हैं  वे  भी  चाहते  है  कि  भौरंगाबाद-
 शोलापुर  रेल  होनी  चाहिये  ।  इस  के  बारे  में
 मेरी  विनती  यह  है  कि  इस  काम  को  जल्द
 तुरन्त  हाथ  में  लें

 दूसरी  बात  यह  है  कि  मराठवाड़ा  एरिया  में
 ब्राडगेज  लाइन  नहीं  है  कौर  वह  पांच  डिस्ट्रिक्ट
 का  एरिया  बहुत  भारी  एरिया  है  V  वहां  पर
 मनमाड  से  कांचीगुड़ा  लाइन  मीटर  गेज  है  प्रौढ़
 उसके  ऊपर  ज्यादा  गाड़ियां  नहीं  है,  इस  से  वहां
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 की  जनता  को  बड़ो  तकलीफ  होती  है।  ,वहां
 पर  ब्राडगेज  लाइन  होनी  चाहिये  ।  पांच

 डिस्ट्रिक्ट  स ेजो  माल  प्राता  है  वह  मन माड़  स्टे-
 शन  पर  ब्राडगेज  में  बदला  जाता  है  ।  मन माड़
 स्टेशन  पर  ब्राड  गेज  है  इसलिये  उस  माल  को  एफ
 बिन  से  दूसरे  वैगन  में  चढ़ाना  पड़ता  है  उस  से
 बहुत  तकलीफ  होती  है।  इसलिये  मेरा  सुझाव  है
 कि  मनमाड  से  कांचीगुडा  तक  ब्राडगेज  लाइन
 करदी  जाये  मराठवाड़ा  की  जो  विकास  परिषद्‌
 है  उसने  इस  बारे  में  प्रस्ताव  पास  किया  है
 जिसमें  वहां  के  प्रेसिडेण्ट  भ्रमर  चीफ  मिनिस्टर
 श्री  बसन्त  राव  नायक  भी  उपस्थित  थे  ।

 तीसरी  बात  मैं  यह  कहना  चाहता  हूं  हमारे
 यहां  लातूर-मिरी  लाइन  नैरोगेज  है  ।  मैंने
 जहां  तक  सुना  है  धौर  जैसा  मुझे  मालूम  है
 कि  हमारे  राज  कल  के  जो  रेलवे  मिनिस्टर
 श्री  एस  ०  के०  पाटिल  और  डा०  राम  सुभग
 सिह  हैं  ये  दोनों  गरीबों  की जो  तकलीफें  होती
 हैं  उनको  दूर  करने  में  बहुत  ध्यान  से  काम
 करते  हैं  1

 श्री  बड़े  :  जब  वह  बम्बई  आयेंगे,  तो
 उन्हें  पकड़  लेना  ।

 श्री  तुल शो बास  जाधव  :  मैंने  खुद
 श्री  एस०  के०  पाटिल  साहब  से  कौर  डा०
 राम  सुलग  सिंह  से  इस  बारे  में  बात  की  थी
 कि  लातूर-मिरी  लाइन  में  जो  इन्जिन  होते  हैं
 वे  बहुत  पुराने  हैं  भर  बार  बार  खराब  हो
 जाते  हैं।  चार  महीने  पहले  वहां  एक  घटना
 चट  गई  t  इन् जिन  के  दो  भाग  होते  हैं  एक
 कोयले-पानी  का  भर  दूसरा  भाग  इन् जिन  का  ।
 एक  दफ़ा  ऐसा  हुमा  कि  इन् जिन  चला  तो
 उसका  कोयला-पानी  वाला  भाग  पीछे  रह
 गया  और  इन् जिन  वाला  भाग  चरागे  चला  गया  |

 शी  बड़े :  पाटिल  साहब  को  इस  का
 पता  होगा  ।

 थो  लुलजोबास  जाधव:  इस  तरह  वह
 इंजिन  कहीं  भी  गिर  जाता  ।  उस  लाइन  की
 बहुत  बुरी  हालत  है  |  इसके  अतिरिक्त  बहुत
 दिनों  से  मांग  है  कि  वहां  पंढरपुर  में  बहुत
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 यात्री  जाते  हैं  वहां  पर  यात्री  ज्यादा  होते  हैं
 तो  उनको  लाने  ले  जाने  के  लिये  जो  माल
 ढोने  की  वेगास  होती  हैं  उनका  इस्तेमाल
 करते  हैं  ।  बहुत  वर्षों  से  वहां  के  लोग  यह
 कहते  रहे  हैं  कि  बाप  बै गन्ज  के बजाय  बोगियों
 की  व्यवस्था  कीजिये  लेकिन  यदि  प्राय
 बोगी  की  व्यवस्था  नहीं  कर  सकते  तो
 वेगास  को  न  चलायें,  कम  से  कम  पैसेंजर
 बेगम  के  न  चलने  से  भ्रपनी  जगह  पर  तो  रहेंगे,
 पंढरपुर  नहीं  जायेंगे,  लेकिन  वेगास  में  भेड़-
 बकरियों  की  तरह  से  भरकर  ले  जाया  जाता
 है,  उस  से  न  उनको  पेशाब  के  लिये  जाने  को
 मिलता  है,  न  संडास  जाने  को  मिलता  है  भ्र ौर
 न  उतर  ही  सकते  हैं  ।  लातूर-मिरी  लाइन
 की  जैसी  स्थिति  है  वैसी  शायद  सारे  हिन्दुस्तान
 में  और  कहीं  नहीं  होगी  1  अगर  बाप  बोगी
 नहीं  दे  सकते  तो  न  दें  लेकिन  भेड़-बकरी  की
 तरह  लोगों  को  ले  जाना  बन्द  कर  दें  ।  मेरी
 विनती  है  डा०  राम  सूभग  सिंह  से  जिनका
 स्वभाव  जिनका  रीति-रिवाज  बहुत  प्रिया
 है,  कि  वह  इस  चीज़  को  बिलकुल  बन्द  करें  ny
 वहां  पर  तीस-तीस  वैगन्ज़  में  उनको  लादा
 जाता  है  उसके  बजाय  वैसेन्जर  बोगी  की
 व्यवस्था  की  जाय  तो  बड़ी  ग्राही  बात  है,
 अगर  वह  न  मिले  तो  कम  से  कम  वैगन  का
 इस्तेमाल  न  करें  ।

 श्री  Go  प्र०  वर्मा  :  लाइन  तो  बतला-
 इये  क्‍या  है  ?

 श्री  तुलसीदास  जाधव  :  पंढरपुर  है  ।

 श्री  qo  प्र०  फार्मा:.  उस  में  की  बैग
 श्री  कहां  मिलेंगे  ?

 यो  तुल शो दास  जानिब  :  जब  पैसेंजर
 डिब्बे  बनाते  हैं  तो  क्या  वह  नहीं  बना  सकते  ।
 नहीं  बना  सकते  तो  इम्पोर्ट  करें,  अगर  वह  भी
 नहीं  हो  सकता  तो  इसे  बन्द  कर  दें,  लेकिन
 बैगन  का  इस्तेमाल  न  करें  ।

 जो  वहां  पर  पुराने  इन्जिन  प्रंग्रेडों  के
 जमाने  के  चलते  हैं  उसके  बजाये  नये  इन् जिन
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 [श्री  तुलसीदास  जाधव]
 या  डीजल  के  हन् जिन  इस्तेमाल  करें  -  जब  तक
 वहां  परे  ब्राडगेज  लाइन  नहीं  बनती  तब  तक
 के  लिये  मेरा  यह  सुझाव  है  ।

 एक  बात  मुझे  यह  कहनी  है  कि  श्री  पाटिल
 साहब  जब  पिछले  दिनों  शोलापुर  प्रिये  थे
 तो  हमारे  वहां  के  प्रवासी  संध  का  एक  शिष्ट-
 मंडल  उनसे  मिलने  गया  था  प्रौढ़  उन्होंने
 उनकी  बात  सुनी  थी  ।  उनको  एक  नक्शे  के
 ऊपर  हम  ने  बताया  कि  लातुर  से  लातूर  रोड
 तक  20  मील  का  फासला  है,  उसको  जोड़ा
 जाये  t  बहां  ब्राडगेज  है  भौर  यहां  नैरोगेज  है,
 झगर  यह  20  मील  का  फासला  जोड़  दिया
 जाय  तो  इससे  नार्थ  इण्डिया  साउथ  हृण्डिया
 से  जुड़  जायगा,  नहीं  तो  बहुत  लम्बा  रास्ता
 तय  करना  पड़ता  है,  मनमाड  से  पौण्ड  भर
 फिर  शोलापुर  जाना  पड़ता  है।  इसलिये  इस
 20  मील  के  फासले  को  जोड़ा  जाना  पाटिल
 साहब  कबूल  कर  लें,  यह  मेरी  बिनती  है  ।

 एक  बात  मुझे  कौर  कहनी  है  ।  इस  के
 बारे  में  मैंने  लिखा  भी  था  और  अपनी  रेलवे
 की  स्पीच  में  कहा  भी  था  |  हमारे  शोलापुर
 के  पास  बम्बई  से  मद्रास  लाइन  पर  पाक णी
 कौर  मुंढेवाड़ी  दो  स्टेशनों  के  बीच  में  एक
 नदी  है  उसके  ऊपर  एक  ब्रिज  .था,  जिसके
 दोनों  तरफ़  फुटपाथ  बना  हुमा  था  ।  जिसके
 द्वारा  लोग  इधर  से  उधर  जाया  करते  थे  ।
 लेकिन  जब  से  वहां  पर  नया  ब्रिज  बना  है
 तब  से  वे  दोनों  फुटपाथ  निकाल  दिये  गये  हैं,
 जिसके  कारण  दोनों  तरफ़  से  लोगों  को
 जाने  जाने  में  बड़ी  तकलीफ़  होती  है  ।  हर
 साल  दो-तीन  आदमी  कट  जाते  हैं  ।  दो  बरस
 पहले!  तीन  प्लाज्मा  उस  लाइन  पर  कट  गये
 और  उनके  टुकड़े  नदी  में  गिर  गये  ।  इस
 बारे  में  रेलवे  मिनिस्टर  का  यह  कहना  है  कि
 वह  स्टेट  गवर्नमेंट  का  काम  है  1  मेरी  विनती
 है  कि  ड्राप  स्टेट  गवर्नमेंट  को  कहें,  उनको
 कम्पेल  करें  कि  वह  वहां  पर  फुटपाथ  बनायें
 ताकि  लोगों  की  यह  तकलीफ़  दूर  हो  ।
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 एक  धौर  धात  बिना  खर्चे  की  है  कौर
 इसको  मिनिस्टर  साहब  या  डिपार्टमेन्ट  वाले
 अपने  हाथ  में  लें  ।  i7-8  वर्ष  हो  गये
 स्वराज्य  को  मिले  हुए,  लेकिन  किसी  भी
 स्टेशन  पर  यह  बात  नहीं  होती  कि  किस
 बोगी  में  मिनिस्टर  या  कोई  प्राधिकारी  दामे
 बाल  हैं।  भी  एस०  के०  पाटिल  जब  शोलापुर
 जाये  तो  सब  प्राफिसर  हार  लेकर  खड़े  हुए,
 लेकिन  किस  बोगी  में  हैं  भ्र ौर  वह  बोगी  कहां
 खड़ी  होने  वाली  हैं,  यह  किसी  को  पता  नहीं
 था।  स्टेशन  पर  इन् जिन  से  लेकर  प्राइमरी
 बोनी  तक  कौन  बोगी  कहां  खडी  होगी,  इस  का
 पता  पैसेंजर  को  नहीं  चलता  है  रिया
 कहां  पर  थर्ड  क्लास  का  डिब्बा  खड़ा  होया,
 कहां  पर  फ़र्स्ट  क्लास  का  खड़ा  होगा,  इसका
 पता  नहीं  होता  है  कौर  गाड़ी  जाने  पर  पैसेन्जर्स
 यहां  से  वहां  तक  भागते  हैं,  बल्कि  प्लेट  फ़ार्म
 पर  गिर  भी  जाते  हैं  ।  इस  काम  में  कोई  पैसे
 का  खच  नहीं  है,  इन् जिन  से  लेकर  आखिर  तक
 9-10  बोगियां  होती  हैं,  उसको  देखते  हुए
 प्लेटफार्म  पर  निशान  लगा  दिये  जाये,  जिससे
 पैसेन्जर्स  को  पहले  से  पता  हो  सके  कि  यहां  पर
 थर्ड  क्लास  की  बोगी  आकर  खड़ी  होगी,  यहां
 पर  फ़स्ले  क्लास  की  खड़ी  होगी  यही  मेरी
 बिनती  है  ।  इसके  लिये  चाहें  तो हम  मदद  कर
 सकते  हैं,  लेकिन  हम  क्या  मदद  कर  सकते  हैं,
 इसकी  बाबत  मिनिस्टर  और  डिपार्टमेन्ट  देखे  ।

 Dr,  Ranen  Sen:  I  take  this  oppor-
 tunity  to  raise  a  few  important  points.

 The  Sealdah  Station  is  the  only  cen-
 tral  station  in  the  municipal  limits  of
 Calcutta.  It  is  one  of  the  most  busy
 stations  in  India.  For  the  last  5
 years,  we  are  hearing  about  the  re-
 modelling  and  re-alignment  of  this
 station.  J]  want  to  know  why  there
 should  be  so  much  delay  in  regard  to
 the  remodelling  of  such  important
 central  stations,  this  one  in  the  heart
 of  the  city  of  Calcutta.

 Secondly,  there  are  some  suburban
 stations  near  about  Calcutta,  like  Ul-
 tadanga,  Jadhavpur,  Dhankuria,  Bally-
 gunge  and  Kalighat  which  need  re-
 modelling,  because  in  these  places  the
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 pressure  of  the  population  has  increas-
 ed,  and  with  the  pressure  of  popula-
 tion,  there  is  increase  in  the  pressure of  passengers  also.  Therefore,  I  want
 to  draw  the  attention  of  the  hon.  Min-
 ister  to  these  two  points.

 Then  there  is  the  question  of  having
 halt  station  at  Haltu  between  Jadhav-
 pur  and  Gharia.  It  is  a  distance  of
 only  six  or  seven  miles.  It  is  a  popul-
 ‘ous  area,  and  the  peopie  belonging
 to  that  area  have  been  demanding
 a  halt  station  or  a  jag  station  here
 between  these  two  stations.  I  do
 not  understand  why  the  Railway  Min-
 istry  should  take  such  a  miserly  atti-
 tude  towards  those  people  living  in
 that  area.  Moreover,  a  halt  station
 will  satisfy  the  people  there,  and  their
 difficulties  will  be  removed.

 Then  there  is  the  question  of  the
 squatters  on  railway  land  in  the  Seal-
 dah  Division  of  Eastern  Railway.  Two
 or  three  years  back  the  railway  autho-
 rities  had  transferred  certain  plots  of
 land  to  the  West  Bengal  Government
 for  settling  those  squatters.  The  West
 Bengal  Government,  after  settling  a
 few  squatters,  are  not  taking  interest
 in  the  resettlement  of  most  of  the
 squatters  who  are  squatting  on  the
 railway  line.  The  railway  aeeds  ex-
 pansion,  therefore,  the  land  should  be
 acquired,  nobody  denies  that,  but  I
 Tequest  the  Railway  Minister  to  see
 what  has  happened  to  the  railway  land
 which  has  been  transferred  to  the  West
 Bengal  Government  for  the  resettle-
 ment  of  the  squatters.  I  also  pray  tc
 the  Railway  Ministry  to  see  that  the
 squatters  who  are  now  on  railway
 land  in  places  like  Panchnantala  and
 in  the  railway  land  like  Dhakuria  and
 Tollygunge  are  transferred  to  some

 _other  lend  belonging  to  the  railways
 near  about  Calcutta,  so  that  these  peo-
 ple  do  not  suffer,  and  at  the  same  time,
 the  railway  also  does  not  suffer.

 Lastly,  the  attendants  who  are  mov-
 ing  in  the  first  class  compartments  in
 the  main  line  mostly,  are  drawing  a
 salary  of  Rs.  75,  going  up  to  Rs.  89.

 Shri  A.  P.  Sharma:  First  class  anci
 A.C  both.
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 Dr.  Ranen  Sen:  After  working  for
 i4  hours,  if  a  man  draws  only  Rs.  89,
 what  will  happen  to  him  and  his  fami-
 ly  when  he  retires?  Therefore,  there
 should  be  a  little  consideration  shown
 to  those  attendants,  because  in  the
 A.C.  compartments  there  are  two  types
 of  attendants,  one  getting  Rs.  20  to
 Rs.  200  and  the  other  getting  Rs.  75  to
 Rs.  89.  Therefore,  |  request  the  Rail-
 way  Ministry  to  see  that  this  invi-
 dious  discrimination  is  done  away
 with.

 Mr.  Chairman:  Shri  A.  P.  Sharma.
 Seven  minutes.

 Shri  A.  P.  Sharma:  At  the  outset,
 I  would  like  to  thank  the  Railway
 Minister,  Shri  S.  K.  Patil,  for  his  an-
 nouncement  for  establishing  a  servicc
 commission  on  the  Eastern  Railway,
 at  Danapur.  This  decision  of  the  Min- ister  and  the  Ministry  wil]  meet  the
 long-standing  demand  not  only  of  the
 people  of  a  particular  State,  that  is
 Bihar,  but  the  people  of  the  particular
 area,  ie,  the  people  residing  in  the
 States  of  U.P.,  Bihar,  Madhya  Pradesh
 and  area  round  about.  In  the  jimited
 time  at  my  disposal  I  would  like  to
 deal  with  two  or  three  points.  First,
 I  would  say  something  about  the  rail-
 way  board  at  the  ministry  ievel  man-
 aging  the  affairs  of  the  Indian  rail-
 ways.  The  members  the  railway  board
 are  drawn  from  the  various  railways
 from  the  ranks  of  the  general  manag-
 ers.  Then  I  would  like  to  say  some-
 thing  about  the  appointment  of  offi-
 cers  both  in  the  technical  and  the  ad-
 ministrative  departments.  The  same
 old  system  which  was  guiding  the  ap-
 pointments  and  promotions  of  these
 officers  in  continuing  even  today.  The
 usual  way  in  which  officers  are  ap-
 pointed  to  higher  grades  and  promo-
 tiona]  posts  is  based  on  the  confiden-
 tial  reports  of  the  {mmediate  superior
 officers.  These  reports  are  sometimes
 based  on  the  prejudices  of  the  imme-
 diate  superior  officer...  (Interrup-
 tions.)

 Mr.  Chairman:  Order,  order,  When
 hon.  Members  go  out,  they  should  not
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 [Mr.  Chairman]
 talk  in  the  gangway  or  stand  there.
 They  should  sit  down  if  they  do  not
 want  to  go  out.

 Shri  A.  P.  Sharma:  I  do  not  know
 whether  there  is  any  system  or  proce- dure  laid  down  to  scrutinise  these  re-
 ports.  Sometimes  even  the  contents
 of  these  reports  are  not  conveyed  to
 the  officers  concerned.  If  a  particular
 officer  is  not  considered  suitable  for
 promotion  to  the  next  higher  grade.
 the  discretion  of  the  appointing  autho-
 rity,,  whatever  may  be  the  appointing
 authority  should  be  exercised  at  a
 much  lower  level.  In  my  opinion,  this
 screening  should  be  done,  this  selec-
 tion  should  be  made  at  the  level  of  the
 junior  administrative  rank  and  there-
 after  promotion  should  be  based  on
 doubt  on  the  performance  and  senio-
 rity  of  the  particular  officer,  because
 what  is  being  done  today  creates  a
 lot  of  dissatisfaction  in  the  minds  of
 the  officers  concerned.  Lot  of  influ-
 ences  and  wirepullings  are  exercised
 in  various  quarters  to  get  promotion.

 According  to  the  present  rules,  one
 has  to  retire  at  the  age  of  58  years.
 This  limit  is  applied  only  in  the  case
 of  the  gazetted  employees.  Most  of
 the  non-gazetted  employees  are  made
 to  retire  at  the  age  of  55  or  with  great
 difficulty,  and  sometimes  ut  the  discre-
 tion  of  the  higher  bosses,  they  get  their
 extension  from  year  to  year.  There
 should  be  no  discretion  left  to  give
 extension.  There  should  be  a  fair  and
 square  rute  laid  down  according  to
 which  these  things  should  be  done.

 There  is  no  personnel  management
 cadre  in  the  railways.  |  asked  a  ques-
 tion  as  to  how  many  railway  officers
 at  various  levels  are  qualified  in  the
 personnel  management  courses.  The
 figures  that  I  have  been  furnished,  you
 will  be  surprised  to  know,  show  that
 there  is  not  a  single  chief  personnel
 officer  qualified  in  the  personne]  man-
 agement  courses.

 Mr.  Chairman:  You  may  please
 conelude  now.  There  is  no  time  left.
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 Shri  A,  P.  Sharma:  You  gave  me seven  minutes,  Sir;  I  have  not  even taken  that  time.  I  was  saying  about the  personnel  management  course.  Ac- cording  to  this  statement,  two  deputy chief  personnel  officers  are  qualified. If  you  go  downwards,  that  means
 senior  scale  officers,  there  also  you will  not  find  sufficient  number  of  qua- lified  officers  in  the  personnel  depart- ment.  Therefore,  at  this  stage,  I  wit!
 repeat  my  previous  request  and  draw
 the  attention  of  the  hon.  Minister  and
 particularly  our  hon.  friend  Dr.  Ram
 Subhag  Singh,  that  this  question
 should  be  examined,  if  they  want  to
 manage  the  labour  relations  of  the
 railways  fairly  well  and  according  to
 the  satisfaction  of  the  labour  also.
 The  same  answer  should  not  be  repeat-
 ed  again  and  again,  namely,  that  the
 labour  relation  is  very  good  and  the
 workers  are  satisfied,  in  spite  of  the
 fact  that  the  labour  organisations,
 whether  they  belong  to  the  right  or  the
 left—everybody—complaining  that  the
 labour  relations  on  the  railways  are
 not  managed  well.  Therefore,  I  re-
 quest  the  Minister  that  the  time  has
 come  when  this  question  should  be
 examined  and  there  should  be  a  regu-
 lar  personnel  management  cadre  on
 the  Indian  railways  right  from  bottom
 to  the  top  at  the  Railway  Board  level.
 If  this  is  not  done,  the  Railway  Min-
 istry  may  feel  satisfied,  but  the  labour
 on  the  Indian  railways  are  not  going
 to  be  satisfied.

 Since  you  have  asked  me  to  close
 and  [  do  not  like  to  take  much  of  your
 time,  I  will  simply  say  only  one  thing
 more.  It  is  the  popular  demand  of
 the  people  of  my  State,  Bihar,  that
 there  should  be  a  direct  train  between
 Patna  and  Dhanbad.  This  demand  has
 been  repeated  and  it  is  a  very  popular
 demand  of  the  people  from  that  area.
 I  need  not  emphasise  the  importance
 of  Dhanbad  either  to  Dr.  Ram  Subhag
 Singh,  the  Minister  of  State  or  to  Shri
 S.  K.  Patil,  the  Minister  of  Railways.
 I  think  both  of  them  are  aware  of  the
 importance  of  Patna  being  the  capital
 of  Bihar,  and  also  the  importance  of
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 Dhanbad  which,  so  to  say,  is  the  gold- mine  of  India  because  coal  is  gold.
 Therefore,  the  necessity  for  a  direct
 train  in  that  region  and  thc  import- ance  of  that  place  need  not  be  over-
 emphasised.  I  hope  they  will  consider
 this  question  and  see  that  a  direct
 train  is  provided  between  Patna  and
 Dhanbad.

 Only  one  word  more  and  |  will
 finish,  and  that  is  about  the  railway
 quarters.  I  had  many  points  to  make
 but  since  the  time  at  mv  disposal  is
 very  short,  I  am  closing  my  speech
 with  this  suggestion.  My  hon.  friend
 the  Minister  of  State  said  that  the  rai!-
 ways  are  constructing  14,000  quarters
 every  year.

 Mr.  Chairman:  Say  immediately
 what  you  want.  The  time  is  up.

 Shri  A.  P.  Sharma:  He  has  also  said
 that  only  37  per  cent  of  the  employees
 on  the  railways  have  been  provided
 with  quarters.  I  just  wanted  to  know
 from  the  Minister  of  State  how  many
 lower  grade  staff  in  the  railways  are
 provided  with  quarters  and  how  many
 higher  grade  people  are  provided  with
 quarters  and  how  long  will  it  take  to
 provide  all  the  railway  employees
 with  quarters  at  this  rate  of  construc-
 tion  of  14,000  quarters  cvery  year.

 को  लाखन  दास  (शाहजहांपुर)
 यों  तो  हम  यह  ख्याल  करते  हैं  शौर  हमारी
 सरकार  भी  बार  बार  यह  एलान  करती  है  कि
 यह  समाजवादी  सरकार  है,  लेकिन  फिर  भी
 रेलवे  कर्मचारियों  की  'तनख़्वाहों  में  इतना
 अन्तर,  इतनी  प्र साम तता  क्‍यों  है  ।  रेलवे  में
 बड़े  बड़े  कर्मचारियों  की  इतनी  तनख्वाहें  हैं
 लेकिन  जो  छोटे  छोटे  लोग  हैं  उन  की  तनख्वाहें
 बहुत  कम  है।  इस  की  वजह  से  वह  लोग  चोरियां
 करते  हैं  a  मैं  यह  कहना  चाहता  हूं  कि  यह
 झसामनता  नहीं  होनी  चाहिये  ।  वैसे  तो  जिन
 की  बड़ी  बड़ी  तनख्वाहें  हैं  वह  लोग  भी  चोरियां
 करते  हैं,  लेकिन  यह  उनके  लिये  निन्दा  की  बात
 है  1
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 दूसरी  बात  के  लिये  मैं  रेलवे  मंत्रालय  को
 धन्यवाद  भी  देता  हूं  ।  जितनी  तरक्की  रेलबे
 में  हुई  है उस  के  लिये  धन्यवाद  देना  भी  जरूरी
 है  लेकिन  जो  जो  खामियां  हैं  जेसे  कि  रेलवे  में
 कोई  व्यवस्था  नहीं,  लोकल  ट्रेनें  जो  हैं,  वह
 ठीक  से  चलती  नहीं  हैं,  टी०  टी०  भ्रपनी  जेंबे
 भरते  हैं  या  अपनी  जिम्मेदारी  नहीं  समझते
 हैं,  उसके  लिये  उन  की  बुराई  भी  की  जानी
 चाहिये  t  corre  देखा  जाता  है  कि  गुंडे  या
 हमारे  अच्छे  भी  बिना  टिकट  सफर  करते  हैं  ।
 इस  के  लिये  रेलवे  की  तरफ  से  कोई  व्यवस्था
 नहीं  है  ।  मैं  एक  दिन  शाहजहांपुर  के  जिले
 के  तिलहर  स्टेशन  पर  पहुंचा  तूफान  या  लोकल
 ट्रेन  से  तो  वहां  पर  कोई  टिकट  पूछने  वाला
 हीं  नहीं  था  -  तब  जो  भ्रादमी  टिकट  लेकर
 शाहजहांपुर  स्टेशन  से  चला  था,  उस  ने  कहा
 कि  मैंने  बड़ी  गलती  की  टिकट  लेकर  ।
 सभी  मुसाफिर  यही  कहते  सुने  गये  कि  उन्होंने
 टिकट  ही  बेकार  लिया  ।  अगर  इस  तरह  से
 होता  है  तो  जो  टिकट  लेकर  चलने  वाले  लोग
 हैं  उन  की  टिकटें  न  लेने  की  मनोवृत्ति  बनती
 हैं  ।  ऐसी  सूरत  में  जरूरी  है  कि  रेलवे  की
 तरफ  से  इसका  उचित  प्रबन्ध  किया  जाये  ny
 अगर यह  नहीं  किया  जाता  है  तो  इससे  लोगों
 की  बगैर  टिकट  चलने  की  आदत  पड़ेगी  ।

 दूसरी  बात  यह  है  कि  रेलवे  का  सामान
 बेजा  तरीके  पर  नष्ट  भ्रष्ट  किया  जाता  है  |
 मैं  रोज  ही  किसी  न  किसी  गाड़ी  पर  सीटें  सूची
 हुई  देखता  हूं  ।  चाहे  गुड्डे  उनको  नोचते
 हों,  या  हमारे  बच्चे  उनको  नोचते  हों,  लेकिन
 इससे  उन  लोगों  की  आदतें  खराब  होती  हैं  ।
 मैं  तो  यह  दरखास्त  करना  चाहता  हूं  कि  झगर
 आप  हमारे  बच्चों  के  साथ  कोई  रियायत

 करना  चाहते  हैं  तो  भाप  उन  को  फ्री  पास  दीजिये  ny
 यहां  तक  तो  ठीक  है,  लेकिन  जो  लोग  बगैर
 टिकट  के  फर्स्ट  क्लास  में  झा नन्द  स ेसफर  करते
 हैं  उस  की  रोक  थाम  की  जाये  कौर  जो  लोग
 सामान  बरबाद  करते  हैं  उस  की  भी  रोक  थाम
 की  जाये  ।  जो  लोग  टी०  टी०  वर्ग रह  प्रगति
 जिम्मेदारी  नहीं  समझते,  न  टिकट  देखते
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 [श्री  लाखन  दास]
 हैं  स्टेशनों  पर,  उन  की  रोक  थाम  के  लिये  भी  का  भाप  का  नुकसान  होता  है  कौर  जो  तरक्की
 काफी  पुलिस  का  या  किसी  कौर  तरह  का  भाप  करता  चाहते  हैं  वह  नहीं  हो  पाती  है  ।
 इन्तजाम  किया  जाये  ।  जो  रेलवे के  पुलिस
 के  सिपाही  हैं  मैं  तो  उन  को  भी  सफर  करते हुए
 बिना  टिकट  देखता हूं  ।  मैं  जब  तिलहर से
 झा  रहा था  तब  मैंने  देखा  कि  स्टं  क्लास  में
 पुलिस  का  सिपाही  बैठा'  हुआ  था  शोर  मैं

 बड़ी  मुश्किल  से  उस  में  कस  पाया  ।  प्र मर
 बाप  के  पास  आदमी  कम  हों  तो  इस  बात
 की  निगरानी करने  के  लिये  ओर  आदमी रखे
 जा  सकते  हैं  क्योंकि  'आजकल  बिना  टिकट
 चलने  की  मनोवृत्ति  बहुत  बढ़ती  जा  रही  है  धौर
 सामान  भी  बरबाद  होता  है  ।  इससे  पैसे

 छह  ह्क्म  चंद  कछवाय  :  सभापति  जी,
 हाउस  में  कोरम  नहीं  है  ।

 Mr,  Chairman:  The  bell  is  being
 rung...  The  bell  has  stopped  ring-
 ing.  As  there  is  no  quorum  in  the
 House,  the  House  stands  adjourned.
 17,33  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Thursday,
 March  24,  966/Chaitra  3,  888  (Saka).
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